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LOK SABHA·DEBATES· 

·LOKSABHA 

TlHnday, AIIIIr:h 5, 1~ 15, 
1913 (SIIraJ 

.",. LoIc Sabha met III EItMm at"" . 
Clade 

[Mf.l SPEAKER in ",. CItaiI 

ORAl. ANSWERS TO QUESTIONS 

[EngIsh) 

+ 
-122. SHRI SHARD DIGHe: 

DR.. Y.S. RAJASEICHAR 
REDDY: 

Wi" the ""'01 HeM: AFFAIRS be 
pleaMdto .... : 

Ca) whIIher the Union GcMrnmenI. 
mprapoeellll_ 10 ... up a Humu RightI 
CommaIan; 

(b) If 10, 1M conpaIion and furIcIIaM 
IhIreof; 

(c)thetimebrwNah. II ..., ...... 
llpiand 

00 ....... .., ... ' .... 011 .......... 
II undIr the _II.. liN' GIlle a..m-ftIIIIII? . .. 

1lE MINISTER OF HOME AFFAN 
(SHRI S.B.CHAVAN):·(a) 10 (d). The au.- . 
lion 01 MIIing up a Human RigtU CoInmis-
IIan is· under 8X8IIIiuDn of 1M GcJvwon.. 
ment. 

SHRI SHARAD DIGHE: Mr. SpeIIc8r, 
Sir, the ___ is that thiI..aing up of the 
Human Rights ~ is underaxami-
naIiDn oItheGuMnmenlU,queslion Is. in 
view of the fact that the Col ...... Election 
...... piUIIIiMd ..aing up of such a 
'HumIn Rights Cammssion to inveatigate 
and ..... CDIiIpIainIs 01 vioIaIions 01 
huIMn righIa .. in viiw 01 the tiICt that in 
sewraI CDUIIIrias including India non-gDV-
ernn.ntaI Human Rights CommissiDns .. 
funcIianitIg andthenlfcn, it is nece •• ., 88l 
up an aUttwnIic body .. this as early as 
pDIIibIe adn in viawol1Mfact1hal1ndia has 
naIhing to hide as f ... vioIIIIion 01 human 
righIIIIsCDftClNMd.1 would Ibtoknowwhll 
............ which ... caasIng daIay In 
I8IIing up this Commission br the o.w.n-
menI? 

SIR S.B. alAVAN: Sir. 1 quia .... 
with the han. MlmberthattheN II aCDtllllll-
inent on ..... of ... CongnIIs PIIlr" 
'we prapaiII to lit up a Human AIghta 
Qammisslon·. but in .. CDlUXtof 1M .... -
.... ·anci ........... • ..... In___,_.. 
of .. counIry ...... wilbe .... ' .... 10 
go in tor aGIMincnIM appaicllJd.~ 
... or ....... t 8hauId .... __ allier 
..... andtonn lIoneGlthe __ wtich .. 
In~ cingIgIIv ........ IllanGl1lleGaNnl-.... 
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Supplementary is I would like to now from 
the Government whether in the mean time 
the Government is proposing to set up a cell 
under the Home Ministry to monitor all aile-
gationsof human rights violations particuarly 
as far as Punjab and Jammu and Kashmir 
are concemed. 

SHRIS.B.CHAVAN:Adu.~lwould 
not be sur$" whether it is a cell but there is a 
smaIIgroupwhich actu~1y isworKingwi1erein. 
we try to coUect aU the information fnom 
different areas where para military forces, 
the armed forces, are being deployed for 
certain duties and a number of allegations 
. which wera made against the army and para 
mHitary forces have been inquired into. They 
have their system of appointing the court 
uilder the Ad and it was a very happy when 
allagetionS were made against the army 
itself voIunteeMd through the voluntary or-
ganisation Ike the Press Council of India to 
go inilo the allegations which are made 
against them and fortunatelya and v,ry 
happily they. have come with a poSitive con-
clusion thattha allegations made against1he 
army were totally basetass. 

SHRIY.S.RAJASEKHARREDDY:Sir, 
bonded labour Is peohbiled by our Constitu-
tion. Yet, according to a racent survev con-
ducted by Gandhi Peace Foundation, there 
are about 2.6 million bonded labours in India. 
How does the Govemmant react about it? Is 
it a fact that the Govemment contrbJtes to 
this 'I Secondly ,.lr1dia ru,,- find in the popu-
lation of child labour in the world. I have got 
Some raport with me. Is it a fact and it so, 
whsI dolls 1M Government fJITJfJDN to do 

lIIxNAlI? . 

SHRI S. B. CHAVAN: In that conI8xt of 
this question I do nat have the information. 
But I the hon. Member ~ to ask a 
separate question and that with the Ministry 
concerned, they would be able to give • 
paper reply. 

SHRJ HARI KISHORE SINGH: Sir, iI 
might 11M been die tni .... cI 101M-

body who drafted the eIactiot. nfanifesto of 
the Congress Pm1y to inclUde this as a . 
proposed aCtion by the tuture Govemment. 
But does this Government really feel thah 
with the presence of an independent judici-
ary. free press and aD that, the Government 
. shoUld have an institution of Human Rights 
Commission to go into the complaints which 
come up in the country from time to time? I 
feel that the Govemment shuld be clearly ana ca,,;;wu::=!f ...... """J~ the,e is no need 
of forming such a Commission Oy rne Guy-
emment, particularly in view of the inde-
pendent judiciary and free press in the coun-
try. . 

SHRI S. B. CHAVAN: May I request the 
hon. Member to repeat the question? 

MR. SPEAKER: In view of the fact that 
there is an independent judiciary in India, is 
iI. necessary to have a Human Rights Com-
mission also? 

SHRI S. B. CHAVAN: We have the 
judiciary; we have the Parliament; we have 
different institutions working which, in fad. 
can independent~ go into all these ques-
tions. But with all that ~ in other countries 
where similar kinds of institutions are exist-
ing,independentboOl8Sarefuncdtiningwhich 

. are Human Rights Commission and seme· 
how they got some kind of credibility. Unfor-
tunately, we have not been able to sat up a 
Commission and that is why all kinds of 
bodies are wortUng in India and give 8totally 
distorted reports which, In fact, ara being 
picked up by the HUman Rights Commis-
sion, the Amnesty Intemational. 'am sorry to 
say that""" .. distorting the entire thing. 

SHRI SAIFUDDIN CHOUDHURY: My 
supplementary is prompted by the Minister's 
remark that they are stiD thinking whether 
this Commission should be Govemment 
appointed or it should be of some other 
shape. Now I think this debate must end. 
May I know hom the Minister whether there 

. wit be any credi*Ily of IUCh • Commission 
which would be appairHd by 1M Gov.-n· 
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.,.01 and whether it is not proper to have a 
really neutral and independent Commission 
formed by the law passed by Parliament 
under the Constitution and which will have 
no influence on it by the Governme-rn? 

SHRI S. B. CHAVAN: This is exactlvthe 
question which the Government is consider-
ing. 

}Translation] 

SHRI DILEEP SINGH BHURIA: Mr. 
Speaker. Sir. I would like to know from hon. 
Minister whether the Madhya Pradesh Gov-
-ernment has constituted the Human Rights 
Commission? I would also like to know 
whether any guiaelines nave been issued to 
constitute such commissions in otl;sl' States 
also. If so, what are the norms'l . 

SHRI S. B. CHAVAN: The Cai,tral 
Government has not rsached on ar. '( conclu-
sive decision in this' regard. Therefore, the 
,question of issuing guidelines does not ar~se. 

, [EngUsh] 

Central Residential Schoolo lor SCsi 
ST. In Rural Areas 

*123. SHRI G. M. C. BALAYOGI: Will 
the Minister ct WELFARE be pleaf,E!d to 
state: 

(a) whether the Union Government . 
ptOpOSf to sat up Central Residential Schools 
for Scheduled Castes and Schedulf:ld Tribes 
in rural area: 

(b) if so. the number oi such schools 
likely to be set up during 1992; and 

(e) the allocation made for the purpose? 

,.l THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARe (SHRlMA TIl(; 
KAMAl.A KUMARI): (a)· A Centrally son-
sorad soheme for establishing Ashram 

Schools in Tribal Sub· PIAn Areas. has been 
in operation since 1990-91 

. (b) and (c). During the year 1991-92. 
there is an allocation ::.1 Rs. 2 crore for the 
Scheme and the gran!s havE' boan released 
for construction of 4" Ashram Schools for 
STs; Under the Scheme, Central Assistance 
IS provided to the Slate Governments on 
50:50 basis for construction of school build-
ings and' upgradation of existing Ashram 
Schools. 

. SHAIG. M. C. BALA YOGI: Mr. Speaker, 
Sir. the hon. Mlnis,er"& (dPiy is not clear. I 
have asked the hon. Minister whether the 
GOvernment is setting up Central Residen-
tial Schools for SchedUled C astbS and Sched-
uled Tribes in rural areas. where as the 
Minister is saving that a CentraHy sponsored 
scheme is there fo, estabfishig Ashram 
Schools in Tribal Sub-Plan Areas since 1990-
S1.lr th<; ~ublic schoe!s, th" re::ults are very 
good. 

MR. SPEAKER: Balayogiji. you don't 
have Ie readout the Cluestion. 

[Engli,<;n] 

YOI.! have to ask the question. 

SHRI G. M. C. BALA YOGI: Keeping this 
in view whether the Government is going to 
set up any Centfal ~ub\ic sd\oo\ 'Of the 
up\ittmen\ 0\ Schedu\ed Cas\elSc::"eau\ed 
Tribe boys \0 avoiddrol)"oll\S and \0 give 
better education in the Ashram schools. 

[Translation] 

THE MINISTER OF WElFARE (SHRI 
SITARAM KESRI): Ashram schools wer. 
opened in almost all the States. They wer. 
specially opened for Sch&duled Trbes and 
they are working wtlli. As far as question of 
State Government is concemed. 1555 
Ashram Schools are worl(lng throughout the 
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country. We have a scheme to open 44 such
schools during the year 1991-92.

[English]

SHRI G. M. C. BALA YOGI: This year we
are celebrating the Year of Social Justice in
memory of great departed leader, Bharat
Ratna Dr. B. R. Ambedkar. In view of this,
whether the Government is going to set up
any university or educational institution in
memory of Dr. B. R. Ambedkar?

( Translation]

SHRI SITARAM KESRI: Mr. Speakaer,
Sir, there are several such schemes which
would be launched on birth centeary cele-
bration of Baba Saheb Ambedkar. Lucknow
University has been named after Baba Saheb
Ambedkar. Besides, we' have sent a scheme
for the Scheduled Caste girls to the Planning
Commission. As soon as we get the ap-
proval, those school would be named after
Baba Saheb Ambedkar in his memory.

SHRI RATILAL VERMA: Mr. Speaker,
Sir, through you Iwould like to know what will
be the minimum number of the children in the
Central residential schools (Ash ram Schools)
and what special facilities will be given to
them by the Government.

SHRI SITARAM KESRI: Each Ashram
school will have about 8 classes and each
class will have 35 to 45 students. Thus one
school may have about 400 students in all.
44 schools are to be opened and in allthere
will be about 32000 students.

SHRI RATILAL VERMA: I would like to
know what special facilities the Govarnment
will peovide to them? (Interruptions).

SHRI SANDIPAN BHAGWAN THO-
RAT: Mr. Speaker, Sir, hon. Minister has
stated in his reply that 44 Ashram Schools
would be opened for the Scheduled Tribes
but no details have been given about those
schools which would be opened for Sched-

Oral Answers

uled Caste children. I want to know whether
the Government propose to open schools for
those Scheduled Castes who live in back-
ward areas and where drop-out rate is very
high. I want to know whether such scboots
would be opened for Scheduled Caste chil-
dren also.

SHRI SITARAM KESRI: I have said just
now that we havo sent a schema for opening
Ashram schools for Scheduled Caste girls to
the Planning Commission and ~hope that as
soon as we get approval, schools will cer-
tainly be opened for them. Ihave also said
that they will be dedicated to the memory of
Baba Saheb Amebedkar.

MA. SPEAKE~: Question No. 124 has
been transterred. Question Number 125:
Shri Mumtaz Ansari.

[English]

Rapid Action Force

+
125. SHRI MUMTAZ ANSARI:

SHRI GOVINDHAO NI"AM:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the Uninon Government
have taken any decision to form the Rapid
Action Fo.ce for handling communal riots;

(b) if so, the details theroof;

(C) the lime by which it is likely to be
formed; and

(d) the procedure to be followed for
making recruitment to the force?

THE MINISTER OF HOME AFFIARS
(SHRI S. B. CHAVAN): (a) Yes, Sir.

(b) The force will have a composite
character and it will be more officer-oriented
than standard battallions of CRPF. Mem-
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bers of the Force would possess specialised
skills and they '(-'ould be suitably equipped to
tackle communal riots.

, (c) The Force is likely to be operational
by 1.7.92.

(d) The Force is being raised by re-
grouping and i9-constituting the existing
personnal in CRPF.

SHRI MUMTAZ ANSARI: It has been
stated by the hon. Minister that this rapid
action force should be of composite nature.
I would like to ask the hon. Minister what
should be the percentage of minorities which
oould be inducted into such force. If it is a
composite force, what will be the nature and'
character and the composition of the rapid
action force? .

Secondly, what type of training can be
imparted to such force to make it more
skilled and more secular and more pronte to
their own duties and whether fresh recruit-
ment will be made to such force or not. H it is
going to be raised through grouping orre-
grouping or re-constituted out of CRPF bat-
talions which are presently in existence,
then how it will become a rapid action force
and how it will be different from the old one
and how it will be effective to tackle commu-
nal problms.

MA: SPEAKER: If you put so many
questions, you may not get all the answers.

SHRI S. B. CHAVAN: About the first
part of the question, actually after their duties
in Punjab, they are going to be kept there for
some time and thereafter CRPF companies
which have been, deployed there will be
brought. back and thereafter on a selective
basis, a number of officers who are required
for this kind of job, loolking to the aptitude of
the persons, we will select out of them and fill
the vacanaies by.diract recruitment.

The hon. Member wass asking about
the percentage of 'the miniorities. We pro-

pose to give representation, as far as pos-
sible-I cannot possibly tell you definitely-
from all the regions. We will also keep a
particular percentage of the minorities so
that they may be able to get the confidence
of the people and they will feel that they are
not biased against any particular commu-
nity.

On the training part, we are supposed to
give them training in all aspectds specially
the psychological aspect and on the handing
of the communal situation they should be
basically believing in the secular character
of the country so that they are able to do
justice to every kind of situation and different
kinds of platoons are going to be there where
first-rate training will have to be given and
fire-fighting training is to be given. The mo-
tive is going to be that they should-not try to
~iII person but try to immobilise him as far as
possible and how this can be brought about
are the different ideas. Two months training
is being prescribed and by the end of May,
1992, the entire training will be over and from
1-7-1992 it will be operational.

SHRI MUMT P\l. ANSARI: Just now the
hon. Minister has said that uptil now, no
percentage has been earmarked or fixed. It
is very much surprising that this Order was
issued on t tth oecamber, 1991 to consti-
tu~e such rapid action force.

MA. SPEAKER: Please put the ques-
tion. Please come tQ the question.

SHRI MUMT P\l. ANSARI: Uptil now the
hon. Minister has not formalised and final-
ised the procedure for recruitment or re-
grouping.

MR. SPEAKER: Please come to the
question.

SHRI MUMTP\l. ANSARI: The hon.
Minister must tell me what will be the per-
centage.

MA. SPEAKER: The hon. Minister has
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!'a.dy aait that as far as possible it wiD be 
ptOpQrtion 10 the population. 

UR. SPEAKER: Nothing more is r. 
lJired. Please come to the question. 

SHRI MUMTAZ ANSARI: Roughly 
1811king, what will be the percentage of 
iJIarIdes? 

Wl SPEAKER: The question is disal-
'lW8d. The hon. Minister has already replied 
:',lhequestion.1f you want to ask some other 
,:uestion. I will ~ you. 

SHRI MUMTAZ ANSR.: My next sup-
, Jementaly is what will be the location be-
auselDcation is also very important. Unless 
nd until location is proper, it will not be 
vailable to the sensitive areas. 

MR. S~R: Yes. What will be the 
1CaIion? 

SHRI S. B. CHAVAN: We propose to 
ate the battalion specially at communally 
ensitive areas. 

S!filSi i;CESH Ci1AHORA DIKSHI1": 
iir,soforas NCl'Uitmenttothe Armed Fon::es, 
'aramilitary forces. Police Forces is con-
amad, there is no discrimination between 
he various communities. Peopel are sa-
,,8Iiad accDIdlnQ to \he merits and ~ualilca-

'; .,tons required. We", tbat is ex8c\\y tbe posi- , 
,j ;',ioin. Anybody who marits selection, is se-
1 {ectad. By providing any specifIC percentage 
e ; ;~or any particdar community in a force either 
, ~t .·in respect of miliary bee or paramilitary 
, ;'forcesorthe Rapid Action Forceorthe public 
. ,jorce wi it be c:onstlutionfDy correct when 
, ~no particular percentage has been provided 
, 4n any other sarv~ for any particular com-
imunily? WI it be appopriate to have such a 

, ;,.amount decision taken which can have 
: ! .. .rtect In aR ether services abo? 

1 SHRI S. B. CHAVAN: Constitutionally, 
i,certainIy there • noIhing wwong. Regarding 
IfMIIY community, fN8ry sec:lion of the ~ 

ely if it _reto gei Pftiper representation, we 
have not dacidad bafore-hand that this 
community wiD get so much. Merit is alseone 
of the considerations. But the other consid-
eration has also to be there that they have 
ton evoke the confidence of the people 
whom they have to handle. So, tJ1is is also 
anolhervery importantaitarion for recruiting 
them or for seJecting them. 

SHRI KIRIP CHAUHA: Our Armed 
Forces are c:onsidefed as mUltHeligious in 
character. I would like to know ffO""t"e han. 
Ministerwhether it will be multi-regional also. 
If it is multi-regional, I have to point out one 
thing. Regarding recruitment to the various 
posts in the CRPF. is conc:ernlKf,1 must point 
out that the represent8tion to the North-
Eastern StateS in the CRPF is not at all 
adequate. Will the Minister consider giving 
special attention to the recruitment of North-
Eastern people in the Rapid Action Force? 

SHRI S. B. CHAVAN: The Rapid Action 
Force is one thing. But if they are not already 
there in the CRPF, I cannot help.it because 
this is a matter of SEllection from the CRPF. 
For malters of recruitment, it is going to be 
done against the vacancies which are going 
to arise. As far as the Rapid Action Force is 
concerned, the selection has to be made 

. from out of the CRPF and certainly we will 
keep this idea in view that the North-Eastern 
Reg\of\ in also represented. 

SaBre Summit 

+ 
·126 SHRI P. M. SAVEED: 

SHRI HARIN PATHAK: 

Wi. the Minister« EXTERNAL AF-
FAIRS be pteased to stale: 

(a) the rope played bv the Indian dele-
gation during the recent SAARC Summit 
held at COlomlDo; . 

(b) the subjects d~ssed and the 
decisions arrived at during the Summit; 



13 0raI~ MARCH 5, 1992 '. 0r.J Answers 14 

(c) the foIIow..up aion taken bot the 
'Govemment; 

(d) whether any measures had been 
suggested at the Summit to t~ interna-
tional .. norism; and . 

(e) if so, the uataiis thereof? 

TOi-fE MINISTER OF STATE IN THE 
MINISTRY OF EXTER.~ALAfFAIRS (SHRI 
i:~: JAP.!)O f~~E1RO): (a, to (e). A State-
ment is laid on the Table of the House. 

" STA~ 

The Indian delegation worked together 
with other delegations during the Sixth 
SAARC Summit held in Colombo in a con-
structive m~f'!!1er ar:d .CiS set:..·. in S8CIJ~: 
some signifICant agieemenis which are re-
flected In the Colombo Declaration. 

2. The subjects discussed at tlie 6th 
SAARC Summit and decision on them in-
clude strengthening of economic coopera-
tion, measures to protect and preserve 
environment including measures to provide 
for disaster relief in times of natural disaster 
cooperation In the alleviation of poverty, 
implementation of a visa exemption scheme 
in respect of entitled catergories of persons 
from March 1 and Inter-action among spe-
cialised ag&ncies with a view to control ter-
rorism in b SMRC region. 

3. ADcDncerned MinistrieslDepartments 
of Government of India have been informed 
of the decisins·and have been requeSted to 
take follow-up action as required. 

4. The SMRC leaders recognised that 
cooperation among SAARC Member States 
was vital ifterronSm was to beprevented and 
ellninated from the region. They urged the· 
Member States to take all necessary meas-

• urea to give full effect to their ~ 
under the SAARC Regional CofMN1lion on 
SlIppraaaion of Terrorism. The leaders 
stressed the urgent need for the expedlious. 

enactment of enabling legislation for the 
. impleinentation of the convention and aiso 
on aconstantdialogue and Interaction among 
agencies of the SAARC Member Slates. 

SHRI P. tot SA YEED: Sir, initially, the 
Cobmbo SAARe Summit waS expected aD 
take piece even earlier December. TMre 
were soRte confusions and ultimately we 
were glad.that it had taken place in Colombo. 

. They have deIilerated on a number of is-
sues which are useful to our region and . 
particularly t~e aspect of containing the 
terrorism In these regions has been men-
tioned in the dtlliberations. in ilis rep~, the 
han. Minister has stated that the obligation of 
containing terrorism is to be done by the 
Regional Convention on Suppression of 
Terrorism. May I know from the hon. Minister 
~ ~.t.at ~'-ne this Regional Conveniion to 
contain the terrorism will take place? Is there 
any venue decided? 

SHRI EDUARDO FAlEIRO: The Con-
vention tocofltain terrorism to which the han. 
Member has referred has already been rati-
fied by all the Member-countries of the 
SARRC. What remains is to bring in an 
enabling legislation, as far as India is c0n-
cerned, in this Parliament As far as India is 
concerned, we are now working on this and 
will bring the nevassary legislaioin In further-
ance of our ratitfication of the convention to 
contain terrorism'as soon as possible. 

SHRI P. M •. SAYEED: There are a 
number of other iSsues which the SMRC 
Summ~ has deliberated the economicdOOp-
eration, measures to protect and preserve 
environmental conditions and to give ralief.in 
times of natural disaster, economic coopera-
tion In the aJIeviaI"lOn of poverty and also the . 
implementation of a visa exemption scheme 
m respect of certain categorieS from 1st of 
March, 1992. May I know what are the steps 
taken in this direction to achieve the tang-
inbIe results for the benefit of this ~ I 
would like to know whether 8tf'/ machincfY 
haS bean ewIved 10 translate these actions 
for the benefi of the member- Stales. 
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SHRI EDUARDO FALERIO: Han. 
Member win be happy to know that from the 
1 It of this month of March, they wiH not 
require visa to visit any of the SAARC coun-
tr ... They have been exempted from _". 
this is operative from state the 1st of March. 
That applies to th8 Members, applies to their 
spouses and children up to the age rl 18 
years accompanying them. This exemption 
also applies to the Judges of the Supreme 
Court and also to the heads of some speci- . 
fled reputed academic institutions. That is a 
ben8f1l thai accrues from the 1 st of March. 

Members. also wiD be happy to know 
thai a breakthrough has been made after all 
these years of economic aJOperation. There 

. were lot of difficulties in achieving what has 
been achieved. Whal has been achieved is . 
now an agreement to set up an Institutional 
framewok for spacItic measures of trade 
IiberaIIsation among the SAARC Member; 
States. And also we are examining and the 
Members of SAARC are examining a pro-
posaIto establish aSAARCpraferentiaitrade 
arrangement (SPTA) which win be operative 
from 1997. This is being examined. If II is 
viable in principle, we would like to have It. 
The Member COllf1lrkls would like to have it. 

. • The operational ~ Is belngexamined. 

Then iI has .. ready been decided to 
have SAARC Funcfforidentitication in devel-
opment of the regional economic projects 
and the ChairQ1an of this Fund, which is a 
Fund of five millidn US dollars, is India, the 
ChUm8n rl the lOBI, our umbra" financial 
InstiIution. this chairmanship wil last for 
th .... years. We hope to identify some proj-
ecIa which wit be beneficial to the develop-
ment of sOme of the Countries of this 
region. 

On the question ciI envirDnment, men-
tioned by the han. Member, among other 
thIIngs. 

.. . 
MR. SPEAKER: If,our repy Is tao lang, 

.,au.-d to him In writing? 

SHRI EDUARDO FALERIO: All right, 
Sir. I would like to inform the House thai in 
the next month, on the 8th and 9th of Apri~ 
there wiH be a ministerial meeting of all the 
SAARC countries here in Delhi to discuss 
questions of environment and specifically to 
find out if we can have a common position for 
the United Nations Conference on Environ-
ment and Development (UNCED) to be held 
in Brazil in the month Or June, 

[Translalion) 

SHRI HARIN PATHAK: Mr. Speaker, 
Sir,throughyou,lwouldliketoknowfromthe 
hon. Minister whether any special discus-
sion took place in the SAARC Summit 
meeting aI Colombo about. the growing 
menace of terrorism in South Asian region, 
particularly on. Pakistan's support to such 
activities in India. " yes, the steps taken in 

. the matter by both the Government? 

MR. SPEAKER: Bilateral issues are not 
raised. 

[English] 

SHRI EDUARDO FALERIO: As you 
have already pointed out bilateral issues are 
out of the purview of the Charter ••.. (/nt9lTUp-
tions) 

SHIR HARIN PATHAK: I want to.know 
about the total view in the whole of the 
region. 

SHIR EDUARDO FALERIO: And the . 
Charter takes the total view. And thai difin- . 
itely is discussed. ~re, the cOnvention 
has been signed and ratified. 

SHIR HARIN PATHAK: Whal action 
has been taken? 

SHRI EDUARDO FALERIO: We wiD 
bring the legislation before you. We h~ 
..... adlt rallied it. . 
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(EngIsh) 

Crullon of Utlranchal Stata In U. P. 

+ 
·127. DR. P. R. GANGWAR: 

SHRI BHVW4N CHANDRA 
KHANDUR1: 

WiD tIfe Minister of HOME AFFAIRS 
be ~ to state: 

(a) whether any draft for a separate hill 
State Uttranchal has been submitted by the 
Govemment of Uttar Pradesh to the Union 
Govemment; 

(b) if iO, -the det. ttl9reof; end 

(c) the re.action of the UniOn Govern· 
ment thereto? . 

[English] 

THE MINISTER OF STATE IN THE 
MINISTARYOFPARLIAMENlRY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (M. M. JACOB): 
(a) to (c). The Govemment oj LIttar ~ 
have forwarded a copy of the Resolution 
peased by the Uttar PI8desh State lAgisla-
tIve ~ on 12.8.1991 Ulglng the 
Central Government to create a separate 
State of "Uttranc:hIII'comprising the eight hll 
districts of Kumaon-Garhwal DMIions 01 
Uttar PradHh, viz Nainital. AImoIa, PlIhora= 
gam, PauriGarhwaJ, Chamoli. T*iGarhwal, 
UttarIcuhi .11d_Dehi'adlBl. AddtionaIInfor-
matiDn aoughtfromtheGovemmenlofUltar 
PfIIIIeIlt·II ........ AvIew ..... tIMn. 
only after. II NC8Md and ........ 

[ TIaI1SIatiDrij 

DR. P. R. GANGWAR: Mr. Speaker, 
Sir, the.,iII ragion 01 Uttar Pr ..... 1s dlller-
ent from the pIU1I in .aImost "''Y . r88p8ct 
beil~.climate.life""ofm .... 
~.""·~ .. It.1s .··bonier· ..... 

_ ~tOtiw bord.sofCNna. Napaland 

1bet. The State Government has lubmiltad 
to the Union Government a proposal for a_ion of a separate state of Uttaranchal in 
the interest of development of the area. 
What is the Central Government's policy In 
this regard? 

MR. SPEAKER: You have not to read 
the queatiorl but please ask II. 

(/ntem.ptions) 

DR P. R. GANGWAR: Keeping in view 
the geographical situation, does the Central 
Govemment propose to formulate a policy 
for the creation of Uttaranchal and Is the 
Govemment considering Ii favourably. 

(Englisffl . 

SHRI M. M. JACOB: Sir..that is what in 
my first reply. I have mentiOned. We are 
awaiting the reply from the Govemment of 
Uttar Pradesh. But if there Is any apeclal 
justifICatIon for creating a apeciaI State Ii 
separate State that hae to be examtned. 

DR. P. R. GANGWAR: I would like to 
know from the central Govemment whether 
It has any *=hema for the develOpment of 
eight hi. districts and for providing fldllils 
for the poor and innocent propIe of religious 
places like Gangotri, Yam"unotri, Kedar-
naIh, 8adtirulthzndMkanttrtm a-new 'Uitar~· 
nac:haI' State is created? (lnt~ 

MR SPEAKER: It Is not related 10 the 
main que8IIon. 

[EnQIish). 

SHRI BHUWAN CHANDRA KHAN-
D.URI: Sir, from J&K in the North, to Sldclm, 
GUjarat and Arunachal in the East, all hilly 
...... 01 our HImalayan botders have been 
gtv.n eeparata States except UltarJnchaL 
Mr supplMientary is In three .... 1M fist 
pad Is: Is thaHcime MInist8r aWare thai the 
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central per capita assistance to Uttaranchal
is about 50 per-cent of whatHilT!achal gets;n
spite of the fact that the population in both
these areas is about the same Also, 70 per
cent of the population is below the poverty
line, even after 44 years. (Interruptions)

MA. SPEAKER: Please ask a question.
Your question should come out of the main
question.

SHRI BHUWAN CHANDRA KHAN-
DURI: This is related to the development of
Uttaranchal. The Minister had talked of
justification ... (Interruptions)

. MA. SPEAKER: No justifications and
no preambles.' Please ask. thequestio~_

SHRI BHUWAN CHANDRA KHAN-
DURI: He has said that he is going to decide
on the justification. Is he aware that the.
developmental activities in this region have
come to a halt virtually for the fact that it is
gettintg only 50 per cent of what a similar
State is getting. And that State because it is
a separate State, it has developed. 70 per
cent of the population is below the poverty
line even after 44 years of independence.

MA. SPEAKER: Shri Khanduri, I will
, disallow your question if you are nolcoming

to the point. lam giving you the third chance.

SHRI BHUWAN CHANQRA KHAN-
DURI: ls.he aware of its?

MA. SPEAKER : Aware of what?

SHRI BHUWAN CHANDRA KHAN-
OURI: Ishe aware oft he disparities because
of Uttaranctlal being not a separate State?

MA. SPEAKER: Would like to you an-
swer Mr. Minister?

SHRI M. M. JACOB: Yes Sir, I can.
(interruptions)

SHRI BHUWAN CHANDRA KHAN-

DURI: Sir, I am yet to ask the two other parts
of my question. .

MA. SPEAKER: Please' not like this.
This is a Question Hour and there are other
Members who would like to ask.

SHRI BHUWAN CHANDRA KHAN-
DURI: Sir, in the last
sentence .... ( Interruptions)

MA. SPEAKER: Please, you should
come out with a simple question. This is not
an Hourfor making speeches because there
are other Members Who want to ask ques-
tions.

~HRI- BHUWAN-CHAN13RA KHAN-
DURI: Sir, the Centre had given its policy
th:'lt if the State recommends for a separate
State, they have no objection. This is what
they have said. I would like to know as to why
they are not followiny the same principle in
case of UttaranchalAlsc, they have said
that the reply has not yet been received. Th~".
reply, as. of now, has reached the Home
Ministry. Would they consider now, for hav-
ing an haH an hour discussiion in the coming
next we'ek?

MA. SPEAKER: You need not talk of
half an hour.

SHRI M. M. JACOB: Sir, for the last two
decades, the Uttar Pradesh Government
has special scheme for-the development of
hilly areas. And from all standards and the
information available with the Home Ministry

I
is that even the per capita domestic output is
better in that area than in any other areas.

.And the literacy rate is 39.29 per cent in that
area and the general development of that
area is well looked after by the U. D., Govern-
ment also. It is existing asa special special
scheme for the last two decades for the
.dsveloprnent of hilly areas.

Regarding the second part of his ques-
tion, I am told that a message has been
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received Nst noW and I wiD anatyse thal and 
come back to you. 

[ Translation] 

SHRI KRISHAN DUTT SULTANPURI~ . 
Mr. Speaker, Sir, whal is the population of 8 
hUt districts of Uttar Pradesh. The ·hon. Min-
ister has stated that the proposal has been 
sent back to the State Govemment When 
their re-commendation had come and by 
what time·does the GO)fernment expect to 
receive back the same from the State Gov-
emment. Would the Govemment please 
consider to provide more funds so as to 
accelerate the pa«;e of th_ development of 
the hill districts of Uttar Pradesh ? (lnt~ 
tions) . 

Mr. Speaker, Sir, the U. P. Govemment 
has sent its proposal to the Centre and the 
same haS been returned to the U. P. Govem-
ment. Would the Government please State 
by when it is expecting the reply from the 
Government of Uttar Pradesh? 

[EngIis~J 

SHRI M. M. JACOB: Two reminders 
were sent from here fo.r the first question of 
collecting information from UP Government; 
one was dated 23.1.1992 and the other 
dated 24.2.1992. Also we had telephonic 
discussions with the UP Govemment I am 
told this morning a message haS been re-
ceived in the office and we have to anaJyse 
it. 

In the aecond part h8 asked ahout the 
population of thai area and ather details of 
the area. The area iSS1, 125sq. kma. and the 
density ~ population is 115 persona par sq. 
km. 9.inst the total area of 2,94,411 sq. 
kms. t:lthe State with a density of papulation 
of 471 persons per sq: kin. of the State. 

SHRI MANABENDRA SHAH: We have 
juat been infOrmed that the NpIy has come 
from'the .. Gov8mmeit. will the han. 

Minister be pleased to Jet us know what it 
the reply received by him? 

MR. SPEAKER: He has said that hewll 
analyse it and let you know. 

SHRI M . M. JACOB: I have already 
mentioned. 

[Translation) 

RoM Farming 

·'28. DR. LAL BAHADI,JR RAWAL: WID 
the Minster of AGRICUl TUREbepleasedto 
state: 

(a~ ~!':':-,;;::-.;C~ment~to. 
promote rose farming by providing incen-
tives to farmers; 

(b) if so, the details thereof; 

(c) the places in Uttar Pradesh whant 
rose farming is being carried out; and ,_ 

(d) the progress made in the resean::h 
scheme implemented at Narendra Dev Uni-. 
versity of Agriculture and Technology, Faiza-
bad for the improve~ of yield and qualii.y 
rose oil? 

[EngHsh] 

THE MINISTER Cf STATE IN MINIS-
TRY OF .AGRICut. TURE (SHRI MUUA-

. PAUY RAMCtfANDRAU):(a) and (b). 
~hatePfOpOMdtoprol1lDlelQM 
,...,... ...".1IlO1dtImea viz:-

6~; litteQrCed Development of FIoricul-
tiJ,.; 

(ii) Development of Medicinal and . 
Aromatic Placts. 

(cl The majOr centres of rOse cultiva-
tion in Uttar Pradesh are _ folloWs:- . 

(1) Kannauj (FanukhabId). 
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(2) HaIhras (Allgarh) 

(3) Nilhauli Kala (Etah) 

(4) llaura (Agra) 

(5) Slkandarpur (BaIIia) 

(6) Meruwa Deah (Varanasl) 

(d) A survey has, been conducted and 
ihecultivarslspaci being grown for rose 00 
... been coII8cted flam various partsoftha 
Slate and other areas. The evaluation of 
·Iheaa spacias is being dona. NutriIioMland 
pruning raquIrarnant of promising cultivars 
.. being standardised. 

OR. LAL .BAHADUR RAWAL: Mr. 
Speaker, Sir,lha indiganous variety of rose 
i. a. Rosa sentifolia is being glOwn by tradi-
tional metf10d thousands of highas of land in 
AIigri, Hath,.., Hasawan and Barwana 
__ for centuries. Traders from various 
pIIffS of'the coumtry visit these places and 
pun:hasethe raw material andtakethe same 
with them. The farmers do not get even the 
coal of production for their produce. Does 

to process their produce and get maximum 
price .• 

DR. LAL BAHADUR RAWAl: Will pur-
chases be mada directly from the farmers? 

SHRI BAlRAM JAKHAR: It will be pUr-
chases from farmers. Then oil will be pro-
duc_L 

SHRI tAL BAHADUR RAWAl' Will the 
practice of having middlemen be done away 
with? 

SHRI BALRAM JAKHAR: That will be 
dona in a different manner. When the farm-
ers will be able to establish proper contact, 
!he practice of having middlemen would be 
dona awav with. 

Nearly 20 thousand tonnes of flower are 
grown out of which 750 kilogram of oil is 
produced. This is the ratio. I would let you 
know how exports are made. I will send this 
record to you. 

MR. SPEAKER: The details of export 
are availale with the Ministry of Agriculture 
which would send it. 

the Government have a.rrt scheme under ('" DR. LAL BAHADUR RAWAL:· Mr. 
which the farmeI8 could produce raw mate- Speaker, Sir, during the last .session, I was 
rialalao8Iongwlhaultivatonand get a good told about the Research Schame Commis-
pricIt. Is tlteGovernment col)lid8ring to for- sioned in Uni .... erS1ly Of AgrICulture and T ech-
.... _, ... tchin1. for this? nology, Faizabad for the purpose of improv-

ing the quality of oil being produced. I would 
II. the __ time, I would aIao Ike to like to know the jusIlfication of commlssion-

. knawthequantly of oil produced flam rase lng such a R~ Scheme in Faizabad 
expoIted in '.,-92 and what Is the scheme only whan production Is made mora on other 
lor fubn export? districts besida8 Faizabad in Uttar Pradesh. 

. 1HE MINSTER OF AGR1CUL TURE 
(SHRI-BAl.RAM· JAKHAR): Mr. ''Speaker, 
SIr, the ~nt of SmaH Scale Indus-
trIaa has' ciommissioMd a' Procau-cum-
PIOdud ~ Centra 01 ESsenIiaI 
Oil aI Kannauj In . FanUkhabad dlstrlcl with 
UNDP ........ 1n 1_atacostol Rs.3 
.~~!-_!!r3~~_~~·lMtfpthe facrnars 

The distance from Faizabad to Aligam and 
Hathras is very long. Rose in such a crop . 
which cannot be preserved for a long tima. It 
perishes quickly. I Would like to know from 
the hon. Minister whether there is any 
schema to start such a Research Centra in 
Aligarh. 

. SHRI BAlRAMJAICHAR: Mr. Speaker. 
Sir, the question of'cIi8Ianc!t « ptOJdlI*y 
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does not arise at at Scientists win 80 the job . 
"anywhere, why to talk of Faizabad alonG. Hit 
proves successful there, it wjD be done at 
other places also. There is no point in it. 

[English/ 

Talks with the Ukranllm Pr .. ldent 

·129. PROF. K. V. THOMAS: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a)whether the Prime Minister held any 
talks with the President of Ukraine during his 
recent visit to Davos, Switzerland; 

(b) if so, the bilateral matters that figured 
in the talks and the outcome thereof; 

(e) whether any treaty is going to be 
signed between the two countries; and 

(d) if so, the details thereof? 

THE MINSTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO): (a) Yes, Sir. 

(b) Several ideas for strengthening bi-
lateral cooperation ~n India and 
Ukraine, including the visit of the President· 
of Ukraine to India were discussed. 

(e) and (d). Yes, Sir. A Treaty of Friend-
ship and Cooperation is expected to be 
signed between India and Ukraine. The draft 
Treaty is under negotiation between the two . 
sides and it would, therefore, not be appro-
priate to publicise the details at this stage. 

PROF. K.V. THOMAS: Sir, the erst-
while USSR was one of our time-tested 
friends. USSR has always been helping us. 
N. this point of time when the USSR has 

~ disinte;~ into different Republics and 
stays away we should prove that we will be 
very friendly to the Rapulics. Ukraine Is one 
of the Republics which is scientitically and 
technologically advanced. We have been 

getting defence equipments mainly from 
Ukraine. Therefore, may I know whetherwe 
will continue with aU the agreerrients we had 
with the erstwhile USSR, so that we wiD have 
a very good friendship with this Republic? . 

SHRI EDUARDO FAlEIRO: SII: •. our 
Prime Minister met the President Kravchuk 
in Davos on February 2nd. At. this .point of· 
time, I want to emphasise that both the 
leaders and particularly President Kravchuk 
took a very positive approach in the Indo-
Ukraine relations. He went out of his way to 
·assert that the old relationship would con-
tinue. In fact, tothe extent possible, it would 
be extended. He was keen to visit India and 
we are awaiting the inducation of visit by him 
in the near future. 

(Ttanslation) 

Cattle Development Proj8cta 

·130.SHRIVILASRAONAGNATHRAO 
GUN DEWAR: WiD the Minister of AGRI-
CULTURE be pleased to state: 

<a) whether the World Bank have ac-
corded clearance to Cattfe Development 
Projects In Maharashtra, Rajasthan and 
Madhya Pradesh; 

(b) if so, the details thereof; and . 

(e) the places identified in these States 
for implementing the projeCts? 

(English] . 

THE MIN ITER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K. C. 
LENKA): (a) No, Sir. 

(b) and (e). Do not arise. 

(Ttanslation] 

SHRI VILASRAO NAGNATHRAO 
GUNDEVAR: Mr. Speaker, Sir, the hon. 
Minister has replied that no scheme in India 
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is being undertaken with the help of the 
World Bank. I would like to state that recently 
diplomatic relations between india and Is- . 
rael have been estabfished ancIlsrael is very 
advanced in this field. Has the Government 
any plan to seek any such help from 
Israel? 

THE MINSTER OF AGRICULTURE 
(SHRI BAlRAM JAKHAR): Now it is jl,lSt a 
beginning. So every thing can be taken. up 
later on. (Int8lJ'tf)lbns) 

·lbtadaye iskha hai Rota hai kya, 

Age-age dekhna hota hai kya •• 

let us S88 what happens. If the out-
come is neQative, we may defer it. But when 
it Is for a good thing, we will acquire it at all 
costs. There is a couplet in Hindi-

"Uttam vidya lijie, yadyapl kisipe 
hoi, 

Paro pawan thour men kanchan 
tajal na koj'. 

SHRI VILASRAO NAGNATHRAO 
GUNDEWAR: Mr; Speaker, Sir, my second . 
question Is very imortanl At present Mahar-
ashtra is likely to be affected by severe 
drought. ~e number of cattle heads are 
Duly to fail prey of drought. Farmers are 
selling their cattle to butchers at throwaway 
prices. (Wetr'l.f)tbns) 

MR.; SPEAKER : This is not an impor-
tantquestion and it is not related to the main 
queslion. 

SHRI VILASRAO NAGNATHRAO 
GUNDEWAR: It is an important question.ls 
this Government going ot give some help to 
the Maharashtra Government to proted the 
fivestock there (lntem.ptbns) 

It will be batt,r if he answers this ques-
tion. (/ntetrUplions) 

Wheat Production 

+ 
·131. SHRI NARAIN . SINGH 

CHAUDHRI: 
SHRlJANARDAN MISHRA: 

Will the Minister of AGRICULTURE be 
pleased to stale: 

(a) whether the prOduction of wheat in 
the country falls short of its requirement; . 

(b) if so, the extent thereof and the 
reasons therefor; and 

(c) the measures proposed to be taken 
by the Government to meet the require-
ment? . 

THE MINSTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHR MAl-
LAPPALL Y RAMCHANDRAN): (a) No, Sir. 

(b) Question does not arise. 

(c) To increase the produdion of wheat, 
Special foodgrains Produdion (SFPP) is 
being implemented in 131 identified districts 
:of 7 major wheat growing stales viz. Punjab, 
Haryana, U. P., Madhya PradeSh, RajaSt-
han, Guarat and Bihar. 

[ Translation] 

SHRINARAINSINGHCHAUDHRY:Mr. 
Speaker, Sor, In his reply, the bon, Minister 
has said that the country is self-reliant in 
foodgrains and forthatthe farmers should be 
congratulated. But I would like to know why 
inspite of that 10 lakh tonnes of wheat is 
being imported. Will it not aHed the interests 
of the farmers? 

THE MINISTER OF AGRICULTURE 
(SHRI BAlAAM JAKHAR): Mr. Speaker, 
Sir, there is no quesion of affang the 
int~ests of the farmers and It WUI never be 
alloWed. About importting wheat, we will 
have to peep into the history.Our~-
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sors who are slUIng here •• ~ •• (lntempbns) 

We have to ask them why they had 
taken a decision of importing wheat. I am 
proud of the Indian farmers who toil hard so 
that we can keep our heads 
high •••••• (Int"'""'bns) 

SHRI NARAIN SINGH CHAUDHRI: Mr. 
speaker. Sir. he did not reply to the question 
but evaded It . In reply to the parte (c) of my 
question. It is stated that specialfoodproduc-
tion programme is being implemented in 131 
districts. I would like to know whether special 
facilities are being given for accelerating 
production under this programme and since 
when this programme is under operation has 
to what extent you have gat success in it. 

SHRI BALRAM JAKHAR: Mr. Speaker •. 
Sir. Programmes like agricultural research. 
improvement in the qUaiity.of seed and high 
yield varieties are in progress. Prior to com-
ing here. I have just inaugrated a Krishi Mela. 
I sawthe progress of extension service which 
publicises new types of ~s along with 
new agricultural techniques. We want this 
extension service in each district so that it 
can reach the farmers and production can be 
accelerated. 

SHRI JANARDAN MISHRA: Mr. 
Speaker. Sir I would like to know whether 
this Government hasdecided to import wheat 
inspite of being self reliant and In view of low 
wheat production in Uttar Pradesh during 
the last season does the Govemlllent pea-
pose to provide seeds of improved quality. 
inseclicides and fertilisers to the tarnier at 
subsidsed rates for accelerating the pr0duc-
tion of wheat. 

SHRI BALRAMJAKHAR: Mr. Speaker, 
Sir, procurement is less, not the production.' 
During last two years. the shortfall In pro-
CUrameritwasto the tune of 4 mHIion 1Ionnes. 
Produc:tloin was never less and this yeartoo 
the productionwil not be less. this year. we 
had a bumper crap.·W. provide knowledge 
to the fanners ~~, ~~ our· 

resources, we provide them otherthings too. 
We already provided them subsidy, on fertil-
isers. We are also trying to ensure supply of 
improved seeds to them. 

SHRI CHANDULALCHANDRAKAR: Is 
it not true that even today a large quantity of 
foodgrains is lying wlhlthefarmers. They are 
not sel6ng it because they are not getting 
remunerative prices ev8n to meet the cost of 
production~ Is it not true that If we procure the 
entire stoc;k of foodgrains from the farmers 
there will be no need of importing it? 

SHRI BAlAAM JAKHAR: Everything is 
done after considering all the aspects and a 
balance has to be struck. There is an Agricul-
tural Prices Commission on which not only 
formulates policies but also determines 
prices. Last year. we estimated the produc-
tion of paddy and considering it we raised its . 
price by Rs. 25. I have a detailed data of the 
cost of production and the expenditure on 
farmland, manpower, labour and ather 
agrifcuhural inputs. Keeping this in view, the 
remunerative price is fixed. Today, prices 
are high in the market We did not restrict 
anybody to sen their produce. The farmer is 
free to sell his produce anywhere. He may 
sen it in Bombay, MadraS or anywhere else. 
Today, prices are altractive. 

SHRI DAU DAYAL JOSHI: Sir,l would 
like to submit to you thai during the last two 
y..,., the production of wheat has regis-
tered a sharpn fall in the SlateS from Where 
you have been elected, whevas the pr0duc-
tion of oriseeds has increased .• is not true 
that the prices of oils8eds and specially that 
of mustard are fal"q sharply? You have 
been awned the title, of ~i Pandit. Are 
you making any efforIs to give remunerative 
prIca to the farmers? 

MR. SPEAKER: AIk about wheat. I will 
allow you to ask about wheat. 

SHRI BALRAMJAKHAR: I would Ike to 
reply to his question. h •• like to ten him 

~f.~~\1f.~~~The 
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prices of oiIseeds increased last year was 
the highest. AccordIngly, there is record 
pIOduction this year. We can inport 88_g 
88 export. We can grow the crap thal have 
high yield and give us more money and In 
tum we can also export that • We can also 
import in the interest of 
farmel1l •••••• (Int."...,.",.) 

MR. SPEAKER: Please sit down 
... (IntBmf)tims)... , 

MR. SPEAKER: You aregatting reply to 
your questions. Pleases sit down . .... (lnter-
rupIi)ns) 

SHRI TARA CHAND KHANDElWAl:, 
The Government have exported wheat at 
cheap and inmported it at high prices .•. (lnter-
tUpIions) ... 

MR. SPEAKER: Other members are 
also asking the same questions which you 
intend to ask. Please listen carefully and will 
get the reply .•• (lntBmJ)tDns) ... 

[English] 

SHRIUATI BASVA RAJESWARI: Mr. 
Speaker, Sir, May I know from the hon. 
Ministerthat apart from the nine States which 
are mentioned •.• 

(IntBnuptions) 

MR. SPEAKER: Yes, Mirdhajl. 

(IntBmfJlions) 

SHRIUAn BASAVA RAJESWARI: 
Mr. Speaker, Sir, my question is to be re-
plied. 

MR. SPEAKER: Well. I hav.caIIed you 
too many times, you are not asking the 
question. Okay. Letthe Iady,Mamber askthe 
question. 

(~) 

en, ~ilSXv~'lfAJESWARI: I 

have been standing Sir. (Int~ 

MR. SPEAKER: Pleasetake yow saats. 
PI8ase ask the question flOW. You wiD have 
to put the question. 

SHRIUATI BASAVARAJESWARI: Sir, 
my question Is It is. Apart from 'nine States 
which are mentioned where wheat as grown, 
will you supply the same kind of seeds which 
are free of rust and more production to other 
States like Kamataka and Maharashtrawhera 
wheat is also grown? 

MR. SPEAKER: CertaInly he will do 
that. 

SHRI BAlAAM JAKHAR: Thera is no 
bar, Ihere is no discrimination at aii. i .m 
going 10 do it throughout the country. 

MR. SPEAKER: You have been doing 
it, yes. 

, (Int9l7Uplions) 

MR. SPEAKER: Please, not like this. 
You allow other 'also to askthequestions Not 
like this. I have not allowed you: Don't im-
pose yourself on the entire House as such. 

(Int9lr'UplDJs) 

[Ttanslation) 

SHRINATHURAMMIRDHA:SIr, would 
the han. Minister clarify why the procure-
ment price for wheat has net 80 far been 
announced as the Rabi crap is lkelylo come 
In the market. When are prices going to be 
announced? 

SHRI BAl.RAU JAKHAR: Hon. Mem-
ber has rightly said that the prices have not 
been announced yet. l.aatyeardue to change 
of the Government prices of Kharif crops 
were announced late and nowthe prices will 
be announced before' the crop Is 
harveIMd ... (int.".."."., .•. 

SHRtPIVUS nRI<EY: Sir, through YOU. ' 
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i WOUld Ike to uk the lion. MInister the rate 
at which the Government Is Importing 10 
Iakh1anMSoIwheaL What Isthetalal amount 
1nvoIved? •• (~) ••• I w_ MkIng 
about the rate at which 10 Iakh toMes for 
wheatWDUldbeirqx)rted? •. (~) ••• 

MR. SPEAKER: Please .. down. You 
can ask if suffICient item is left. Shri TrIc8y, I 

please ask the question . 

... (ttlenr.pDrs) ..• 

[English) 

SHRJ PUS TlRKEY: I have askedwhal. 
Is the price .. are ~ to give for 10 IIIkhs 
tonnes 01 wheat which is coming to IncfIL 

SH~I CHANDRA SHEKHAR: Ur. 
Speaker, Sir, the hon. Minster has made 
very tall claims that we can export wheal and 
.. can import wheat. The hon. Member is 
asking what _ the import rate and what is 
the export rate? Is it true that you have 
exported wheat much cheaper and import-
ing it on muCh higher prices? The Minister 
should ........ thia qualion. 

SHRI BALRAMJAKHAR: ThIs does not 
concem my Department, bull can still an-
swerthe hDn.. Uamberthat this Is aornethkIg 
shieh was decided earlier. We haV8 evan 
curtailed the import. (W~ 

SHRI CHANDRA SHEKHAR: Mr. 
Speaker, Sir, the Government ....... to be 
in the habit 0I1111dng shelter on the plea that 
is ... decided ....... I shall .. to __ 
from the GI:N8rnrnenI at what stage this· 
~ t'IIId been arrived II by whom 
and IIwhat1ime. Per8onally, do not ... any 
caIIanaIe far imparting wheal in this caunIrY. 
• an, cIecisIan had been taken by the Gav-
8rI'IIMRl' ..... I· _ heacing, he should 
cancelthat .... 1houkJ putthe r8CD1dwhel'e. 
.. are for .. import 01 wheat. This type af 
taUI clillcaliun cI ... should not be the 
habit cI this ~ 1My IhauId not 
indulge InthtItJpe ", gDIIIp and diIIDrtIan. 

(/ntemf1Ii7ns)SIr,ldo not wantto join Issue, 
but Minlsler after Mlnlster·get up and say that 
this was decided earlier. The hon. Uinlsler 
said that the procurement w __ year. My 
Government want In June; the procurement 
season IasI inJune •• was his faBure; it is not 
my failure, but he wants to fiNe publicity in 
the Press because he thinks that a capIIv8 
Press can craate a situation different than 
what the feallily Is. 

SHRI BALRAMJAKHAR: Sir, the Press 
In absolutely free and not captive all. H the 
Indian P ..... is captiva then none else can 
be" frae. CertalnIJ, whatever Is said on the 
fIoarafthe House, .. wil prove it here on the 
floor of the House and secondly, I did not 
mean that the -procurement was less when 
he was there; praalrem8nt was less due to 
cettain other reasons; who 10 ever in the 
Government does not matter; procurament 
dapalds upon the price or the avaHabilily of 
wheat. 

[Engfsh] 

WRITTEh ANSWERS TO QUESTIONS· 

• 132. SHRIUATI GIRLJA DEVI: 
SHRI MARl KISHORE SINGH: 

Will the Ynislar of PE1ROLEUU AND 
NA1\JRAL GA$ be pleased to slate: 

. (a). whether attention 01 the G0vern-
ment has been drawn to the news-item 
appearing In the "TImes of India- dated 
January 23, 1992 regarding .... of the 
sensitive blueprints afthe HBJ ~ PlOt 
ed c:ompletad by 1M Gas Autharly 01 india 
l.Imit8d in 1987 _ waste-pIIper; 

(b) If 10, the fads 1hereof; _ 

(c) the re&tian cI the Government 
1henIlo? 
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nEMINISTEROFPETROl.EUMAND 
NAlURAl GAS' (SHRI B. SHANKAR-
ANAND): (8) Yes. Sir. 

(b) and (e). GAIL has repQrted that. one 
enquiry, it has bean found that no ..... 
blueprirn or documenIa cit .. H8J Pipeline 
PIOjec:t have been IOId as waste paper. 

(rransllilim) 

Import of PIdroIIum ProcIucI8 

*133. SHRI SIMON MARANDI: wm the 
Minister of PETROLEUM AND NATURAL 
GAs be pleased to state: 

(a) the quantity of v.ioua petroleum 
products Imported during 1991-92; 

(b) the· expenditure incurred thereon; 
and 

(e) the. quantity cI these products pr0-
posed to be imported during 1992-93 and 
the COst thereof? . 

THEMINISTEROFPE1ROLEUMAND . 
NA1lJRAL GAS (SHRI 8. SHANKAR-
ANAND): (a) and (b). AppIoximaIeIJ 18.81 . 
milan tonnes cI aude 01 and· 7.59 milan 
~ of p8IrOIaum pnxtuds II a cost of 
abcURa.10G9~_impoItedduring 

April. 1991 JanuaJy,19i2. 

(e) ImporI8 .. be in acconIance wiIh 
the 01 Economr 8udgIIt (OEB) IDrthe year . 
1~ which is being tlnalil.d. 

.........,.... __ _...iiiW1Iof 

sc.IST. 

·134. SHRI RAM VLAS PASWAN: 
SIR DHMMABHIKSHAM: 

WiI the ..... at WELFARE be 
.... to .... : 

(a) the projectslschemes propose ID be 
taken Up for the upl"lftment of SchaduIed 
Castes and Scheduled Trbts during the 
Centenary celebrations of Saba 5Mb Dr. 
B.R. Ambedkar; 

(b) the proj8dSlschemes which haw 
aJready been taken up; and 

(e) the progre .. made In clearing the 
backlog cI reserved quota? 

THE MINISTER OF WELFARE (SHRI 
srrARAM KESRI): (a) and (b). A list of ttie 

. schemes/pfojedslprogrammestaken up and 
proposed ID be taken up by various Statesl 
UT Govemment 8nd Union Ministries is aI-
tached as Statements .. 

(e) In the Special Recruitment· Drives 
condudedduring the year 1989 and 1990 to 
fill-up the backlog vacancies for SCs and 
STs. offers of appointments were made for 
31, 243 and 19,172 posts raspec:tively. 
Another Recruitment Drives' has been 
launched from 1 st week of December, 1991 
ID 31st March, 1992 which is in progr .... 

STATEIENT 

Action Plan of Sate Gcwemmsnt for 1M 
Centenal)' CeIebratioiJs 01 Dr. B.R. 

AmbtKJUr 

1) Orders have bean issued for 
tpeCialdrWforllmit8d recruit-
ment to fI up the beddog 
vacanciM reaarved for SCI & 
STs • 

2) 1nsIrucIions...". been iIIued 
for namIag ..... praminant 
........ itlhetownaasDr.8A 
AmbecIkIr ........... · 

3) Orders .... beIn iIIued to 
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include lessons on· Dr.B.R. 
Ambtildkar in the syllabus In 
Telugu from Class I to X. 

4) . Instructions have been issued 
to keep photos of Dr. BR 
Ambedkar in GeM. offices and 
Corporations. 

5) 10 new Ashram Schools for 
STs . have. been named as 

. Ambedkar Centenary T.W. 
Ashram Schools. 

6) 3 Social Welfare Residential 
Junior Colleges have been . 
named as Ambedkar Centen-
ary S.W. Residential Junior 
Colleges. 

7) 

8) 

9) 

10) 

11) 

12) 

Action Plan is being imple-
mented for creatiog of irriga-
tion facilities for SCs by Man-
aging Director, A.P.S.C. Co-
op. Fin. Corporation. 

3 Special Sessions Courts 
have been sanctioned undf:!r 
SCs, STs (Prevention of Atrod· 
ties) Act, 1989. 

5 more special mobilo courts 
have been sanctioned under 
P.C.R. Act, 1955. 

A.P. ~n University has be<,o 
renamed as Dr. B.R. Am-
bedkar Open University. 

Ord~ns have been issued for 
eoostrudion of 100 commu· 
nity halls which will be named 
as Ambedkar Community 
Hans. 

ProdUction of Documentary 
. film on life and mission of Dr. 

B.A. Ambedkar in S.W. SCP 
Funds. 

13) 2 programmes launched by the 
Hon'ble Prime Minister on 7th 
July, 1991 viz., Horticulture at 
an estimated cost of As. 34.02 
crores and Minor Irrigation 
Project at an estimated cost of 
Rs. 30.33 crores benefiting 
75,000 SC families have been 
after Dr. B.R. Ambedkar. 

Programmes proposed to be taken up for 
impiementatioil during the year 1991-92 

1. 

2. a) 

b) 

3. 

4. aj 

b). 

c) 

Training Programmes to 
fill up the reserved posts 
specially. in skilled and 
semiskilled jobs. 

cOnstruction of 22 Dr. 
Ambadkar Nagar with 
200 houses in each dis-
trict as Model colonies. 

Construction of Am-
bedkar Nagar at Hydera-
bad as model colony With 
500 houses. . 

Expansion of schemes 
of scouting and guiding 
in S.W. Hostels. 

Publicity of Social Inte-
gration through cultural 
programmes, pam-
phlets, posters. 

Translation of books 
written by different au-
thors on lite and mission 
of Dr. B.R. Ambedkarinto 
Telugu for pubrlC8tion 
and printing them. 

Procurement of English 
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version . of complete 
works of Dr. B.R. Am-
bedkar published by 
Govt. of Maharashtra 
and translating them into 
Telugu and pr~nting 
them. 

d) purchase of literature 
dealing with SCs alid . 
STs. 

e) Providing honorarium to· 
itiaUniversityProfessors .. 

. for the production of lit-
erature on development 
ofSCs and STs and print-
iilgthem.· .. 

f) Small book on I~e and 
mission of Dr. Ambedkar 
in simple Telugu for pre-
saibing it as a non-<le- .. 
tailed at school level and 

. for use of public. 

g). Organizing lecture series 
by eminent scholars on . 
life and mission of Dr. 
Arribedkar and printing. 

h) Creation of trust for or-
ganizing lecture series 
every year and publish 
lectures. 

5. a) Conducting of seminars 
and work shops on vari-
ous problem of SCs and 
STs. 

b) Conducting 2nd A.P. 
State Harijan Confer-
ence on the line of the 
conference held in 1976. 

c) Bringing. out Dr. Am-

d) 

e) 

f) 
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bedkar Centenary Sou-
venir: 

Talks on Radio and T.V. 
by eminent people and 
distinguished personali-
ties 'on Ambedkar and 
on Social Integration. 

Productiontpurcl'lasa of 
feature film on life and 
mission of Dr. Ambedkar. 

Production of documen-
tary film on life and mis-
sion of Dr. Ambedkarand 
on Social Welfare 
Schemes. 

.," ., ",' 
6. Oration Award to a 

prominent all India par· 
sonality and scholars to 
deliver lectures. 

7 .. a) Establishment of library 
and reading room in 
Ambedkar Bhavan at 
Hyd~rabad. 

b) Setting up of a informa-
tion centre. 

c) Research project on life 
and mission of Dr. Am-
bedkar. 

d) 4 Research fellowships 
for SC Research schol-
ars to applied research 
·on problems of 59&. 

e) Instituting 4 research 
fellowships for non-SCa 
for research work on lit,,' 
and mission of Dr. Am-
bedkar and problem of 
Weaker sectiOns. 
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10. a) Establishment of 6 youth 
hostels on the line of 
Y.M.C.A. 

11. 

12. 

13. 

14. 

b) Organizing Ambedkar 
Youth Festivals from 
mandai level' 10 State' 
level with sports meet~ 
and cultural pro-
grammes. 

Earmarking ancillary 
industries to serve the 
public sector undertak-
ing for unemplQyad Sc, 
ST and BC Yo~. 

Introduction . of news 
. scheme, styled as Am-
bedkar Awas Yojana for 
development of 100 SO 
and ST model habi\at$' 

. in the State. 

Establishment of bronze 
Ambedkar statue in all 
the district headquarterS 
with 50% subsidy form 
Government. 

Organizit19 100 Inter-
caste marriage L!nder 
one roof at Hyderabad 
·making centenary cele-
brations of Dr. Am-
bedkar. 

15. a) . Printing of Dr. Am-
bedkar'sco!our photo for . 
supplytoofflcias and also 
to public at subsidised 
rates.' 

16. 

b) Priming of calander with 
. Dr. Ambedkar photo. 

Jnstituting a pNstigious 
award on" -the 6na of 

Nehru awad, Indira 
Gandhi Award & 
Gnanpith award called 
Dr, Ambedkar Award to 
be given to a prominent 
pel'SQilality at the " Inter-

" .. national level who has" 
dona distinguished serv-
ice for the welfare of the 
people. 

17. Bill on comprehensive 
Legislation on the issue 
of caste certHicates will 
be introduced in Assem-
bly •. 

" 18. To establish Residential 
girls Polytechnic . 

19. To establish Residential 
Engineering college. 

20. To "earmark Ancillaries 
in the Public Seelor 

, " undertaking for SO & Sr 
Youth. 

21. To introduce single 

Assam 

"demand system of 
budgetforSCs in respect 
ofSCP. 

No programnie for 1990-91 was communi-
" cated by the Assam GO~ 

During 1991-92 following ~ 
"posed ptogrammes have been 

" intimatfld:-

1. Renaming ona of the educa-
tional institution in each Dis-
trict after the name of" Dr. 
Ambedkar. 

2. ,lnstliution of two scholarships 
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to be known as Dr. B.A. Am~ 
bedkar Scholarships for higher 
studies in technical courses. 
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. 3. Naming of one section of State 
Museum at Guwahati after Dr. 
Ambedkar. 

PlO(/ffISS of stages of implementation of abow programmes are awaited. 

Goa 

Ptogrammes proposed during 1990-91 

1. Starting Goa State Backward . 
Classes Development Corpn. 
welfare of the . 
sCheduled Castes and other 

. Backward Classes. 
taken up during the year 1991-92. 

2. Setting up of an Educational 
. and Cultural Centre named 

after Saba Saheb to have the 
programmes pertaining to the 
life arid work of Dr. Ambedkar. 

3. Programmes for organising 
Centenary Celebra~ion at the 

.. primary, Secondary, HiQh. 
School and College level and 
arrange for essay, elocution 
competition etc., in the 
~. 

4. Making availability of books on 
the life of Saba Saheb iii the 
Educ:ationlnStftutiOns. 
Government and non-governmental . 
l.Inrie8 Including the panchayats 
'and Municipal Lbaries 
in different languages. 

S. Varioul programmes at village 
and taIuk level to spend the . 
WOIk and life of Saba Saheb to 
be organised #Nary ~ •. 

8. pub. ration of souvenir in 
1<DnkMi, Manlhi and English. 

Stages of Implem9l1tation 

No progress report on implementa-
ion has bean received. However, for the 
Goa Govt. has intimated in their 
letter nO.1-10,90 SWD dt. 28.8.91 
that no new schemes. have been 

A coaching and allied scheme 
which is central schemes is 
p~posed to be implemented 

. during the year 1991-92. 
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PfDf/ratnmtis ptopOSfId during 1990-91 

7. Screening of Documentary film 
by Directorate of Intormation 

. on the life and work of Baba Saheb. 

8. bringing out a bookl&t on and 
work of Saba s.heb in Konkani. 
Marathi & English..and Distri-
bution a10ngwith copies of the 
Portrait of Baba Sahab. ' 

9. Doordarshan Kendra am:! Air 
. have been requested to plan 
certain programmes. 

10. Making available sufficient copies 
of photos of Baba Saheb by the 
Directorate of Information to 
aU Govt.. Non-Govt. Primary. 
Secondary. Higher Secondary 
Schools and Colleges iri the 
State and all Govemment Offices 
for displaying at the proper place. 

11. Naming of Navodaya Vldhyalaya. 
Valpei after Baba Saheb. 

Haryana 

1. Mounting an exhibition on 
14.4.91. exhibiting the Schemes 
& programm.s of weaker seclions. 

2. UnveUing of a statue of Saba 
Saheb at Rohtak. 

3. Launching of a scheme of 
financial assistance upto 
RB .... OOOI-for1l'alning in 
private institutions for pilip-
_Ion of AU india SeMcaa, 
Bank s.rvlce and other examin-
ations for Scheduled Casta 
C81ididaIes 

Stages of ImpIsmtmtation 

Exhibition was mounted on 14.4.91. 

St$tute of BABA Saheb was unveil-
. ed at Aohtak by the Governor of 
Haryanaon 14.4.91 . 

. Schem. already launched. 
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Pmgrammes pmposed during 1990-91 

4. introduction of Dr. Bhim Reo 
Ambedkar.Awas Vyapar Vojana 
for Scheduled Castes. ' ' 

5. Naming of Harijan chaupals as 
Ambadkar Bhavan. 

6. Putting up of Babe Saheb's 
photo in all Government,Offices. 

Pmgrammes proposed (ar 1991 .. 92 

Stages of Implementation 

Under consideration. 

Harijan Chaupals -have bHn named :". 
as Dr. Ambedkar &havans. 

Under consideration. 

1. All the schemes proposed during 1990-91 arid could not be taken up for implemen-
tation wiP be taken up d!J!'iog 1991.-92, _ , __ _ . 

2. hostels for the students of SCS will be estabiished and named after Babe Sahab. . . 

Hlnlachal Pradesh 

Pmgramnies proposed during 199tJ:.91 

1. Increase in stipend for Schedu-
led Cast .. and Scheduled Trbe 
studen1S studying In technic8J ' 
institutions from As. 1501- to 
Rs.4OOI- par month. 

2. Sanction of interest frea loans 
of As. 500/- par month subject 
to a maximum limit of As. 3000, 
for the studen1S belonging to 
SCIST and downtrodden families 
studying In techniCal Institutions 
Ihrough'the-Crd ~ent 
Corporation. Recovery will be 
made after the boy is employed. 

3. EreCtion of Saba Sa.., Dr. 
Arnbedk.-s staiIue:at appro-
place. 
staIUe of Dr. AmbecIcar has been 

4. Deslgnalillg after the name of 

Stages of Implementation 

Under consideration. 

Under consideration. 

• "CHOWRA MAIDAN- in Shimla 
has been renamed as ·AMBEDKARpriaIe 
CHOWK" and foundation stone of 
laid on 14.4.91. 

A 'Shavan' completed in HIrnectIaI 
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pmgrammes proposed c!uring 1990-91 

. Dr. Ambedkar, "Kala BhavSfl· 
of Himachal Pradesh University 
at Shimla under construction. 

5. Creation of Ambedkar Chair of 
the leVel of Professor in the 
Law Faculty. 

Jammu ~ Kashmir 

Stages of Implementation 

Pradesh University has been 
named as "Ambedkar Bhavan". 

Work for creation of Ambedkar 
Chair in the law Faculty is in 
progress. 

No action Plan was r9C9ivBd during 1990-91. 

i ' .. 

However, Advisor to the Governor has informed in the D.O. letter No. SW/P-75190 (c) 11 
. dt. 11.9.91 that: 

1. One c.entrally located chowk near railway crossing has been renamed as Dr. 
Ambedkar chowk. 

2. A road has been named after Dr. Ambedkar. 

3. A life size statue of Dr. Ambedkar is being designed and will be installed at Dr. 
Ambedkar Chowk. 

4. A building and an auditorium will also. be named after Dr. A!1lbedkar. 

5. A Committee named as Economic Upliftment Committee has been Constituted for 
identification ani:! implementation of time bound schemes during centenary celebra-
tions whose evaluation report is awaited. 

P"'9rammes proposed during 
1990-91 

1. Constiuctlon of one lakh houses. 
for SCISTs in the State during 
VII Five Year Plan. 

2. launch~ of a Scheme for 
• 'rehabilitation of devadasls in 

the districts of Raichur, Belgaum, 
Bljapur, Bellary and Dharwad. 

S~tes of Implementation 

Th~ Chief Minister of Karnataka 
in his .. D.O. letter No. CM 
6OIG01191 dt. 21.10.91 has 
informed that these 
programmes are under various 
stages of implementation and he ,. '; '.' 
has requested Minister of Social 
WeHare, Kamataka to send' . 
periodical reports on tbe 
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3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 
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Ptogrammes proposed during 
1990-91 

Taking up of master plan of 
irrigation for old and new . 
agriaJltural coIonies.of the 
SCS and STs provi~ng 2000 
individual irrigation bore-wells 
and 50 lift irrigation schemes. 

Energisation of bore"well~ 
drilled in SC lands. 

Skill development programme 
for Sc/sTs providing emplO-
yment and training facilities 
to 5000 &ducated unemployed 
youths through SCJST Develo-
pment Corporation, Social 
WeHare Department etc. 

Acquisition of land, for distri-
bution to landless SCJST 
agriaJlturallabourers. 

Regulaiisation of Unauthorised 
land cultivated by So/STs.· 

Distribution of surplus land 
toSCJSTs. 

Expeditious disposal of cases 
under KTCL Ad. 

Supply of Milch CowsIBuffalos 
of Scheduled CastasJScheduled 
Tribes • 

. Sericultural Development. 

Rejw.nation of LAMP Societies. 

Development of Agricultural 
land. 

States of Implementation 

progress of these schemes. 
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. p,ogramines fJ1OPOS«1 during States of Implsmentation 
1990-91 

14. Rehabilitation of Bonded 
Labourers. 

15. Economic Programme to 10,000 
rural moihers. 

16. Renovation of Scheduled Caste 
Hostel Buildings. 

17- Construction and Establishment 
of 150 new Scheduled Caste 
Hostels including 22 girls 
hostels. 

18~ Prescribing lessons on Dr. 
Ambedkar for all the classes 
upto post-graduation level. 

,.. i 

19. Mid-day Meal Scheme to one 
lakh Scheduled Castes children 
studying in 1st to 4th standard. 

20. Education facilities to Scheduled 
Castes and Scheduled Tribes 
children from 1 st to 4th 
standard. 

21. Improvements of hostels with 
amenities and library etc. 

22. Construction and establishment of four 
P.G. Hostels for Scheduled Castesl 
Scheduled Tribes at Divisional 
Headquarters. 

23. ~e-wlse Seminars, Lectures, 
Cultural Programmes etc. 

24. Strengthening of existing 
pre-examination training 
centres. 

25. Immunisation of SCIST children f 
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Programmes proposed during 
1990-91 

and construction and improvement 
of drains in SCIST colonies . 

. • 26. Construction of Dr. B.A. 
Ambedkar Bhavan. 

27. Setting up of four Special Courts. 

28~ T.V. and other media to SC/ST 
cOlonies. 

29. Formation of burial grounds. 

30. Construction of Dharmashalas. 

31. . Direct Recruitment of SCIST 
rank holders to certain posts. 

32. Naming of the Universities 
after the name of Baba Saheb. 

33. Filing up of backlog vacancies 
in ali the Government 
DepartmentlPublic Undertakingsl 
Universities. 

Maharashtra 

1. Pubiication of complete history 
of 'Ambedkar Movement' and 
movement for 'Social Equality 
and Struggle'. 

2. Six divisional conference to be 
ised to create suitable 
atmosphere and awareness. 

3. Propagation of 'Saba Saheb's 
14 Ballet groups. 
scheduled. 

4. Adopting of docUmentary on 
Dr. Ambedkar in M.,athi. 

States of Implementation 

The Outline and other details are 
being worked out. State Govt. 
shall endeavour to bring out this 
publication at the earliest. 

Divisional Conference could not organ-
be held as per schedule. 

The cultural programme could thought by 
not be organised as per 
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5. Beautification of 'Chaitya Bhoomi'. 

6. Setting up of a Dr. Baba Saheb 
Ambedkar Buddhist University 
and 'Research Centre near 
Aurangabacl, 

7. Releasing of special issue of 'Lok 
Raj' a Government PubUcation with 
photographs and quotation of Baba 
Saheb and Mahatma Phule. 

8. Accelerating the implementation 
of rural water supply scheme 
with sufficient outlets. 

9. Construction of approach road 10 
hari~ localities in all villages 
with tha estimated cost of Rs. 
30crores. 

10. Reviewing and reframing all the 
education policy. 
SClST is under consideration. 

11. A housing scheme for the Sched-
uled CastesI.Ocheduled Tribes 
and weaker sections of the 
society and naming as 'Phule-
Ambedkar Shelter Yojna'. 

12. Setting up of • memorial of 
Saba SahIb at 'Deekaha Bhoomi' 
Nagpur. 

SIllIes of Implementation 

The project is being implemented 
by Municipal Corporation of 
Greater Bombay. 

Comments not received. 

Special issue of 'Lok Raj' has 
been published in the month of 
April, 1991. 

Under the rural water scheme 
As. 125.65 crores was 
earmarked during 1990-91. The 
maximum limit of per capita 
expenditure has been enhanced 
from As. 575 10 Rs. 1000 for 
implementing the water pipe 
SCheme In villages. 

Comments not received. 

Schemes of book bank and fr .. priIMry 
uniform to the students from 

Comments not received. 

It has been decided 10 convert 
'Rajgriha', the residence of Dr. 
AmbedIcar In Bombay Into 8 

Nationall StaJe monument. 



MARCH 5. 1. 
In l'8IpICtof the programme for 1881-02 •• has been informed 1hat the dates and months of 
the;pagrwnrnealachemes propoucIlO be launched or taken up cannot be indicated as no 
111M IChIduIed has bien fixed. The matter tor IdeittificaIIon of new schemes will be placed 
baIont the state level CommiltM. . 

PIogrammes pmposed during Stat .. of Implementation 
1990-91 

IWIIII 

1- To take up 200 rural habIIaIsI Chief Minister of KeraIa tn his 
..aIernenIs one in each block D.O. LeIter No.17266J91JSpI.CeI 
for SC Md STs. They wi! be JSCSTDD cit. 24.10.91 has Inform· 
developed as model setlIemenIa ed that they have requested the 
named as ·Ambedkar Gramams·. Govt. of India 10 sanc:Iion a 

Speciai grant of As. 10 crores. 
2. To construc:t Kiosks and instaU Only an amount of As. 83 Iakhs 

TV sets in aD the 200 was sanctioned. As St ... GeM. 
·Ambedkar Gramams·. are anxious to complete the works 

3. "Re-organlsation. development & in all the Ambedkar Gramama bv 
" conversion of 15 production April 1 , 1992, the Chief Minister 

cenlNs under the control 01 has requested 10 sanction spacial 
Scheduled Castes Dewlapment " g...,. III the earliest. No separate 
Departmenllnto CDmIII8IdaI jxogr88S raport on stages of 
compIuas to be named _ implementation of the programmes 
"Samrilhi Kendra·. have been received. 

4. To take up developmental pr0-
grammes through the Kerala 
Stale SC & ST Development" 
Corporation at an estimated 
COIl of As. 6 ClOntS for the 
"economic ~nt of 
10,000 families. 

5. For the economic progress of 
ST. cullivation of p8AMII', 
~beny, rubber, madicIneI 
heIbs would be taken up in 
STbabihU· 

6. In the industrial glUWlh centres 
work sheds would be allotted 
for the erVepr8l18Ull. 
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PIO(1I7IIIII1J- ptopDSIId during SIsIes.OI Itnp/enJMtaliop 
1~91 

1.'-'.' 

7. Starting of anciHary units atta-
ched to Publjt; Sedor undertakings 
to increase self-employment 
facilities to educated unemployed 
youth. 

s. Establishment of a tea factory at 
a cost of As. 1.5 crores in the· 

. Priyadarshini Tea Estate for the 
benefit of bonded labourers. 

9. Allotment of 10% of shops for SC 
& STs in the shopping .cOmpiex held . 
by PanchayatslMunicipalitiesl 
Corporations. 

10. Starting of a quarry complex to 
provide employment to at least 300 
residents~ 

11. A scheme to provide housing faci-
lities in the course of 3 years 
would be launched. 

12. Construction of houses taken up 
for the benefit of SCS & STs 
remaining.incompIete over the 
yews, would be completed 
during the year. 

13. The existing schemes to provide 
houses for the landless & homeless 
would be extended to aft blocks 
and also Scheduled Tnbes. 

14. A package acheme would be pripa-
red and taken up tqr implementation 
during the year tD prowi,de eIectri-
ely, drinIdag ..... ESP Ip 
latrines in SCIST habiIaIs. 

15. Pallayams would be cfiIIrbIIad .. 
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PIogIammes pirJpos«I during 
1990-91 

the Scheduled Castes lor the· land 
in their possession and also land 
aIotIad in the colonies, 

16. The primlive trbes would be 
bIought under a comprehensive 
insurance scheme. 

. 
1 i. A scheme would be started 10 

assist the failed pre-degree 
candidates ID continue their 
studies. 

18. A scheme to tap and develop 
the sports talents among the 
studenIsIyouIhs woUld be 
launched. 

19. To award prizes for SClST stude~ 
for their outstanding performance 
in aducaIional, cultural and sports 
fields. 

20. Salling up of hostel complex at 
11*wananlhapl.Wam. 

21. TwO model residential schools 
would be started. 

22. Completion of 13 hostels build-
ings during the. year. 

23. Special allowances for students 
doing reseaICh would be provided. 

24. Remedial c:oures for a period 01 
7 ~ would be provided. 

25. For ItUdents studying pre-degree 
In 1M SIaIe for Impnwing their 
kIlGIIIII" In ~ IWjects of 
Engish, eomm.rc., ScIence and 
~ .. 

Statesol~ 
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26. 

27. 

28. 

29. 

30. 

31. 

32. 

33. 

34. 

P1OgflIIfJf1I9S pmpossd during 
1990-91 

A scheme would be launched to 
provide facilities to the Law 
Degree holders taking up legal 
profession. 

Translation of books written by 
Dr. AmbodkOlr into Malayalam and 
publication. 

Eld{.uation conlest, esay writing 
competition, quiz programmes in 
schools and colleges on the life 
and contribution of Dr. Ambedkar. 

Distribution of ration cards to all 
Scheduled Tribe families 
wherever required. 

A drive would be launched 10 
ensure that the Scheduled 
Tribes get the benefit of various 
pension schemes in vogue in the 
Slate. 

Protection of burial grounds with 
the assistance ~nd cooperation 
of loCal bodies. 

300 Scheduled Tribe youths would 
be engaged as Extension Guides 
to work among the tribals to 
ensure that the benefits of 
various schemes are reaching 
the tribal famiies. 

Ii. programme of "Meet the Irma"-
would be organised in the trbal 
settlements. 

A time bound pqramni. to fiD up 
the backlog of I'8S8rved vacancies 

States of /nrpIBmentaIion 
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35 :. 

36. 

37. 

38. 

39. 

40. 

41. 

PtogcwnmeS proposed during 
1990-91 

would be taken up in the co-operative 
sect. 

~!!:!'-..iiilallu.i-Cu:n-Gt..!ida.'!(le Centre' 
would be started in Thiruvanantha-
puram. 

Similar action plan would be taken 
up to ens&:re that aD the vacancies 
resewed in the public sector 
undertakings are filled up. 

Under a special p~me, action 
would be taken II? appoint the 
trbals as Watchman and Forest 
Guards in the Forest Department 

A quarterly journal-would be 
started to highught the programme 
intended for the benefit of SCISTs. 

A scheme will be launched to 
preserve and encourage the tradi-
tional art forms practised by" 
Scheduled Castes and Scheduled 
Tribes. 

In 50 blocks, a programme 'know 
thyseI and let other know' would 
be taken up to enlighten 
the people-on the various 
developmental programmes. 

An opportunity would be provided 
to bring variou~ sects among the • 
Scheduled Castes and Scheduled 
Tribes on one platform under a 
Program.me of Samanvayam. 

States of Implementation 
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PfDIITlIIIII'IWI ptOpOSed during 
1990-91 

Madhya Prad .. h 

1. To provide housing facility for 
one lakh SC families. 

2. Establishment of "Ambedkar 
Mangal Bhavan· at &Very 
District HQs. 

3. Starting of the Process fa 
giving actual powers to the 
panchayats. 

4. Legal remedies for the protec-
tion of interests of agricuhu-
rallabourers. 

5. Arrangement for not only 
allotment of land but for land 
development, irrigation facil-
ity, electrification atc. to 
the landless people. 
this, 18458.57 hectare land have 
of SC and 28365.734 hectare land 
declared surplus land. 

6. A special drive for updating 
land r8ClOrds at the State itseH. 

7. Special social & economic 
development programme for 
SC families engaged in weaving, 
fish rearing, mining of stones, 
leather finishing and leather 
f1ayes and finishing. 

. 8. Development programmes for 
SCaandSTs. 

States of Implementation 

21.115 SCs families have been 
provided houses and 70,068 houses -
are under progress. 

As. 45 lakhs have been sanctioned 
during 1991-92 for, construction 
of ·Ambedkar Mangal Bhavan· •. 

Comments not received. 

Consequent upon linking wages with 
Consumer Price Index now 
agricultural labourers are getting 
As. 17 as minimum wages. To 
ensure payment of minimum wages, 
175 rural labour inspectors have 
been appointed and SDOs have been 
declared as competent authority to 
decide the claims of minimum 
wages. 
during the Centenary year, 
16,62,430 hectare land·have been 
distrbuted to 18371 persons of SC 
and 31052.324 hectare lands to 

.22519 persons of St. Apart from 
been distributed to 19316 persons 
to 18316 persons of ST out of the 

Comments not received. 

Comments not receiVed. 

Comments not received. 
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Programmes ptOposed during States of Implementation 
1990-91 

9. Special Ambedkar Scholarship Comments not received. 
for externally selected students 
from downtrodden. 

10. Recognition of downtrodden Comments not received. 
personalities in different 
sectors like games, cuhure, 
science etc. 

11. Conducting District Iev,V Dr. Bhim Rao Ambedkar Institute at 
Division IevellState level Mhow conducted lecture series and 
competition on contribution discussions on philosophy and 
of Dr. Ambedkar. thought of Dr. Ambedkar. An all-

. India lecture series was conducted 
12. Conducting seminars and work- from 16.1.91 to 14.2.91. 

shops in colleges and univer-
sities on Dr. Ambedkar, Indian 
Constitution and upliftment of 
downtrodden. 

13. Releasing of special bullet in of Special bulletin of "Madhya Pradesh 
"Madhya Pradesh Sandesh- a Sandesh- with the special articles 
magazine published by Madhya on the life and mission 01 Dr. B.R. 
Pradesh Public Relations Ambedkar was published on 
Directorate. 10.4.91. 

14. Conducting a -seminar on Comments not received. 
"Marathi Aur Hi~du Parampara . 
Mein Dalit Chetna" by Madhya 
Pradesh Sahitya Parishad and 
bringing out special bulletin 
of ·Sakshathkar" Magazine. 

15. Publication of canection of Comments not received. 
Dr. Ambedkar's selected 
works in Hindi by Madhya . 
Pradesh Hindi Academi. 

16. A programme of vaccination of programme of vaccii"lation for 
children below the age of 5 children has been launched. 
years. 
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11. Madhya Pradesh Electricity Aoard has taken up following worksforthe SCS and STs: 

I. Electrification of village in TSP areas. II Electrification of SC concent~ted 
villages. ·111. one Pointconneclion totheSC & ST persons. IV. Extem~ion of electric 
lines for electrical pumps on easy terms for SCs & STs. VI. Under the road light 
facility in the SO colonies scherne. 5953 SO colonies have been provided road 
lights. 

Programmes for 1991-92 has not been received. 

Meghal&ya 

NO ACTION PLAN WAS RECEIVED FOR 1990-91. 
-._---_--_. __ .. _._------------------.----

1. 

2. 

Programmes proposed during 
1f191-91 

Publication of books on Dr. 
'Ambedkar in regiOnal languages. 

Renaming of institution. parks. 
in each District after Dr. 
Ambedkar. 

Stages of Implementation 

Details nol received. 

Details not received. 

3. Launching of special schemes forDetails not received. 
the development of Scheduled 
Castes. 

Manlpur 

NO ACTION PLAN WAS RECEIVED DURING 1990-91. 

Programmes proposed during 1991-92 

1. Construction of Manipur Agri-
culture University ill Imphal and 
naming of Langol housing complex 
after Baba Saheb. . 

2. Construction of a library of 
community hall dedicated to 
Baba Saheb in Scheduled Castes 
Bastis. 

3. Naming of Res_rch Institute for 
SC/ST. Imphal after Baba Saheb. 

Stages of Implementation 

Details not receive.d. 

Details not received. 

Details not" rEoCeived. 
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Ptogrammes pmposed during States 01 Implementation 
1990-91 

4. Naming of one road in each Details not rec:eiv8d. 
Distt. after Baba Saheb. 

5. Erection of Statue of Baba • Details not received. 
Saheb at Churachandpur 
District. 

6. Introducing a sCheme Details not received. 
"Awa-Kokpi· for the 
poors dedicated 
to Baba Saheb. 

7. Construction and naming of Details not received .. 
Vatri Niwas at Imphal 
aft~r Saba Saheb. 

0-.... 

1. Special job oriented training Programme has been taken up. 
Programme fer SCs and STs. 

2. DecidEKt to utilise 100% unspent Programme will be taken up during 
~unt with the Municipallti_ 1991-92. 
for Construction of hou.S8S for 
Sweepers. 

3. Opening of Balwadis for working Programme will be taken up during 
sea and STs women'. 1991-92. 

.4. Opening of Residential Schools Programme will be taken up· during 
for see and STs from Class I 1991-92. 
to Class XII. . 

5. Awards to be instituted in the Programme will be taken up during 
name of Saba Saheb to be given 1991-92. 
anhually to persons/or 
ganieations who contrbute 
towards social changes. 
ntmOVai of untouchability and 
welfare of the weaker sectionS. 

6. ~e level WorkshoplSeminar to State level seminar organised. 
be-organised. 
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Programmss proposed duting 
1~91 

7. Special driv~ for filling up 
the posts reserved for SCs . 
andSTs. 

8. Decision to abolish the scaveng-
ing by manual labour throughout 
the State. 

States of Implementation 

Special drMi launched. 

Programme will be taken up during 
1991-92. 

No additional programme for 1991-92 has been chalked out. They have proposed 
to take up the left over programmes for implemenla:lion during 1991-92. 

Sikklm 

NO ACTION PlAN WAS RECEIVED DURING 1990-91. , 
1. Distribution of Milell Cows to 

be families in best 8. 

2. Scheme for Agriculture deve-
lopment of Kamarey Bhasmay. 
aSC 

3. Establishmant of Iron works 
at Nogi. South Sikkim ·for 
manufacture 01 Agricliitural 
tools and impclrting training 
in blacksmithy to SC youth. 

'4. A scheme for distribution of 
housing sites to some needy 
SC & ST and other wea~er 
sections. 

Tripura 

Action has been completed 

Prosramme has been 
implemented. 

The civil work of the project. 
construction has been started. 

Being taken up. 

NO ACTION PLAN WAS RECEIVED DURING. 1990-91. 

1. launching of SREP/JRY progra-Already implemented. 
mmes on 6th December. 1990 
named after Dr. B.R. Ambedkar. 

2. Organisation of State level Already implemented. 
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3. 

4. 

s .. 

s. 

7. 

8. 

9. 

Programmes proposed during 
1990-.91 

Seminar on Dr. Ambedkar 
on 14.4.91. 

Organisation of Block level 
Seminars on Dr. Ambedkar 
during the remaining part of the 
April,1991. 

Installation of a statue of 
Dr. Ambedkar in front of the 
Assembly House. 

Naming of Road from Sattala to 
Durgachewmehani as 
Dr. B.R. ","bedkar Road. 

Introduction of lile and 
philosophy of Dr. Ambedkar 
in :ochoal syllabus. 

Naming of Wes! Tripura 
District Hospital as,Dr. 
Ambedkar HospitaJ. 

Establishment of Dr. Ambedkar 
Trust. 

Staging of drama on Dr. 
AlTibedkar in the villages by 
the Jatra Unit of the !GAT 
Departme"! 0; the State 
Govemment. 

10. Display of photographs of Dr. 
Ambedkar depicting his important 
'!lessages thereon. 

, 1. Naming of two SC Boys' Hosteis 
in two District Headquarters 
as Dr. Ambedkar Hostel. 

12. Naming of one Road in each 

States of Implementation . 

Already implemented. 
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PrDgrainmes proposed during 
1990-91 

District Headquarters after 
Dr. Ambedkar. 

13. Naming oiJoynagar High School 
at Agartala after Dr. Ambedkar. 

14. Translation of literary works of 
Dr. Ambedkar in Bengali and 
Kakborak and distribution of the 
same in Schools and Panchayats. 

15. Introduction of life and work of . 
Dr. Ambedkar in history book at 
Primary and Secondary levels. 

16, PublicatiOn of a special supple-· 
mentary in the local 
newspapers on the 
philosophy of Dr. Arnbedkar. 

States of Implementation 

0" i .. 

Remaining programmes (From S.No.4 to 16) could not be implemented due to 
sudden declaration of Parliamentary Elections and floods and cyclones. These pro-
grammes will be implemented during 1991-92. . 

Punjab 2) . 1425mountedphotographsofBaba 
Saheb have been got prepared for 

During 1990-91, no action pro- display in Government and semi-
gramme was received from the Government offICes. 
Government of Punjab. 

3) About 30,000 stlc:kars printed with 
During 1991-92, following pro- photograph and quotations of Dr. 
grammes and schemes have been Ambedkarhave been got prepared. 
Implemented: 

4) Translation of three popular bobks 
of Babe Saheb, namely: 

1) Annual calendar forth. year 1990-
91 with the'photograph of Dr. B.A. a) -Annlhllalion C1f Caste-; 
Ambedkar printed by the State· 
Government The diary foI'theyear b) "UntouchabIes-whowa:elhey?"; . 
199N1wilhthequotalionsaiBaba and 
SaIleb in Punjab! printed by the 
State Government c) "Who were Suckas?" 
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has been done and being distrib-
uted to public Ibaries and other 
social organisations. 

5) Orders have been placed with the 
Maharashtra Govemment for sup-
ply of 80 sets of 8 volumes of writ-
ings and speeches of Dr. Ambedkar 
for supply to the main libraries. 

6) Residential coaching institute at 
MohaHi has been renamed as Dr. 
B.R. Ambedkar insiitute. 

7) It has been decided to set up a law 
collage at Hoshiarpurto be named 
after Dr. B.R. Ambedkar. Prelimi-
naries are being wortuld out. 

No action plan was received during 
1990-91. In the D.O. leiter dated 
1.11.91, Chief Minister of Rajast-
han has intimated the brief details 
of the programmes proposed and 
taken up in Rajasthan as part of the 
centenary celebrations: " 

1) Centenary day was celebrated in " 
Jaipur and two books on Baba 
Sahab were relaaaed. 

", 

2) 30 ... hostels for the SC and ST 
studenIs have been opened during 
1991-92. 

3) Pre-examlnation training centre 
have been est.ablished al12p1aces 
Mm8Iy Shri Ganga Nagar, Nwar, 
Pal, JaIor., Dungarpur, JhaIawar, 
Bhllwara. Bharatpur, Badmer, 
Churu, Banswara. Pratapgarh. 

") AS&aleIevalpre-Exeminationtrain-
ina centre has been established at 
Ajmer. 

5) Govemment has propo~ to pro-
vidt assistance to 1.35 lakh fami-
lies" belonging to SCS below pov-
erty lina, of which, 29;000 families 
have already been assisted upto 
31.8.91. 

6) All India services pre-examination 
coaching centre has been renamed 
after Baba Saheb. 

7) A Balmiki gram vikas yojana has 
been introduced in the villages 
having population more than 50% 
of which belonging to Scheduled 
Castes. 

8) Ambadkar training institutes have 
"been opened in Shri Ganga Nagar, 
Jaipur, Kota, Sawai Madhavpur and 
Nagore districts to provide techni-
cal training lI<e shorthand, typing 
etc. 

9) Underthe'ApnaGaumApnaKaam' 
scheme, it is proposed to construct 
thousand Ambedkar Community 
Bhavans. 

-10) It has been proposed to construct 
four rest houses at Jodhpur, Kola, 

_ Bkaner and Udaipur for the old 
parSons and all the people belong-
ing to weaker sections. 

11) Reservation in the posts of forest 
guards, constablas;-dass-IV Gov-
ernment servants, junior ~, 
drivers and third grade asSadant 
teachers in the T ..... sW-PIan .... 
hasbeen Increased for 12%to!iO%. 

TamllNadu 

PIDIJf8IMIIIS /mpIemfInted during 
the ,.. 1990-11 
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function at Madras and the district 
level function in districts on the 
same day on 14.4.91. 

2. Organised a photo-cum-booi<s 
exhibition on the life history of Dr. 
Ambedkar and dePicting various 
welfare schemes of the Govern-
ment of Madras. 

3. Organised Seminar and Kavi Ar-
angam on Dr. Ambedkar on 
14.4.91. Honoured suitably those 
who have made·reseaiches on the 
books written by Dr. Ambedkar. 

4. Established a 'chair' in memOry of 
Dr. Ambedkar In one of the Tamil 
Nadu Universiliits. 

5. Distr:liuredprizestothosewhohave 
won the assay competition held at 
Schools and Colleges in ~ 
tion will the vaIadic:tory function. 

6. Established a library in memory of 
Dr. AriIbedkar at Madras. 

7. Released to Commemorative 
postalstamp and Issued one rupee 
coin at the valedictory function on 
14.4.91. 

8. Unveiled the portrait of Dr. Am-
bedkar at the funclion and also at 
aHGovemment OffIcas inthe State. 

9. Gave loans to 100 Adldravidar 
youths willing to start fl8Wventures 
to purchase tourist taxis and autos, 
wit" Govemment grant. 

10. launched Adidraviclwvilage ad0p-
tion 8Cheme In all the districts In the 
Stat. tOlnark the centenary ce1e-
bration of Dr. Ambedkar. 

11. Arranged for a curtain raiser on 

television and aU Incfla Radio about 
the Seminar, Kavi Arangams and 
the Valedictory funclion for a week. 

12. Reduce the period of sentence of 
the Life Prisoners and other prison-
era in the Stale on the eYe of tile 
celebration. 

13. 

14. 

Constructed Students hostels in the 
districts named after Dr. Ambedkar. 

Printed and. d~ributed copies of 
pamphlets.to be distrb.ded· 10 
school and college students.onthe 
ideals and life of Dr. Ambedkar.. 

16. Compiled the Adidravidar ..... 
Schemes implerrMll*d br the 
Govemment and ... assistance 
rendered so far iR~wlumesforthe 
period from 1~70 and 1970-90 
distrbutiaft. 

17.. Organised. cuIuraI programme 
. on Dr_Alllbeclcaron 14.4.91 atthe 

fundioa. 

. PrDgtammes ptOpOSMI frx 1991-
92: • . 

1. Starting of Social Industrial Train-
ing Institutes for ttNt be,..,. of 
Sc:hedulec:lCasteslScheduleTribe 
students. 

2. SpecialcoachingcenlresforSched-
uledCastelScheduledTrlbecandi-
dates appearing for the competi-
tive examinations. 

3. Financial assistance to researdl 
scholars. 

4. Training for matorIous studenfa 
who are appaaing for G.R.E. 
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~T, TOEFL examinatio~. XII at the rate of Rs. 2501- and As. 
350/- per month respectively. 

5. Setting up of reading room-cum-
library in Scheduled Caste habita- 7. Sanction of stipend at the rate of 
lions. Rs. 2401- per month to the student 

· beIongingtoScheduledCastesand 
6: Television setsto Scheduled Caste Scheduled Tribes residing In de-

habitations. partmental hostels. 

7. Construction of 50 hostels for the 8. provision of funds to the tune of 
Scheduled Castes/Scheduled As. 361- lakhs for purchasing land 
Tribes. for the construction of hostels for 

the Scheduled Castes and Sched-
8. p!OVision of facilities in the Schools uled Tribes. 

and Hostels maintained bY Adidrav-
idars and Tribal Welfare Depart- .9: provision of more number of schol-
ment. arships for the students belonging 

to Scheduled CasteslScheduled 
UtbIr Pradeah · TribesJ8ackward Classes and other 

POOr students upto Class X and 
plD{/l'ammr.l pmposed for 1990- . '0' supply of uniforms and books free 
91: · of cost to the students belonging to 

SCandST. 
1. AI-round development of 10,000 

SCIST concentrated villages. 10. Translation and publication. ot all 
the volumes published by Mahar-

2. Launching of special drive for giv- ashtra Govemment in Hindi upto 
ing possession of allotted agricul- 14th April, 199~. 
turaI land and residential plots to 
the Scheduled Castes and Sched- 11. Creation of a Dr. Ambedkar Cen-
uled Trbes, to be completed upto tenary Founctation Fund with As.1 0 
1991. lakhs for giving assistance for the 

research works to be done on 80Cial 
3. Setting up of 15 Ashram Schools equality and development of back-

and 17 Hostels for the Scheduled . ward castes and other related 
Caste and Scheduled Tribe stu- subjects. 
dents. 

12. Inclusion of Dr. Ambadkar's life 
4. Expediting the setting up of Dr. hlslory and his Ideology. and phi-

B.R. Ambedkar University. Iosophy In the &ynabu, of primary 
and middle school education. 

5. 25% reservations for SC and ST 
studenIs In hostels constructed by 13. EstablIshment 01 Babe Saheb Dr. 
the educational instlution. wllhthe AIrIbedbr MemarIII. 
Government aid . . 

14. Erectlanof.bIg .. bIanH .... 
6. Sc:haIarshIp to 100 studenIs gM- ofBlba~ .. hazndganJCIrde 

ling highell marks In Class X and In LucIcnowon 14th AprI.1.1. 
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~ 15. 
) 

UnveiUng of Portrait of Baba Sal)eb 
in the Tilak Hall of Vidhan Bhavan. 

~ , 

16. 

17. 

18. 

One documentary film on Baba 
Saheb will be p:epared and exhib-
ited over Ooordarshan Kendra. 

Repair and renovation of existing 
statues of Baba Saheb. 

Social drive for filUng-up the back-
log of reserved vacancies. 

19. Cash Prize of As. 10,000/- and 
preference in Govt. services for 
inter-caste marriages. 

20. Naming of one important State 
highway after Baba Saheb. 

21. Naming of Govt. College proposed 
to be set up in Fatehpur after Baba 
Saheb. 

22. Naming of proposed hostels at 
Ettawa after Saba Saheb. 

No report has been received on the' 
stage of implementation of the 
proposed programmes. 

No action plan has been received 
for the year 1991 -92. 

The Action PlanfromBihar, Gujarat, 
Nagaland, Arlilnachal Pradesh, 
Mizoram and West Bengal States 
and Daman & Die Union Territory 
have not been received. 

Action Plan of the Union Territories 
for the Centenary celebrations of 
Dr. B.R. Ambedkar 

,,_..". NIoob8r 1aIancI. ' 
" . > • 
" •• I. Allotment Of houses to Scheduled 

Tribea under indira Awas Yojana. 

ii. 

iii. 

iv. 

distribution of Assets under IRDP 
to Scheduled Tribes. 

E~lishing girls hostel for Sched-
uled Tribe students. ' 

Conducting seminars highlighting 
the contribution of Dr. Ambedkar in 
various fields. 

v. , Conducting exhibition on Dr. Am-
bedkar·at Model School Hall. 

vi. ' Conducting elocution,. drawing 
painting and essay writing compe-
tition. 

vii. Name of Second Degree eoneg. , 
of Car Nicobar to be renamed as 
"Dr. Ambedkar GeM. College". 

·viii. Conducting Ambedkar Football 
tournament for boys. 

ix. Prabhat pheries and conc,tucting 
concluding functions. 

x. Renaming of (bJt. Polytedll,ique, 
Port Blair as "Dr. Ambedkar PoI-
ytechnique·. 

Programmes proposed during 
1991-92. 

i. Tribal Sports Archery. 

ii. Ambedkar FootbaH ToumafTl8nts. 

iii. A seminar on tribal development. 

iv. An elocution competition for senior 
school students. 

v. Cultural programme trt East lone 
CultUral centre. 
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Chandlgarh ing the VIII Five Vear Plan and Rs. 

Programmes Implemented during 
50 lakhs have been approved for 4 
the year 1991-92. 

1990-91 
ii. Steps are continuously being taken 

i. 1 n houses have been constn.;cted to clear the outstanding backlog 
for Scheduled Castes in Dhanas relating to the previous years in 
village under Lile houses for Sched- services. 
uled Caste Scheme. tThis Scheme 
has been re-named as Dr. Am- iii. Two training courses have been 
bedkar Awas Vojana. proposed to be started: 

ii. Backlog in services has been re- (a) Data entry on personal com· '" 
moved ,,' a large extent by con- puter/word processor, 
ducting spedal recruitment drives. 

(b) Integrated course in Electronic 
iii. Two schemes fortraining have been Data Processing. 

launched by Chand;garh Sched-
uled Caste Finance and De"elop- iv. Rs. 2 lakhs have been released 
ment Corporation. during 1991-92 for construction of 

Dr. Al1bedkar Study Circle. 
<a> Imparting h~e training in IighV 

heavy transport vehicles to the Dadra & Nagar Haveli: 
unemployed semi-educated 
Scheduled Caste youths. No action plan was received ruing 

1990-91. 
~ 

(b) Imparting training in computer 
programmes. Programmes proposed during 

1991-92 are as under:-
iv. The Chandigarh Administration has 

allotted land to Dr. Ambedkar Study i. Essay competition on the topic Dr. 
Circle for construction of Dr. Am- Baba Saheo, the philosopher. 
bedkar Bhawan. The foundation 
stone of this Shavan was laid on ii. Meeting and assemblies with 'down-
14.4.1991. trodden people coming from weaker , 

sections and SCcommunities high-
v. The Hotel Managoment Institute lighting the mission of Baba Saheb. 

started at Chandigarh has been 
named as Dr. Ambedkar Hotel iii. Mahila Semina~. 
Management Institute. 

ilf. Meeting with tribal people to main-
Progr ..,71mBS proposed for the year tain communal harmony. 

1991-9~ 

v. Organising school children rally in 
i. Under Dr. Ambedkar Awas Vojana Silvassa town with slogans of Dr. 

it has been propo&edto provide Rs. Ambedkar. ~ 

2 cores for the construction of 
houses for Scheduled Castes dur- vi. Holding of immunisation campaign, 



health ~n among the gill LaIaIIWid-. 
child. 

vii. Meeting of Anganwadi workersi' 
teachers to spread the message of 
Saba Saheb to the door steps of 
Adivasis. 

viii. Holding of daanlinass campaign 
along with houses decoration 
competition. 

ix. Organising MahiJa Shivi for high-
lighting problems and generating 
awareness. 

x. Organising educational tour of SCI 
ST and weaker section gift stu-
dents. 

xi. Organising various sports activi-
ties of collage students of SCIST 
and other weaker sadions. 

xii. Meeting with panchayat represen-
tatives and M .... iyas to carry the 
massage of Baba Saheb to the 
weaker sections of the society. 

·xi. Organising Bhajans Kirtans in the 
vicinity of SC communly1O imbibe 
the mission of Baba S3hab. 

xiv. OIganisingculluralpogtan •• MlSbr 
the c:hIdran of BaI Bhavan. 

xv. Mealing and aSsa ...... wiIh the 
members of SC cammunly. 

xvi. Dabalaaof ............... 
in the pewniIes of SC communilr. 

xvii. Holding of ...... .1IIImIIIiaI18I· Weekc.w. .... higt.llilgthe 
... ~ ... milalanof8aba 
SahIb. ptagI.a NfIGII on ...... 
................ d,. 

pmgrammes impIementiJd duting 
1990-91: 

i. Conducted essay compeIIiun in 
coIeges and high schools on raIe-
vant topics. 

i. Amassivetreeplan'ationc:ompaiJn 
involving educational instlutIions, 
woman welfareorganisalions, was 
organised. 

iii. Special sports and culuraJcompe-
tiIions were cond~. 

iv. Teacher's day celebralions and it-
arat:'J day were celebrated wlh 
spacial Jitaracy drive. 

v. Mass c:IaaIing campaign, taIIsI 
disalSSion on rural devaIopmant 
pogramm8S, seIf-eniplDtmantatc, 
ware organised. 

vi. Chidntns' day celeblalion was 
OipIiaadon 14thNcMln'tJer, 1990. 

vi. A seminar on haaIIh the nuIriIion 
wasorganisadon 14th ~. 
1990. 

vi. Quami EId:a week was caIebraIad 
from 191hto251hNcwanbar.1990. 

ix. SAARC day far the gill child .. 
calabnladon"Decambar.1990. 

x. ADaIu Aidu festival of Island .. 
caIIbnIIad tonn 21Ih 0ecambeJ .. 
1990to3ld.......,.1991. 

xi. Island ....... UT .... aIluraI 
COft'4I8IIb .. --conducIad. Ie-
IiDnplanb1981-82 •• .aId 
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Pondlcherry . 

PtOgrammes proposed during 
1990-91: 

i. Inaugural function of Centenary 
Celebrations. 

ii. Centenary Celebrations to be or-
ganised at Panchayat levels. 

iii. Installation of Statue of Dr. Am-
bedkar at Karaiull and Yanam, 
(Information Deptt. ha& earmarked 
funds in their budget). 

iv. Erection of ArchJCommemoration 
piller of Dr. Ambecbr. 

v. FIXIIIicn of Plaques containing Dr. 
Ambedkar's quotations. Works of 
Dr. Ambedkar to be kept in the 
lInries. 

vi. Poems and Essay competition to 
be organised in Schools and Col-
leges. 

DeIhl 

vii. A Souvenir on Dr. Ambedkar Birth 
Centenary to be published. 

viii. To conduct a sound and light pro-
gramme or to screen a film on Dr. 
B.R. Ambedkar. 

ix. Distrbution of Dhotis and Sarees 
to Scheduled Castes people on 
14.4.91. 

x. Community health centre at 
Thirumallar in Karaikalto be named 
after Dr. B.A. Ambedkar. 

xi. Granting of remission to prisoners 
in the centenary year. During 1991-
92, it has been decided to give 
training to 200 SC candidates in 
marine Radio .officers training 
courses. AHing up of the posts 
reserved for SCS in Govt. are effec-
tively done. Ongoing schemes are 
being properly and fully imple-
mented. 

Ptagrammes proposed during 1990-91 

1. Abolition of the Practice 
01 carrying night soil on 
heads and supply of wheel 
btought to the scavengers. 

2. Setting up a degr .. college 
dedicated to Dr. B.A. Ambedkar 

3. Instaf!ation of a Status of 

No night soil is being carried 
by the Municipal Karamcharis 
as head load as most of the 
areas are ...... ed. Corporation is 
providing subsidy for conversation 
of dry IaIriMS InID water borne. 
Number of community latrines have 
been construc:ted all tN. Delhi. 

One of the th .... coD •• being 
established br DeIhl Administration 
has been named after Dr.B.R. 
Ambedka'. 
A decision has already been taken 
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Programmfis pmposed during 
1990-91 

Dr. Ambedkar in front of the 
Ambedkar Stadium. 

4. Institution of three State 
Awards. 

5. Display of life-size portrait 
of Dr. Ambedkar in the 
Metropolitan Council Hall. 

6. Inclusion of suitable lessons 
on Dr. Ambedkar's life and 
work in the text books 
published by NCERT and SCERT 

7. Display of publicity boerds 
of important places in Delhi 
with photographs and 
quotations of Dr. AmbecIcar. 

8. Naming of the Jheel alOng with 
garden complex near Shyamlal 
Con. In Shahdara atter 
Dr. Ambedkar. 

States of Implementation 

to instaD a bronze statue of Dr. 
B.R. Ambedkar oPPosite shopping 
centre between Madangir village 
and Pushp Bhavan in Dr. Ambedkar 
Nagar. Wen for preparation of 
statues has been awarded. 
A bronze plate embossing the 
portrait of Dr. Ambedkar has 
already ~n erected at the 
entrance of Ambedkar Stadium. No 
space is available in the Stadium 
Complex for instaDation of the statue. 

Vice-Chancellor of Delhi University 
has been requested. 

A request has been made to the 
Chairman, Implementation Council. 
Matter wit be further pursued. 

A biographical chapter on 
Dr. Ambedkar has already been 
included in their Hindi Supplemen-
tary raading book for Class VIII 'YUG 
DHRISHTA' 

Delhi Administration displayed 
pubIicIly boards at 20 important 
places in Delhi with photographs 
and quotations of Dr. Ambedkar. 

A colony and a road where the 
statue of Dr. Ambedkar is 
proposed to be installed, has 
already been named as Ambedkar 
Nagar and B.R. Ambedkar Road. 

No action plan lor 1991-92 has been received. 

ActIon Plan far IIIInI8IrIMI DeparbnenIa gian, i.e. Eastern, Northern and Western for 

I. /llinlstty 01 Food and Civil Supplies 
(ChIpattrnent of Food):-

1.PropasedtoOlg8l1iseaightlntegrated 
Nulrltion Education Camps two in each 1'8-

the benefit of Poor, Backward Classes and 
the downtrodden. 

Comments:-
The Food and NWition Board, Depart-

ment 01 Food had cefebrated Centenary 
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Celebrations Of Bharat RaIna Saba Sahab 
Dr. Bhinlrlm Ambadkar enthusiastically 
through its field units and regional ofticas by 
OIgaIlising integrated Nt;1riliOn Education 
Camps in backward and dowi1trodden areas 
like Vasda (GujaraI), ~r (M.P), Pherima 
(NagaJand). ChandeI (Manipur), Patparganj 
(DelhI). Kathua (J&K), Udupi (Kamataka) 
and Araku (A-P.). 

2. Organising a cultural programme on 
1he1hemeat 'Soc:iaI Justice National integra-
tion', by Central Warahousing Corporation 
which include music, dance and naIionaI 
integration programme. 

CoIMJents:-

Organised a Joint cuIluraI programme 
which the Stale Warehousing cOrporation 
which includes music, dance and national 
integration programme. 

. '3. 0Iganising a competition .amongst 
children of the employees of the ewc on the 
IDle of Dr. Ambadkar's contribution to the 
nation. 

Comments:-

Organised a competlion amongst the 
chIdren of the employees of the Central 
Warehousing Corporation on the role of Dr. 
Ambedkar's conIribuIion tI) the nation. The 
prizes and certlicates had been awarded to 

, winners. 

4. 0Iganising one-day seminars at 
Headquarters and zonal offices of F.C'!. to 
highlight the teachings of Saba Saheb. 

The Food CorporaIion had cxganised a 
....... at their CemaI TJIIining 1nIIibU, 
Haw, OeIIIon 12.4.91 to 14.4.81. Thefocul 
ofthil ... lnar_to~thel8llChlngs 
of ... SahIb AmbedMr. 

" 

The PtOgTaml1lllS planned during 
,1991-92 ate as fo/Iatw$:-

1. The Food and nutrition Board of the 
Ministry of Food would organise 6 nutrition 
orientation camps primarily for the benefit of 
poor and backward classes at different places 
in the country. 

2. Central warehousing Corpn. has set 
a target of clearing the baddog in fiDing up 
vacancies for SCsISTs in aD categories. 
Further, it is planned the 25% of the employ-
ees imparted training during 1991-92 would 

, be taken from amongst SCsJSTs. 

3. Food Corporation of India would be 
organising an Essay Competition on "Vision 
of Dr. Ambedka" at the Headquarters level 
and also at Zonal levels. Prizes for the best 
three entries ,in the said Essay Competition 
would be awarded at the headquarters as 
also in each of the zones of the Competition. 

Ministry of Agriculture:- (Pro-
grammes for 1990-91 & 1991-92) 

1. One model fIShermen village to be 
developed under National WeHare Fund 
Scheme and namedafterDr. B.R Ambedkar. 

Comments:-

Concerned State Govemment were 
addresed for furnishing the name of one 
fIShermen village each for naming, it after Dr. 
Ambedkar. Replies are awaited. 

2. Organising Special training Camps 
through the farmers training cam~ through 
the farmers training centra of the State 
Govemments. 
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pentres under the guidance of Directorate of 
extensions. 

3. Institution of one fellowship in the 
name of Dr. Ambedkar by National Coopera- . 
tive Development Corporation (NCDC) and 
one fellowship by National Agricultural 
Cooperative Marketing Federation fo India 
Ltd. (NAFED) to commemorate the memory 
of Dr. B.A. Ambedkar. 

Comments:-

NAFED has instituted a fellowship in the 
name of Dr. Ambedkar in the Nationallnsti-
lute of Cooperative Management. The NCDC 
has earmarked two fellowship for SC/ST 
candidates out of the tolal four fellowships 
for 9 month Diploma Course in Business 
Management at Vaikunth Mehta National 
Institute of cooperative management in 
connection with the Centenary Celebrations 
'" Dr. B.A. Ambedkar. 

4. Publication of Special Iss lie 'Coop-
erator' by National CooPerative Union of 
India (NCUI). 

Comments:-

National CooPerative Union of India 
.(t.iPUI) and All India Fishermen Cooperative 
Scieration Ltd. (FISHCOPHED) brought out 
special issue of 'Cooperator' with cover pic-
ture of Dr. Ambedkar devoting entirely on 
weaker section cooperatives. 

5. Organising Essay, Debating compe-
tition on cooperation for students on the 
subject '" 'Weaker Sections· by National 
.Cooperative Union of India (NCUI). 

j. National CounCil for Coaparative Train-
19 (NCCT) has on Its programme a National 
~. Competition, which i. an annual 

feature. This yearthe theme will be related to 
Weaker Sections Cooperatives. 

6. Extensive coverage on the subject 
'Weaker Sections' during the All India Coop-
eration Week Celebrations. . 

Comment:-. 
During the celebrations of 37th All India 

Cooperative Week from 14th to 28th No-
vember, 1990. One day, i.e., 19th Novem-
ber, 1990 was foccussed on Women and 
Weaker Sections Cooperatives, exclusively. 

7. Discussion on 'Weaker Sections 
Cooperation' in the Krishi DarshaR Pro-
gramme. 

Comment:-

. the controller of programmes, Director-
ate General, Doordarshan has been re-
quested to arrange a.discussion on Weaker 
Sections Cocperatives, in the Krishi Darshan 
Programme on some days before 14th April, 
1992. 

8. Bringing out a special issue of the 
magazine 'Directorate of Extension' con-
taining the views of Dr. Ambedkar on Agri-
cultural development, land reforms, women 
under agriculture and allied matters. 

Comment:-

a) Special issue of Home Sci-
ence for April, 1991 was is-
sued with 5 special articles, 
one tribute, one quotation and 
two photographs in the text 

. and cover page specially de-
signed on Dr. Ambedkar. 
Copies of the Special issue 
were distributed in the func-
tion held on 144.91 under the 
Chairmanship of the Prime 
Minister of India at Ram LUa 
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Grounds, New Delhi. 

b) Special quotations in conneC-
tion With Dr. Ambedkar Cen-
tenary Celebrations were also 
published in the 'Intensive 
Agriculture' fo~ the month of 
December, 1990. An editorial 
was also published in Decem-
ber issue of Intensive Agricul-
ture. 

9.. An exhibition by the Directorate of 
Extension. 

Comment:-

The directorate of Extension took part in 
the exhibition organised by the Ministry of 
Social WeHare at Ram Lila Grounds, New 
Delhi as part of Dr. Ambedkar's Centenary 
Celebrations. The Directorate put up an 
impressive facia and appropriate exhibits 
and displays in pavillion 1500 sq. It. The 
exhibition was held form 14th to 26th April, 
1991. Video films on various Agricultural 
topics Specially in connection with small and 
marginal farmers were screend dailY in the 
pavillion. 

10. Naming of 'Sascon' major fishery 
harbour near Bombay after the name of Dr. 
B.R . .Arnbedkar. 

Comment-

The work on the Sasoon Dock Fishery 
Harbour is not yet: Completed. The Bombay 
Port Trust were addressed with the reduest: 
to arrange for the inquration of the Har-
bour naming after Dr. Bhim Rae Ambedkar. 
However, they replied that the date of com-
pletionof project was uncertain due to lIitiga- . 
lion. 

11.ASche"of 'Exchange of Farmers' 

ST and women farmecs to be arranged: 

Comment-

Constituted for visiting other Statelar-
eas to acquaint them with the progress made 
in the technologies adopted in Agricultural 
operations in those areas. 

Deptt. of Aural Development. 

Programmes for 1990-91 & 1991-
92 

1. Introduction of Special Scheme for 
covering 30,000 SCIST habitationsJhamlels 
in 25 Slates for safe drinking water facilities 
by at least one haridbumpJopen Sanitary 
well in each habitation of 40 families. 

2. Programmes providing incentives to 
Govt. functionaries and voluntary agencies 
for effective implementation fo Land Reform 
legislation and Govt. orders for the benefit of 
SOlS; families. 

3. Programmes for development of Rural 
Markets for the benefit of tribal people. 

4. Integrated Rural Development pro-
grammes directed towards upliftment of the 
poor and downtrodden in the society provid-
ing for increased share of SOIST ben~
ies form 30% to 50%. 

5. Implementation of Jawahar Rojgar 
Vojna to cover maximum Possible numberof 
SC/ST families. Indira Awas Vojana and 
Million Wells Scheme are especially meant 
for SC/ST population. . 

Funds Earmarked for SC/ST: 

1990-91 964.96 crores out of 2823.1:3 
cores. 

to ~rain 20 groups of 20 fanners each con- 1991-921120.10crorasoutol3043.7! 
sisting 01 about 5 groups specialiyfrom SO & cror ... 



105 Written An$W8IS PHALGUNA 15, 1913 (SAKA) 

IInIlllrY of avll AvIIdIon 

Written AnSW81S 106 

Programmes for· 1990-91 

i. To offer scholarships to the 
children of SC/ST employees. 

ii. To introduce a trophy for the 
best OLtgoing scnns candi-
date from the Civil Aviation 
Training Centre Allahabad. 

iii. To sponsor the ~ClST sport 
persons in the field of sports 
through sports Authority of 
India. 

iv. Quotations and Saying of 
Dr. Ambedker to be displayed 
prominently in airports. 

v. To organise painting competition· 
for children of the employees. 

vi. To organise sports touraments 
of the emoloyees. 

vii. To arrange speeches by ranow-
ned speakers on the subject 
matter on Dr. Ambedker's 
contribution towards the 
upliftment of ScISts. 

Bombay AIrport:-

viii. Hindi essay competition on the 
WOt'ks of Dr. Ambedkar. 

ix. Cultural function including poem 
recitation to be held in the 
residential colony. 

x. Cycling expedition from Bombay 
AIrport to the birth place 
of Dr. Ambedkar (Nahu border 
of Malwashtra and bIIck). 

Action completed in April 91. 

Instituted 

Action completed in Feb. 1991. 

Completec¥l march '91. 

Completed before AprD '91. 

Held on 6.09.90. 

Held on 2.04.91. 
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xi. Bombay flying Clul:? would be 
requested to offer free joy ride 
to the economically and 
socially backward sections 
children. 

calcutta Airport: 

xii. Cultural function including 
essay competition and poem 
recitation on Dr. Ambedkar 
to be held in the residential 
colony. 

Madras Airport: 

xiii. Essay competition on the subject 
"Ambedkar the Champion of the 
Downtrodden- in Tamil, Hindi and 
English. 

xiv. publiC Speaking contest on the 
Subject "Ambedkar the 
Adovcate of social Justice-. 

101 Airport Headquarters, New Deihl: 

xv. Cultural function including 
essay competition and poem 
recitation on Dr. Ambedkar to 
be held in the Residential 
Colony, Mahipalpur. 

PmgramlTl8S ptOpOsed for 1991-92 

Held on 14.09.90. 

_. 

Held on 12.c;>4.91 

1. Essay, debate, painting, drawing,.poetry competition etc for ~mployees and the' 
Childten. _ 

2. Cultural and sports programme. 

3. Screening of Ambedkar films and procurement of literature for libranes. 

4. Adult literacy, iectures, plantation campaigns and cycling expedition to the birth 
place of .Dr. Ambedkar. 
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Ministry of Water Reeource8 

Programmes . 

1) Completion of 2,000 minor 
irrigation schemes in Tribal 
areas. It will be ~esignated 
as "Ambedkar Centenary 
Projects". 

2) An integrated programmes for 
providing irrigation facility 
in blocks with predominant SCI 
ST population for 50 blocks 
(30 Blocks for STs and 20 
Blocks for SCs) to be 
designated as "Ambedkar 
Centenary irrigation 
development Blocks·. 

Comments 

The Planning Commission has not 
agreed to the proposals to 
initiate new centrally sponsored 
Schemes and suggested that it 
would be better to have such 
schemes drawn up an implemented 
~ Jhe State Governments. 

Minister of CnMmunlcationa 

1. Release of Commemorative 
Stamp on 14.4.91. 

2. To grant financial assistance 

3. 

to those SCIST employees flOm 
the Postal Services Staff 
Welfare FUnd. 

a. Who appear in Departmental 
examinations for promotion to 
various cadres, so that they 
could complete more 
effectively .. 

b. Who are pursl.ling higher 
education for improving academic 
qualifications. 

To organise leminars at All 
IndialCircle/[)ivisionaJ Levels 
on schemes for SClSTs; 

Commemorative Stamp released on 
14.4.91. 

Orders issued on 10.4.91. 

A National Seminar on 
Constitutional ~visions and 
Govemment poIicIesiOrders for 
reservation in services was held 
In Ghaziabad from 22nd to 24th 
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Pmgrammes:-

4. To give wide publicity to theaa 
recommendations. 

Comments:-

January 1991; A booklet was also 
published on this subject on the 
occasion. 

lIIInIIItry of Energy 

Depattment of Non-Conventiona/ Energy SoU1C8S 

Pmgrammes 

. 1. EstabUshment of 20 Urja Gram 
Projects In prominently SGI 
ST viJlges at a cost of As. 3 
crores. 

The Deptt. has undertaken to 
establish 20 4rjagram projects in 
predominantly Sc/sT viRages in 
six States. These projects dre 
being implemented with fC1l1 
funding, amounting to over Rs. 1.3. 
crores, from the Deptl.'s own 
~ary aDocations. Und.er the 
programme 18 Urjagram projects, 
four each in Uttarpradesh, Madhya 
Pradesh, Tamil Nadu and 
Maharashtra and t\W) in Gujart 
were sanctioned by the Dept!.- in 
Feb. 1991. the remaining two 
projects were sanctioned for 
Kamataka in June, 1991. 
Out of these, the projects at 
village Ambadker. Ratnagiri distt., 
Maharshtra nd at village Fanar, 
Oehradun distt. Up have already 
been completed. The implementation 
of the remaining projects is being 
monilorad closely, and it ia 
expectad that these will also be 
compleled in the current yeat. 
ONES has aJredy undertallen a very 
Jarge programme from its own 
limited reeoUR:eS. However, 
further Urjagram projects can be 
taken up 0DIy If additional funds 
are provIcfed by the Ministry of 
Welfare out of the lunda which 
my have been ennarked for the 
~nt8nary Celebrations. . 

NaIionIIJ HydtrHlectdc Power Cotporation 
1. Medical facIties to be given MedIcal facilities available at our 

to the ~ sec:tions of the projectsIunIIs wiH be ttuown open 
neightIorhocId. to weaIcar sections of the neighbou-

rhood, ..... of cost. 
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Pmgrammss: 

2. Organising Nral sports. 

3. Essay competitions in Hindi 
and English. 

4. Debates. decimation Contest 

5. AHorestation programme in 
current year. 

6. Special training and development 
programme on various legi-
slative measures regarding 
sc and ST. 

Comments: 

Rural sports wiD be organised at 
Project lavel. 

Essays competitions ar~ being 
organised. both in Hinl:Ii and 
English. 

DebateslDecimation contests on 
the subject mater of upliftment of 
the weaker sections of the society 
and also on the life and works of 
Dr. Ambedkar will be organised at 
Project schools. 

Projects will upgrade the 
targetted afforestation Programme 
for the current year by 1 OS. 

Special Training Development 
Programmes will be organised by 
our Training Deptt. on various 
legislative measures undertaken by 
the Govt: regarding SCIST. 

.. 7. Special articles· in house Employees will contribute articles 
on subjects like upliftrn8nt of 
weaker sections of the society. 
legislative matter on SCJST to our 
House journal for wider 

'\..' 

1 

1. 

2. 

3. 

4. 

5. 

6. 

journals on the upliftment of 
weaker sections of the 
saciety. 

• lnformatIon and reading. 

NatIonaI1berma1 ,_, Corporation 

Digging of wells. renovation of existing wefs buDding schools or Panchayat 
Bhavans. and other CommunIty development activities; with an understanding that 
these will be maintained by viRage Panchayata. 

.Settlng up of gobar gas plants in neighbouring villages to be eventually maintained 
. by the villagersfvillage Panchayats. 

Afforestation in the neatby areas through assistance of the local Forest Department 
ofth. cOl'lcernecfStata Government .. . 

Visits of mobile team of Dodo,. and nursing staff on periodic basis for health check 
Up an lnedical treatment including immunisation of children etc. 

OrVanising literary competitions on the time of social justice at the Projects. 

Opening Of Adult Eduction Centres wherever posable in the Nral areas near the 
ptQjects. 

7. ~anlsIng Nral sports competition. 
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Rural Electrification Corporation 

1. A special programme called "Kutir Jyoti" which was undertaken during the year 
1988-89, 1989-90 for the benefit of rural poor proposed to be continued to provide 
about 5 lakhs connections to the rural poor including SCIST families. 

2. A special programme to provide about 50,000 street light points in SCJST majority 
habitations in States having large population of SCISTs. 

Ministry of Commerce . 

programmes:-

1. Organising three month exports 
development programmes for the 
weaker sections of the society. 

2. Special awards to SCiST exporters 
for export promotion by F.I.E.D. 

3. Funding of establishment of a 
Chair on Interntional Trades in 
the 11FT by BBll in the name of 
Dr. Ambedkar. 

4. Instituting a fellowShip known 
as Dr. Ambedkar fellowship in' 
11M, Ahmedabad. 

5.· Organising a theme pavilion on 
'Social Justice Year' in the Trade 
Fair by TFAI. 

6. Institution of awards to com-
morale the Centenary of Baba· 
Saheb. 

Comments:-

This Ministry has already 
provided funds for this purpose. 

It has been decided to esta-
blish an aAmbedkar Chair" in the 
Indian Institute or Foreign 
Trade. The STC has provided As. 
15 lakhs for this purpose to the 
institute. 

The first award for best display of 
products manufactured by SCISTs 
was given to the Government of 

.Assam and thO second &ward to the 
Govt. of Rajasthan. Ukewise, the 
firs prize fo the best exhbition on • 
development projects undertaken 
by State Govts for SClSTs was 
given lID the Govt. of KeraIa and the 
second prize to the Govt. of West 
Bengal. 

'J 
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Programmes:-

7. Organising seminars on Intern-
tionaJ Trade known as Ambedkar 
Memorial Seminars 
by 11FT. 

Comments:.-

The Chemical & Allied Products 
Export Promotion Council will 
hold international Seminars every 
year in India for promoting author 
development in Afro-Asian Region. 
These seminars will be known as 
·Or. B.R. Ambedkar Conference on 
Afro-Asian Publishing.· 

--------- ----------------------
Ministry of Railways 

Programmes: 

1. Conducting seminar on Baba-
Saheb's contribution toJ Llle 
Inrlian Society by all 
Divisions of Railways. 

2. Display of Babasaheb's 
at Railway Stations, Offices 
and Colonies. 

3. Printing of Dr. Ambedkar Cent-
enary Year" at the back of 
printed card tickets and 
reservetion tickets . 

. 4. Lunching of Special Literacy 
drive 'or the Group '0' 
employees. 

5. Increase in the 'Percentage of 
scholarships sanctioned for SCs 
from 12% to 15% and from 5% 
to 7.5% to STs. 

6. Lunching of m!Jlti-purpase drive 
in the coloni!its largely inhabited 
by Group '0' Staff. 

7. Special drive for liquidating 
the backlog quota for SC and STs 
In Group 'C' & '0' Categories. 

Comments:. 

SeminarslSymposiu held at 13 
divisional centres. 

Quotations displayed 
at Station&, Offices, 
Colonies. 

~,outhern Railway and Western· 
Railway printed special tickets 
with these words. 

Campaigns conducted at Southern 
and Western Railway and 
workshops. 

Percentages have been revised. 

Southern Railway and Western 
Railway. 

Shortfall in Group C & 0 ~ 
out in almost an Zones. 
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10 niactaJs with Cash prize of As. 
1000aach ... -

-I· 

lIlRIIbyof .................. 
·a-I .... 

1. Donatim of note books to children 
in Municipal SchoOlS in backward 
areas. 

2.. ContrIIution for renoviltrion of Dr. 
Ambadkar's House. 

3. Contribution ·for modification/reno-
vation. of. hostels used m8in1y for 
housing of SCIST students. 

4. Award at scholarship to pursue 
higher education. 

5. Stagging of special drama for in-
house reflnary/marketinggroups to 
highlight ideology and work of· Dr. 
Ainbedkar. 

6. Provision of meals to students in 
sc:hooIs -in backward areas for 
spedflC period: 

Bongaigaon RefinerY & Petro- -
chemicals ltd. 

7. Development of Schools and col-
lages. 

8. A trust fund of As. 5 lakhs to be 
Ul8dfordisttb.dion of scholarships 
amongst the students. 

9. Aid to Dr. Ambedkar hm and other 
welareprogrammes such as drink-
ingWaterlacillilies, approach roads, 
coinmunily health etc. 

10. atiluIion Of aU India Dr. Am-
bdar's ConstitutIOnal Will model 

11. Allndiamaitoriousrecognitionwlth 
prize-money of Rs. 500 each to 
employees who demonstrates 
exemplaryparformance, dedication 
to the cause of SCIST. 

12: All India adoption of village - Six 
tribalJSchemelets during the year 
1990-91 where Imposes will be on 
adult eduction. eduction for chil-

. dreti, IiOcationalprogrammes. merit 
schoIarshipforSCIST students and 
health camps, supply of fruit being 
trees. inputs for agriculture etc. 

13. All India Dr. Ambedkar Scholarship 
for SCIST students at the four ilTs . 
of the value of Rs. 500 per month. 

14. Dr. Ambedker Centenary Cultural 
Programmes -in Bombay. Delhi, 
Calcutta, Madras and 
Vtshakapatnam Zones. 

15. - DIStribution of books on Dr. Am. 
bedkar's life and warklo libraries at 
zonal offices, Regional- Offices, 
terminalS and 'Refineries. 

16. Increase intheannual SCIST Schol-
arship from 250 to 500 nos. at the 
rateofRs.10001-perannumforthe 
eligib1a SCIST students for Univer-
ally Degree. 

Cochln Refiner ... Ud. 

17. Sports AthletIc Meet. 

18. Essay contest. 

19. Organistlcm of debates.· 

20. SchoI ..... for $cISt ...... 



121 Wrirten AnswetS PHALGUNA 15.1913 (SAKA) Wrirten Answers 122 

Lubt1zollndla Ltd. 

21. Arranging seminars. 

22. Scholarships to SC/ST students. 

23. Providing uniforms, writing and· 
reading materials to SC/ST stu-
dents. 

24. Contribution to the adult eduction. 

25. Adoption to two tribal villages near 
Bombay. 

26. Contribution to rehabilitation pro-
gramme of SC/ST and downtod-
den by providing typewriters, sew-
ing machinl)s, medical facilities. 

27. Financial contribution to any spe-
cific programme. 

Engineers India Ltd. 

28. Placement of framed photographsl 
portrait at all Reception counters: 

29. Procurement of books containing 
effOrts/achievement of Baba Saheb 
for ElL Ubrary in HIr)di and English. 

30. Essay competition for employees 
on the achievemenVcontribution of 
Saba Saheb Ambedkar. 

31. Essay competition for employees' 
children in different age groups in 
Hindi and English on 8abaSaheb's 
contribution .to the Nation. 

32. Paining competitions for employ-
... ~ children in 6tlfferent age grups 
on the same subject. 

33. To reproduce artideslquOtationsof 
Saba Saheb In. all the Issues 9f 

House journal during the Centen-
ary Year. 

34. Elocution contest on the life and 
ideals of Baba Saheb for employ-
ees and children of employees In 
different age groups. 

35. ToarrangevideoldoCumentaryflm 
on Baba Saheb Ambedkar. 

36. . To arrange photolpainting eXhti-
tion of Baba Saheb Ambedkar: . 

37. To organise Cultural Programme 
and award prizes to the winnel'8 of· 
various competitions. 

38. Life and ideals of Baba Sahib 
Ambedkar a Colloquium by emi-
nent J?8rsonalties. 

39. To arrange voluntary social warkln 
localities where majority of rasI-
dents are SCIST in villages arcund 
Delhi. 

40. To publish prize winning essays 
. and other articles by employ881 in 
House Journals of the Company. 

IBP Co. Ltd. 

41. Improvement in representation of 
employees belonging to reServed 
categories through special recruit-
mentdrive. 

42. Redressal of. grievances of the 
employees. 

43. Special tuna to be created to sup-
plement welfare activities. 

Ga. authority of india lei. 

44. Essay competition on 'The VIIIan 
of Dr. Ambedkar'. 
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45. Tak on Dr. Ambekar's life and 
contribution of. social upliftment. '. 

46. Screening of film on Baba Saheb's 
life. 

indian 011 Corpn. Ud. 

47. Special reservation for SCiST 
candidtes in allotment of dealer-
ship and distributorships. 

48. Special reservation to SC/ST ean-
didtes in recruitment. 

49. WeHare measures to benefit the 
downtrodden and backward com- . 
munity. 

50. Scholarship for the benefit of stu-
dent from SCIST Community. 

011 India Ud. 

51. Organising debateS, poetry com-
petIons, football tournament and 
weltareprogrammesfor SC/sT and 
handicapped persons. 

lInislry of Chemicals & 
r=.rtDIzers 

The Fertilisers 8.nd Chemicals 
Travancore Ud. 

1. Dr. Arnbedkar Birth Centenary 
aWeM was instit!Jted Istyearforthe 
SCIST students of Eloor Munici-
paJity (where FACT Head Office is 
Located) and Vadavucode-Puthen-
cruz Panchayat area (where FACT 
production unit is located) securing . 
the higheSt marks in the SSLC 
examinations of Kerala. This award 
has been extended for ·the years 
1991-92. 

2. The awards for the examinations 

held In MarchlApri11990 and 1991 
are proposed to be given away in 
September, t991. The awrad for 
the examinations to be held in 
MarchlApril,1992wHI,however,be 
given away at an appropriate ceca- . 
sion in 1992-93 .. 

3. Inter-school c:ornpetitions were held 
in Malyalam essay and elocution. 
First, Second and Third Prizos were 
distributed. So also book in 
Malyalam on Dr. Ambedkar and 
given to all the participants. 

4. 150 SCIST children of Eloor Mu-
nicipality are being medically en-
sured through Municipality. 

5~ 2000 spectacles for tribal villages 
in Way and Distt. have been sup-
plied by us under the State Literacy 
Drive. 

6. Two of the 210 villages identified 
by the State Govt. of Kerala for 
development as part of Dr. Am-
bedkar centenary activities, are 
being adopted by FACT. 

7. A television has been purchased 
by FACT for the Eloor Municipality. 
This will be installed in Ward where 
majority of SCIST sections of the 
population reside, for community 
viewing during Sept.; 91. 

8. FACT. is also contributing flnan-
eiallyto some of thedevelopmentaJ 
activities' proposed by the Eloor 
Municipality as partofthe Ambedkar 
centenary activities. These activi-
ties are expected to be taken up by 
them after the Mof\SOOn is over by 

. October, 1991. 

·~l 
9. . Besides, a contribution of RI. 

20,000 was also given to the Eloor 
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Municipality for the purchase of an 
ambulance Van underthescheme. 

10. A cultural programme was spon-
sored at cost of Rs. 3,500 at the Dr. 
Ambedkar centenary celebrations 
organised on 13.4.91 at PaDipu-
ram, an Ambedkar village for pro-
moting cultural and arts talents· 
among the SCJSTs. 

Madras Fertilisers Ltd. 

11. Some village clusters are boing 
adopted in October, 1991 for over-
all rural development. 

12. Tree plantation work will be carried 
out throughout the State. 

13. Health Checkup Campaign will be 
organised in KRIBHCOvillageclus-
ter. 

Natlonl fertilise,s Ltd. 

Programmes for 1991-92: 

1. Essay competition, cleanliness 
work, inter-departmental touma-
ments, traffle, painting competition 
etc. 

2. Calligraphy, Quiz competitions, 
Hindi r-libandh· Pritiyogita, Hindi 
Wak Pratiyogita, Blood Donation, 
donating booksJclothings for de-
pressed. 

ProJects and Development india 
Umltad (POlL) 

Programmes for 1991-92 

1. Essay competition in EngJiSh and 
Hindi amongst the employees of 
POll. 

2. Debate competition in 
Ell9lish and HirKIi amongst the 

employees of PbIL 

Ministry of environment & For-
nts 

1. Forestry and Tribal interface 

GuideHnes have been iSsued to 
States on following subjects on 
18.09.90 on the basis of the Cabi-
net decision of 11.08.90:~ 

i. . Review of disputed calims over 
forest India rising out of forest set-
tlement. 

ii.. Disputes regarding pattasJleasesl 
grants invoMng forest India settle-
ment thereof. 

iii. Encroachments of forest India by 
tribals - Review and regularisation 
according to specified concfrtions. 

iv. Conversion of forest villages into 
revenue viU.!I9es. 

v. Payment of compensation for loss 
~ of lie and property due to preda-
tion/depredation by wild animals. 

vi. Elimination of intermediafies and 
payment of fir wages too the la-
bourers for forestry work. 

.2.. BenefICiary oriented Scheme for 
Tribal Development 

This is an ongoing centrally spon-
sored scheme lunched in 1989-90 

. forrehabilitationoftrbllsandothar 
families afjec:ted under relocatiOn . 
plans of the Projac:t TIg8I" Areas. 
NatIOnal Parks and Wildlife Sanc-
tuaries. Out.of total of Rs. 90 lakhs 
provide ~ under the scheme for the 
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financial year 1990-91, Rs.47.25 
Iakhs was spent. Rs. 2 cores have. 
been provided under this scheme 
for the financial year' 1991-92 for 
relocation of 400 famUIes. 

3. Minor Forest Products Including 
MadicinaI Plants 

This is an ongoing centrally sppn-
sored scheme aimi,;g at increasing 
::Mo-cflV8l'sity in forest areas and 
benefitting the triba: and other rural 
population dependent upon forest 
and minor forest produce. During 
the year 1990-91 an amount of Rs. 
442 Iakhs had been allocated 
againstwhich Rs. 441.95Iakhs was 
r.pem. For the financial year 1991-
92. As. 400 Iakh has been allo-
cated. 

4. Association of tribals in rehabilita-
tion of degraded forests 

A Scheme to be lunched during 8th 
five year plan to involve local tribals 
and rural poor on community basis 
for regeneration of degraded for-
est. The initial draft of the scheme 
is being revised in consultation with 
the Planning Commission, Ministry 
ofWalfareandDapartmentofRurai 
Development to the extent that it 
conforms to the provisions of the 
ForesI(Conservation)Act,1980as 
amended in 1988 without adverse 
elects on tri)aIs and rural poor 
people. 

5. Eco-deveIopmert ~nd Important 
pnUcI8d areas 

Anewcemalt,sponIOI'Id scheme 
popoud to be lunched durinJ 8th 
Five Year "'1.1.1 to ~ up model ar.· 
,"If eoo -develQPl1'lent PRJ md ... 

lected national parks, tiger 
resserves etc. 

6. Ganga Action Plan 

Inv~GangaAction Plan towns, 
there are sChemes of constructing 
low cost sanitation, latrines, com-
munity toilets, conversion of dry 
latrines into pour flush latrines. 
CoiripletiQ~ of these schemes 
would certahily help in relieving the 
under privileged menial workers 
from insanitary nature of job of 
carrying night soU. 

Scheme under the Ganga Action 
Plan, especially low cost sanitation 
schemes, community toilets/.com-
p1exes being constructed are pr0-
posed to the implementing agen-
cies for naming after Baba Saheb. 
Also, bathing gnats have been 
constructed under the action Plan 
and some of them ~A be named 
after Dr. Ambec:Ikar in each State. 

As perthe progress report received 
form the Ministry of Environment & 
Forests the above plans are at 

. various stage of implementation. 

The details of the impIemer4ation 
of Ganga Action Plan are, how-
ev. J as follows: ..". 

Under the Ganga Action Plan, whlcJ'l is 
being executed in three Stat .. i.e. U.P. Bihar . 
and East Bengal, there are moat of the 
p(Ogrammes which are buJcaIIy to fulfil the 
objectives for which Sabia Sah8b stood for. 
In various Ganga ActIoi'I Plan toWns, there 
are ~emeaof construc:Iing IowCOltaanlta-
tion, latrines, cornmunlly toilets, conversion 
for . dry latrines into pour flush latrln... . ~. 
CompI8tion of th ... IChemeI would 011'-
lc1illly lIalp ill ""iwv;q, the under privHIged 
"';1'1;.,1 .I/I'I~""lI f",,,, In18' Itary nature of jab 
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of carrying night soil. For example, the 
Allahabad City had been targetted under the 
Action Plan to make it scavengers free. In 
addition to this, in the area of sewage treat-
ment and Interceplionandd~ scheme, 
municipal sewage and waste water is being 
treated in a most scientifIC manner and under 
sanitary cond"ltlon. 

'During the centenary celebrations year 
of 8aba Saheb the works which are directly 
ref"l8ving the under privileged IIIIOrkers and 
also benefiting tilt downtrodden weaker 
section, SC & ST class of people area enu-
merated below: . 

Till the end of June, 1991, 1471 individ-
ual 1Ioilets and 165 community complexes 
have been completed. II is expected that 
during-the Centenary Plan, bout 15 Commu-
nity Complexes and about 5000 individual 
toilets conversion from dry latrines to pour 
flush latrines will be completed. Two sewage 
treatment plants in U.P. in addition, are likely 
to IIIe comP_lained in the same period. 

II. Bihar 

In Bihar, all scheme relating to low cost 
sanitation have since been completed. A few 
more schemes of this kind are proposed to 
be onderUikan intheMcondphueof Gangll .. 
Action Plan. 

An integrated ringlsewage watei' man-
. ag.ment project is proposed to be taken up 

Min.....,. of Home Aftah 

Organising 8t!Say c:;ornpatition, 
• saink sainmeIan, ciebeles, 

Poetry competition, .emlnars 
O!'gIInIsations under. 

in Bihar in the current financial year under 
the auspices of Chakriya Vikas, Society of 
Hill Resources Management School, Del-
tonganjShri P.R. Mishra is the patron of to.,is 
Institution. The project Is aimaed at benefit-
ing the weaker sections of the society by 
conserving rain water and applying it for the 
production of biomass round the year. The 
contribution of the Ganga Project Director-
ate in the projects in expected to be of the 
order of As. 10 lakhs. The income generated 
form the project shall be equally distributed 
amOngst the india owners, students and 
teachers who would implement the scheme 

. and the school deve!opmentfunds fortaking 
up similar projects in flJlure. 

IlL West a.ftgal. 

In west Bengal 2451 community toilets 
and 19878 pour flush toilets h~e been aI-
re8dy completed under th Ganga Action 
Pian .. 

.' Inth.·Saba Saheb Centenary year. it is 
~ to complete the ramaining 1 com-
munity toilet nd 825 individual pour flush 
toilets under the Ganga Action Plan in West 
Bengal. 

Further, schemes under the Gahga 
Action Plan. tlSp8CiaIIy bw cost sanitation . 
schemes, community toilets/complexes 
belng(lQnstructed ,r.e ~ 1Ot.1mpIe- . 
menting agencies for naming after Baba 
Sah..,. Also, bathing g'- have been con-
structed under the ActIon Plan and some of 
them can be named after him in each State. 

Comments 

The essay competition both in Hindi 
and· En:1lish on the HIe and 
contribution of Dr. Bhim Rao by various 
Arnbedkar has been organised 
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PlDflTammes 

Ministry. 

Programmes proposod for 1991-
92 

1. Essay competition of "life and prin-
ciples of Or. Bhim Roo Ambedkar·. 

. 2. Debate to be organised on the 
subieCt 'constitution do Irtdia". 

3. Poetry competition -"Or. Bhim Rao 
Ambadkar's Vision of a new India· 

4. Oganisalion of a seminar on '80-
cialJustice and Law Enforcement". 

The Centres. constitute!'l units of 
1he Deptt. have organisad semi-
nars and ledures as weU as train-
ing programmes and awar~s for 
SCIST sWdenls. 

1. SIudy tour, essay G'lmpatilion ele. 
for Nladed &CI'Io-jl children from 
amollgst weaker set;tions of Delhi. 

2. ~ions on themes rotalCid 10 
Marine Science an<! r"!;.'.bJIj.:,vel-
opment schemes 'Ot' Iii" u . ' : :Jit of 
weaIcer sedions. 

Dflpartment of Statisfics 

ExcerpIa on the lie, mission and 

at Internal Security academy at the 
Mount Abu (Rajasthan). 

Special Sainik Sammelans to high-
light the contribution made by Or. 
Ambedkar have been held at the 
various field formations. 

message of Baba Saheb Or. B.R. 
Ambedkar are being compiled, 
which would be supplied to the riGId 
staff who will, during tI.e coursol oi 
their survey work in sample Vil-

lages in different parts of the coun-
try. diruibt.!te these to thl.l hou~e
hol~s. Our o!fici:lls will also offer 

. help to thelo.:;ai State Govemmpnt 
cfficialsNillage PradhansJSa:. )an-
ches in spre~Jing the mess~".;e of 
BabaSaheb. 

, . 

IInIstry of Textiles 

Pmgrammes /mpIt!lmllntBd During 
1990-91 

1. . The Development Commissioner 
(Handlooms) and Development 
Commissiooor(Handicnfts) 'ligan-
ised 8XhtitiotH:um~monstratlon 
displaying handlooms ~ handi-
crafts items. 

2. Seminarw and ~ we,. 
OIganised by Pubic Sector Under-
IIIIcings and auIDnOnr.)Us bodies in 
their respec:liw pIacu. 

PfDlIIamnteI for 1991-92 

A scheme hu been chwn-up for 
.....ntationoftwa ..... NCh In 
handIooma and handlcllIftt ..,. 
1oIa. Each 8WIUd is WOIth RupMI 
twnty five ........ ,.._. 



133 Written AnswelS PHAlGUNA 15, 1913 (SAKA) Written Answenir 134 

awards are to be given in apprecia-
tion of outstanding wOrk done by 
the voluntary organisations in the 
field of handlooms and handicrafts 
workers and their families. 

Department of Defence 

No programme has bean formu-
lated by the Ceptt. of Defence. 

Department of Defence Pr0-
duction • 

Deptt. of Defence production has 
chalked-out a separate Action Plan 
for 1990-91 and 1991 -92 for the 
centenary celebrations of Dr. 
Ambedkar in its various Units! 
Undertakings as below: 

OFB 
-i. 

ii. 

iii. 

Organising seminars/symposia on 
the themes of social integration! 
social justice - with special empha-
sis on areas as relevant to the' 
industrial organisation. 

Organising drama competition on 
themes of social relevance. 

Organising essay/debate competi-
tion among the wards of employ-
ees. 

iv. Promote through the aegis of Un-
ionsiAssociationsIWorks Commit-
tee In the factories, voiuntary serv-
icaIprojects for betterment of HYing 
conditions in habitats in and around 
the factory estate. 

.. . DdInce PSUa 
r, .. , 
····GSL 

for the year 1991 to give award to 
SCtST children who score more 
than 50% marks. 

ii. Institution of ·Ambedkat Prize- for 
SClST candidates who score tf1a 
highest marks In the 10th 12th 
Degree and Post Graduate level in 
1991. 

iii. Sponsoring Sc/sT employees to 
particiJ)ate'in the Jayanti celebra-
tions to be held in Pan8Jl, Goa. 

iv. Essay writing competition for SCI 
ST employees. . 

GRSE 

• i. Talks on life of Dr. B.R. Ambedkar 
followed by dlstrbution of pamphlet 
on life and work of Dr. B.R. Am-
bedkar. Unveifing the portrait of Dr. 
B.R. Ambadkar in the canteen. 

.. 

ii. ConstructiOn of Bus-Shad near 
Taratala unit. 

iii. LiteracyprogrammasforSCIST and 
backward class women employ-
ees. 

iv. To publish an issue of the GRSE 
!Barts' to commemorate the Cele-
bration. 

v. Tree plantation. 

HAL 

i. Adoption of nearby viUages largely 
Inhabited by SCslSTs and other 
weak. sections of people for pro-
viding baiter amenities. 

ii. Organising seminars in ddivisiona 
of the company to commemorate 
-social justice year. 
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iii. Essay writing competiti~ on the iii. : Blood donation drive in the yard in 
life; work and contribution of Dr. ' collaboration with Tata Blood Bank. 
Ambadkar for upliftment of weaker ' 
sadions of society; for students in iv. Lecture series on the life, mission 
schoo,ls situated in township of the' , and thought of Dr. B.A. Ambedkar. 
company. Guest speakers to be invited. 

iv. DevaIopingIdedicatirYdfparklroad in v. SportslGames : Inter-department 
the company's township in the carrornlchessJtable tennis touma-
nama of Dr. Ambedkar. ments. 

Midhani vi. One act plays in MarathilHindi to 
be staged by employees of the 

A Committee has bean constituted company on the subjects relevant 
in Association with SCIST and union to the lite, mission and ideology of 
representatives to work out Action Baba Saheb Dr. B.A. Ambedkar. 
Plan for celebration of Bharat Ratna 
Dr. B.R. Ambedkar. vii. Essay Competition for employees 

of the company in MarathiIHindi on 
8D~ subjects relevant to the life, mis-

sion and ideology of Baba Sahab 
i. Essay and elocution competition Dr. Ambedkar, 

{ortha employees of ' the company. 
viii. Elocution competition for employ-

ii. Organising exhibition of photo- ees of the company 1n Marathil 
graphs and screening film shown Hindi on subject relevant to the life, 
on the life of Dr. Ambadkar. mission and thought of Baba Saheb 

Dr. Ambedkar. 
iii. Eq~ companys library with 

Dr. Ambedkar's lite'rature. BEL 

iv. Installation of the portrait of Dr. i. Cultural programmes on tt'!e life, 
B.R. Ambedkar in the company's work and contrbution of Or. Am-
reception hall. bedkar for the upliftment of weaker 

sections of the society. 
v. Identifying some SOOT students 

in the nearby villages and providing ii. Lecture programmes on the above 
books and other help to them for 
their schooling and upliftment. iii. Essay competitions and prize dis· 

trbutlon to winners. 
MDI. 

BEMI. 

l Sem .. onvarioualChernes4:lene- i. A 'IJnctIon was organised to mark 
fits 8vailab1e to SCIST einploy ... the ceIabralIon of Dr. B.R. Am-
of MDL. bedkar Jayani. C & MD of the 

company and Hon'bIe Justice of 
II. FMIiIy Planning drive Karnataka High Cowl .... the. 
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Chief Guests althe above function. 
Chief General Manager of the 
company. unveiled the portrait of 
Dr. B.A. Ambedkar. Director (Per-
sonnel) of the company released 
centenary portrait the President of 
SC/ST Association of the company 
presided over the function. 

ii. On the occasion of centenary cele-
brations, fundion was held at the 
Govt. primary School, Anandapu-
ram. Jeevanbhimanagar wherein 
unifornWooks were distributed to 
poor needy school children. 

iii. Frultslsnacksfor sick patients were 
distributed at Bowring and Lady 
Curzon Hospital by Chairman & 

Ministry of Science & Technobgy 

Programme 

1. Artisanal and carcasses based 
industries In rural 
eas. 

2. Programme on fish aggre-
gation in devices. 

MD 01 the Company. 

rl. A function was held at the Institu-
tion of Englne81S which was inau-
gurated by Shri MY Ghorpade, the 
th~n Ministerof Aural Development 
and Panchayatraj. KamatakaGovt. • 
by unveiling portrait of Dr. Am-
bedkar. PresidentoftheCompany's 
SCIST Association and otherspoke 
on thill ~ion. 

v. The centenary celebration fUnction 
of Bharat Aatna Baba Saheb Dr. 
B.A. Ambedkar is proposed to be 
held aI the Mysore complex of the 
companyby inaugurationllormation 
of the SCIST Association of the 
Mysore Complex by Chairman & 
MD of tha CO~/. 

Comlfl<!nis 

1. An ICP on a(.lunal carcass :.sad 
based industries in areas has ItfI)aI ar-
already been laun 1990-91. Ten 
projects COY stales i1awI already 
been covering vegetable tannin 
(Semi-finished) tanning, (finished) 
tanning and foot making. The fllSt 
batch of programme has a!ready 
:'8C8i a( CLRI. Madras. 

An All India COordinated 
Programme In fish Aggregatior. 
devices was initiated during the 
year 1990-91 lor the benefit of the 
coastal fishermen. ft will be 
Implemented In .. the maritime 
states to ~ tracltional fishermen 
save search line aIao to increase 
their earnings. FiIhennens wi also· 
be t"!ned in fllbrlc:aaion Md 
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3. A National S9II'Iinar on cart0-
graphy for the development 
of highlands of india and 
1Dcom~the 
tenary Celebndions of 
ArnbedIC. at CaIcdIta 
from 3td Oecarriber,1990 to 
8Ih Decen..,." 1990 by the 
NaIIor!at A1Ias andlbematic 
uapng 0IganIsati0n; 

; I" .. 
d 

. ~ 
':"_'-,. 

Installation Of FADs made out of 
high density polyethylene pipes. 

A four day National Seminar on 
-c.tography for the development 
of enlIying states and Islands of Seminar 
India and Centenary Celebration of Can-
Dr. B.R. Ambedkar were organised Dr. . 
in Cafcutta during the p8riod of 
December,3-6, 1990 underth • 
.. !SpIcas of Centanaly Celebration 
of Bharat Ranta Saba Saheb 
Dr. Bhim Rao Rani, AIribecIalr. 
December 8, 1991was entirely 
devOted to ledure sessions of lie 
and activlles of Dr. Ambedkar by 
distinguished echoIara of the 
country. 

Four publication were brought out 
10 commemorate the centenary 
c:eIebraIion of Saba Sah4b as 
trbMs from the Natioanl AtIae 
and Thematic Maping·OrgMisaIIon. 
They are as folows:· 

a) One map under speciIIf Map ..... 
entitled "India: Di*ibuIIon of Basa 
~ on the balls of phyIIcaI 
qualily of , .. index measure. 

b) Two voIumea of short pep8fS of the 
above NalianII Seminer. (NATMO 
Monograph No. 1«» 

c) A 1991 Cenaen..y ClfMlrIlion Cal-
endar on Babe s.hIb Dr. B~R •• 
Ambeidkar and dIIbIIutId in Cent .. 
.... Govt. offiCII __ ... to 
pubic. '. . 

d) AScxMnt ........... __ 
Or •• ...,~~A..,. .. ·· 

. ", '.' 
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PfO(/rarntneS Comments 

of horizon: AtrbJte to his personality-
(N.~n.;O Monograph No.1) Was Ie-
leased for cln:ulation by then Hon'bIa 
Ex Prime Minister CII India, Shri Chan-
dra Sekhar at Ambedkar Mala, at 
OST PavaUion in New Delhi on 14th 
Apri~ 1991. Videofdmwasafsomade 
by the OST on this occasion. . 

The programmes planm;;J dcri.1g t9!):-~2 .';!r«.::s follows: 

Department of nicte~hl1olo~lY aL'f·roved It)e following 2 schemes for implementa-' 
tion:-

1. Estab!i~.hl:1ailtof~k~(LI Trainil19 Demonstration and R& 0 C8ntre for FaAen Carcass 
Utilisfi.i m iJllder In·;ji<tfl ~:ocio-economic conditions through combination of biotech-
nulog~;·.:1 and olOO( t&ehniques to benefit the weaker· sections d society. 

2. Biotechnology for improving the heal'" 01 SCIST Community. 

Besides the following four proposals are b8ing considered for funding by Dept of . 
Biotechnology. • 

1. Bintechnologies for SCIST womon (Biotechnology Development. Transt.r and 
i:nplementation). . . . . ,0 '.' • 

2. DE: lelopment and UtIlisation of Natural Plant Materials for Economic UpIiftment of 
Weaker Sections in Tribal Areas. 

3. Assessment 01 Socioconomic factors with disablly and mortality paIt8f:n ire a 
school heal'" programme 01 children between the ages of 5-16 para. 

4. p(!"rr.ot~1f\ of S & T for SClST papulation. 

Inoddltic.n.tM 4.mbcdkarCenltanaryisalsobelngcelebratedthroughvariousprogrames 
., IiX9 t. 3m:" ~'S. E,\nibitions, Open houses. essay wriIq competIIion. quiz contwt. pro-

gramJYI88 on iooaI TV etc. by the 25 Universities! lIT. eIc. where the Oepertmenl ... 
spon3OAld M.~.Tech and Post-Doctoral ta.mlng programmes. 

MlnbnfY of Health and Family We" •• 

···1;, S.tit~"1OMWttaIni-· 
,,;:,:,,:::,_~"wtPllft:;·· ... ; ,,,,," mount of ns. 15 lakhs," ... .. 

pftMd.Unh·AIwWII·PIIn 1 .......... , 
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Ing a substantial 
percentage of seats for 
candidates belonging to 
SCJST. These schools will be 
named after Dr. B.R. Ambadkar. 

2. ICUR would tako up research 
studies on diseases to which SCI 
STs are generally prone. 

3. Priority to the strengthenillg 
of IaboraIDry facilities at PHC{ 
dispensaries, located in 
areas with more concentration 
of SClST population. 

Depattment of Personnel and Training 

1. Special Recruitment drive for 
SCJSTs to fulfil the reservation 
quotas. 

Mini3lry d Fmance 

1. One Rupee coin with a portrait 
of Dr. Ambedkar to be retoasGd. 

2. Starling a new insurance scheme 
. for the Safai KMnacharis' by 
lheoo. 

3. L8unchifIg 01 a SpeciaJ Recfuit· , 

92 for the purpose. 

i) The ICMR's regional medical cen· 
tre at Jabafpur, Port Blair, 
Dibrugarh and Jodhpur are 
specifICally working on tribal 
health problems in those ares. 

ii) Th9 ICMA has initiated 
Babasaheb Dr. B.A. Ambedka:· 
Centenary Award of the values of 
Rs. 1 lakh for excellence in bio-
mE!dical research. 

Babasaheb Ambedkar Centenary 
Hospital at Rohini in Delhi 
is being set up. F~ndation ston .. 
'laid on 19.11.91. 

The special recruitment drive has 
b.-:&n good in the Govt oment, PSUs 
and Banks. Details of the latest 
position givon.in poitrt 22 of agenda 
item NO.3. 

Commemorativo coin rolaased on 
14.04.91. 

.. 
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mant Drive for SOIST by the 
Banks and OIher financial 
institutions. 

4. The indian Bank Association to 
facilitate distinguished SCIST 
Social workers. 

!JfIpaItm9flt 01 Education 

Ptogrammes 

1. An 2;')tho'cgy basin on 
Dr. Ambedkar's writings ar.d 
speeches. 

2. N~ seminar on Babasaheb 
Babasaheb Ambedkar and 
inequality in Indian SocieIy, 
particularly Education 

3. A video programma on Dr. 
A:nbedkar's thoughts. 

4. e..., compeIItIon for 8ctIooI 
children. 

5. Spedallectures high-
lighting his ideas on education. 

Minister for j)rOgress report ale. 
on 16.7.91. FU'lance Minister 
acknowledgement daled 
24.07.1991. 

A sum of As. 4.121akhs has been 
proposed which is to be mal within 
general budget for 1990-91. The 
status of action taken on the above 
is:-

The anthology has been drafted. 
• is being pIOC8SSed for final 
presentation. 
Action has been Initialed on 
provision of video programmes. 
It is expected to be available for 
transmlsllon shortly. 

The essay competitions are 
expected to be conducted by 
the and 01 AprIl, 1991 and the 
State & National awards would 
be given by the end of June, 
1991. 

- Regional Colleges or Education 
NCERT would be organising 
special lecture$. 

- ..... - ---------
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6. Special enrollment drive for 
SCJST. 

7. To bring out a biography 
of Dr. Ambedkar under national 
biography series in Marathi and 
Hindi. 

8. A five day programme of essay 
writing, debate exhbition of 
Arnbedka"slife and visiting the 
cofonies of poor and undertaking 
cleanliness drive and literacy 
programmes by all the Navodaya 
Vldyalayas, Central Tibetan 
School & Kendriya Vldyalayas. 

9. FtnanCiaI assistance 10 KeraIa 
Organising annual 
memoriaIlectunlS on Dr. Ambedkar. 

DeparIment of Youth Affalra" Sporta 

. 1. Group discussion at NSS 
CenIf8S on the life, ideals and 

6. The universities and collages 
have been advised to take all out 
efforts 10 ensure full 
implementation 01 reservation in 
admission of SCIST students in 
all courses of facultiesldeptts. 
in Universities Colleges. 
Two Monitoring Committees (general 
higher education and technical educa-
tion) have also been set up to monitor 
the progress in the matter. The UGC 
also approved reservation of SCIST 
teaching posts in all Universities re-
ceiving 100% maintenance grants from 
the UGC. Monitoring Committee for 
technical education have directed IlTs 
10 give adequate publicity through 
local media to make more SCJST stu-
dents appear for Joint Entrance Exam. 

7. Plblished. 

8. The Navodaya Vidyalaya Samiti 
and Kendriya Vtdyalaya Samiti 
organised special programmes 
on the ~aparinirvan Diwas of 
Dr. Ambedkar. Essay and debate 
competitions and exhibitions on 
the life of Dr. Ambedkar have 
been organised. Cleanliness 
drive and literacy programmes 
were also organised through 
Kendriya Vldyalayas. 

9. TheUGChassandioned University for 
fmancial assistance to KeraIa 
University for organIslhg Amual 
Memorial lectures on Dr. 
Ambedkar. 

Oomm9fJls 

The Deptt. sponsored several youth 
camps based on the theme of Dr. 
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Programmes 

achievement of Dr. Ambedkar. 
various centres, Amaravati, 

2. Debate at 400 Nehru Ywak 
Kendra on the life, values 
and struggle of Dr. Ambedkar. 

3. National Integration Camps 
and exhibition by about 1000 
volunteers from NSS, NYC and 
voluntary organisations to 
highlight various facts of life 
of Dr. Ambedkar. 

Depattment of Culture 

Comments 

Ambedkar and Social Justice at 
. , 

Mhow, Jammu, Delhi and Guwahati. 
Thousands of youth from weaker 
sections participated in the camps. 

The background material & resour-
ce persons were provided by the 
Centenary Celebration Division of 
the Ministry of WeHare for the 
youth camps. 

1. Educationaltours and cultural camps forthe Sasti (slum) children of Delhi have been 
organised during January to March, 1991. 

2. Educational progra(1lmes for street children including cultural camps were organised 
at New Delhi. 

3. A special workshop was organised for Harijan basti girls. The Delhi school of.social 
work has adopted a Harijan basti at Shurari village and started a Gram Mahila Kendra 
there. 

4. ThtJ centre for Cultural Resources and Training (CCRT) organised serval pr0-
grammes including orientation courses, edJJcationai tours for mentally handicapped 
children at various charitable and voluntary institutions run for them. 

Ministry of information and BroadcUtlng 

. Programmes Comments 

1. Different sections of AIR have broadcast vari-
ous prog~mes during the centenary ce1e-
brations. In addition \0 the broadcast on Na-
tional Hook-up. AIR stations have bIoadca.st 
about 2900 programmes during the period 
14.04~ 1 ~1 to 24.Q4.1991. This included. fa. 
tures, talks, panel discussions, Radio RaporIs 
and national programmes etc. In all ttW Ian-
guages. In the National Hook-up AIR br0ad-
cast the following programmes In connection 
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with thecentlYlaly ceJebralions of Saba Saheb 
Dr. B.R. Ambedkar: 

1. Land marks in the life of Dr. Ambedkar. 

2. Spotlight: Dr. Arnbedka' - His Miision and 
Relevance. 

3. Dr. Ambedkar Ka Sangharsh 

4. Voice lOr the Voiceless - Feature. 

S. Feature (Hindi): "Samta Ki VIbhooti - Saba 
Saheb Ambedkar"'. 

6. Samachar Darshan : Ohara! Raina Award 
Conferred on Dr. Ambedkar. 

7. Newsreel: 1. Meeting of the National Commit-
tee lor Centenary Celebrations of Dr. Am-
bedkar.2. Scheme to provide one Iakfi houses 
to weaker sections during the centenary cele-
brations of Dr. Amb.edkar. 

8. Charcha Ka VlShai Hai: Social Justice. 

9. Talks on 'Dr. Ambadkar KI Samaj Sava' and 
'Dash Nirman MaIn DaM AiIdoIan Ki ~mb' 
All stations of AIR aI80 broadcast 'The Saying 
of Dr. Arnbedkar. Aft covered the Ambedkar 
Mela oiganised by the Mlnllby of Welfare at 
RamlilaGroundsintheCapitalfrom 14.04.1991. 

H. All the Doordarshan 1(endru .. out (I). TV 
report on the unveiling' ~ portrait ~ Dr. 8.R. 
ArnbedIc.- In ParIIamenI'a CenIraIIW.. (I) • 
limon Dr. Ambadkar erdIId "ICrantI ewy •• (a 
FIm DIviIion's doculMf'llllly) ........ on 
14.04.1110. A fIm unci« the ... "Ek AMK 

. SIddhIdha" .. aIIo ..... ·In the NIIIanII 
. Ptogrimmeon1"'OUO. YaiouIOoDIdINhIn 

·~·.""_""-dllGU"· . onOr.u.~ ... "''''''", . - - ,,' ~ ." -. ';-" . - .' , 



PHALGUNA 1~ ~913 (SAKA} 

Programmes Comments 

gionallanguag_ highlighting the contribution 
of Dr. B.R. Arnbedkar for the upliftmant of the 
weaker sections of the sociaIy. Doordarshan 
also arranged the coverage of the -~ 
Mela-organised at RamOla Grounds from WItt' , 
April 1991. In addition to the above, special 
programmeswerealsotelecastbyDaord.ahan 

~' during the centenary year 1990-91. 

1. A special programme was telecast on 8th 
December, 1990 in the National Network by 
Doordarshan Kendra, Bombay. 

2. . The 15 part serial irrMarathi entitled '9hakri 
Ani Phoor written by Slari Madhu Mlqhesh-
kar Karnik and produced by Doordarshan 
Kendra, Bombay was commaoced fortelec:ast 
on 3.12.90. The last episode was telecast on 
14.04.1'990 on the occasion of 'birth anniver-
sary of Dr. B.R. Ambedkar. 

3. Adequate coverage was also provided to the 
public functions in connection with the "Ma-
hapartnirwan Dlvas-. . 

4. A .. ries of 8 apiaodas on Dr. Am&edkar par-
duced by Quazar Communication, Bombay 
was telecast. . 

5. A documentary of 30 minutM duration enIilIed 
'9harat Ratna Ambectkar" was also made. 

8. A 13 apiaode I8riaI .ntit~ .... "Dr. Ambedkar 
~W88prapaNdbyDoordarshan Kendra, 
Bombay. 

7. Doordarshan Kendra, Bombay has aIIo ptO-
ducad various programmes d 25, mlmas 

'. . duration In Marathl. 

', .. " 

i. t· ',: ,~ , ~:. . ;'-,.' -, : . 

L l' >':ri~, ";.,,-':{)':C" > "::". 
. ' .. :-:-;~', j!.,;,~ .. ~;,.~::,~.i:::':::~:: ,:.k_'J:.-,)j';.'.d. ~,,-,: :,' " !' '_ ..... ~,,: . ',".~. -.' :,,. 

. AI ttMt Doordarahan KMdfas have been .,: 
. ,Ncud ID p!Oduced s ....... pIOOI'IInfneIln 

.' 
','-....... ,,, ' ... , ,.. • t 
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Commttnts . 

connection with the centenary celebrations of 
Dr. Ambedkar in their. regional languages. 

III. OAVP has taken the following steps for centen-
ary celebrations of Dr. B.A. Ambedkar: 

1. Two press advertisements were issued in April. 
1990. One of them carrying the message "He 
taught us to hold our heads high" was issued to 
newspapers and periodicals allover the coun-
try and another invited people to attend the 
-Virat Sammela.1· organised at Arribedkar Sta-
dium on 14th April, 1990. A Press advertise-
ment was released to newspapers throughout 
the country in December, '90 on the occasion of 
"Maha Parinirvan Divas" of Dr. B.A. Ambadkar. 
A full page supplement in 8 newspapers was 
also brought out in the moth of April, 1 ~1. 

2. A folder title ·'ndomitable Fighter for Social 
Justice - Baba Saheb Dr. B.R. Ambedkar" was 
brought out during April, 1990 in English and 
Hindi. under the PM Speaks series. A booklet 
titled "Sharal Ratna Saba Saheb Dr. B.R. 
Ambec:lkar Samajik Nyay ke Parinata" on the 
life, works and achievements of Saba Saheb 
was brought out for distriJution throughout the 
country. A brochure titled "Or. B.R. Ambedkar" . 
giving brief bio-ilata on the 1If. and works of 
Baba Saheb was also brought out in Et.9ish. 
and Hindi on behalf of Department of Posta. .. 

3. A special two days .xhtition highlighting the 
development of weaker MClions of society was 
put up at the "Ambedkar Mala" organised at 
Ambedkar Bhavan; NeW Delhi on 13th and 14th 
April, 1990 under the title "Dev.1opment of 
W.aker s8ctioris at a Glance·. As a part of 
Celebrationsof Birth Centenary of Bhand RaIna 
Or. B.R. Ambedkar, a specialexhbltlon on 1M 
life of Dr. Arnbedkar was organised in "'Ia~ 
m.nt House on 1.12.1990. The .xtll:MtIOn was 
held upto 12.12.1990. This exhtilion lI"ng 
put up ........ lndiff.rent._,..,.oftheCOUfttry. 



157 WriIMn Answers PHALGUNA.15, 1913 (SAKA) WrlltenAnswers 158 

1. 

2. 

3. 

4. • !; 
f· 
i'JI" 
f';' 5 . 

.Ptogrammes 

4. 

iv. 

v. 

vi 

ftogrammes (or 1991-92. 

Comments 

Large number of hoardings in English and 
Hindi carrying quotations of Dr. B.A. Ambedkar 
were put up.in the capital and other parts of the 
country. Besides, 600 Kiosks on Dr. B.A. 
Ambedkar were displayed during April, 1991 in 
Delhi and Bombay. Two posters in EngRsh, 
Tamil, Hindi, Telugu and Marathi were also 
displayed through out the country. 

A documentary film on Dr. B.R. Ambedkar 
produced by Films d~ision was telecast on the 
National Hook-up of Doordarshan on 
14.04.1990. Films division also released a film 
produced by Government of Uttar Pradesh on 
Dr. Ambedkarduring the centenary year 1990-
11. 

As part of Dr. At'nbedkar Centenary Celebra-
tions, the Publications Division published vari-
ous articIesfwrite ups in its various journals! 
books •. 

DFP organised various programmes through 
its 257 FJeld Publicity units and 22 Regional 
Units.Jo rtlaIk the .. centenary celabratklns of 
Saba s,heb Dr. B.A. Ambedkar during the 
year 199().91. 

DPD Journals wiD continue to bring out more articles on Dr. B.A. Ambedkar. ;' . 

The exhibitions being conducted ~the Division from time to time on various occasions 
will display books on Dr. AmbecIcar in. befiltIng manner. 

The Division win translated the volumes of coIlIctIId works of Dr. B.R. Ambedkar from 
English into Hindi and 9 other RegionaIIangu8ges. 

A newly erected exhibition with 200 rare photographs on the life and achievement of 
Babe. Saheb Dr. B.A. Arnbedkar Is t;MaIng put up regularly every month at different 
pIacIts throughout the country. 

. DAVP wi..., take~ ..... on the occaaion of "Mahaparinlrvan Divas-In . 
·.·0IIcetnber \891 anct Dr. Ambedkar'a ~ faIIng on 14th ~'992. 

. '.". -" 
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Programmes plannedlfelecast on Dr. B.R. Ambsdkar during the extended year celebration 

S.No. Name of Kendra 

1. DOl< Jallandhar 

2. DDK, ffrderabad 

Name of Programme Date of 
Telecast 

Special Programme on Dr. B.R. April, 1991 
Ambec''uir • 

Rural Programme 

Programme for families 

Children Programme 

Youth f:'rogramme 

Programme on Freedom 
fighters 

Special programme 

The following programme 
h~ been planned from 
April 1991 to April 
1992. 

1. Special song on Amb8dkar 
JWduced by the .SqdalWelfara 
Oepu. of Govt. of Andhra 

May & Sept 91 

July, 1991 

Nov. & Dec. 1991 

January, 1992 

~eb,1992 

ApriI,1992 

Pradesh April 1991 

2. Intermedia Feutival on the 
Ambedkar Centenary. A 
Consolidated TV report. 

3. Sponsored songs on Ambedk8r 
'by the Deptt. of aociaI Welfare 
Govt. of A.P. (Two parts) May,1991 

4. BaIaI on Dr. Ambedkar by 
Soumlri and Party (Two June, 1991 
parts) 

5. Dr. Ambedkar, the c:onsllutlon 
1'IIIIbr- A diecuuion Participa-
nIS~. being finaliled. July, ,., 
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S.No. Name of Kendra Name of I'109ramme Dated 
Telecast 

6. Poetic symposium on the life 
contribution of Dr. Ambedlalr August. 1991 

7. Chandalika - A ballad by smt 
sheba Naidu and Party Two 
Parts Sept. 1991 

3. DDK. Cuttack A. 1. .Coverage 01 Centenary Cele-
brations included in regional 
News BuRnn for 30 seconds 
on 1st April. April. 1991 

2. Coverage 01 Centenary 
Cetabrations TIC for 2 minuites 
in News IOUnd on 5th April, 91. 
Also coverages of centenary 
celebrations T/C45 seconds in 
regional news bulletir:' on 14th 
April. 1991. 

3. A prog. titled in memOry of Dr. 
Ambedkar~~ .. 
for a duration d 15 minutes 
In the prog~ for youth TIC on 
the 15th April. 1991. 

B. Progs. Planned for TIC in future 

1. During the current quarterty 
achedule of prog. PhoIo 
there and works Dr. AmbecIw 
for • dundDn of 18 minutes 
schedule on 24th May. 1991. May.1991 

2. Sulable lema wII be planned 
in future ~ ICheduIe 
and deIIIiIs wi be intimated in 
due course. 

4. DOl<. &ang.Iore • 
1. a) .GnncIng of Dr. B.ft AmbedIcar 
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S.No. Nat'fUiI of Kendra 

b) 

c) 

d) 

e) 

f) 

15.4.91 2. a) 

b} 

18.4.91 3. 

.) 

MARCH 5, 1992 

Namsof~ 

statue by the Chief Minister 
.of Kamataka and other 
dignilories 

Public fu(Ic:tion in front of . 
Vldhana Soudha (State Govt) 
and Cultural Func:tlon. 

laying of foundation for 
Ambedkar Bhavan by 
the chief Minister of Kamataka 
and mass rally and torch. 

Celebration of Dr. 
Ambedkar Birth centenary 
and civic workers day by 
City Corporation of Bangalore 
presided bJ the Mayor, 
Bangalor8 City. 

Unveiling of Or. B.A. 
Ambedkar's Status at 
ChIckodi, BeIgun District 
(with Photographs; 

Procession held at 'Bellary' 
on Centenary CalebiatlOns 
ceIabrations tI Dr. BIIba 
Saheb Ambedkar. 

WeekIr mund • Cultural 
pagramme~ 

~onDr.BA 
AIIIbedUr birth CerUnay 
CIIIIbrIdan held on 14.4.81 
III ....... 

0iIcI..m on Dr. 8.R. 
Ambedkar'.1hous:It* 

feIIIIR an Or. 8.R. 

Date of 
TekK:ast 

April, 14th 1991 
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S.No. Name of Kendra Name of Programme Date of 
Telecast 

Ambedkar's life and 
contribution (In Kannada) "/ . 1!:;2 

b) Programme on Bhimjyothl 
- Ambedkar's ideas 
propagation through m:;:;ic, 
ballet, street plays etc. for 
rural folk (In Kanada) 

c) Discussion on Dr. B.A. 
Ambedkar's contribution 
(In L1rdu) 

5. DDK, Ahmedabad 

1. Latters of Babasaheb April. 2nd, 1991 

2. ImpOrtant events arid places 
connected with Babasaheb 9.4.91 

3. Vadodarani Vyathakathe Ant} 
B3basaheb 144.91 

4. Reminances of Babasaheb 16.4.91 

5. Unity, Integrity '" 
Babasaheb's contribution. ?'1 ..... ~1 

6. Thus Spoke Babasaheb 30.4.91 

7. Social Justice, Justice & 
Babasaheb May. 7th 1991 

8. Youth & Bahasaheb 24.5.91 (14.5:91) 

9. Literature of Babasaheb 
Ambedkar 21.5.91 

10. Women's Education & 
Babasaheb 28.5.91 

1( Concept of Social Justice June,4th, 1991 
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S.No. Name of Kendra Name of Programme Dale of 
Telecast 

12. Social Justice Babasaheb's 
Contribution 11.6.91 

13. Reminiscence of Babasaheb by 
V.J.Parmar 18.6.91 

14. Inspiring Anecedote from 
Babasaheb's 25.6.91 

15. Life and Mission of 8abasaheb 
Part I July, 9th, 1991 

16. Life and Mission of 8abasaheb 
Part II 23.7.91 

17. Quiz on Babasaheb 6.8.91 

18. Freedom struggle and 8abasaheb 
by B. ~andya 20.S.91 

19. Reminiscence of 8~eb 
by Ramlal Parikh 3.9.1991 

20. Pune Pact and 8abasa!leb 17.9.91 

21. First Round table Conference 
& Babasaheb Oct. 1991 

22. Second Round Table Conference 
and Babasaheb 15.10.91 

23. Third Round Table conference 
and Babasah"IJ 29.10.91 

24. Samta, Samat a,d Nyay 12.11.91 

25. Jlrchitect of Constitution 
Babasa·!8b 26.11.91 

26. An;ali to Babasaheb on Death 
An ,;vel'$8I}' 6.12.91 

27. R "mi","v"nc~ of Babasaheb 24.12.91 
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S.No. Name of Kendra Name of Pmgramme Date of 
Telecast 

28. Thoughts of Babasaheb on 
Religion 6.1.92 

29. Social Justice and Babasaheb 
by Justice V.H. 8hagavia 20.1.92 

30. .Books on Babasaheb by Prof. 
P.P. Jyotikar 18.2.92 

31. Social Justice and Babasaheb 
by Valjibhai Patel 3.3.92 

32. Babasaheb on the Floor of 
Parliament by Yogendra 
Makwana 17.3.92 

33. Babasaheb on the Floor of 
Parliament by Pravin 

. Rashtrapal 31.3.92 

34. Babasaheb and Gujarat 7.4.92 

35. Thus spoke B8basaheb 14.4.92 

6. DDK, Rajkot 

1. Dr. Ambedkar and his vision 
for the upliftment of Women 
and interview with Dr. Shantaben 
Chavda, Ex. MlA. (To be tele- April. 1991 to 
cast in Women's Programme). 92. April. 

2. Dr. Ambedkal' and his 
social philosophy. A discussion. 

3. Dr: Ambedkar's contribution 
to the Indian Constitution. 
. An Interview with Constitution 

; . 

Experl-preferable a Lawyer 
of Judge. 

4. Dr. Ambedkar's vision for 
the downttodden people and 
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S.No. Name of Kendra Name of Pmgratntrte Date of 
Telecast 

backward class paopI8. An ' . 
interview Dr. Mahesh Pandhya. 

5. Ambedkar's and his thoughts 
on Buddha as for as. humanity 
is concerned. 

6. Dr. Ambedkar's advice to 
Indian Youth. To educate, 
To-Co-operate and to 
fight for the injustice. 
(Discussion among the youth 
in Programme). 

7. Padhe Lkhe Longaone Muze 
Dhoka Diya-A discussion 
among D.J. Somaya. 
Dulpathbhai Rathod, Shimali 
Vanraj. 

8. Hindu Code Bilf Discussion 
among Parikshil Rathod, 
Sagathiya, Sanjay Kamdar. 

9. -.tis role in preparing the 
Constitution' - A discussion 
among Dr. Shitanshu MehIa, 
Principal, A.M.P •. CoIege, Raikat 

10. . 'People Opinion in rural 
Areas' - Visit to Rural Area 
at Sandra Vdlage in Gonda! T aIuka. 

11. Songs Dr. Ambedkar by 
H8mant Chauhan ~ Vujual. 

7. OOK, LuduIow 

1. ~~OI)DI:. a.~~ 
under pn:Ig. Bachchon Ke Uy •• April. 12th . . 

2. Yug PurUIh Dr. AmbecIkar 
und8r pnJg. Ali bI 15.4.81 
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S.No. Name of Kendra Name of Programme . D_d 
Telecast 

3. Segment on Dr. Ambedkar 
under prog. Chaupal and Yuv 
Darshan .15.4.91 

4. TV Report on Dr. A~badkar 
·Birth Anniversary in is saptah 
Pradesh Main. 18.4.91 

1. Twelve Programmes under 
Rural Section Chaupal on 
Fourth Wednesday Depicting May,1991 
live and Achievements d Dr. 
Ambedkar two prog. under 
youth Section on first 
Minday of June 1991 
and April 1992 one 
programme under Aaj KaI 

. in connection with the closing 
centenary of Dr. B.R. AInbed<ar 
in AprU 1992. One 
Documentary Of Twenty MTS. 
Duration presenting life and 
works of Dr. Ambedkar on 
Fourteenth April 92 (total 
Sixteenth Programmes are 
SChedule from May '.99' to 
April 1992. 

8. DOK.Jaipur 

1. Chaupal Dr. B.R: Amb8ctkar 5.4.91 
Ek Vyaklltva 

2. Nanhtduniya 1 Dr. Ambadkar 
Ka Jeevan Vrlt 14.4.91 .. 

3. SamayId? A prog. on Dr. 
ArIIbecIUr 23.4.91 

4. EngIiIh Prog. A P10g on 
AmbIdkIr 10.5.91 

5. ~?APIag.on 
Dr. AmbIdkIr 15.5.91 
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S.No. Name of Kendra Name of Programme Dated' 
Telecast 

6. It is further proposed to 
Schedule prog. in our' 
Special audience item as 
per details given beIow:-

(a) Youth Programme August, 1991 

(b) Sarswati October, 1991 

(c) December, 1991 

(d) ChaupAI March, 1992. 

9. DDK, Trivandrum 

1. India after Ambedkar 14.4.91 & April 
Option Prog. 19. to April 92. 

2. Ambedkar Villages -
Documentary 

3. Labour laws of Dr. Ambedlar 
Discussion 

4. Quiz programme on the 
life and works-of Ambedkar 

5. Songs on Dr. Ambedkar 
by Swati Group. Troupe 
established to propagate 
Ambedkar's ideals. 

10. 001(, Calcutta 

1. Different aspects of.Ute April. 1991 to 
and works of Dr. AmbOdkar 
between April 91 and April 17.5.91. 23.5.91 
92. Following are of the 11.6.91.19.7.91 
prog. TIC to be TIC. One 13.8.91.30.8.91 
Special Programme also 18.9.91, 12.11.91 
to be telecast on (14.4.91) and 20.2.92 
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S.No. Name of Kendra 

11. DDK, Nagpur 

Name of Programf!le 

Programme on Centenary 
of Dr. Baba·Saheb Ambedkar 
will be planned with 
Coordinations of Doorclarshan 
Kendra Bombay to avoid 
repeatition of programme 
as Ooordarshan Kendra Nagpur 
but having suitable chunk 
to telecast the programme. 

Ministry of External Affairs 

Programme for 1990-91 

Written Answers 178 

Date of 
Telecast 

1. Plan to organise a lecture 
series in Delhi and a few 
other selected cities by an 
eminent and leading foreign 
scholar who has done direct 
work on the Constitution of 
India and on the life and work 
of Dr. Ambedkar. 

Being organised in 1991-92 

2. Assistance to the Humboldt 
University for holding a seminar 
on -Dr. Ambedkar and Reforms 
in Modern Indian Society-
spared over two days (June 
6.7.1991) in which participants 
will be f~om berlin and frorr- . 
elsewhere from Germany and 
Europe. 

Programmes planned during 1991-92 

A representative of the Govt. of 
India was sent to the Inter-national 
Seminar on Dr. Ambedkar organised 
bV the Humboldt University, berlin 
iii June, 1991. 

1. The Indian Council for Cultural Relations (ICCR) will invite two eminent foreign to visit 
India 10 give lectures in early 1992 on the life and wack of Dr. B.R. Ambedkat. ' 

2. The ICCR will publish in book form the English transladion of the papers presented 
CoII~uim on Baba Saheb Ambedkar (at Humbolt University, Berlin). 

3. Together with the Coordination Division of the Ministry, the ICCR is seeking to locale 
and compile .udio-v~ material on Dr. Ambedkar's foreign visits and interactions. 
Efforts are being made to obtain this material by 'our Heads of MIssion in Bonn. 
London, Washington. Kathmandu and Rangoon. 
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Ministry of Industry 

Department of Heavy Industry: 

Programmes 

i. Programme for adult Literacy 

Cables Ltd., and Scooters India 
ii. Distribution of writing material 

for school children nearby 
villages having predominantly 
Harijan and backward classes 
population 

iii. Conducting of debates, essay 
competitions etc. on the 
subject. 

[ Translation] 

Sri Lankan Refugees 

*135. SHRI G. MADEGOWDA: Will the. 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) the number of Sri. Lankan refugees 
who migrated to India during each of the last 
three years; and 

(b) the expenditure incurred by the Union 
Government on them durirl9, the above pe-
riod? 

THE MINISTER OF HOME AFFAIRS 
(SHRI S.B. CHAVAN): (a) Governments of 
Tamil Nadu and Orissa have reported arrival 
in India of 1,22,296 Sri lankan refugees 
during the last three years. The year-wise 
breakup is as follows: 

Year 

1989-90 
199o,.91 
1991-92 

No. arrived 

3,557 
1,18,732 . 7 

1,22,296 

Comments 

1. Hindustan Salts Ltd. Heavy Engg. 
Corpn. ltrl., Ra.~c!ii, Hiiidu .. tan 

Ltd., opened Adult Education 
Centres at their units. Distributi· 
on of of writing material for school 
children in nearby villages having 
predominatly Harijan and Backward 
Classes population was also taken 
up by them. "Baba Saheb Ambedkar 
Centenary Sports meets" were 

(b) Expenditure of Rs. 39.03 crores has 
so far been incurred by the Union Govern-
ment on providing relieffacilities and accom-
modation to these refugees during the above 
mentioned period. 

Development of Tribal areas 

• 136. SHRI RAJESH KUMAR: 
SHRIMATI SHEELAGAUTAM: 

Will the Minister of WELFARE be 
pleased to state: • 

(a) whether the Government propose to 
set up an apex body at the national level for 
the expansion of co-operatives set-up in the 
tribal areas; . 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF WELFARE (SHRI 
SIT ARAM KESRI): (8) to (c). An apex body 
at the National level i.e. Tribal Co-operative 
Marketing Development Federation of India 
Limited (TRIFED) has been set up with the 
following objectives: 
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(i) To organise and plan the growth 
and development of natural prod-
ucts and their trade on· rational, 
scientific and commercial basis in 
the interest of the tribal population 
in the country; 

(ii) To strive to ensure higher earning 
and larger employment opportuni-
ties for the tribal population by for-
mulation of suitable economic 
schemes based on natural prod-
ucts; 

(iii) To ensure full utilisation of natural 
products available in the- tribal ar-
eas by exploring new uses forthem 
and by improving their marketabil-
ity through organised effort; 

(iv) To beots the economic and com-
mercial viability of the Tribal Devel-
opment Co-operative Corporations 
(TDCCs), Forest Development 
Corporations (FDCs) and other 
State level agencies dealing with 
procurement, processing and mar-
keting of natural prooUdS by pro-
viding marketing support to them. 

(v) To identify items of Minor Forest 
Produce (MFP) in different States 
to be brought under the ambit of the 
co-operative marketing and make 
recommendations for fixation of 
manimum prices of such MFP in 
the tribal areas by each State. 

[English) 

South-South Co-operation 

'137. DR. RAVI MALLU: Will the Minis-
ter of EXTERNAL AFFAIRS be pleased to 
~.e: 

(a) whether the Government propose to. 
I utilise the services of the non-Governmental 

Organisations to promote South South co-
operation; 

(b) if so, the details thereof; 

(c) whether the Government are aware 
of the recent South Asia Craft Meeting held 
in New Delhi; and 

(d) if so, the details thereof and the 
support rendered by the Govemmentto such 
activities? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI): (a) 
and (b). Government is engaged in promot-
ing South-South co-operation through all 
possible appropriate channels. A case in 
point is the participation of the representa-
tives of the apex industry organisations from 
India, in the parallel meeting of businessmen 
and industrialists from G-15 countries, held 
concurrently with the Caracas Summit on 
27-29 November, 1991. Ithasbeendecided 
that the meeting of businessmen and indus-
try representatives will be an institutional-
ised annual event accompanying the future 
Summit Meetings. 

(c) No, Sir. 

(d) Does not arise. 

Consumption of Milk 

'138. SHRI SOBHANADREESWARA 
RAO VADDE: Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) the per capita consumption of milk 
during each of the last two years, State-wise; 

. (b) whether there was considerable 
increase in milk production during the above 
period in North-Eastern States; and 

(cl if not, the steps taken to encourage 
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production of milk in Assam and othe.r North-
Eastern States? 

THE MINISTER OF AGRICULTURE 
(SHRI BALRAM JAKHAR): (8) A Statement 
is attached. 

(b) II is astimlllad that tIMn was 8 
5.85'1. inct8ase in Me"" production in the 
North Eastern States in 1990-91 over the 
production in 1989-90. 

(c) In spite of incntase in milk production 
c:onsidaring the t.awaniness and special 
~ of the North Eastern States, the 
following measures have-been taken to in-
aaasethepaductionflfmikinthese States:-

(1) A leam of senior officials has visited 
Assam recently to assess the various meas-
UnHl required to improve the animal hus-
bandry and dairying sector in the State in-
cluding steps to increase milk production. 

(2) An Integrated Dairy Development 
Project is proposed to be taken up from 
1992-93 in non-Operation Flood. hilly and 
ba:kward 8I88S including the North Eastern 
States as part of the Eighth Five Year Pian. 

(3) In ackfdion tothe various Central and 
CentraRy Sponscnd Schemes, the North 
Eastern Slates are being assisted by the 
North Eastern Council and under the special 
component plan and TrbaI Sub-Plan. 

STA1BENT 

SLNo. Per capita c:answnpfIiM of mile kL KLKgs.lannum 

'1989-90 1990-91' 
(pIDvisionaJ) 

1 2 3 4 

1. Anethra Pradesh 47.7 46.5 

2. Arunachal Pradesh. 50.1 49.8 

3. Assam 25.7 26.6 

4. .... 35.2 35.8 

5. Goa 20.5 20.0 

•• GuJa'IIt 81.8 14 .• 

7. ...,_ 104.9 193.3 
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SI.No. State Per CIf'ita consumption of mile lei. K1.Kgs./annum 

1989-90 1990-91 
(provisional) 

1 2 3 4 

8. Himachal Pradesh 102.9 108.6 

9. Jammu & Kashmir 65.9 73.2 

10. Kamataka 52.4 53.7 

11. Kerala 54.4 56.6 

12. Madhya Pradesh 71.5 72.7 

13. Maharashtra 43.2 48.5· 

14. Manlpur 46.3 4S.b 

15. Meghalaya 28.3 28.1 

16. t.fIzoram 13.7 11.7 

17. Nagaland 'JO.9 40.0 

18. 0rIsea 14.0 14.8 

11. Punjab 210.4 254.7 

... : 
20. Rajasthan •• 8 100.4 

21. 8Iddm . 13.0 "9· 
a 

au . eo.8 
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185 186 

SLNo. State Per capita consumption of mile kJ. KLKgs.lannum 

1~90 1990-91 

1 2 

23. Tripura 

24. Uttar Pradesh 

25. West Bengal 

AgrIculture .. an Industry 

·139". SHRI MRUTYUNJAYA 
NAYAK: 

SHRt SHANKERStNH 
VAGHELA: . 

WiBIhe Minister of AGRICULTURE be 
pleased to stale: 

(a) whelher1heGovernment have taken 
any decision 10 declare agricuHure as an 
Industry; 

(b) it not. the reasons therefor; and 

(c) the present status of the proposal? 

THE MINISTER OF AGRICULTURE 
(SHRI BALRAM JAKHAR) (a) 10 (c). The 
matter is being examined in depth in consul-
tation wiIh other concerned MinistrlesJOe.. 
partmenll of the Government of India. 

. ·140. SHRI M.V.V.S. MURTHY:Willtha 
..... niIter·of AGRICULTURE be pIuMd to 
. ate: 

(provisional) 

3 4 

10.6 11.0 

69.5 72.3 

43.4 44.3 

<a) whether the World Bank team had 
recently visited India for identifying places 
for establishing vegetables and fruit centres; 

(b) if so, the pIacu identified by the" 
team; and 

(cl the aid given by the World Bank rolr 
establishing these centres? 

THE MINISTER OF AGRICULTURE 
(SHRt SALAAM JAKHAR): <a) No, Sir. 

(b) and (c). Questions do not arise,. 
However, a feastilily study for evolving a 
project 10 create • grid for marketing fruits 
and vegetables is currently being under-
taken by National DaIry Development Board 
(NODS). The study is being financed by the 
World Bank. 

[ Trans/atJo~ 

Soli TntIng UboratDrIea 

·141. SHRI HARlKEWAL PRASAD:' . 
SHRI RAM LAKHAN SINGH 

YNJAV; 

WII the Minllter of AGRICULTURE be 
plNMdto .... : ' 
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(a) the details ofthe~rk undertaken by 
soil testing laboratories in the country; SLNo. LDcsIion 

(b) the pI.:as in Uttar Pradesh and . 
Bihar where thasa laboratories are located;, 
and 4; Ghaziabad 

(c) the notable achievements made by 5. Meerut (2 labs) 
thasa laboratories in these two States? 

6. Faizabad ( 2 labs) 
THE MINISTER OF AGRICULTURE 

(SHRI BALRAM JAKHAR): (a) Soil Testing 7. Sultanpur 
Laboratories ar under the control of State 
Governments. These are of two kind viz. (i) 8. " Pratapgarh 
static, and (ii) Mobile. 

9. Gonda 
Soil samples are analysed by the labo-

ratories and recommendations made on ' 10. Baharaich 
fertiliser-usa. Water samples are also ana-
Iys~ by some laboratories to determine the 11. Barabanki 

. quality of irrigatiori water. There are 463 Soil' 
Testing laboratories in the country analys~ 12. Agra ( 2 labs) 
ing about 5 miHion samples annually. 

13. Mainpuri 
(b) A Statement is attached. 

14. Etah ' . ' 

(c) Approximate number of samples 
analysed in these two States a~. asfollows:- 15. Mathura 

(i) uttar Pradesh - 9.531akhs 16. Aligarh 

,(Ii) Bihar - 1.55lakhs 17. Varanasi ( 2 labs) 

Besed on analysis of soil samples as 18. Mirzapur 
above, farmers are advised on the optimum 

19. dose and combination of fertiliser nutrients' Jaunpur 
required for different crops. 

20. Ghazipur 
No. of Soil Testing LaboralDriss in Uttar 

P,.,..h ?1. Ballia 

SI. No. L.ocstion 22. Barailly ( 2 labs) 

1. Saharanpur 23. Badaun 

2. Muzaffarn'agar 24. Shahjanahpur 

3. BuIandIhahar 25. PhDiphlt 
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SI. No. L.ocItlion SI. No. Location 

11. Oumka 33. . Patna ( 2 labs) 

12. llltipara 34. Sabour 

13. Saharsa . 35. Kanka-Ranchi 

14. Pumea 36. D.V.C. Hazaribagh 
. ; 

15. Katihar 37. Sindri (2Iabs) 

16. KADA Saharsa 38. Barauni (2 labs) 

17. Madhubani ( 3 labs) CeI1tre-StalW Relations 

18. Darbhanga 1399. SHRI VILAS MUTTEMWAR: 
SHRI KAMlA MISHRA 

19. Samastipur MADHUKAR: 

20. Muzaffarpur Wi. the Minister of HOME ·AFFAIRS b 
pleased to stale: 

21. Bettaih 
(a) whether the Govemment propose to 

22. Vaishali review the Centre-State relation keeping in 
view the demand of the States for more 

23. Sitamarhi financial and administrative powers; and 

24. Plprakoth( - Motihari (b) if SQ, the time by which the review will 
be made? 

25. GADA Muzzafarpur 
THE MINISTER OF STATE IN THE 

26. Chapra (3 labs). MlNlSlRYOFPARUAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-

27. GopaIganj TRY OF HOME AFFAIRS (SHIR M.M. 
JACOB): (a) 8nd (b). The Centre-State reIa-

28. Siwan tioris are governed by the provisions of the 
ConsIituIIon. The (SarkMa) Commission on 

29. Munger Centre-Stale ReIatior. which was set up by 
the Govemment in June, 1983 to study the 

30. S.ST l;ab. Pat .. working of ~ existing arrangements be-..,.. tween the UnIon and the States expl9SS8d 
31. KhIIgaria the view in its report (1987) that the working 

of the ConstitutIon since Ita inception, clem· 
32. Gumta (Not func:lionlng) ~ 1hat its fundamental scheme and 
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provisions have withstOod reasonably well' 
the test of time. It is felt that the Centre-Stafe 
relations ara evolutionary in nature and 
provisiansofthe Constitution governing them 
have' to be under constant review. The 
Constitution has been amended number of 
timet to adjust its working to the changing 
situations. 

[English] 

ArnIa CultIvation 

1400. SHRIMATI VASUNDHARA 
RAJE: Wdl the Minister of AGRICULTURE 
be pleased to state: 

(a)whetherthe Unian Government have 
been assisting the States forincraaslng Amla 
cultivation; 

(b) if so, the States where best varieties 
of amla are grown; 

(c) whether there is • great demand for 
Amla in the internaIionaI market in view of its 
rich nutritional and medicinal value; and 

(d) if so, the' steps takan 10 increase 
area under amIa cullMdion 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
IMUllAPPAUY RAMACHANDRAN): (a) 
There is no Central aaiItance for UIe culti-
vation of Amla. Under AI India Co«dinated 
Res •• ell PIaject on Arid Zone fruits being 
~ by ICAR tWo improved varie-
ties of AmIa have been reIaaMd, which are 
superior in yield and quaIly to exletlng culti-
vation. ' 

(b) AmJa it grown ..... ..." through--_the country ....... , commerdIIIcuIti-, 
¥IIIion of AmI8 II .... ,papular In ... 
PJadeIIY. Thebelt~ ....... 
........ ~ .. IIIINjDoL The two 

, 'IinPioVad vari8ti8s ai'e Krishna and Kan-
chan.' 

(c) and (d). Information on the interna-
tional demand for Amla has not bean as-
sessed seperately. , • ' 

International Co-operatlon for Eco-
nomlc~ 

1.0101. SHRISYEDSHAHABUDDIN:WiII 
the Minster of EXTERNAL AFFAIRS be 
pleased to state: 

(a) the present level of South-8outh C0-
operation as a proportion of the South-North 
Ccx. o:!ration; 

(b) whether any modaIitia8 have been 
identlfl8d by G-15 countries for placing the 
araa of international CCHJperation for eco-
nomic development at th core of the agenda 
for multilateral co-operation; 

(c) if so, the salient features thereof; 

(d) whatherthese modaIlIies have been 
placed before the developed countries and 
the international community; 

(e) if so, the resullsachievad so far; and 

, (f) the role played by India in identifying 
these modaJities and in mullilaleraJ negotia-
tions on the subied? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINHSOlANKI):(a) 
The aistIng level of Soulh-South Co-opera-
lion is far below Is ruI patentiaI. ~ 
~' believes that such co-operation Is 
imporIanl for the pufPOI8 of .:a ...... IIJ the , 
develOpment of delillaping counIriee, har-
~the~1n1helr.:ano-
.... ,,~ c:oIIec:IIIM ... ..,.IIMOI .,., 
buIdIng their courar ..... power In their 
... ...... wIIh _II.., CIOLIIIItIL The 
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G-15 Initiative is precisely an effort in this 
tiiraction. . 
. " 

(b) and (c). At the moment, the G-15 
member countries are engaged in preparing 
a position paper on the 'NewWotld Order', to 
be submitted to the next Summit Meeting of 
the Group in Dakar, Senegal before the 
end of 1992, as decided during the course of ' 
the Caracas Summit on 28th November, 
1991. This paper will delineate the develop-
ing countries' perspectives on the elemonts 

, that could constitute the 'New World Order', 
including the specific modalities for achiev-
ing these objectives. 

(d) to (f). India has utilized every oppor-
tunity, both in multilateral fora and through 
bilateral contacts, including' at the highest 

• level , in an affort to engage the doveloped 
countries in a constructive and meaningful 
dialogue to further intemational co-op.,ra-
tion for economic development. This was 
done at the recently held Summit-level 
meeting of tlie Security Council at New York, 
the World Economic Forum Meeting at 
Davos, Switzetland and UNCTAD-VIII at 
Cartagena -des-Indes, Colombia. 

COnstruction of Jails In Deihl 

1402. SHRI GOP I NATH GAJAPA-
THI: 

of" SHRI MADAN LAL KHURANA: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

<a, whether the only iail in Delhi has 
become inadequate keeping in view the 
increase In the number of criminals; 

(b) if so, the steps taken for construction Jof more jails in Deihl; 

t. (c) whether the Supreme Court had r held that caeee of under-trial. are to be 

I. 

finalised in. a .specific period of time after 
which they will be set free; . 

Cd) if so, the nLimber of under-trials 
languishing in the jails and the reasons for 
not finalising their cases expeditiously; and 

Ce) the number of under-trials of Tihar 
jail who escaped from the jail vans during the 
last six months and the action taken in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) Yes, Sir. 

(b) To augment iail capacity, 3 more 
barracks which will accommodate 300 in-
mates. are being added to existing jail No.3 
in ;he Tihar Jail Complex. The Delhi Admini-
stration has approved a proposal to con-
struct two new Jails which would accommo-
date 700 prisoners each in lihar Jail Com-
plex. Th contract has already been awarded 
by the PWD for the construction of these two 
jails. Land measuring 78.62 acres has been 
acqoired for construCtion f a jail at Mandoli 
near Yamuna. 

(c) and Cd). The 'Delhi Administration 
has reported that there are no directions of 
the Supreme Court for holding time bound 
trial in criminal cases. 

(&) No under-triaVprisoner has escaped 
from. the Jail vans during the last six months. 

Book Bank Scheme for SCIST Students 
.• In Andhra Pradesh 

·1403. SHRI DHARMABHIKSHAM: Will 
the Minister of WELFARE be pleasec:t to 
state: 

(a> the number of stl.!dents benefited so 
far Under the Book Bank Scheme for Schad-
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uIed Casta and Scheduled Tribe students 
studying in Medical and Engineering Col-
-leges in Andhra Pradesh; and 

(b) the amount allocated under the 
Schemeto Andhra Pradesh during 1991-92? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) The required infor-
mation wiD be collected and laid on the Table 
of the House. 

(b) As. 9.68 Lakhs. 

Scheduled Tribe Employees 

1404. SHRI PIUS TIRKEY: Will the 
Minister of WELFARE be pleased to state: 

(a)tha numberand percentage of Schad-
",led Trbt employees in the Tribal Welfare 
Division of the Ministry of Welfare, category-
wise; 

(b) whether t:1e Government proposo to 
f II up the vacant posts for Scheduled T rbes 
I 1 the said division; and 

(c) if so, the progress made so far and 
t 1e time by which the vacant posts are likely 
tJ be filled up? 

THE MINISTER OF WELFARE (SHRI 
SIT ARAM KESRf): <a) to (c). The posts in the 
Ministry of Welfare are filled by the Depart-
ment of Personnel and Training under the 
Central Staffing Scheme or the Central 
SecretarIal Service Scheme. Division-wise 
recruitment is not made by the Ministry of 
Welfare. The number of ST employees, 
Group-wiM in the Tribal We"arH. Division 
is given in the Statement laid on the Table of 
the House. 

DIvenIoiI of Bumatl Rice to Export 
Tr .... 

1405. SHRI J. CHOKKA RAO: Will Jl8 

Minister Or AGRICULTURE be pleased to 
sUite: 

(a) whether superior variety of basmati 
rice has disappeared practically from the 
domestic market due to largescale diversion 
to export market; and ... 

(b) If so, the Guantity of the superior 
variety of basmati rice produced in the coun-
try during 1990-91 and 1991-92 and the 
quantity exported therefrom? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN):· (a) 
No,Sir. 

(b) The production of rice variety-wlse 
I.e'-basmati and others does not fall under 
the forecast reporting system. As per the 

. current assessmenf the production of total 
rice during the year 1991-92 may be in the 
range of 73.0 to 73.5 Million tonnes against 
the estimated production of 74.59 million 
tonnes during the year 1990-91. 

The quantity of basmati rice exported 
during 1990-91 was 2,41,830 Mrs and dur-
ing the period from 1st April. 1991 to 31st 
January, 1992,aquantityof 1 ,80,594 Mrs of 
basmati rice has been exported. 

[ Translation] 

DIsputn ..... n Pun)'" and 
HaryaM 

1406. SHRI JANGBIR SINGH: Will the 
Mir:aister of HOME AFFAIRS be pleased to 
state: 

(a) whether the Union Govemment 
propose to take any fresh initiativeto resolve 
the various disputes between Punjab and 
Haryana; and 

(b) if so. the detaill thereof? . 
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THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) and (b). With the completion of 
election and the· restoration" of the popular 
government in Punjab, it is hoped that the 
outstanding i!l8U88 between Punjab and 
Haryana will be :.alved through discus-
sions and mutuill adjustments. The Govt. of 
India will provide whatever assistance is 
required towards an amicable solution to the 
problem. 

BJackmarketlng of Petroleum Products 

1407. SHRI SHIV SHARAN VERMA: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to rpfer to the 
reply given to Unstarred Question. No. 12n 
on November 28, 1991 and state: 

(a) whether regarding black marketing 
of petroleum products has since been col-
lected so tar; 

(b) ifso, the details thereof; and 

(c) if not, the reasons therefor? 

THEMINISTEROFPETROlEUMAND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (c). The information has not 
yet become available. It is being collected 
from all the States. 

I [Eng/ish] 

Replacing Physical Control on Agricul-
tural Sector 

1408. SHRI MANIKRAO HODl YA 
GAVIT: Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether the Govemment propose to 
replace physical control on the Agricultural 
sector by price mechanism; 

(b) if so, the details thereof; and 

(c) the steps taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUUAPPALL Y RAMACHANDRAN): (a) to 
(c). There is generally no physical comrol in 
the agricultural sector. 

Under the existing agricultural price 
mechanism, the interests of the farmers are 
being ensured by announcing minimum 
support priceS for major agricultural com-
modities and organi~ing price support 0p-
erations by Govemment and co-operative 
agencies. 

Prawn CultUre Project In West Bengal 

1409. DR. ASIM BALA: Will the Minister 
of AGRICULTURE be pleased to state: 

(a) whether any prawn project in West 
Bengal is being implementeo with the finan-
cial assistance from the Department of 
Bio-technology; and 

(b) if so, the location thereof and the 
year of its commissioning? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULlAPPALl Y RAMACHANDRAN): (a). 
and (b). The Department of BiD-technology 
at present is not supporting any prawn cul-
ture project in West Bengal. 

011 Exploration In Ea_rn Area 

1410. SHRI HARADHAN ROY: Will the 
Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether Government have any plan 
for oil exploratiOn in the Eastem areas; 

(b) if so, the details thereof; and 
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(c) if not, the reasons therefor? 

TIiE MINISTER OF PETROLEUM AND 
NATURAl GAS (SHRI B. SHANKAR-
ANAND): (a) Yes Sir. 

(b) During the 8th Plan {1 992-97)ONGC 
has planned additional 2-D and 3-D seismic 
surveys and driUing of exploratory wells in 
the areas of Assam, Nagaland, eachar, 
Tripura, Mizora", and West Bengal. 

Oil India Umited in the same period has 
also planned additional 2-D and 3-D seismic 
surveys and drilling 01 exploratory ,"Us in 
areas of AsSam, Arunachal Pradesh and . 
North East Coast •. Four blocks onshore and 
threeblocksoffshoreCachar,Mizoram, West 
Bengal and North-EaSt Coast have been' 
offered to private companies in the Fourth 
Round of Bilding for exploration for oil and 
gas. 

(c) Does not arise. 

I.aItera from Members of Parliament 

'41'.SHRIRAJNATHSONKARSHAS-
TRI: Will the Minister of HOME AFFAIRS be 

I pleasa:l to state: 

(a) the number of letters received in his 
Ministry from the Members of Parti3ment 
during the last 12 months, month-wise; 

(b) the number out of them to which 
acknowledgment and final reply had been 

sent, month-wise; 

(c) the number of the letters still pend-
ing, month-wise; 

. (d) the reasons for the delay in acknowl-
edging the letters and giving final replies 
thereto; and 

(e) the steps taken to expedite the re-
plies? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARlIAMENTARY AFFAIRS 
AN.D MINISTER OF STATE IN THE MINIS-

. TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): <a) to (e). A statement showing the 
fiumber.of letters received, final replies sent 
ancfpendeneyfrOrn February, 1991 to Janu-
ary, 1992 is attached. Acknowledgment Is 
sent invariably as and when the communica-
tions is received. Out of 3791 communica-
tions pending at the end of January, 1992, 
3400 relate to Freedom Fighters' Pension 
which require consultation with State C-ov- . 
emments, reference to old records etc. before 
final reply is sent. Out of the balance of 391, 
195 relate to law and order situation for 
which information has tc. be collected from 
the respective Stale Govemments, and in 
respect of 139, information has to be col-
lected from the Central Police Organisations 
who in tum have to consult their units since 
they ralate to transfer, postings etc. There is 
a monthly retum to watch the disposal C'f 
such receipts. Periodical views are also 
carried out. 

STATeMENT 

Number of IBIlBrs received final - replies sent and pendency 'tOm February. 1991 to 
Jatvary, 1992 

AIonth No. of.",.,. NCeived No 01 ,.".,. In which No. of leIterS ptHJdIng 
ftom MPs:during the final reply was sent (mOrAh-wisB). • 
1as112 nronths (month ..... ) (cumulative) 
(monIlHrise) 

IW2119 

February, 1981 497 392 2224 

March 588 470 2322 
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Month No. of ItIftsrs received 'No of 1Bttsrs In which ,}lo. of letters pending 
from MP, during the final reply was sent (month-wise).· 
last 12 months· (month-wise) (cumulative) 
(montb-wise) 

AprIl 655 

May 382 

June 393 

July 329 

AugU$t 415 

September 740 

OcIDber 774 

November 613 

December 1103 

January, 92 557 

"These are cumulative figures. 

exploration of Gas In Krishna, Godavari 
and Kaverl a.alns 

1412. SHRI PRAKASH V. PATIL: Win 
the Minister of PETROLEUM AND NAnJ-
RAt GAS be pleased to st~.: 

(a) whether gas has been found In 
Krishna, Godavari and Kaveri basins; 

(b) If so, whether the Government have 
formulaled any schemes for the exploration 
of gas from these river basins; 

(~) if 10, the details thereof; 

(d) whtth8r anv f~n auIsIIInce Is 
PIQpOMd to be taken In this reganS; and 

8IF2119 

488 2489 

372 2499 
, . 

250 

227 

274 

364 

470 

E19 

919 

509 

2642 

27A14 

2885 

3261 

~65 

3559 

3743 

3791 

(e) it so, the details thereof? 

THE MINISTER OF PETROLEUM AND 
NAnJRAl GAS (SHRI 8. SHANKAR-
ANAND): (a) Ves, Sir. 

(b) and (c). VesSir. ExpJorationinthese 
basins is continuing and furttler 2-D and 3-0 
seismic survey and exploratory drilling by 
ONGC is planned in the Eighth Five Vear 
Plan period. 

. (d) and (e). Four blocks in the Krishna-
Godavari affsh0r8 basin and one In the 
Cauvery oiIsho,. basin have been offeNd 

. forexpJoraliDn byforllgn and Jnctran compa-
niea under 1he Fourth Round of Bidding •. 
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Relations with Countries of Eaatem 
Europe· 

1414. DR. DEBIPROSADPAl:WiJlthe 
Minister of EXTERNAL AFFAIRS be pleased. 
10 state the main directions of change i~ 
India's relationship with the countries in 
Eastem Europe following the recent hap-
penings in that region? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOlANKI): 
India has traditionally had friendly and mutu-
ally beneficial relations with the countries of 
Eastem Europe. These countries are pres-
ently engaged in a radical process of eco-
nomic and political restructuring. The intro-
duction of mlJlti-party democracy in these 
countries is Ii development that has been 
welcomed by the Government of India 

The changes referred to above give rise 
to even greater opportunities for strengthen-
ing relations with these countries and it is 
Govemment's endeavour to fully utilise this 
potential for furthering mutually beneficial 
co-operation. 

.JoInt Security move against Milltenta 

1415. SHRI R. SURENDER REDDY: 
SHRI GURUDAS KAMAT: 

Win the Minister of HOME AFFAIRS be 
pleased to state: 

(8) whetherlhere is any proposal 01 joint 
security move against mllitanls by security 
fon:eaofPunjab, Haryana, HimachalPradeah 
and Chandigarh; and 

(b) if so, the detaiIJ thereof and the 
reasons thenIfor? 

. 
THE MINISTER OF STATE IN THE 

MlNISTRYOFPARLIAMENTARY AFFAR 
AND THE ... ISTER OF STATE IN THE . 
MlNlSTRYOF HOME AFFAIRS (SHRI M.U. 
~: (a) and (b). There. no such move. 

Ho~ver,co-ordinatedactionissoughttobe 

taken by the security agencies of the con-
. cemed States whenever required. 

. .. ~rch on Betel Leaf 

1416. SHRISA 1Y AGOPAL MISRA: Win 
the Minister of AGRICULTURE be pleased 
to state the research work undertaken! 
proposed to undertaken to boost betellaaf 
production in the coumry? 

THE M!NISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI KC. 
LENKA): Sir, Indian Council of Agricultural 
Research has undertaken research on Betel 
vine through on All India Co-ordinated Proj-
ect at ten Centres. As a result of this re-
search integrated disease managementstrat-
egy involving cultural methods, disease free 
planting material and soil drencl,ling and 
spraying techniques with Bordeaux mixture 
have been developed. 

Flood Assistance to Mahanlahtra 

1417. SHRI RAM NAIK: Will the Minis-
ter of Ac;RICUl TURE be pleased to state: 

(a) whether the Maharashtra was af-
fected by floods and excessive rain during 
1991-92; 

(b) whether the Union Govemment have 
received any requestforfinanclalassistance 
from the Govemment of Maharashtra; 

(c) ~ SO, the details thereof; 

• (d)whethertheUnionGoveri'lmenthave 
sanctioned the amount requested by the 
State Govem~ent; and 

(e) if not, the reason. th...ot? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALl Y RAMACHANDRAN): (a) 
V",$ir. 
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, (b) and (c). Government of Maharashtra 
has submitted a memorandum seeking 
adcfllionalcentraJ assistance of Rs. 100crores 
for relief measures in the areas affected by 
floods during 1991. 

(d) and (e).·Under the existing scheme 
of financing relief I1xpenditure. the State 
Governments are requested to meet all 

I expenditure on relief measures in the wake 
of natural calamities from the corpus of the 
Calamity Relief Fund (CRF). The Central 
Government is required to provide additional 
assistance only in the case of a calamity of ' 
rare severity which needs handlir.g at the 
national level. The mt'morandum for addi-
tional Central assistance received from 
Maharashtra Government has been consid-
ered. It nas been decided that no additional 
Central assistance is required to be provided 
to the State Government for meeting the 
situation, as this cannot be treated as' a 
calamity requiring handling 'at the national 
level. ' 

[ Translation) 

Supply of Milk to Delhi 

1418. SHRI DAU DAYAL JOSHI: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) the States which are supplying milk 
to Delhi; 

. 
(b) the daHy quantity of, milk suppHed by 

these States to Deihl; 

(c) the reasons for persistant shortage , 
of milk in Delhi; and ' , 

, ' '(d) the 'steps ~en by the Government: 
10 meet the .mand of milk In DeIhl? ' 

THE MINISTER OF STATE IN THE 
~NI$TRVOF AGRICULTURE (SMRI 1<.0. 
LBII<A):(~UItar~,Harye.;PunjaI:). 
,~, ~ •. ~radeIh, 0u)Iuat and 

'. , ," 

Maharashtra. 

(b) Mother Dairy and Delhi Milk Scheme 
received about 8 lakh litres of milk ~ ~ay. 
during January,February. 1992. 

(c) Liquid milk arriv~ls are satisfactory. 

(d) In additiona to the usual steps of 
consumption of conserved commodities 
during the lean months and imposition of 
restriction on the conversion of liquid milk 
intoproduds, the sources of liquid milk supply 
have been diversified. 

[English) 

RedUCtIon In Kerosene Quota of LPG 
u ..... In DeIhl 

1419. SHRI RAMACHANDRA VEER-
APPA: Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) ~ether there is any pro~ to 
d8Q'ease the Kerosene qUota of LPG users 
in Oalhi; 

(b) if ~, wheth$r any directives have 
been Issued to Delhi Administr,.tion ir. this 
regard; and 

(c) II so, the details thereof? 

THE MINlSTER OF PETROLEUM AND 
NA ruRAL GAS (SHRI B. SHANKAR-
ANAND): (a) No such decision has been 
taken by Oalh! Administration at present. 

" (b) No, Sir. 

(c) 0088 not a.rise. 
.. ' ... 

ReQruIlment CIunpe for Par........, 
Forces In Himachal Pradelh 

1420. PROF. p~ DHUMAL; Withe 
MlnIeter,af HOME AFFAIRS, be"""'_ to .. : " ,.~"., .. , 



I 

211 Written Ans.,.,. MARCH 5, 1992 Written Ans... ~12 

(a) whelherrecruitment campsforpara-
mirltary foro.s and Delhi Police were held in 
Himachal Pradesh during 1991; 

THE MINISTER OF STATE IN THE' 
MINISTRY OF PARLIAMENTARY AFFAIRS 

. AND MINISTER OF STATE IN THE MINIS- . 

(b) if so, the details stating the place. 
district and number of perSons recruited, 
Separately'to each para-military force and 
Delhi Police; and 

TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): <a) and (b). Assam Rifles, CISF, 
CRPF and ITBP carried out recruitment from 
Himachal Pradesh during 1991. Assam 
Rifles recruited 7 candidates, CISF recruited 
312 candidates. CRPF recruited 268 candi-
dates and ITBP recruited 143 candidates, 
The ~etails of the places and districts of 
Himachal Pradesh from where recruitments 
were made are as under:-

,(c) the future plan for recruitment of 
. personnel to these forces from Himachal 
Pradesh during 1992? 

Name of the Force Place of recruitment 

1. Assam Rifles ·Subethu 

2. CISF Dharmashala 

Shimla 

. Harnirpur 

3. CRPF Una 

. Hami..pur 

Nahan 

Dharmashala 

BHaspur 

Chamba 

Solan 

KuUu 

4. ITBP Saman 

KuUu 

Hamirpur 

Shimla 

District 

Shimla 

Kangra 

Shimla 

Hamirpur 

Una 

Hamirpur 

Sirmaur 

Kangra 

Bilaspur 

Chamba 

SQlan 

KuUu 

Shimla 
; .. 

KuHu 

. Hamirpur 

. Shlmla 
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BSF and Delhi Police did not carry out 
any recruitment in Himachal Pradesh during 
1991.. 

I. 

(c) BSF, CISF, CRPF, DelhiPolice and 
ITBP have no plans at present to carry out 
recruitment from Himachal Pradesh in 1992. . 
Assam Rifles have tentatively selected Yol 
in Himachal Pradesh for recruitme.n, in 1992.. 

Disparity In Ga. Price Fixation 

1421. SHRI CHHITUBHAI GAMIT: Will 
the Minister of PETROLEUM AND NATU-
RAL GAS be ploiased to state: 

(a) the wholesale and retail price of 
different types of ind_ustrial gas fixed and 
prevailing in Assam and Gujarat separately 
as on January 31, 1992; 

(b) whether the Government of Gujarat 
has submitted any memorandum to end 
disparity on the price fixation; 

(c) if 50, the details thereof; and 

(d) the raaction ofthe Union Govem-
ment thereto? 

THE MINISTEROF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND);(a)to(d).PrlceschargesbyONGCl 
OIL for natural gas supplied ijy them were as 
'follow:-

. 1. Assam - As. 1000/1000 cu: mts • 
with &further discount of 
As. 40011000 cu. mts. on 
a case to case basis. 

2. Gujarat - As. 1550/1000 cu. ·mts. 
(at landfall point) As. 24001 
1000 cu. mts (ex-HBJ 

. pipeline) 

o All 88p8dB of the 'matter were duly 
co~~r" while fixing the prices. 

Incr .... In COtnmIulon of ICM'oaene 
. Dea ..... 

1422. SHRI PRITHVIRAJ D. CHAVAN: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether· the GoVemment have re-
o oeiY.ed.rep,-ese~icms from Kerosene deal-
ers for increasing commission and fixing of 
commiss:Vn on percentage basis; and 

(b) if 50, the details thereof and the 
action taken thereon? 

. ; ' .. 

THE MINISTER OF PETROLEUM AND. 
NATURAL GAS (SHRI. B. SHANKAR-
ANAND): (a) Yes, Sir. . . 

(b) The matter is under examination 
along with the recommendations of the Oil 
Price Review Committee. 

Stocking of AgricultUra' Commocllt ... 
byFannera 

1423. SHRISHRAVAN KUMAR PATEL: 
WditheMinisterofAGRICULTUREbepiease 
to state: 

(a) whether attention of the Govem-
ment has been drawn to the news item 
regarding "Traders 'use' farmers to stock 
goods- appearing in the Tribune dated 
January 7,1992; 

(b) if 5O;the reaction of the Govemment 
thereto; and 

(c) the steps taken by the Govemment 
to tackle the situation arising out of the proxy 
holifing of agricultural commodities by farm-
ers on behalf of traders for obvious consld-

; eration? 

THE MI~ISTER OF S)"ATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
. MULLAPPALL Y RAMACHANDRAN): (a) to 
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(c). The information is being collected and 
will be laid on the Table of the Sabha. 

(TtanS/ation) 

World Bank ANI8tance for DeY •• 
ment of fisheries 

1424. SHRI KASHIRAM RANA: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a> whether World Bank is assisting the 

of the project is aboUt U8-$ 95 
, million (equivalent to As. '283.64 
, eroteS) of Which the World Bank 
assistance will be to the tune a 

, about US-$ 85 million. 

(c) The project becomes credit affective 
from 1 st'May, 1992 only and hence no,~is
tance was provided to the State Gpvern-
ments during 1991-92. 

Rockets of nPu·Sultan 

. State Govemments in development of fish- 1425. SHRI SURENDRA PAL PATHAK: 
eries; Will the Minister of EXTERNAL AFFAIRS be 

(b) if so, the detailS thereof; and 

(c) th", assistance provided to these 
States during 1 99~ -92? 

THE MINIStER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUlLAPPALL Y RAMACHAtIDRAN): (a> 
and (b). World Bank. in its meeting of the 
Board of Di~rs helJ on 14.1.92, has 
lIPPfO\'ed for assistance, a shrimp and Fish 
Culture Project in the States of Andhra 
Pradesh, Bihar. Orissa, Uttar Pradesh and 
West Bengal for implementation from 1992-
93 on-.ards for a period of 7 y", ... rs. The' 
pI:)ject comprises: 

(i) a brackishwatar shrimp culture 
component covering *"out 3,800 
ha. ... In AndhraPradesh, Orissa 
and West 8engaJ; 

(it) an InIaftd fish co l!lura corr.ponent 
COII8ring about 48,000 ha. of,...,-
wira and 5,000 ha. of oxbow lakes 
In Andhra Pradesh, Bltuv, 0rtIaa. 
Uttar Pradesh and West Bengal; 
and 

(II) proiect man .... ent Including 
,envttonmental ~ and, 
1nIInIrrg. The ... IIIiMted -' 

pleased to state: 

(a) whether the Govemment have' re-
ceived any request for obtaining back the 
rockets of Ttpu-Sultan being kept in the 
Woolwikh Museum. Britain; and 

(b) if so, the steps taken by the Govern-
ment in this regard? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SVLANKI): (a) 
Government Is aware of some newspaper 
reports about these rockets being kept in a 
M:J88Um in Britain .and suggestions regard-
ing getting the rockets back to India. Gov-
ernment has ~er ,tOt received any such 
-equest. 

, (b) Does not arise. 

PrIcc.~"""'d 

1426. SHRIMATI KRISHNENDRA 
KAUR (DEEP~): WIn the Minister of AGRI· 
CULTURE be pleased to stata: 

(a) whether price of muatarcl Md de-
Cf888fId in the recent put; 

(b) if 10, the' reaona therefor; 
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pice of mustard oil despite sudden decrease 
registered In the price of mustard; and' 

Cd) the steps taken to provide suitable 
remunerative price for mustard growing farm-
ers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF' AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
Yes, Sir. 

(b) There is a decrease in prices of 
mustard seed in anticipation of a record 
harvest of mustard during the current Rabi. 

(c) The price of mustard oil has also 
decreased along with that of mustard seed. 

(d) The following steps hllve been taken 
to ensure remunerative prices for mustard 
growing farmers: 

(i) NAFEDhasdrawnupaprogramme 
to procure mustard seed at the 
minimum support price declared 
by the Government in case need 
arises. 

(ii) Discussions have been held w~h 
NDDB, NAFED and the State 
Governments of major mustard 
growing States· regarding market 
intervention operations to ensure 
remunerative prices to farmers for 
mustard seed. 

[English1 

Indo-Myanmar Border. 

1427. SHRI E. AHAMED: Will the Min-
. isterof HOME AFFAIRS be pJeased to state: 

(a) the length of the Indo-Myanmar 
rder; and ' 

(I)) WMiher military deployment has ' 

been made by Myanmar on this border? 
, " 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARlIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MiNts.. 
TRY OF HOME AFFAIRS (SHfll M.M. 
JACOB): (a) The length of Indo-Myanmar 
border is approximately 1643 kms. 

(b) Acoording to available information 
military deployment has, been made py the 
Government of Myanmar close 10 Indian 
borders at some places. apparently to con-
tain insurgent activities. 
[ Translation) 

Harassment by Delhi Traffic Police 

1428. SHRI RAJVEER SINGH: Will the 
Minitter of HOME AFFAIRS be pleased to 
state: 

(a) whether attention of the ~vem
ment has been drawn towards the news item 
regarding harassment of U.P. Roadways 
employees by the Delhi Traffic Police at the 
Inter-State Bus Terminus appearing in the 
Nay Bharat Times dated January 13, 1992; 

(b) whether the Govemment have also 
received any complaInt in this regard; and 

(c) if SO" the details thereof and the 
action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARlIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI M.M. 
JA90B): (a) V". Sir. 

(~ and (c). The Delhi Police have 
reported that in order to safeguard against 
haphazard parking in the I~-State Bus 
Terminus and to decongest is. • decision 
has be8n taken to tow away ~. wI)ich 
stay there beyond hal an hour. During one ' 
of the drlveS'undertaken by the TI'IIftcPolice 
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on 1.11.1991, the traffic staff was allegedly 
manhandled by the staff of U.P. Roadways. 
A case uls 353118613321506 was registered 
at P.S. Kashmiri Gate against the Road-, 
ways staff. The Delhi Police has further 
reported that a complaint was made by U.P. 
Roadways Employees Joint Council alleg-
ing that the local police had distorted the 
incident of 1.11.91 and requesting that the 
case registered against the Roadways staff 
should be dropped. The Delhi Police have 
reported that the matter was inquired into by 
the Dy. Commissioner of Police (Traffic) and 
the complaint could not be Substantiated. 

Committee on Promoting Production of 
SUgarcane 

1429. SHRI DEVIBUX SINGH: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a) whether the Committee has been 
constituted by the Government to promote 
the production of sugarcane; 

(b) if so, the details thereof including the 
terms of reference; and 

(c) when it is likely to submit its report? 

THE MINISTER OF STATE IN THE 
MIN,ISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN) (a) No 
Sir, The Ministry is not aWare of the Commit· 
tee which has been constituted to promote 
the production of sugarcane; 

(b) and (c}. Question does not arise. 

Impetus to Agricu.ltur. Education 

1430.SHRICHINMAYANANDSWAMI: 
Win the Minister of AGRICULTURE be 
pleased to state: the steps taken by the 

• Government to give further impetus to Agri-
culture eaucation to make it job oriented? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K.C. 
LENKA): Sir, The Government has taken 
following steps to give impetus to agricul-
tural education and make it job oriented: 

(i) Agricultural Universities have been 
established in each major State. 

(ii) These institutions are financially 
supported to create infrastructural 
facilities for practical training. 

(iii) Facilities for refresher training are 
being given to the teachers to keep 
them abreast with new knowledge 
and skills. 

(iv) ScholarshipsAellowships are given 
to attract meritorious students to 
the agricultural4tducation. 

(v) The courses and curriculla are 
revised from time to ti,me through 
Expert Committees to make them 
job oriented and also to include 
new areas of learning. 

(vi) Practical training has been made 
an integral part of curriculum to 
improve the skills and to create self 
confidence in students. 

[English) 

FI.herle. a. an Industry 

1431.SHRISUDHIRSAWANT:Wilithe 
Minister of AGRICULTURE be pleased to 

, " state: 

Ca) whether there is any proposal to 
declare fisheries as an ii1dustry; 

(b) if so, the details thereof; and 

(c) if not, the,reasons therefor? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE ( SHRI 
MULLAPPALL Y RAMACHANDRAN) : (a) 
No,Sir. 

(b) and (c). Do not arise. 

SUpply of fertilizer to Coffee Growers 
at Subsidized Rates 

1432. SHRI V. DHANANJAYA KUMAR: 
Will the Minister OF AGRICULTURE be 
pleased to state: 

(a) whether the Government propose to 
supply fertilizer to the Coffee Board at subsi-
dised rate for supply to the small coffee 
growers; 

(b) if so, the details thereof; 

(c) whether small coffee grQWers are 
treated at par with small and marginal farm-
ers; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MiNISTRY OF AGRICULTURE (SHRI 
MULLAPPAlL YRAMACHANDRAN) (a) and 
(b). There is no proposal to supply subsi-
dised fertilizer to the Coffee Board. 

(c) and (d). All category of farmers irre-
spective of the crop they grow, are treated at 
par under the scheme on fertilizer subsidy 
for small and marginal farmers. 

I Unauthorised Stay In Deihl Admlnlstr. 
tlon Flats 

'\ 

1433. SHRI JEEWAN SHARMA: Will 
the Minister of HOME AFFAIRS be pleased 
to refer to the reply given to Starred Ques-
tion No. 105 on August 16, 1990, and state: 

(a) whether Delhi Administration has 
since examln8d the matter regarding loss of 

revenue involved as & result of delay in 
making allotments of quarters 'and evicting 
the unauthoris8cl occupants; 

(b) if.so, the outcome thereof; 

ic) if not, the reasons therefor; 

(d) whether the attention of the Govern-
ment has been drawn to the news-item 
appearing in the Indian Express dated S~ 
tember 19, 1991 regarding unauthorised stay 
in the Delhi Administration flats and serving 
of notices to concerned persons; and 

(e) if so, the action taken for vacation of 
. the fiats? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI. M.M. 
JACOB): (a) to (e). Information is being 
collecled and will be laid on the Table of the 
House. 

[T taIIs/ation1 

Deployment of CRPF In Bihar 

1434. SHRILAUT ORAON: Win the 
Minister of HOME AFFAIRS be pleased to 
state the number of Central Reserve Police 
Force battallions deployed in Bihar at pres-
ent? ' 

THE MINISTER OF STATE IN THE 
MIN!SlRY OF PARLIAMENTARY AFFAIRS 
AND'THE MINISTER OF STATE IN THE 
MINISTRYOFHOMEAFFAIRS(SHRIM.~. 

. JACOB): Eight copys. of CRPF are de-
ployed in Bihar ~ present 

[English1 
Supply of LPG In Deihl 

1435. SHRI TARACHAND KHANDEL-
WAL: Will the Ministeref PETROLEUM AND 
NATURAL GAS be pleased to state: 



MARCH 5, 1992 

(a) wheiher the supply Posmcm of LPG (DDA), Vkas Sadan, New DeIhi-3 
in thewalledcily .... in Delhi is satisfactory; 

(b) if not, wh8lltertha Govemment pro-
poae 10 atraamina the supply of LPG; and 

. (c) r so. the steps taken In this regard? 

THE M..sTEROF PETROlEUM AND 
NAlURAL GAS (SHRI B. SHANKAR-
ANAND): (a) 1D (c). Generally there is no 
short supply of LPG refills in Delhi. However 
~ ant complaint of stutage is reported, 
8I)pIOpriata action is taken 

1436. DR. CSILVERA: Will the Minister 
of AGRICUI:TURE be pleased to stale: 

6. Railway Station, Delhl-6. 

7. Railway Station, New DeIh~53 •. 

(c) These. outlets will be opened as and 
wh~n th suitable space is made available. 

Training c.mpa In NeIghbouring 
CountrIea fQr TerrarI_ 

1437. SHRI MADAN lAlKHURANA: 
SHRI RATilAl VARMA: 
SHRI DEVI BUX SINGH: 
SHRIMATI BHAVNA 

CHIKHAlIA: 
SHRI HARIN PATHAK: 

Will the Minister of EXTERNAl AF-
(a) wh8Iher IIhe Delhi Milk Scheme· FAIRS be·pkiaS8d to stale: 

propose lDopen more outlets for sale of mi~ 
and filii( products; 

(b) if so. the locations thereof; and 

(a) whether there are training camps in 
neighbouring countries for imparting training 
to terrorists from India; 

(c) the time bv which these outlets are (b) if so, whether the Government have 
IbIy 10 b apanad? held anytaks with the Heads of these coun-

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K.C. 
LENKA): (a> and (b). Yes, Sir. Delhi Milk 
Sc:h8me (OMS) proposes to set up more 
ouIIels as AI Day Mik StaJIs for salo of milk 
products althefollowing seven Iocations:-

1. SouIh Block, New Def~l 

2. Inter-State Bus TMminai (ISB1). 
DeI1i-8. 

3. Jawahatlal Nehru UniveIsily, New 
DeIhi-58. 

tries; 

(c)ifso.thedetallsandoutComethereof; 
and 

. (d) the steps baing taken by the Govern-
ment in this regard? 

THE MINISTER OF EXTERNAl AF-
FAIRS (SHRI MADHAVSINH SOlANKI): (a) 
Government are aware of such camps in 
Pakistan. Government have reports of train-
ingbeing imparted to Indian insurgentgroups 
in Bangladesh and in Myanmar. 

(b) and (c). The matter has been taken 
4. IAdiraGandhi InlemaIionaI Airport, up with aancerned Governments at various 

New DelhI. levels. 

5. Oe1hi· 08VeIopment Authority (d)GovemmentkMpeaoonatantwalch 
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on the evolving security environment and 
appropriate steps are taken to defend our 
nationallriterests. 

[ Ttanslatlon} 

Smuggling of Cows on IncIo-P8k Border 

1438. SHRI RATIlAl VARMA: 
SHRI DEVI BUX SINGH: 
SHRIMATI BHAVNA 

CHIKHALIA: 
DR. RAMESH CHANDRA 

TOMAR: 

WiD the Minister of HOME AFFAIRS be 
pleased 10 state: 

Ca) the details of incidents of smuggling 
ofcowswhichtookplaceonlndo-Pakborder 
during each of the last th .... ye .. ; 

. (b). the number of persons arresI8dJ 
killed in this Q)ftnection during the said pe-
riod; 

Cc) whether smuggling of cows has in- . 
creased considerably during the recent 
months; and . 

Cd) if so, the remedial measures 1akenI 
being taken in this raganf? . 

lHE MINISTER OF STATE IN lHE 
MIN~mY~p~~NW~~ 
AND lHE MINISTER OF stATE IN lHE 
MINISTRYOFHOMEAFF~iRs(SHRIM.M. 
JACOB): (a) 10 (d) The InkmnaIIon is.belng 
collectacl and wit be laid on the Table of the 
House. 

(EngJshJ 

..... ofProllltlllcm ..... . 
1440. SHRI MOHAN SINGH: 

SHFU DEVENDRA PARASAD 
YADAV: 

SHRI . RAJNATH SONKAR 
SHASTRI: 

Win the Minister of HOME AFF~ be 
pleased 10 state: 

(a) whether any review of the existing 
prohi>Ition laws hasbeen made by the Union 

. Govemment 10 prevent the pmducliOn and 
markmlng of Spurious liquor; and . 

.. " (b) if so, tNt stepS contempIaled by the 
Government 10 make the laws mar. 8IrIn-
gent? . 

~ MINISTER OF STATE IN THE 
MIN~1RYOFPAR.IAMENTARYAFF~ 
AND lHE MWISTEROF STATE IN THE 
MINISTRYOPHOMEAFFAIRS(SlRIUI. 
JACOB): (8) and (b). In ~to pr8W8I1t the 
production and madcIIting of spuriDus liquor, 
the Government oIlndIB issued ~ 
on 14th November, 1991110 aD Sbn Drug 
Controlers 10 carry out in-depch illspcioI .. 
of aI rnanllacturing firms 0 a priarly t.is. 
The permissiOn for use of rectified spirit in 
place of 'Panonaa' has also been wIhdIawn 
by conacIing the Ayurvedic Foni'ILliary of 
India (Part-I). The Ministry of HeaIIh has 
also informed that further action is c0ntem-
plated 10 restrict the size of paddng and 
aIcohaIIc content in such of thosedruga thai 
... 11keIy to be misused _ alcoholic bewr-
ages. 

SrlUnbnRe ...... 

1441. DR. V. RAJESVVARAN: 
SHRI R. DHANUSKODI 

AlHlTHAN: 
SHRI K.H. MUNIYAPPA: 
SHRI V. JCRIStWtIA RAe: 

. WiIthe~~ARS 
be pleased 10 IhIte: 

(8) the number of Nfugeea who do nat 
wiIIh to NbIm to Sri'LwU; and 
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. (b) the stand taken by the Government 
in dealing wIh such refugees? 

. . ,THE MINISTER OF EXTERNAL AF-
. FAIRS(SHRI~VSINHSOLANKI):(ar 

and (b). The rapatriation of refugees to Sri 
Lanka is based on their willingness to return 
110 1hair counby. OUt of 110,930 refugees 
residing in camps in Tam. Nadu surveyed so 
far. 30,468 have indicated their willingness 
110 18lum. Upto 26th February, 4569 have 
been voluntarily repatriated to Sri Lanka. 
Those who have not conveyed wiUingnessto 
natum, continue to remain in India. 

AbolItIon of NCAB I!"d BPRD 

1442.. SHRI HANNAN MOUAH: WiD 
the Minister of HOME AFFAIRS be pleased 

. to stale: 

(a) whalhartheGovemment propose to 
aboIsh the National Crime Records Bureau 
(NCRB) and the Bureau of Police Research 
and De1t alopment (BPRO); and· 

(b) if 80, the details thereof and the 
N880fIS 1heI8for? 

1HE MNSTER OF STATE IN THE 
MHSTRYOFPARUAMENTARY AFFAIRS 
"., lHE. ... TER OF STATE IN THE 
tMtIISTRYOFHOUEAFFAIRS(SHRIM.M. 
JACOB): (a)and (b). There Is no prciposaIto 
aboIiIh the NIIionai Crime Record Bur .... 
and the a..... of Police A ••• M:h & Deve1-
opment. underconsictenltlonsof thegovem-
ma.al ....... 

1443. SHRIUAn RITA VERMA: 
SHRIMATI CHANDRA 

PAMHAURS: 

SHfUMATI KRISt;tENDRA 
KAUR (OEEPA): 

SHRI RAMESHWAR PATI-
DAR: 

SHRIMATI SUMITRA MA-
HAJAN: 

SHRI BHUWAN CHANDRA 
KHANDURI: 

SHRI. CHETAN P.S. 
CHAUHAN: 

SHRI HARISINH CHAVDA: 
SHRI PRATAPRAO B. 

BHONSLE: 
SHRIMATI' MAHENDRA 

KUMARI: 
SHRI KASHIRAM RANA: 
SHRI NAWAL KISHORE RAt: 
SHRI BHAGWAN SHANKAR 

RAWAT: 

WiD the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a)thenumberofper80m~onthewaiting 

list for LPGconnactions as on December31. 
1991 State-wise 

(b) the number of new c:onnactiona re-
leased during 1991, Stata-wiae; and 

(c) the time by which lhewding Dati are 
likely to be c:Ieared? 

THE MINISTEROFPETROLEUMANO 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (b). WDnnIllion Is given In 
the IIItac:Md IfIIIeIMnt 

(c) Efforts ... on to give LPG c0nnec-
tion to .. IMnJ appIcants .. eq .. pol-.... 
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STATEMENT 

t (Fig. in lakhs) 

Name of the State No of persons on No. of connec:1ions 
waiting list for LPG released during 
connection (As on 1.1.91 to 31.12.91) 
31.12.91) 

1. Andhra Pradesh 4.80 0.47 

2. Arunachal Pradesti 0.11 0.02 

3. Assam 0.87 0.10 

4. Bihar 1.91 0.24 

5. Goa 0.57 0.02 

6. Gujarat 5.59 0.34 

7. Haryana 3.19 0.26 

8. Himachal Pradesh 0.45 0.07 

9. Jammu & Kashmir 0.67 0.12 

10. Karnataka 3.41 0.40 

11. Kerala 2.88 0.36 

12. MadhVa Pradesh 3.69· 0.22 

13, Maharashtra 13.45 0.50 

14. Manipur 0.16 0.01 
i .. 

15. Meghataya 0.05 0.02 

16. Mizoram 0.05 0.01 

17. Nagaland 0.10 0,02 

18, Orissa 0.64 0.14 

19. Punjab 4.~ 0.25 

20, Rajalthan 5,98 0.301 
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(Fig. in lakhs) . 

Name of the State No. of persons on . 
waiting list for LPG 
connection (As on 
31.12.91) 

No. of connfX;tions 
released during 
1.1.91 to 31.t2.9t) 

21. Skkim 0.01· 

22. Ta:nilnadu 7.58 

23. Tripura 0.17 

24. Uttar Pradesh 10.53: 

25. West Bengal 6.70 

UNION TERRITORIES 

1. Andaman & Nicobar 0.04 

2. Chandigarh 0.85 

3. Dadra & Nagar Haveli 0.01 

4. Delhi 6.05 

S~ Oaman 0.02 

6. Lakshadweep 0.00 

7. Pondicheny 0.19 

[TtanSIatIon} 

SUpply of Ga • .., Plpavav BUnHr of 
Seuruhtra from Bombay High 

1444. SHRI OILEEPBHAI SANGHANI: 
Wi. the Minister d PETROLEUM AND 
NATURAl GAS be pleased. to stilte: 

(8) whether the Government have ,. 
c:eived requests from the Government of 
GujarIIt end other organisations for supply-
ing elM 10 PIpa~ bunder of Saurashtra 
ffom Bombay High; and 

0.01 

0.29 

0.01 

0.77 

0.41 

0.01 

0.03 

0.01 

0.47 

0.01 
, 

0.00 

0.01 

(b) if so. the reaction of the Gov.rnment 
therefor? 

THE MINISTER OF PETROlEUM AD 
NATURAl GAS (SHRt B. SHANKAR-
ANAND): (a) Yea. Sir. 

(b) Projects for the compr ...... Md 
transPortation d avdatll.assoclated gillin 
Bombay High 10 the aha,. for downIII..m 
use are at,.adyunderlmplernentation. 'TheN 
is theretore, no avaIIIIbiIly of gas In EIombIr 
High for Ir8ntpOIUIIIon 10 P.lpavav. 
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'Production of Organic Fertlllara 

,1445. KUMARI UMA BHARTI: Will the 
Minister of AGRICULTURE be pleas~ to 
state: 

<a) whether the Govemment propose to 
manufacture organic fertilizers at commer-
cialscale; 

(b) if so, the details thereof; and 

(c) if not, the manner in which the Gov-
ernment. propose to deal with the adverse 
effects of chemical fertilizers? 

. .THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE' (SHRI 
MUllAPPAll Y RAMACHANDRAN): (a) 
and (b). The Government encourages the 
use of urbaniNrai compost and bio-fertilis-
ers which are considered as important or-
ganic sourcas of nutrients for the crops. 
State Governments have been advised to 
use more and more of thasa sources of 

. nutrients at periodic !'8views. The Govem-
ment of India in the recent past has taken up 
a Central Sector scheme to popularisa the 
productiM and use ofbio-fertllisers. Through 
this scheme. a production capacity of about 
1700 tonnes of bio-fertilisers has been cre-
ated in the country as against which, about 
920 tonnes are being produced annually. 

(c) The average consumption of nutri-
ents through chemical fertilisers is about 72 
Kgs. per hectare during 1990-91. This level 
ofconsumption is notamsldered high enough 
fo, causing adverse effects on soilslcrcps. 
However, the GOvemment encouragea and 

promotes the integrated use of chemical 
fertilisers, organic manures and bio-fertlUz-
ers tor achieving optimum results. 

Polle. Stations in Deihl 

1446. SHRI RAM BADAN: 
SHRI DEVENDRA PRASAD 

YADAV: . 

Win the Minister of HOME AFFAIRS be 
pleased to state: 

. (8) whether attention of the Govern-
ment has been drawn to a news item 
captioned-Aptadh reji Be badhe per Police 
bandobusf Nahin·appearing in the Jansalta . 

. dat'8d January 5. 1992; 

(b) whether the Government propoe8to 
increase the number of police stations In 
Delhi during 1992-93. district-wise? 

(c) if so, the locations theraof, diStrict-
wise; and 

(d) the details of pOlice bandobust in 
various police districts-district-wise? 

THE MINISTER OF STATE IN THE 
MlNlSTRYOFPARLIAMENTARY AlTARS 
AND THE MINISTER OF STATE IN THE 
MINISTRYOFHOME AFFAIRS (SHRI M.M. 
JACOB): <a) The news item has been saen. 

(b) and (c). At present. no such proposal 
is under consideration 01 the Gove~ • 

(d) A statement indicating the present 
deployment of police fon::e In each police 
district of Delhi is enclosed. 
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[English] 

ReurvaUon facilities for Muslim 
GuJjars aI.d Bakkannls of Jammu 

and Kashmir and Himachal 
Pradesh 

1447.SHRIAVTARSINGHBHADANA: 
Will the Minister of WELFARE be pleased to 
state: 

(a) the population of Muslim Guliars and 
Bukkarwals in Jammu and Kashmir and 
Himachal Pradesh separately and number 
of them getting reservation facilities; 

(b) whether the Government propose to 
give reservation benefits to them in the near 
future; and . 

(c) if so, the details thereof? 

. 'THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a> to (c). According to 
Special Census of Jammu and Kashmir 
conducted by the Registrar General of India. 
in 1987, the total population of Gujars in 
Jammu & Kashmir was 5,47,149 and all of 
them were Muslims. According to the same 
census the population of Bakarwals was 
34,899, of which 34,894 were Musfims. 

The population of Muslim Gujjars In 
Himachal Pradesh based on 1981 Census 
was 12,082. 8akarwaIs have not been 
specified as Scheduled T;a,8s in Himachal 
Pradesh. The Gujars and BakarwaIs of 
Jammu and Kashmir and Gujjars of Him. 
chal Pradesh are entitled to get reservation 
facilities .. admissible to the Scheduled 
Tribes. Community-wise information In re-
spect of .... gelling the ben8fil of reeerva-
tion tacit .... II not maintained .. 

1448.. . SHRI PROBIN DEKA: 

SHRI ARVIND TULSIRAM 
KAMBLE: 

DR. KARTlKESWAR PArRA: 

Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

. (a) the number of Oil Selection Boards, 
met~ of their composition and tenure, 
state-wise; 

(b) the number of Oil Selection Boards 
. whose tenure have expired; and when these 
Boards are proposed to be reconstituted; 

(c) whether there is any proposal to 
replace the Regional Boards in the~by . 
the oa SeIect~n Boards; and 

(d) if so, the details thereof? 

THE MINISTER OF PETROLEUM AND 
NATURAL' GAS (SHRI B. SHANKAR-
ANAND): (a) to (d). At present there is no Oil 
Selection Board. Reconstitution of Oil Se-
lection Boards is under cOnsideration of the 
Government. 

. Aaaessment of Functlta1Ing of ONGC 

1449. SHRI RAJENORA KUMAR 
SHARMA: Wdlthe Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

<a) whether any assessment of func-
tioning of the Oil and Natural Gas Commis-
sion has been made during the last two 
years; 

(b) if so, whether any irregularities have 
been found; and 

. (e) if so, the action ~en in this Ng8Id? 

. THEMINISTEROFPETROI.EUMAND 
. NATURAL GAS (SHRI 8. SHANKAR-

ANAND): ta) 10 (e). The performance at 
ONGC IsIWIewed flam time lID lime. AlIa. 
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the accounts of ONGC are audited by the 
Comptroller & Audilot General of India. . 
Whenever any irregularity comes to notice, 
necessary action is tal«m. 

. WiD th8 Minister of AGRICULTURE be 
. pleased to state the total q!lantity of 
foodgrains pi'Oduced during 1989-90 and 

. t9~~~1 in the ~untry, grain-wise? 

Foodgraln production 

1450. SHRI A. CHARLES: 
SHRI VLJAY NAVAL PATlL: 

nlE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALLY RAMACHANDRAN): A 
statema,tt giving the All India production of 
foodgrains during 1989-90 and 1990-9,1 - . 
grain-wise, is annexed. 

STATEMENT 

AI India FIIIIJI Estimates d Production of Foodgrain CtDps 1990-91 and Revised Esti-
mates 1989-90. 

{In Million Tonnes) 

PtOduction 

1990-91 1989-90 
(Final) (Revised) 

Rice 74.59 73.57 

Wheal 54.52 49.85 

Jowar 11.88 12.90 

Bajra 6.91 6.65 

Maize 9.07 9.65 

Ragi 2.33 2.77 

Smal Millets 1.23 1.30 

8arIay 1.64 1.49 

Coarse Cereals. 33.08 34.76 

Tur (Arhai-) 2.43 .2.75 

Olher khariI Pul~ 2.99 . 2.76 

Gram .. 5.20 .. 4.22 

. . . .. . . 
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(In MiIfIOfl TOMBs) 

Production 

Crops 1990-91 1989-90 
(Final) (RwislKJ) 

Other Rabi Pulses 3.44 3.13 

Total Pulses 14.06 12.86 . 

Total Foodgrains 176.23- 171.04 

Complaints made by Foreign Women 
Tourists 

1451. SHRI ARJUN SINGH YADAV: 
Will the Minister of HOME AFFAIRS be· 
pleased to state: 

(al the number of complaints lodged . 
with Delhi Police by foreign women tourists 
for misbehaviour with them in hote~ run by 
individuals during the last three years; and 

(b) if so, the action taken against the 
guilty persons? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRYOFHOME AFFAIRS (SHRI M.M. 
JACOB): (a) and (b). The Delhi Police has 
reported that only one complaint was made 

I during the last three years by a. foreign 
woman tourist for misbehaviour with her in a 
Guest House. Two persons were arrested 
and a caSe ~ainst them has been instituted 
in the Court under section 354134, IPC. 

Regularlaatlon of Service. of Home 
Guards 

1452. SHRI PAWAN KUMAR BANSAL 
: Will the Minister of HOME AFFAIRS'be 
pleas. to state: . 

<a) whether any rules and regulations 
have been framed to regulate the services in 
Home Guards; 

(b) if not. the reasons therefor; and 

. (c) what are average wages of Home 
Guards and the number of hours' duty they 
are required to put in per week? 

.' THE MINISTER OF STATE IN- THE 
MINISlRYOFPARlIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRIM.M. 
JACOB): (a) The services of Home Guards, 
which is a voluntary force. are gov&n:l~ by 
the Home Guards Acts/Rules and regula- . 
tions of respective StateslUnion territories. 

(b) The question does not arise. 

(c) Home Guards are volunteers and 
include employed, self-employed and un-
employed persons. Because of their· volun-
teer status they are not given any wages; as 
and when they are called up for duty, they 
. are paid daily duty allowance fixed by the 
concerned State Govemments. The num- . 
ber of hQurs of duty· they are required to 
perform per week is govemed by the provi-
sions contained in the Home Guards Ads! 
Rules and Standing Orders of the ClOnCi8ITIed 
State Governments and. Union terrltoty 
adminisirations. 
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[T I31JsIation] 

Strength of Deihl Police 

1453. SHRI RAM NARAIN BERWA: 
SHRIPHOOLCHANDVERMA: 
DR. lAXMI NARAYAN PAN-
t DEYA: 
SHRI MRUTYUNJAYA 

NAYA~: 

Will the Minister of HOME AFFAIRS be 
pleased 10 state: 

Ca) the actual strength-of various grades . 
in Delhi Police, grade-wise; 

(b) the all-India average number of po_. 
lice-personnel in proportionate to popula~ 
ticn; 

«:) the comparative ratio ther~ so far 
as Delhi police is concemed; 

(d). whether the number of police-force 
is suffICient in view of the law and order 
ptObIem of Delhi; 

(e) if not, whether the Government pro-
I poSe to increase the strength of Delhi police; 

and 

(f) if 10, the steps taken in t~is . 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARUAMENTARY AFFAIRS 
AND MINISl'ER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI MoM. 
JACOB): (a) The strength of various grades 
in Delhi PofIC8 as on 1.1.91:. 

~) Commissioner of Police 

~i} Additional C.P. 10 

(Iii) Dy. Commissioner of Police 53 

(iv) A.C.P. 185 

(v) Inspector 672 

(vi) Sub-lnspector 3918 

(viQ Asstt. Sub-Inspector 4072 

(viii) Head Constable 11449 

(ix) Constables 30474 

(x) Stenes 100 

(b) the number of policemen per 1 000 of 
population in the country works of oU1 to 1.4. 

" (c) The comparative ratio in rasped of 
Delhi Police (as on 1.1.91) works oU1 to 5.64 . 
per thousand of population. 

(d) to (f). The law and order situation in 
Delhi is under constant review and when-
ever the exigencies so warrant, the strength 
is augmented. < . 

[English] 

Safety on Offshore 011 operation 

. 1-454. SHRI ANAND RATNA MAURY A: 
Will the Minister of PETROLEUM AND 
NATURAl GAS be pleased to state: 

(a) whether the Government ·are con-
templating any standards for the saf.ty of .' 
offshore oB operations; 

(b) if so, the details thereof; 

(c) if not, the reasons therefor; and 

(d) the steps the Government propose 
to take to maintain the standards of safety 
particularly where the foreigners are Hkelyto 
operate offshore instaJIatione? • 

THE MINISTER OF PETROLEUM AND 
NATURAl GAS (SHRI B. SHANKAR-
ANAND): (a, Yes, Sit. 
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(b) to (d). A Group has been constituted 
for framing the draft technical regulations for 
offshore oil operations. 

Amendment In Commission of Inquiry 
Act 

1455. SHRI SARAT CHADRA PAT· 
TANAYAK: Will the Minister of HOME AF· 
FAIRS be pleased to state: 

(a) whether the Govemment proposetp 
amend the Commission of Inquiry Act; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS· 
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) No, Sir. 

(b) Does not arise. 

[ Translation] 

Crimes against Women In Delhi 

1456. SHRI SURYA NARAYA 
YADAV: 

SHRI DHARAM PAL SINGH 
MAUK: 

SHRI GURUDAS KAMAT: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of incidents of dowry 
deaths, rape, molestation, eve teasing and 

. kidnapping of l11;nor girls which occurred in 
Delhi during 1991 and 1992 so far; and 

(b) the reasons for increase in the 
numberof incidents of crimes against women 
in Delhi? 

. i· 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN nlE MINIS-
TRY· OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) The information is given In the 
enclosed statement. 

(b) Increase in population aitd rapid 
changes in socio-economic conditions are 
among the major reasons. 

STATEMENT 

DOWRY DELHI 

Year 

1991 125 

1992 18 

1992 
(Upto 15.2.92) 

(RAPE) 

1991 214 
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Year Cases repolt9d 

1992 30 
(Upto 25.2.92) 

(MOI.ESTATION OF WOMEN) 

1991 203 

1992 18 
(Upto 25.2.92.) 

(EVE-TEASING) 

1991 2376 

1992 371 
(Upto 25.2.92) 

(KIDNAPPING OF MINOR GIRLS) 

-1991 

1992 
(Upto 25.2.92) 

[Englishj 

SolutIons of oIharkhand Problem 

1457. SHRI BHUBAESHWAR PRASAD 
MEHTA: Win the Minister of HOME AF-
fAIRS be pleased to stale: 

(a) whether the Government.e aware 
that the All Jharkhand Union haS threatened 
to launch an armed struggle by March if the 
Centre does not cOme fofward with some 
concrete formula to solve the Jharkhand 

(b) 180, the reaction of the Govemment 
- theretO;and 

391 

75 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) Information has been received 
that All Jharkhand Students Union has taken 
a decision for a Jharkhand bandh on 1 st 
March, 1992 and an economic blockade 
from 2nd to 6th March, 1992. 

(b) and (c). The. Union Home Minister 
- held discussIOn on Jharkhand issue with the 

Chief MInisters of Bihar and West Bengal on 
18.2.1992. The Union Horne Secretary held 
further diacuS8ions with the Chief Secretar-
ies, Governments of West Bengal, Orissa 
and Madhya Pradesh and the Home Secre-

(c) the steps being tak8n 10 solve the - -tary, Government of Bihar on 27.2.1892. . 
Jharkhand prdIIfm? 
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[TIl!IIJSIatIon) 

~ TrIbal Development Project· 
In Bihar 

1459. SHRI RAM TAHAl CH-
OUDHARY: Will the Minister of WELFARE 
be pleased to state the Villages selected in 
each district of Bihar under Integrated Tribal 
Development Project? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): The information is being' 
collected from the State Govemment of Bihar 
and will be laid on the table of the House. 

[EngHsh] 

Gas Terminal In Maharashtra 

1460. SHRI ANNA JOSHI: Will the 
Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: . 

(a) whether the Govemment of Mahar-
uhtra had submitted proposals to the Union . 
Govemment for the construction of a stored 
gas terminal.in the State; 

(b) If so, the details thereof; 

(c) the action tliken thereon? 

THE MINISTER OF PETROlEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND) (a) No, Sir. 

(b) and (c). Do not arise. 

[TIWJ8IatIon] 

. er ..... for fixing P8tr01 and. 01 ... 1 
. prIaM 

1481. SRAI RAJENDRA AGNIHOTRI: 
Win fl. MInIater of PETROlEUM AND 
NAl'lJRAL GAS be pleaed to state: 

(a) the criteria adopted for fixing thi' 
prices of petrol and diesel.; 

. (b) whether there is any difference in'th ~ 
price of petrol.jn India and other non-petre-
leum producing countries; and 

. (c) if so, the reasons therefor? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND) <a) to <c)~ Prices of petroleum prod-
ucts, including petrol and.dlesel, are fixed by 
the Government keeping in view "the sup-
plies , growth in demand and other s0cio-
economic factors. Information regarding 
petroJ Prices in different Co.untries is not 
being maintained. 

[Eng/ish]. 

011 exploration Programme during 
eighth Plan period . 

1462.SHRIMATISUSEELAGOPALAN: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

<a) the plan programme for expIoratiorl 
of Gil during the EJghth FIV8 Year Plan; and 

(b) the measu~ proposectto be taken 
. to achieve the target during the plan period? 

THEMINISTEROFPETROLEUMAND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND) <a) and (b). The Eighth five Y_ 
Plan "'as not been fmaJised. 

. (itanslatlon) 

... ~~fRa"""'and"""'" 

1., SHRI BHOGENDRA JHA: wm 
the Minister of AGRICULTURE be pleased 

t. to state: 

<a) whether the Pw.jab AgricuIhn' 
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Univel$lly. Ludhiana and Indian CoUncil of 
AgrIcUftural Research have tested the nutri-
tioUs value of the Raharia and Mabhana fruit 
grown only in Mithila, Bihar; 

(b) if SO, the results thereof; 

(c) the steps taken to promote the pro-
duction of Raharia & Mabhana fruit in other 
parts of the country; and 

(d) t~ steps taken to increase the pro-
duction of pulses, oil-seeds and Sugar-cane 
in Northern India? 

lHE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K.C. 
LENKA): (a) No, Sir. 

(b) Question does not arise. 

(c) An ad-h(x; scheme on Makhana 
entitled 'Canadion and evaluation of Gorgan 
nut germplasm grown in Bihar and West 
8erQIrhasbeen sanctioned by the ICAR at 
RajendlllAgricultural University Pusa,.Bihar 
fOr3y"", . 

has submitted any proposal·to the Union 
Govemmentto provide additional assistance 
under the Integrated programma for Rk:8 
Development; 

(d) if so, the details thereof; and 

(e) the action taken thereon? 

THE MINISTER OF STATE IN lHE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALLYRAMACHANDRAN)(a)and 
(b). No new Central Scheme specifically for 
Kerala is being considered at present. 

(c) to (e). As proposed by Govemment 
of Kerala, Govemment of India have already 
included five districts _ Emakulam, AIIeppy, 
Trichur, Palaghat and Malappuram _. under 
Integrated Programme for Rice Develop-
ment. However, no new proposal has been. 
received from Govt. of Kerala to provide ad-
diti9nal assistance underthe Integrated Pro-
gramme for Rice Development. 

inclusion of Marilpurl Language In 
Eighth Schedule of the ConatltUtlon 

1465. SHRI VLJAY KUMAR YADAV: 
SHRIYAIMASINGHYUMNAM: 

(d) New varieties of pulses (9), oilseeds 
(45) and Sugar-cane (2) having Improved 

. yield, bailer quality and resistance to pests 
and diseases have been deveJoped. P8ck-
aged padices to increaSe their production .. . Win the Minister of HOME AFFAIRS be 

. pleased to state: have been recommended. 

[English) 

. o.v.Iopment of Agrl~ltUre In Ker818' 

1.c84.SHRllHAYllJOHNANJALOSE: 
Waif the. Minister of AGRICULTURE be 
pleased to.state: 

(a) whether the Govemment propose to 
launch any new schemeS for 1he develop-
ment of agriculture in Kerala, 

(b) if so, the details thereof: 

(c) whether the Government of Kerala 

. .. "<a> whether attention of the Govern-
ment has been drawn to thtongoing agita-
tion launched by the ~unIon In 
Manipur for inclusion of Manipuri language 
in the Eighth Schedule of the Constitution; 

," <I '.' 

(b) whether usa of Hindi and other lan-
gl.lag8S have been ~ in the State; 

(c) If so, the detailS thereof; and 

(d) the Government's ...-ctIon thel'8tD? 
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THE .MlNISTER OF STATE IN THE . 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE· IN THE MINIS-
TRY OF HOME· AFFAIRS ($HRI M.M. 
JACOB): (a)to (c). The AU Manipur Students 
Union has been carrying on an agitation In 
supports of the demand for inclusion of 
Manipuri language in the Eighth Schedule of 
the Constitution. The agita_tion has, Inter-
alia, opposed the screening of Hindi films in 
cinema houses hiring.1ending of Hindi movie 
cassettes and teaching of Hindi In schools. . 

(d) It is the endeavour of the Govern-
ment to develop the cultural and literary 
heritage of aD th_languages irrespective of 
their inclusion in the Eighth Sch8dule or not. 

Dev.1opment of Central Security 
. Forcea In ~njab 

1466. SHRI BHAGEY GOBARDHAN: 
Will the MinIster of HOME AffAIRS be 
pleased to state: 

(a) the strength of the Security Forces 
deployed by the Union Govemment in Punjab 

. fOr Fighting terrorism 8nd guarding the bor-
der; .. 

(b) the strength of the additional Central 
Security Force deployed for providing secu-
rity to candldat .. contesting In the elactioil 
as welt as the members of their tamUIes and 
also to maintain .w and order during the 
election pt'OC8A; and 

(c) the cost of maintenance of the addi-
. tional fOrce per day? 

THE MINSTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-. 
TRy . OF MOUE AFFAIRS (SHRI M.M. 
JACOB): (a) Adequate eacurity forc8s have 
been ~ In Punjab. by the Union 
Government for .... ng the Stat. Govem~ 

ment in tackling tenorisnl p.nd for guarding 
the border. 

(b) Adequate- additional security forces 
were deployed to provide security to candi-
dates contesting in the election as weD as to 
the members of their families, and also to 
maintain law and order during the election 
process. 

(c) According. to the existing instruc-
tions, the State Governments have to reim-
burse expenditure on the Amled Police 
Battalions loaned to them @ Rs. 1.50 crore 
per Battalion per year. 

1467. SHRI GEORGE FERNANDES: . 
Will the MiniSter of AGRICULTURE be 
pleased to state: 

(a) whether Indian Agricultural Research 
Institute proposes to initillte research pr0-
grammes to extend the green revolution to 
new areas thereby boosting the export po-

.. tential Of the 'agricultUrai sector; and 

(b).if so, the details thereof? 

THE MINSTER.OF STATE IN THE 
MINISTRY .OF AGRICULTURE (SHRI K.C. 
LENKA): (a) and (b). Sir, the Indian AgribU'_; . 

. tural Researcb Institute has identified Bas-
mati Rice, Durum wheat ~ fNits such as 
MMgo. Banana,GUavaandSapotafortaking· 
up research programmes to boost export in 
the agricultural88ClOr. 

AllocatIon II1IIde to indian VNrInary 
Re •• 1I'Ch 1nItItUt!I. Izat Nagar 

1 •. SHRISANTOSH KUMARGANG-
WAR: Withe Mlnar.rof AGAiCUL TUREbe 
~toatat.: 
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(a) the fundS aUocatad to the Indian 
Veterinary Raaearch 1nsIilQtAt, Izat Nagar 
during each of the last three financial years; . 

(b) whether these funds were .fully uil-
. ized; 

(c) if not,the reasons therefor; and 

(d) the amount allocated for 199-1-921. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K.C. 
LENKA): (a) and (b). Sir, the funds albcatad . 
and utilised during the last three years are . 
given below: 

(in /alchs) 
Year Amount Aln()unt 

alIocaled utilised 

, 1988-89 1,135.00 115Q.,nI 

1989-90 1416.00 1416.22 

1990-91 1500.00 1429.22 

(c)Ouring 1990-91 As. 70.78 lacacould 
not be utilised due to non-completion of 
codal formalities. 

(d) As. 1570.00 lakhs. 

'j [English] 

Supply of Natural Gu to AnMcI Md 
......... In Qujand 

1469. DR. K.D. JESWANI:, Wli the 
Minister of PETROLEUM AND, NATURAL 
GAs be pleased to state: • 

'Ca) Ydwdwthere is any proposal uni:t.er 
the considenIIion of the, Governmn for 
supply of Natu,.. Gas to ~ and NadIad 
In Gujarat State; and 

(b) if so, the steps taken by the Gov.m-
ment so far? 

THE MINSTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHAt!lKAR-' 
ANAND): (a) and (b). Natu,.. gas is being 
supplied to Amul Dairy in Anand. No alloca-
tion of natural gas has '-'" made to any unit 
in Nadiad. 

,Banonu.ofDDT 

1470. PROF. - UMMAREDDY VE-
NKATESWARLU: WiHthe Miniaterof AGRI-
CULTURE be'pIeased to state: 

(a) whether several countries have 
ban~ the use of DDT in their respective 
countries; 

(b) if so, whether there Is any proposal 
, to ~ Jheu~~, 01::)1: and such other pesti-
cides in India also; and 

(c) 'if SO, the details thereof? 

THE MINISTER' OF STATE IN THE 
MINISTRY OF AGRICUL TURf (SIIIRt . 
MUllAPPALL Y RAMACHANDRAN): Ca) 
Yes, Sir. 

(b) and (c). The Government has set up 
an Expert Committee to review the contili-
ued use in India of pesticid .. data either 
banned or restricted fOr use in other coun-
tries. The Government have accepIed and 
implemented the recommendations on DDT 
and 14 other pesticides., 

The action taken'in respect. of DDT 
through a NotifIcaIion dabId 26th May, 1989 
includes: ' , 

(I) The UN of DDT in Agriculture hal 
bNnwlthclrawn.1nwty special clr-
cumetanc8I warrarting the UN of 
DDT for PIn Pn:UCtion MHk the 
S-orCermliGoWnmenlhave 
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been allowed to purchase. diraclly 
fro~ MIs. Hindustan InseCticides 
Umitad with the Stij:)ulalion that it 
would be used under expert Gov-
emmarltaJ suparvision. . 

~i) The usa of DDT for the Public 
Health Programme has been re-
stricted to 10,000 Mrs per annum 
except in case of ant major out-
break of Epidemic. 

80th AnnIverRry of African National 
eon .... 

1471. SHRIMAll DI. KUMARI BHAN-
DARI: Will the Minster of EXTERNAl AF-
FARS be pleased to slate: 

(a) whether the Government are aware 
of the recent celebration of 80th anniversary 
of AfrIcan National Congress OIg8nlsed bJ 
the World Youth Action Against ApIrilaid at. 
New Delhi; 

(b) If so, the outcome thereof; and 

(c) the steps taken by the Govemment 
to mobilise world for the eradication of apart-
heid? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI):(a) 
Yes, Sir. . 

(b) On this occasion India's support to 
the valiant struggle of the AfrIcan National 
Cong .... and our commiIment to a n0n-
racial and democrIIIic South Africa was nilt-
erated. 

(c) ~ was the fnt country to impose 
a trade embargo against South Africa 1ft 
prat_1Ig8inst iIs raeiaI. policies. India was 
aIIotheblolnacrl.1M .... oillplU1haid 
on ....... clIhIUnledNlllonsandwas· 
inI ..... iR the ...... ~ c:omprahen-
- ... ....._ ......... SOUIh 

Africa. India become a party to the Interna-
tional Convention on the Suppression and 
Punishment of the Crime of Apartheid in 
October 19n. It enacted the Anti-Apartheid 
UN Convention Ad. in 1981. Over the years, 
we have given considerable material, moral 
and diplomatic assistance to the anti-apart-
heid movement in general and the African 
National Congress in Particular. 

[Ttanslation) 

Short.g. of LPG In Madhya PrecIa. 
1472. SHRIPHOOLCHANDVERMA:. 

DR. LAXMINARAYAN PAN-
DEYA: 

Will the Minster of PETROLEUM AND 
NATURAL GAS be pleased to state: 

. (a) whether Govemment are aware of 
acute shortage of LPG In Madhya Pradesh; 

(b) if so, the reasons therefor; and 

(c) the steps taken to ens .. e the imme-
diate availability of LPG Cylinders to Madhya 
Pradesh? 

THE MINISTEROF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (c). Generally there is. no 
short supplyof LPG rafiDs in Madhya Pradesh. 
However, when any shortage comes to n0-
tice appropriate action is ptOmptly taken. 

(ElIQlish) 

1473. SHR' BUOY KRISHNA HAN-
DIQUE: WiI the Mnsterof HONE AFFAIRS . 

. be pleased to state: 

(a) the number of n.tiiN reaiding in 
the counlry; 
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(b) wheIher the Union Government 
puvfde any incantivesIconc-
1anca far economic activitias to them; and 

(c) • 80. the details 1heraaf? 

~ 1lIE UlfSTER OF STATE IN llIE 
MlNlStRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN lHlE MINIS-
1RV OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) There ant about 80,000 11-
baIian Refugees in India. 

(b) and (c). Government of India has 
pIDI ... -DVided"'·"-11hem...., and rehabitation assis-
tancetoi1heirrl.aalemantindifferentStales 

. under various agricuIlurai and handicraft 
schemes. 

1474. SHRI SWAMI SURESHANAND: 

Wtlthe Mlnaterof WELfARE be pleased to 
state: 

(a) the fatal numbar of handicapped 
children In the county; 

(b) whethertheGovemmentproposeto 
formulate any scheme. for pIO'Iiding free 
education and housing faciity to them; and 

(c) if 80. the details thereaf? 

., 
THE MINSlER OF WELFARE (SHRI 

SITARAM KESRI): (a) !Yo precise informa-. 
tion about the number of handicapped chil-
dren in the country Is available. However • 
according to a sample survey conducted by 
the National Sample Survey Organisation 
during 1981. the number of children per 
1,00, 000 of population in rural and urban 
areas having visual. speech, hearing and 
locomotor disabilities ant as under:-

5-14 5-14 

66 

314 

411 

676 

(b) and (c). There is no IChame for 
................. 11) ha.1i iiipFNid 
c:hIdren. n.. .. an ongoing Centrally 
~ scheme 01 hUgnIted Educalion 
tar DIIIbIId a.IdNn with ".abjacIIve 01 
....... edllICIIIIanaI ~ tDr dlt-
..... chIdren in connon .... under . 
.... 100% ...... Iil"" it given to 
-.u.T. V....., .......... 

25 87 

426 

540 718 

[lianslation] 

Scheme far Uplftai8Mt of IIIIckww'd 
CommunIIIesIn ............ 

1475. SHRI&IEAU LAL aEENA: WII 
the MinIJIter 01 WELFNE be ....... to ...: 
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(a) whether the Union Govemment have . 
formulated any scheme for the upliftment of 
backward communities in Rajasthan; 

(b) if so, the details thereof; and 

(c) the funds provided by the Union 
Government for the purpose? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESAI): Ca> There is no list of 
backward classeslcommunities In Rajast-
han. 

(b) and (c). Ouestion does not arise. 

[Engfsh] 

Production of Groundnut In Gujarat 

1476. SHRI HAAISINH CHAVDA: Will 
the Minister of AGAICUL TURE be pleased 
to state: 

(a) whether Gujarat Plays a Significant 
role In the production of groundnut in the 
country; 

(b) if so, the annual contribution by 
Gujarat in this regard: and 

(c) the steps proposed to be taken to 
further increase the produdion of groundnut 
in Gujarat? 

THE MINSTER OF STATE IN THE 
MINISTRY OF AGAICUl TUAE (SHAI 
MUllAPPALL Y RAMACHANDRAN): (a) 
Yea,Sir. 

(b) The Gujarat State contributed 13.8 
par cent to the total groundnut prodUdion in 
the country dU11ng .1990-91. 

(c) Gujarat State is covered by the 
CenereIlv tpCJIItOMd 0IIeeds· production 
.~ ......... incentives for ............ ........~ ....... a....-.._ of _ ... _. ,:","""!,,,,~ ............... , ___ r __ , 

seeds, distributjon of seed minikits, supply of 
.plant protedion chemicals and aquipJrients, 
distribution of improved farm implements, 
sptinklet sets, rhizobium, gypsum and pyri-
tes. In addition, demonstrations are laid out 
by the extension worf<ers and scientists to 
propagate improved technology amongfarm-
ers. 

Employment to Displaced PeNone 

14n. SHAI MOHAN RAWALE:WRItha 
Minster of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether land has been acquired by 
the ONGC in Nhava Sheva and bYFCL in 
Nagolhane for the use of th~ organisa-
tions; 

(b) if so, the number of families affected 
due to it; 

(c) whether any preference is .being 
given in employment to the oustees by these 
org8{lisations; 

(d) if so, the details thereof; and 

(e) if not, the reasons therefor? 

THE MINSTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Yes, Sir. 

(b) to (d). ONGChas given.empioyment 
to 27 persons from the affeded families and 
IPel to 594 persons. 

(e) Does not arise. 

Delleen.lng of Dairy Induldry 

1478. SHRI VUAY NAVAL PATL: Will 
the Minister of AGRICULTURE be pleased 
to stale: 

(a)whetMrOperation Flood (OPF) III Is 



MARCH 5, 1992 

aIIected due to delicensing of Dairy Industry 
end by competition from major intemational 
poducers and exporters of milk products; 

(b) If so, the details thereof; and 

(c) the slaps taken by the Govemment 
tD 8flS~ adequate supply of milt during the 
lien summer months? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
K.C.LENKA): Ca) and Cb). The emergence of 
• large number Of mill product manufactur-
~ units In an unregulated manner could 
lead to competition between co-operative 
dairies and others for liquid mill. However, 
the interests of the co-operativedairy sector 
will be protected. 

Cc) It is nonnal practice to use con-
served mit products during the lean season 
and also impose selective restrictions on the 

conversion of milk into milt produds to 
improve milk availability during lean summer 
months. 

Production and Requirement of ICM'O-.... 
1479. SHRI ARVIND TULSIRAM 

KAMBLE: Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) the total production and requirement 
of kerosene in the country; 

(b) whether there is any gap in Its pro-
duction and requirement; and 

(c) if so, the steps proposed to be taken 
to bridge the gap? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a)and (b). The total production & 
consumption of SKO is as undar:-

(Figs.. in AfT) 

Year Indigenous Consumption 
production 

1988-89 5201 

1989-90 5700 

1990-91 5472 

·Provisional 

(c) To the extent possble, the gap be-
twcMn demand and availability is bridged by 
imports. 

VIIIIt by Cuban foreign lIInIater 

1480. SHRI PfiATAPRAO B. 
BHONSLE:Witthe Mini'" of EXTERNAL 
AFFARS ~ .. JIl!ased to stale: 

n31 

8239 

8385· 

(a) whethertheForeign Minister of Cuba 
visited India recently; and .. 

(b) If so, the bilateral malters Including 
trade that figured in hie talks with indian 
leaders and the outcome thereof? 

. THE MINISlER OF EXTERNAl.';· 
FAIRS (SHRI~VSlNHSOLftNJCI)!(., 

.. ' '~i't" 



2S5 Wrilten AnSWlS PHALGUNA 15, 1913 (SAKA) 

Yes, Sir. The Cuban Foreign Mlnistervisiled 
India from December 16 to 27,1991. 

(b) Various issues of mutual concem 
were discussed between the two sid ... This 
Included discussions 01',\ the scope of further 
trade exchanges between the two countries. 
As a result, the Cuban Minister d Foreign 
Trade visited India ~m February 9 to 12, 
1992. 

Outlets and LPG Agencies 

1481. DR. KARTIKESWARPATRA:WiII 
the Minister of PETROlEUM AND NATU-
RAL GAS be pleased. to state: 

(a) the number of petroVdiesel retail 
outlets and LPG agencies allotted during 
each of the last two years, State-wise; 

(b) the number out of these sanctioned 
from the discretionary quota; and 

(c) the number out of these allotted to 
'physically handicapped, ex......aervicemen and 
scheduled Castes/Scheduled Tribes during 
the same period, State:-wise? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a)and (b). During the last 2 years 
the details of the Letters of Intent issued for 
Retail Outlet. and LPG distributorships are 
as follows: 

RO LPG 

304 184 

1990-91 228 100 

Out of.1hese 86 retaH outlets and 70 
lPGdJItrbuIorshipa we,. allotted under the 
~..,....ofCovernment. 

(c) RO LPG 

Physically Handi-
capped 47 7 

Defence 28 13 

SClST 114 30 

1482. SHRI CHITTA BASU: Will the 
Minister ~ HOME AFFAIRS be pleased to 
state: 

(a) whether the Inter-state Council at 
its meeting held in December, 1991, made 
several recommendations on malters relat-
ing to Centre-State relations; and 

(b) if so, the r8ClOmmendations made 
and the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (a) and (b). No me,eting of the 
Inter-State Councils was held in December, 
1991. A meeting 01 the Sub-Committee of 
the Inter-State Council was held on 7th 
December, 1991. The Sub- Commiltee 
considered 27 recommendations of the 
Commissions on Centra-State Relations 
(1983-87). 

There was a general consensus about 
18 of 27 r8ClOmmendations and nine woutd 
be taken up for consideration again after at 
the 247 recommendations of the SarkarIa 
Commission'. Report had been considered 
by the Sub-Commillee. 

The views of the Sub-commillee wi be 
placed before the Inter-state CouncIl for Its 
conaideration. Further action will be taken 



MARCH 5, 1992 

Iller .. Union Government has taken daci-
... on· the racornrnendalions of the 
Irilef-SIIda Council. 

Fa ... Price of Onion 

1483. SHRI YASHWANlRAO PATIl: 
WII 1M lWnister of AGRICULTURE be 
pleased to state: 

(a) whether the prices of onion has 
fallen to great extent due to abundant pro-
duI:Iian of onion in Maharashtra; 

(b) if so.. the details thereof; 

(c) the steps taken by the Government 
to ItabiIise 1M price of onion; 

(d)whetha'theGovemment prcposeto 
__ 1M rastJ icIion imposed on export of 
onion;_ 

(e) if so, the tine by which l is likely to 
be fIIIIDaIcI? 

11£ MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHR' 
IU.lAPPALl Y RAMACHANDRAN): (a) 
Md.(b). Ves, Sir. Due.to bumper production 
GfoniDM in Mahar8Ihtra in the CUfT8I1t rear, 
... of onion have fahn. The prevailing 
.... , ... in thevarioua mancelsar. in the 
lange of As. ~110 per quintal. 

(c) Gov_nmena of India have aIr.ady 
...... d market inteMIfttion .cheme In 
.CDMUIaIionwilhGovemmentof ........... 
•• piIn:hase 30.000 UT. 01 oniDn 01 fair 
..... quaIiIy ffam 1.1.92 to 29.2.1992. 
. AI. 75/. per quiraI. Th8 purehase is to be 
..... equally by ~ AgricuIurai 
_90 ........... l1g,Fedend!onot ..... 

ltd., the Central nodal agencY and the State 
designated agency. The 1Chem. has been 
approved by Gcwemment of India on the 
condition that the State Government wiD 
share losses on equal basis with the Central 

_ Government together with previous years' 
losses and nominate State designated 
agency. The StaleGovemment have not yet 
communicated their consent to the parame-
ters of the scheme. 

(d) Onion, under the Import-Export 
Policy 1990-93. comes under category of 
OGL (iv) and its export is canalisecl thlQugh 
NAFED who along with associate shippers 
export onion. As such, theta is no ban on 
export of onion. 

(e) Does not a~. 

[English) 

Review of PeetIcIdes Policy 

1484. SHRI VISHWANATH SHASTRI: 
Wi. the Minister of AGRICULTURE be 
pleased to state: 

(a) whether several species of Insects 
and pasts have become immune to toxic 
pesticides; 

(b) if 10, the details thereof; 

Cc) whe1harthl Government propoaeto 
review its pesticide policy; and 

(d) if so, the det. th.-eof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGAICUL TURE (SHRt 
MULLAPPALL Y RAMACHANDRAN): ,.), 
anO (b). In our c:ounIry .... undennenIIonId 
inser!l pasts .. repcMtld to have •• Iapad 
resIItance 10 ~ i,.dicat ..... .... : 

'_f": 
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SI. No. Pasts 

1. Slngha,. Beetle 

2. Tobacco 
caterpiUar 

3. Diamond Back 
Moth 

4. American bollwonn 

5. Aphid (2 species) 

6. Jassid 

7. Flour Beetle 

8. Rice Weevil 

9. L.esaer Grain Borer 

10. Saw-toothed. Grain Beetle 

11. Khapra Beetle 

12. l.eather beetle 

13. Mosqulloes (8 species) 

14. Bedbug 

15. Human body louSe 

18. Ratftea 

17. Houle fly (21p8CiH) 

18. CdietiCk 

(c)"" (d). General", lndIacrimln ... and 
.... .... of ,..1cIdeI Inducet peat . ....... ~ ..... ,.. .. ~ .. 
.......... ,...ClfPe .... u.. .. , .. I"1.I'f.""'~~""""'. ,,:.>. !,--,':::-~/'-':";>'~'"~';;::"':4;- ;,~. ", - - .. 

Pesticides 

DDT.BHC 

SHe. Malathion. I'yrthrum. 
lindane. EndosuIfan 

Fenitrothion. 
Malathion. DDT. 

DDT. Endosulfan. Monocrotophos. 
Cypermethrin. FenvaJerate 

Endosulfan. Malathion. Dimelhoale. 

·do .J 

DDT. lindane. UaIalhion. 

Malathion. Undane. Phosphine. 

Malathion. Undane. Phoaphina. 

Malathion. Undane 

Phosphine 

lindane 

DDT. BHC, MaIaIhion 

DDT.BHe 

BHC 

DDT 

DDT 

Lind_ 

To CMrCDIn8the problem of pest ...... 
tance to peltlcide(.) IIdaptian of,lnl.""" 
P_ManageaatIndudlngIM"" .bl"" 
.... judlcb.1I Ute cf .,.....". bIIIIM .. ' 
peII rnonIatrit It ~. 
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Con ....... on 011 eontl8l'V8tlon 

1485. DR Y.S.RAJASEKHARREDDY: 
Wit the Minister of PETROlEUM AND 
NATURAL GAS be pleased to state: 

(a) whether a national conlerence on oil 
conservation in transport sector was held in 
Delhi on February 10, 1992; 

(b) if SO, the conclusions arrived at; and 

(e) the reaction of the Government 
thereto? 

THE MINlSlEROF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Yes, Sir. 

(b) and (e). The recomrr.endations CD'I-

ered various steps including technological 
upgradation of vehicles, tyres etc., improve-
ment 01 roads, use of alternative fuels etc. 
1hese recommendations are receiving the 
8IIaIItions 01 Government. 

~ of Recommendation of 
Fourth Pay Commission In HaaHh 

Department of Deihl AdmInistration 

1.c&6. SHRI SHM.AL NAGJIBHAI 
VEKARIA: WI the Minister ci HOME AF-
FAR; b3 pleased to state: 

(a> whether the information regarding 
irnpIamentalion 01 recommendations of 
Fourth Commission in Health Depar!:nent of 
o.IIi AdminiItrafion has since been col-
1ecIad; 

(b) If ." the clelals thereof; and 

(c) I nat. the i'8aIOnI therefor? 

TIE aINSTEA OF STATE IN THE 
. _tl{rRYOFPARl.IAMENTARY NFAIAS 
AND .... YEROFSTAlE tfTHE_1S-
TRV OF HOME. ~AAJ . (SftRt M.M. 

JACOB) : (8) to (e). The information Is being 
collected and will be laid on the table of the 
House. 

Coconut Plantation In ~Ia 

1487. SHRI KODIKKUNIL SURESH: 
Win the Minister of AGRICULTURE be 
pleased to state: 

(ai whether the Union Government 
propose to provide financial assistance to 
the Government of Kerala to bring mora area 
under coconut plantation; 

(b) If so, the details thereof; and 

(e) the area proposed to be brought 
under coconut plantation during the currant 
year? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALl Y RAMACHANDRAN): (a) 
and (b). Under the area expanSIon pm-
grammeofthe Coconut DevelapmentBoard. 
Central assistance of Rs. 30.00 Iakhs is 
being provided to smaD and marginal c0co-
nut farmers of Kerala during the year 
1991-92. 

(e) It is proposed to bring an addiionaI 
area of 1000 hectare under coconut planta-
tion in KeraIa during the current year. • 

[ TranslatiofJ) 

Gas SUppIJ through H8J PIpeline 

1'488. SHRI ARVIND NETAM: WI the 
Minister 01 PETROLEUM AND NAlURAL 
GAS be pIeMed to .... : 

(a) the length- 01 the poi1IDn aI tI8J 
.,.,.. p8IIIno 1hIough Madhp PrIIdeIhi 
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0U8 SUdea through this gas pipeline, no additional allocation of (188 for Madhya 
Shda wise; Pradesh has been made. 

(c) the criteria adopted for such anaca- [English] 
tion; 

(d) whether the Govemment propose to 
reschedule this allocation; 

(e) the number of gas based projects 
forwarded by the Government of Madhya 
Pradesh; and 

(f) the number of projects approved so 
far? 

THE MINISTEROFPETROlEUM AND 
NATURAl GAS (SHRI B. SHANKAR-
ANAND): (a> 536 Kms. 

(b) and (c). Gas has been ~ed to 
projects to be located in different States as 
given below: 

Slat .. Quantily 
(MAfSCMD) 

Gujarat 2.65 

Madhya Pradesh 4.6 

Rajasthan 3.8 

Uttar Pradesh 17.33 

Delhi 2.93 

Haryana 2.79 

Priority of the end use, economic considera-
tions tic. are amongst the crlaria that are 
IIOt'INIIIr CDnIidered for aIIocaIIon .. 

(d) No, SIr. 

Alleged Irregu .. ltla. In IvrI,Izat Nagar 

1489. PROF. SAVITHRI LAKSH-
MAHAN: 

SHRI RAJVEER SINGH: 

WiD the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Government have re-
ceived any complaint against the Director, 
Indian Veterinary Research Institute, Izat 
Nagar. regarding aUeged misutilisation of 
government funds; 

(b) if so, the details thereof; and 

(c) the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
KC.lENKA): (a) Yes, Sir. 

. (b) The charges relate to favouritism 
and irregularities In the administrative and 
financial management of the Institute. 

(c) C.B.!. has registered a case for In-
vestigation. 

Amendnwlt to IndIM CItIzenship Act 

1490. SHRI GURUDAS KAMAT: WiI 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether the Government .,. c0n-
sidering to amend the Indian CllizenshipAct; 

(b) if so, the reuons therefor; and 
(e) and (I). Various ,..,.... for gas 

InQget have been received. In vlew of the (c) the amendments ptOpOI8d to be 
IIVIiIIIbIItr Md commllmentllllretld)' made, made? 
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THE MINISTER OF STATE IN THE 
MlNlSTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY.OF HOME AFFAIRS (SHhl M.M. 
JACOB) : (a) and (c). Govt. is proposing to 
bring a81 to amend Section 4a1 the CitIzen-_Ad. 1955 during the current s8ssion. 

. Sector 

(As. in CRnI) 

~riculture & AUiad 4.71 

Power and Water Development . 73.97 

(b). Govt. allndia is a signatory to the Industries and Minerals 0.69 
UN corawmion on Bimination aI all Kinds of 
0iIcrIminaIian against Women. Therefore, Transport and Communications 122.54 
... amandmant of the Citizenship Ad. 1955 
II necessary so as to grant women equal Manpower DeveIopmer1t 14.46 
righlswilh menwith respact to the nationality 
afchildran. . . Social and Community services 1.70 

1491. SHR YANA SINGH YUMNAM: 
WIt the ...... 01 HOME AFFAIRS be 
..... toltale: 

(8) the tala! amount allocated to the 
Nadh EaIt8m Council during 1991-92; and 

(I) the aIocation made to each State 01 
fbIh...&.tem. region during the said pe-
riod? 

. lIE MINISTER OF STATE IN THE 
MNSTRYOFPARlJAMENTARY AFFAIRS 
MllJMNSTEROFSTATE IN THE MINIS-
1RV OF HOME AFFAR (SHRI M.M. 
JACOB) : (8) 1he raviIed ouday for 1he 
Annual Plan al1I18 North Eastern Council 
duiIng 1991-9218 AI. 219.50 crores. 

(I) NorIh e.a.m Counc:I'. funds are 
IIIDcIlld MdoIWise and nor StaIe-wiM. 
............ for' .. -t2 •• gMtn 
'bIIIDr. 

General & SciantIfic Services 1.43 

Total 219.50 

Demand and SUpply of PetroIIum 
Productato States 

1492. SHRIRAMESHCHENN~: 
Win the Minister of PETROlEUM· AND 
NATURAL GAS be pIeaeed to ... : 

(a) the quantity of pebOIeum products 
allocated to various StateeAJnion T erriIoriea 
forlhe year 1992, State-wIH; 

(b) the qU8f1llty of petroleum demanded 
State-wise; and 

(c) the quantity 01 petroleum reIaaMd 
so far State-wise? 

THEMlNlSTEROFPEl'ROLEUMANO 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a)lo (c). StaWIUT .... lIIocIIIiDn 
is made only for KeIoMne. All GIher peIrO-
Iaum products .. ,uppll.ctbJ1heoilcampa-"to ___ ~·"""Oft· product......, ................ 
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AIIoca1lonof kerosene forthe months 01 attached Statement. 
January and February '92 is given in the I 

STATEMENT 

SKO AJfocatkm to various States during Jan./Feb. 1992 

(FtgS In AfTs) 

StatelUT AJJocations 

January '92 Febtua ry '92 

Bihar 40123 40123 

Gujarat 71842 71842 

Haryana 13341 13341 

Jammu & Kashmir 6585 6585 

Madhya Pradesh 34548 34S.t8 

Maharashtra 133302 133302 

Ueghalaya 1384 1384 

Punjab 27317 27317 

Rajasthan 24645 24645 

Uttar Pradesh n880 n880 

Andaman & Nic:abar 310 310 

Daman & Diu 254 254 

Delhi 22596 22596 

67 67 

Andhra Pradesh _,a790 48790 

ns ns 

20558 20558 
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(Figs In MTs) 

AIocations 

January '92 FtIbrua ry '92 

Goa 

Himachal Pradesh 

Kamataka 

Kerala 

Man~r 

Mimram 

NagaIand 

Orissa 

SIdcim 

Tamilnadu 

Tripura 

W_BengaI 

. Chandigarh 

DadarNH 

Pondicheny 

Total 

GrInt of VI8a to foreign CltiDna 
.. vleltlng india 

14 .. ~GAYAPRASAD KORI:WiII 
. ........ 01 HOME AFFAIRS be pleased 
" ... 111810IIII number 01 fcnign citiz ... 

2261 2261 

3049 3049 

36975 36975 

22084 22084 

1722 1722 

5Q3 503 

837 837 

12956 12956 

617 617 

54612 54612 

1731 1731 .. 

61147 61147 

1744 1744 

259 259 

1215 1215 

726029 726029 

whom visa has been issued for visiting India 
during 1991 and 199210 far, country-wlse? 

THE ... ISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAFIS 
AND MINISTER OF STATE IN lHE MINIS- . 
TRY OF HOME AFFAN (SHAI M.M. 
JACOB) : ACcordIRgtothe InformIIIIan aviII- . 
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able, 4,45,504 foreigners were Issued visas Issued to the nationals of Pakistan and 
for visiting India for the calender year begin- Bangladesh. Country-wlu Information il 
ning from 1 at January. 1991 to 30th Septem- given in the enclosed statement. 
bar, 1991. This figure does not include visas 

STATEMENT 

. S.No. Country Total VISa Long T."" 
Issued VISa 

1. Albania 

2. Afghanistan 11646 6 

3. Algeria 196 

4. Antigua 4 

5. Australia 11017 583 

6. U.S.A. 13431 800 

7. Angola 

8. Argentina 561 6 

9. Antilles 

10. Austria 3356 265 

11. Bahrain 4155 64 

12. Barbados (CW) 615 193 

13, British Subject &Cold 939 360 

14. Belize 21 15 

15. Burkina Faso 

16. Belgium 1855 24 

17 •. Bhutan 1 

18. Burkinabe 252 5 

19. Bulgaria 221 
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s.NtI. Country Total VISa LongTerm . 
Issued . VISa 

20 •. Bahamas 2 1 

21. Brunei 8 

22. .·Burundi 7· 

23 •. British 95326 1723 

24. Fritish SoIGm$n ISL 2 

25. . Botswana 56 11 

26. Burma 346 8 

27. Bolivia 18 

28. Byelorussia (Benin) 20 

29. Brazil 1196 72 

30. Central African Rep 

31. Colombia 121 2 

32. Chao . 10 

33. Congo 7 

34. China 1068 25 

35. Chile 142 19 

36. Cambodia 9 

·37. Canada (eW) 17939 970 

38. ComoIos 3 

31. Costa Rica 20 

40. China StateIHa 
i" 

41. China Turk 
. . .' ::"_;;,',:'_;.;, :._ 
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S. No. Total VIsa , LDngTenn 
Issued V_ 

42. Cuba 66 3 

43. Cape Verde 

44. Cyprus(CW) 80 15 

45. Czechoslovakia 511 1 

46. Dahomey 

47. Djibouti- . 40 

48. Dominican ReP 8 

49. Denmark 2597 238 

50. Democratic Yemen 

51. Ecuador 23 1 

52. Egypt 1070 44 

53. Equatorial 

54. EISalvador 29 

55.' Ethiopia 115 19 

56". FIji(CW) 786 257 

57. . Finland 8190 34 

58. France 20261 75 

59. Gabon 

SO. Guin .. a...., 4 

61. Greece 1285 1 

62. au.dIIonpe (OW) 
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s.No. eounrry TotalVu L.ong T8Im 
Issued Visa 

83. German (East) 14 

64. Ghana(CW) 242 25 

65. Gambia(CW) . 12 

66. Grenada 11 1 

67. Guatemala 63 2 

68. Gunea 22 

69. German (West) . 28002 2213 

70. Guyana 90 12 

71. Honduras 1 1 

72. Hungary (CW) 819 1 

73. Hong Kong 301 82· 

·74. Hatti(CW) 6 

75. Ivory Coast (CW) 16 1 

76. Indonesia (CW) 1520 205 

n. Iceland 60 1 

78. Ireland 1796 87 

79. Iraq 159 ·4 

80. Iran 7420 46 

81. Israel 2587 4 

12. IaIy 1563 29 

83. .~ 73 16 
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S.ND. Countly Total VIsa LDng Term 
Issued VISa 

84. Japan (CW) ·26788 178 

85. Jordan 1175 225 

86. KS.A. 

87. KIrbati(CW) 5 

88. Korea North- (DPR) 41 1 

a9. Korea South 2801 82 

90. Kingdom of Tonga (CW) 

91. Kuwait 603 7 

92. Kenya 6939 1383 

93. Lebanon 414 37 

94. Lnotho 67 7 

95. Llcherians 17 

98. Lberia 203 8 

97. Lasser-Passer 

98. Laos 50 4 

99. Luxembourg 49 1 

100. Lbya 214 4 

101. Morocco 240 2 

102. Mab(CW) 52 2 

103; Macao 

104. Madag-=- (MaIagoay) 43 1 

105". MongolIa 47 
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,!{ 

S.No. Countty rolalViM Long rtllfll 
Issued ViM 

106. Mali 29 

107. MaJdIves (CW) 14 4 , 
108. MalIinique 

109. Mauritius (CW) 4107 799 

110. Malaysia (CW) 8750 715 

111. Mauritania 3 

112. MaIawi(CW) 79 3 

113. Mexico 708 7 

114. Mozambique 174 13 

115. Nambian 26 

116. Nicaragua .5 

117. trlg8l' 360 13 

118. New Hebrides 

119. trw Islands 

120. Nepal 7 

121. Nigeria 783 48 

122. NaIherIands (Dutch) 7859 158 

123. Nauru (CW) 

1M. Norway 1057 174 

125. New ZaaIands (ew) 3211 150 

121. Oman n14 127 
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S.NG. Country Total Visa LongTenn 
Issued V'tSa 

127. Ostrich 3 

128. Others 3497 14 

129. Palestinian 303 22 

130. Papua New Guinea 33 

131. Philppines 1966 56 

132. Poland 1787 826 

133. Panama 117 40 

134. Pdry 

135. Paraguay 10 

136. Portugal 2530 1432 

137. Peru 109 1 

138. Qatar 2314 3 

139. Rhodesia (Zimbabwe) (CW) 63 1 

140. Rominia 86 1 

141. U.S.S.R. 6375 1 

142. Rwanda 24 2 

143. Soblnan Islands 12 

144. Sl Vincent 6 1 

145. SaudArabal 6916 31 

146. Seychelles (CW) 193 80 

147. Sweden 4927 260 

148. Senegal 45 1 
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S.No. Countty . Total VISa Long Tenn 
Issued VISa 

148. South Africa 58 6 

150. Singapore 10639 1512 

151. Sierra Leona 27 3 

152- St. Kitty 3 

153. Sri Lanka (Ceylon) (CW) 38067 796 

154. Sudan 28;'3 397 

155. Somalia 799 15 

156. Spain 1636 20 

·157. Sao Toma & Principe 

158. Surinam ·12Q 23 

159. Switzerland 9375 123 

160. St. Lucia (CW) 17 

161. Syria 1366 4 

162. Swaziland (CW) 9 

163. Tibet 47 1 

164. Togo (Tonga) (eW) 16 

165. Thailand ·3898 . 956 

166. Turkey 540 34 

167. Tunisia 131 

168. Trinidad & Tobago 422 58 

169. Tuvalu (eW) 2 

170. China (Taiwan) 908 180 
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S.No. Country Total VISa Long Tenn 
Issued VISa 

171. Tanzania tcw) 2246 90 

172. UAR. 17 , 
173. United Arab Emirates 13552 49 

174. Un. Rep. of Cameroon 6 

175. Uganda (CW) 323 77 

176. Ukraine 

177. Upper Volta 

178. Uruguay 66 

179. Vatican 2 

180. Vanatu 5 

181. Vietnam 66 

182. Venezuela 35 1 

183. Western Samda 9 

184. Vugoslavia 873 111 

185. Vemen (North) Var 2345 30 

186. Vamen South (PDRY) 3443 59 

187. Zanzibar 1 

188. Zambia(CW) 545 61 

189. Zaire 14 1 

190. Stateless 640 8 

1"otals 445504 21118 
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Production of Onion 

1494. SHRI DHARAM PAL SINGH 
MALIK: Will the Minister of AGRICUL llJRE 
be pleased to state: 

(a) the production of onion during each 
of the last three years: 

(b) whether the prices cI onion is in-
creasing In the international market; 

(c) if so. the quantity of onion exported 
· during each of the last thl88 years: 

(d) whether the farmers are not given 

adequate remun8l'lllive price for onion; and . 

(e) H so. the staps the Government 
propoSe to take in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALLY ,RAMACHANDRAN): (a) 
The produetion of onion during 1988-89. 
1989-90and 199<Hit1.was respectively 33.5. 
30.7 and 31.5 Iakh tonnas. 

(b) Yes, Sir. The average annual export 
prk;es of onioo have been increasing from 
1989-90. 

(c) Quantity of onion exported during 
each of the last three years is as under:-

Year 1988-89 ·1989-90 1990-91 1991-92 

, . Quantity 

· (lakh tonnes) 2.35 3.60 . 2.89 3.02 

(d) and (e). No. Sir. Under the Market 
InteMmlionScheme.thaStataGoVernments 
aponaor' proposals '10 the Central Govern-
ment for fixing Market Intervention Price 
(UP) 1D facIIItaIe remunerative prices to the , 
farmers.To help OniOn growers. NAFED has 
suItIIbIy fixed 1118 minimUm export price at 
CXMIp8I8tiveJevels to boost the export trade 
for onion. 

DeveIOpmIftt SchemH for Trlba .. 

1495. SHRI BRAJA KISHORE TRIPA-
lHY: WIG the Minisier Of Weu=ARE be 
.,...., to stale: 

. (a)whalharthe UnionGovemment have 
.", 8Chemea lor apeciaI cultural, educa-

, ... andeconomicaldavelopm8ntoftlbala. 

. ,". \ 

(upto January. 1992) 

(b) if so. the amount sanctioned.~ 
spent by the Union Govemment for the pur-
pose during each of the last three years and 
the results achieved: and 

(c).the names of Centrally sponsored 
Tribal Development Schemes which are in • 

. existence? . 

THE MINISTER OF WELFARE (SHRI 
SITARAM ~RI): (a) Yes. Sir. 

(b) and (c). A statement ind~1'Jg the 
details of fund. provided for ST. and eXpen-
diture incurred under CentrallCentraUy 
Sponsored Schemes of the Minisby of Wel-
fare in fast three years is IiIid on the T_ of 
the House • 
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~ for Andaman 8I1d NIcobar 
and lakshad ..... "lands 

1496.· SHRI MANORANJAN 
BHAKTA: 

SHRI P.M. SAYEED: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) . whether there is any proposal to 
provide Assemblies in place of the existing 
Pradesh Councils in the Union Territories of 
Andaman and Nicobar and Lakshadweep 
Islands; 

(b) if SO, the salient features thereof; and 

(c) ihe time by the which the proposal is 
likely to be finalised? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARlIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINiS-
TRY OF. HOME AFFAIRS (SHRI M.M. 
JACOB): (a) No such proposal is under 
consideration at present. 0 

(b) and (c). Does not arise. 

Raising of KashmIr Issue by Pakistan at 
• OrganIsation of islamic Countries 

1497. SHRIANKUSHRAORAOSAHEB 
TOPE: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether Pakistan 0 raised the Ka-
shmir issue at the recent Silmmit of Otgani-
sation of islamic ~untries h~ In Senegal; 

(b) • so, the stepS taken by the Govern-
ment in the matter; 

(c) whethartheGovemment havetakan 
any steps.to counter the popaganda made 
bytheGovammantofPaklstanagtiinstlndia 
In ...... fM'eIISi end 

(d) if so, the details thereof? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI): (a) I 

Yes, Sir. 

(b) Government believe that the OIC 
hv no locus stand in the matter. Moreover,. 
Pakistan's attempts to intemationallse the 
Kashmir issue and to g°lve it a reli9~us bias, 
is propagandist and a distortion of facts. It 
also violates the Simla Agreement which 
calls for the resolution of aU India-Pakistan 
issues peacefully through bilateral negotia-
tions. There is no scope for any third party 
involvement 

TheconcemedGovernments hav.been 
apprised of this position. 

(c) and (d). Government have and wiD 
continue to take all measures to expose the 
halbwnessof Pakistans' propaganda and to 
project the cortect facts of the situation to the 
international community. 

Violation of foreign Contribution 
(Regulations) Act by Compan'" 

1498. SHRI KARIYA MUNDA: Wdl the 
Minister of HOME AFFAIRS be pleased to 

'state: 

(a) the particulars of companies which 
violated the Foreign Contribution (Regula-
tions) Ad during the last three years; and 

(b) the action taken against those c0m-
panies? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINts-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (a) and (bt. A list giving deIaiIs of 
such asaociatlons where vioIaIIon of the 
pnJvisions of foreign ContrIMion (Regula-
tion) Ad has been datected is attached. 
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. STATEMENT 

LIsI of Associations against whOm aC-. 
lion was taken for violation of the provisions 
of F.C. (R) Ad., 1976 during the years 1989, 
1990'and 1991 

A. Action taken under Section 6(1) of the 
. Ad. 

14. 

15. 

16. 

17. 

Sindhl Youth AsIociaton, 
BangaJora. 

Diocease of Bhopal, Indore. 

Rural Centre for Human inter-
est, Shallana, Sirmour. 

Open Arm Act Conege, 
Gandhinagar, Hyderabad •. 

1. DBNI Ulooma, Deoband, Dstt. BMion taken under seeton 12·of of the Pd.. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11 •. 

12. 

Saranpur. 

Sonatala Milan Sangh, 
Howrah. 

Jackman Memorial Hospital, 
Bilaspur, M.P. 

Chapel of Our Lady lourds, 
AmbIin, Goa. 

Indian Social Institute, New 
Delhi. 

Peoples Education for the 
Neglected, Arcot, T.N. 

lshmae\ite Salvation Associa-
tion. Vellare. T.N. 

Federation for Integrated Ru-
ral Education. N. Arcot. T.N. 

Reach Out. BangaJora. 

Sri Ramakrishna SamitHi, 
Sambalpur, Orissa. 

Rajneeshdham Satsang, 
Ahmedabad. 

Catholic Church, Senapat, .....,... 
Bochamansi Sri Akshra Pu-
rushoIam. AhnIedabad. 

1. Konkani Project Awaz, Panaji. 

2. 

3. 

4. 

Bharat Susamachar Samiti. 
Dehrac:lun, U.P .. 

Churchonthe Rock Ministries, 
Pune. 

Kolping Society National 
Centre, Kullethumkara. 

Oil exploration In Offshore area. of 
Pondlcherry Coast 

1499. SHRI P.G. NARAYANAN: Will 
the Minister of PETROlEUM AND NATU-
RAl GAS be pleased to state: 

(a) wheth8r a large oil reserve has come 
to light in the off-shore areas of Pondicherry 
coast; 

(b) whether thera is any proposaJ to 
conduct oil exploration in those areas; 

(c) if so, the time by which the work is 
&keIy to be taken up; and 

(d) if not, the reasons therefor? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) No, Sir. 

(b) to (d). The 01 & NaIunIl Gas eo. 
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mission is already conducting on exploration 
of the Cuddalore-Pondicheny Coast. 

Revision of Pay Scale of Assistant, In 
ICAR 

1500. SHRI PHOOL CHAND VERMA: 
WiD the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Government have re-
ceived any representations from the Ass0-
ciations of Assistants working in the various 
institutes of Indian Council of Agricultural 
Research, New Delhi for revision of the pay 
scale to bring at par with the pay scale of the 
Assistants working In the various Ministries; 

(b) if so, the reaction of the Government; 
and 

(c) the action taken by the Government 
thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
K.C.lENKA): (a) Sir, Representations from 
individuals and Joint Staff Councils of ICAR 
Instttutes have been received in this regard. 

(b) and (c). Assistants working in some 
of the ICAR Institutes have filed an appIica-
tionlpetition in the Central Administrative 
Tribunal requesting for adoption of pay scale 
of As. 1640-2900 at par with various Minis-
tries. The matters sub-judice. 

lner_log the Price of Papper 

1501. SHRjPAlKK.M. MATHEW: Will 
the Minister of AGR1CUlTURE be pleased 
to state: 

(a) whether the Government of Kerala 
. has submitted a propoeaI to the Union G0v-
. emmentfor increasing the price of pepper to 
"': ~~perq~; .. 

(b) if so, the details thereof; and 

(c) the decision taken by the Union 
Government thereon? 

THE MINISTER OF STATE IN THE . 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPAll Y RAMACHANDRAN): (8) 
and (b), The Union Govemment has not 
received any formal proposal from the Govt. 
of Kerala for fixation of floor prices of pepper _ 
or increasing the price of papper. However, . 
the matter was raised by the Hon'bIa Mem-
ber under Rule 3n regarding fIXation of floor 
price of pepper at As. 6000/- per quintal. 

(c). Since major part of the production of 
peppe~ is exported, Its price stabilisation 
programme will have to be considered tak-
ing into consideration both domestic and 
international prices as well as production 
and intemal demand. Already, prevailing 
. domestic prices of pepper are not very 
competitive in the intemational market. Any 
kind of price support operation would further 
increase the FOB cost of our pepper, making 
it further uncompetative and may result in faU 
in exports •. 

(Ttanslation) 

Research Magazine. of ICAR 

1502. SHRI VINAY KATlYAR: Will the 
Minister of AGRICULTURE be pleased to . 
state: 

(a) the number of bilingual research 
magazines being brought out by the ICAR in 
English and Hindi; 

.' (b) the effort. being IMde ." the !CAR 
to bring 0.- Hindi edIIoft oIl'e88IIIdI maga-
zines whereoQir EngIIh ........... ~ 
Gut; and . 

' ... ',' 
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brought out by private organisations with 
assistance from the Government? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
K.C.LENKA): (a) Sir, The ICAR is bringing . 
out four research journals and 2 
sami-lechnic;al magazines in English and 3 
semi-tachnical magazines in Hindi. None of 
the magazines is bilingual. 

(b) All the 3 semi-technical magazines 
brought out in Hindi, are research based. 

(c) puring the last three years, 90 jour-
nals, brought out by private organisations, 
wel8 financed by matching grants from the 
Indian Council of Agricultural Research. 

1503. SHRI RAM NIHORE RAI: 
KUMARI UMA BHARTI: 

WiU the Minister of WELFARE be 
pleased to stale: 

(a) whether the Scheduled Castes and 
Scheduled TriJes Commission has been 
accorded slabmry status; 

(b) I so, the details of the powers and 
jurisdic:lion of the said Commission; and 

Cc) I not. the reasons .therefor? 

THE MINISTER OF WELFARE (SHRI 
SIT~ ICESRI): (a) to (c). Under the 
CoMIIuIion (15th Amendment) Ad. 1990, 
CDnIIiIutionaIItaIUs would be accorded ~. 
the National CommiIaion on SClST wtich 
.. be conetIuIed MortIr. The funCtions oi 
.. Commluion .... containId IntheConsli-
tuIiaft (Bh Amendment) Ad. 1990. . 

:~,. , 

1504. SHRI V.S. VLJAYARAGHAVAN: 
Will the Minister of AGRICUlllJRE be 
pleased to state the total amount allotted for 
the development of horticulture in Kerala 
during each of the last three years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICUlllJRE (SHRI 
MUllAPPALL Y RAMACHANDRAN): The 
. financial allQcation to Kerala for horticultural 
developmantduring 1989-90,1990-91 and 
1991-92 is as under:-

Year 

·1989-90 

1990-91 

1991-92 

Funds alloted 
(Amount in Rs.) 

1,24,28,950.00 

1,59,94,060.00 

6,24,80,625.00 

Ethnic Group. on Indo-Bur!Ra 
Border 

1506. SHRI SYED SHAHABUDDIN: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state:' 

(a) the names of ethnic groups which 
are Hving on both sides Of the Indo-Burma 
border; 

(b) whether there is any agreement 
between th.two countries to facilitate inter-
action among the gfOUPS; 

-(c) If so, the d8lal1s thereal; 

(d) whether any facility &Xiala for the 
movement across the border for legitimate 
and recognised purposes by these groups; 
and 

(e) If so, 1M'" thereof? 
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THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSlNH SOlANKI): (a) 
Nagas and Miizos are among the major 
ethnic groups inhabiting the areas close to 
the Indc>-Myanmar border. 

(b) to (e). There is no formal agreement 
between the Government of India and the 
Government of Myanmar to facilitate inter-
.action among the ethnic groups. However, 
an arrangement exists under which trbal 
people of both countries, who are ordinarily 
resident in the border areas, are allowed 
access across the border without passports 
and visas. provided they are in possession of 
valid permits issued by either Government. 
Under ths arrangement access is allowed 
within 40 kms of either side of the border. 

National Commission for SCsISTs 

1507.SHRISYEDSHAHABUDDIN:WiII 
the Minister of WELFARE be pleased to 
state: 

(a) whether the National Commission 
for Scheduled Castes and Scheduled Tribes 
which was created by Constitutional Amend-
ment has been constituted' 

(b) if not. the reasons for the delay and 
the target date for Its constitution; 

(c) whether the post of the Commis-
soner for Scheduled Castes and Scheduled 
Tribes is being abolshed; and 

(d) if not, the reaSons therefor? 

llIE MINISTER OF WELFARE (SHRI 
SrrARAU KESRI): (8) 10 (d). The National 
Commisaion for Scheduled Castes and 
Scheduled Tribes in accordance with 
amended Article 338 of the ConstItution. is 
being. CDnsIluteci Y8F'f ahoftty. The said 
CommisaIon would rapIacie the Spacial OffI-
cer popularly known as Commisloner for 

Scheduled Castes and 5cheduled Tmes 
appointed, at present. under Art. 338. 

Eradication of UntouchIIbIIIty 

1508. SHR DHARMABHIKSHAM: Wi. 
the Minister of WELFARE be pleased 10 
state: 

(a) the programmes undertaken for the 
eradication of untouchability; and 

(b) the measures beingtakenlo encour-
age inter-caste marriages and the incen-
tives provided to them and their children in 
the flSld of education and employment? 

THE MINISTER OF WELFARE (SHRI 
SrrARAM KESRI): (a) and (b). Central 
assistance is provided to the States on a 
50:50 basis for the enforcement of the Pro-
tection of Civil Rights I¥:J. 1955 for ensuring 
adequate facilities such as legal aid, selling 
upof special courts. incentives for promoting 
inter-caste marriages. etc. Educational and 
employment benefits available for Sched-
·uled Cates wiN be applicable to those chil-
dren bom of inter-caste marriage who are 
brought up in and accepted by the Sched-
uled Caste community as Scheduled Castes. 

Financial Assistance to And ..... 
Pradesh for Research and Training to 

Scheduled ea .... 

1509. SHR DHARMABHIKSHAM: Wi. 
the Minister of WELFARE be pleased to 
state the financial assistance provided 10 
Government of Andhra Pradesh tor imple-
mentation of the Centrally Sponsored 
~eme of Research ant Tranng relating 
to Scheduled Castes and the amount spent 
by the State Government ~ 1990-811 

THE MINISTER OF WElF~ (SIR 
SITARAM KESRI): Under .. ~ 
Sponsored Scheme of Re ••• ch andT_ . 
ing relating to ScheduIec1 CasIIa. lnallCiaI 
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~ is provided. to Univarsities.Or-
ganisalionslSocial Science Research Insti-
tutesforconducting a,ctionoriented research 
and evaluative studies on development of 
Scheduled Castes. A total amount of As. 
64,OOOI-was raleasedtotwo such Research 
Agencies during 1990-91 for conducting 
rasean:h stucrl8S in the State of Andhra 
Pradesh. The amount is raported to have 
been spent br them. • 

Opening of New Regional Passport 
0HIcH 81 SlUgwl and RanchI 

1510. SHRI PIUS llRKEY: Will the 
Uinistarol EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether the Government are con-
templating to open Regional Passport Of· 
fices aSiliguri in North Bengaland at Ranchi 
in South BItar; 

(b) I so, the time br which these are 
IikaIy to be apenad; 

(e) i nat, the raasons therefor; and 

(d) the criIaria being adopted by the 
Govemr:nenl in opening a Regional Passport 
Office· a places other than the State capi-
tals? 

. THE MINISTER OF EXTERNAL AF· 
FAIRS (SI-IUMADHAVSINHSOLANKI): (a) 
No, Sir. 

(b) Does nat arise. 

(e) Due to adminisIraIive and financial 
constraints, ii is nat posstie to open more 
PaupoIt 0IIicas in the ...... fUlUnt. 

(d) Thallia aI population in catdImenl 
... ofaplllIpOfl oIfice, 4tqUiIabIe distri.u-
tiondJlI ...... aIic!Is .. over IndIa.papen· 
... ." • .....,.,..,.. to apply .or passports, 
............... of a. paatrporI CIffta. 

and availability of resoUIC8S for the purpose 
etc. are usually the parameters based on 
which opening of a Passport OffICe is de· 
cided. 

World Bank AuIsIance to Andln 
Pradesh for ~ of Fl8her1u 

1511. SHRI J. CHOKKA RAO: Will the 
Minister 01 AGRICULTURE be pleased to 
state: 

(a) whether World Bank propose to 
provide assistance to the Government of 
Andhra Pradesh for the development of 
brackish w~ershrimpand reservoir projects 
in the State; 

(b) if so, the details of assistance pr0-
posed to be given; and 

(c) the present status of these projects? 

THE· MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUllAPPALl Y RAMACHANDRAN): (a) 
Yes, Sir. 

(b) The estimated 1DIaI project cost is 
Rs. 88.13 ClOre comprising As. 80.79 crore 
for the braI:tdsh-watar shrimp c:uIlura c0m-
ponent; Rs. 5.61 aore for the I'8S8NDir fish 
culture component and As. 1.73 aore for 
project management. About 90% of thatotaJ 
cost is expac:ted to be provided br the World 
Bank as the total assistance for this pojec:t. 

(c) This project was appRMId br the 
World Bank in the meeting 01 the ExecutiVe 
Board 01 Direc:bs held' al Washlnglon on 
14.1.92. The projad wit beaaIM ... ". 
factivefrom 111 ...,.1_ .. ............. 
tion over II! 7,... ...... - . 
~ ......... *.-. 
1512.· .... p.c. 1HCIMS:" 1M 

Minister GI·AcRcuLlUAE be ........... ..... : . . . 
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<al whether ~ Ulcerative Syn-
drome found in the fish ~es in lakes of 
central Kerala has been brought under con-
trol; and 
~ 

(b) if not, the steps taken by the Govern-
ment in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUlLAPPALL Y RAMACHANDRAN): (a) 
and (b). Government of Kerala have in-
formed that the fish epidemic is not spread-
ing any more. However, Government have 
issued guidelines to take various measures 
to contain this disease, like; 

i) Treatment of the affected man-
ageable water areas with lime 
and salt; 

ii) Treatment of affected fish with 
potassium permagnate; and 

iii) To maintain hygienic condition 
in open waters. 

Foodgralns Production 

1513. DR. ASIM BALA:Will the Minister 
of AGRICULTURE be pleased to state: 

(a> whether per h8Clare productivity of 
foodgraina in Punjab is much higher than 
national average; and 

(b) if so,' the details thereof and the 
reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUlLAPPALL V RAMACHANDRAN): <a) 
Y .. ,,·, •. 

- I .;~ 

~.(-

(b) The'" rale at _'faodgraIne In 
Pu,tjIb: .... , .... , was 3310 Kgs.,., 
...... ·igalnattheAIIlndlaa~yItId 
..... of1_tcga ........... '.' . 

The higher per beetare productivity of 
foodgrains in Punjab may be attrbuted to 
higher proportion of irrigated area, greater 
diffusion of modem technology of high yield-
ing varieties, higher fertilizer consumption 
per unit of area, better infrastructure and 
favorable agro-climatic conditions'. 

Regional Research Institute for Black 
Goat 

1514. DR. ASIM BALA:WHlthe Minislar 
of AGRICULTURE be pleased to stata: 

(a) whether the Govamment of West 
Bengal has submitted a proposal to the 
Union Government for setting up of a Re-
gional Research Institute for black goal In 
the district of Midnapore; 

(b) if so, the details thereof; 

(c) the decision taken thereon; and 

(d) the time by which it is likely to be set 
up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
K.C.LENKA): (a) Yes, Sir. 

(b) to (d). The issue of setting up ..... 
regional stamns was examined in general 
by the ICAR Review Committee, which .... 
headed by Dr. G.V.K. Rao, former Member 
of the Planning Commission. This CommiI-
tee has advised against setting up'" new 
regionalltationsand has, instead, suggeII8d 
that work of the regional importance may In 
future ~. done by the State Agricultural 
Universities. Since this recommandatlonhas 
been accepted by the ICAR, the IXOPC*l to 
.. tablish ~_.~ Regianaf R ... ... 
Centre aI CeftfrIt Institute far Rese ... an 
Gotts at Mldnapot'e, w.it 8epI ... .. 

. · ... n accepIed. MltMdICMha'"* .. 1 
IheBldhlltCfu!ndraKrishIVlahwa _.,. 
10 Wee Up ..... _ on~. ,_, 
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[Translation] 

Indo-US Sub-Commission on Educa-
tion and cunur. 

1515. SHRI MRUTYUNJAYA NAYAK: 
WiD the Minister of EXTERNAL AFFAIRS be 
pleased to state:" 

(a) whether a workshop of Indo-USA 
Sub-Commission on Education and Culture 
was organised in·January, 1992; 

(b) if so, the details of the de6berations 
conducted in the workshop; and 

(c). the reaction of the Government in 
this reg"? 

llfE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a) 
Yas, Sir: 

(b) to Ccl. An Indo-American Writer's 
Workshop was organized in New Delhi and 
Bombay, Jan. 6-16, 1992 by the Indian 
Council for CUltural Relations In collabora-
tion with the Sahitya Akademi. Simultane-
ously. an Indo-American Music Workshop 
was also organized In these cities. The 
Workshops were held under the auspices of 
the Indo-US- Sab-Commission on Educa-
tion and Culture. It provided a forum to the 
writers & musicians for interaction and ex-
change 01 ideas •• was part of an ongoing 
programme under the Indo-US Sub-Com-
mission on Education & Culture. The ex-
change of views therefore was not between 
the two Governments. 

(EIJ9Is'hJ 

F8rtUIzer SubsIdy 

1516. SHRI SYED SH:AHABUDDIN: 
..PROF. UMMAREDOY VE-

-NKATESWARLU: 
SHRIJ. CHOKKA RAO: . , 

Will the Minister ~ AGRICULTURE be 
pleased to stale: ! 

(a) the latest estimate of the fertilisers 
subsidy during the current financial year and 
the amount released uptoJanuary, 31, 1992. 

(b) the proportion of the total supply of 
fertilizers during the year which has been or 
is likely to be sUbsidis8ci; 

(e) the number of likely beneficiaries 
and the total acreage covered by the sub-
sidy; 

(d) whether there has been any rise in 
the retail price of the fertilizers during the last 
year, if so, the price thereof on January 1, 
1991 and January, 1, 1992; and 

(e) whether it has been possible to iden-
tify the small and marginal farmers who are 
entitled to supply of subsidised fertilisers 
under the current scheme? 

THE MINISTER OF STATE IN llfE 
MINISTRY OF AGRICULTURE (SHRI 
MULlAPPALLY RAMACHANDRAN): (a> A 
provision of Rs. 4800 crore has been made 
during 1991-92 for fertilizer subsidy. The 
amount released upto 3181 January, 1992, 
is about As. 3654 CIOf8. Under the scheme 
on Fertiliser subsidy for small and marginal 
farmers, an amount of As. 155 crore has • 
been released upto 3181 January againslthe 
provision of Rs. 405 ~ during 1991-92. 

(b) Barring fertilisers like Ammonium 
Sulphate, Calcium Ammonlam Nilnde, 
Ammoniam Chloride and Sulphate cI Pot· 
ash which were dacontroled •• eJ. 25.7.91. 
all other fertilisers were subsidised during 
the current year. An amount 01 As. 405.00 , 
erare wasptovlded during 91-92 _fedser 
subsidyforthe ...... Mdmagicldf ........ to 
0ffMI the increase In felt ...... durtng 
the current,... 
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(c) The scheme is currently under differ-
ent stages of implementation in the various 
States. 

(d) The Statement indicating f"rtiliser 
priceson 1stJanuary.1991 and 1stJanuary. 

1992 is enclosed. 

(e) The State Govemments have been 
entrusted with the responsibility of identify-
ing the small & marginal farmer -beneficiar-
ies. and implementing the schema. 

STATEMENT 

Retail Prices of Major Fertilizers under statutory price control 

(Rs. per tonne) 

Fertilizer prices as on 

1.1.1991 1.1.1992 

SLNo. Name of fertilizer 

1. Urea (46% N) 2350 3060 

2. Ammonium Sulphate (20% N) 1650 

3. Calcium Ammonium Nitrate (25%) 1700 

4. Calcium Ammonium Nitrate (20%) 1nO 

5. Muriate of Potash (60% K) 1300 1700 

6. Sulphate of Potash (50% K) 2100 

7. Oi-Ammonium Phosphate (18-4~) 3600 4680 

8. NPK (17-17-17) 2600 3380 

9. NPK (15-15-15) 2100 2740 

10. 'NPK (19-19-19) 2950 3840 

11. Ammonium Phosphate Sulphate(20-20-0) 2600 3380 

12. Nitro-phosphate (20-20-0) 2400 3120 

13. Ammonium Phosphate Sulphate (1~20-0) 2300 3000 
~{ 

14- U .... Ammonium Phosphate (24-24-0) 3050 3960 
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(Rs. per tonne) 

Fertilizer prices as on 

1.1.1991 1.1.1992 

SI.No. NatM of fertilizer 

15. Urea Ammonium Phosphate (28-28-0) 3600 4680 

16. NPK (14-28-14) 3050 3960 

17. NPK (14-35-14) 3400 . 4420 

18. NPK (10-26-26) 2950. 3840 

19. NPK (12-32-16) 3250 4220 

20. Triple Super Phosphate 
(46% P) (Granular) 2600 3380 

21. Triple Super Phosphate (Powder) 2400 3120 

22. Single Super Phosphate 
(Powder) (14% P:' 0 .. ) 820 1080 

23.'· Single Super Phosphate 
. (Powder) (16% P;: 0::) 950 1240 

24. Single Super Phosphate 
(Granular) (16% P: 0:·) 1100 1440 

25. Ammonium Chloride (25% N) 1700 

26. Anhydrous Ammonia 3770 4900 

27. Nitro-phosphate (23-23-0) 2930 3800 

(w.eJ. 19.2.91) 

[ Trans/alion) Will the Minister of HOME AFFAIRS be 
pleased to state: 

Demands of WIdows of Victims of 1984 
Riota 

(a) \Vhether the widows of the victims of ' 
1517. SHRIMATISHEELAGAUTAM: 1984 riots recently demonstrated near the 

StIRl RAJESH ~MAR: Parliament House for their demands; 



325 Written AnSMHS PHALGUNA 15, 1913 (SAKA) 

(b) if so, whether the Government have 
taken any action on their demands; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRVOFPARLIAMENTARV AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRV OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (a) to (c). The iFttormation is being 
collected and will be laid on the Table of the 
House. 

[English] 

indian Students In Republic of Erst-
whlle'Sovlet Union . 

1518. SHRIMATI BASAVARAJES-
WARI: 

SHRI KAMLA MISHRA 
MADHUKAR: 

SHRI RAT!LAL VARMA: 

Will the Minister of EXTERNAL AF-
FAIRS be pfeasad to state:' 

(a) whether Indian students studying in 
.,. the newly independent Republics of the 

erstwhile Soviet Union are facing fmancial 
and ct.".r hardships; and 

(b) if so, the measures being taken by 
the Government to help them; 

(c) whether the matter has been taken 
up with all these Republics; and 

(d) if so, the outcome thereof? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI): (a> 
Ves, Sir. The difficulties are·being faced by 
Indian students in theform.r USSR as result 
of the radical economic and political restruc-

, turing that has tIde.n place there. 

(b) s.v.raI atep8 haw been taken in-

eluding (i) release m U$ $ 50 p.m. par 
student already studying in the former USSR 
against deposit of equivalerlt rupees in India; 
(ii) issue of pre-paid ticket advice on Air 
India against payment in Indian rupees for 
students wishing to travel to India; ("Iii) ar-

. ranging repatriation wherever necessary, as 
per Govemment regulations; and ("IV) faciIi~ 
tating transit arrangements in MoscOw for 
students in ne8d and affected by civil distur-
bances as, for example, in Georgia. 

(c) and (d). Yes, Sir. The matter had 
be8n taken up during the visit of Foreign 
~'s delegation both to Russia and 
Ukraine in Janualy 1992. Both Governments 
have aSsured that all· possiJIe, steps would 
be taken to ameliorate the difficulties being 
faced by Indian students.. The man. has 
also b8en taken up by our Embassy in 
Moscow with the Governments of the newly 
independent Republics. It is understood that 
at their meeting on 8 February 1992 '118 . 
Heads of Gow!rnmentotthe Commonwealth 
of Independent States of the former Soviet 
Union decided to reaffirm corresponding 
agreements of the former USSR with regard 
to f~n students and begin working ouf 
new documents and arrangements. 

EdIble Oil In Exchange of Foodgralns 

1519. SHRI R. SURENDER .REDDV: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whetharthe Government have singed 
an agreement with the World FOod Pr0-
gramme on a commodity exchange mecha-
nism whereby Indiawill receive much needed 
edibl9 oil in exchange of foodgrains; 

(b) if so, the saf .. nt fealure$ tfiitr8at; 

(c) the extent to which wheat is pr0-
posed to be substituted by the vegatabIe 011; 

(d)thecountrieswilhwhom suchaur--
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merit has been reached; and 

(e) the extent to which ed .. oil prices 
haw been raduced by this decision? 

lHE ... ISTER OF STATE IN 1HE 
MlNlSlRY OF AGRICULTURE (SHRI 
MUUAPPALL Y RAMACHANDRAN): (a> 
Yes.Sir.FIOmMay.1991 to February, 1992, 

. three l.e1lers err Undirstandtng (LOU) have 
been signed betu.en ~ent of India 
and World Food Programme (WFP) for 
swapping WFP adtiItolbdteroil with bcaI 
wbeat. 

, (tt) The. salient feaIures of the swap 
firialised under the thrae LOUs ant as fol-
lows::'" 

Dalsd Commodity and RatioDf 
sf1niJg . Ouamilybbe exchange 
IheLOU supplied by for local 

WFP wheat 

17.5.91 2,000 MT of refined 1: 6 
rapeseed oil 

2&.12.91 3,000 MT of butter oil 1: 14.9 

15..2.92 2,000 MT of refined 1: 5.5 
rapeseed oil 

(c) About 68,306 M T of wheat is pro-' 
posed to be supplied against the import of 
WFP .... oiI.tJuItei' oil under these ar-
I3IIg8t118111s. 

(d) The UIIers 01 Underst8nding have 
been signed with World Food Programme 
(WEP) joinIIy established by the United 
NaIians and the Food and AgricultUre Or-
ganiIItiDn.. 

(e) Considering the size of adi:IIe oil 
COIIIignIMnIs under these swap arrange-
.... I is cIIIIcuIl to gauge the 8Xf8nt to 
.whi:h th8 .... 01 .... have been re-
duced. 

~.""'In"""""af .,....In." .... 

1520. SHRI HARt KISHORE S~: 
SIR RAM VI.AS PASWAH: 
SIR DEVENDRA PRASAD 

YNJAV: 

Win the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Govemment have re-
ceived complaints flOm the Stale Govern-
ments regarding mismanagement in mar-
keting of paImolein by the National Dairy 
Development Board (NODB); 

tb) H so, the details thereof; and 

(c) the reaction of the Union Govern-
ment thereto? 

lHE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPAl.L Y RAMACHANDRAN): (a) 
and (b). A mmpIaInI was m" by .... 
Commis8laner. CivI SupplIes. Govemment 

. of Andhra Pradesh in,OcIaber, 19891111eg1ng 
. irreguIarIi .. In .. of paImoIein by NDDB. 

(c) NOOB IoaIwd 1nIo ~ ...- and 
foundthll ...... _ no"..,. ... Ac:!f.,~ 
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the report Of. Vlgi1anc8 Cell of NDDB has. -prOvide statutory citizenship to tho88 HIn-
been sent to the Chief Vigilance Commis- dus; and 
sloner of the Government of India 

Kelkar Committee Report on Natural-
GuPrIclng 

1521. SHRI R. SURENDER REDDV: 
WiD the Minister of PETROLEUM AND 
NAlURAL GAS be pleased to state: 

(a) whethertheGovernment have taken 
any decision on the Kelcar Committee Re-
port on Natural Gas Pricing; 

(b) if so, the number of the recommen-
dations accepted and rejected separately; 

(c) the reasons for rejection; and 

(d) the time by which the accepted rec-
ommendationl are likely to be implemented? 

THE MINISTER OF PETROLEUM AND 
NAlURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Ves, Sir. 

(b) to (d). The Kelkar CQmmittee's rec-
ommendations have formed the basis, with 
suitable modifications. for the revised prices 
of natural gas that have been made effective 
from 1.1.1992. 

(Ttanslalionj 

-..uon frOm SIncIh, Pakistan 

• (c) if so,-the-details thereof? 

THE MINISTER OF STATE IN THE 
MIN ISTRYOF PARLIAMENTARV AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRV OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (a) to (c). According to avBi18bi8 -
information, there Is no problem of any sig-
nificant migration of Hindus from PaIdsbIn. 
However, persons belonging to minority· 
community in Pakistan. especially Sindhis 
have_ been coming to India on valid short 
term visas. While some of them have re-
turned on expiry of visas, some have applied 
for long term visas. Their cases are consid-
ered sympathetically on merit. 

[English] 

Preu ... •• VIsit to India 

1523. SHRI SHRAVAN KUMAR 
PATEL: 

SHRI HARI KISHORE SINGH: 
SHRI J. CHOKKA RAO: 

WiD the Minister of EXTERNAl AF-
FAIRS be pleased to stale:' 

(a) whether the US Senator Mr. Lany 
Pressler visited India recently; 

. (b) if so, the objectives of the visit; and 

1522. SHRI DAU DAVAl JOSHI: Will (c) the outcome of the taka held by him 
the Minister of HOME AFFAIRS be pleased - with Indian leEiders'?" 
to state: 

Ca) the number of Hindus who migrated 
toGujMd, Maharashtra, Rajasthan and other 
parts of the country due to disturbances in 
the Slndh pnwince of Pakistan during each 

:' of the ... tine years; 

THE MINISTER OF EXTERNAl AF-
FAIRS (SHRI MADHAVSINH SOLANKI):(a) 
Ves,Sir. 

- (b) The. purpose of the visit .. to 
-8lCchang8 vlewl on regional ~ _ 
non-proliferalion .ueSln the context of the 
.~~~~ 

~ .. 
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(c) Senator Pressler has stated that he 
has developed a better understanding Of 
India's viewpoint on thase issues. 

Second Gas Terminal at Usar In Ralgad 
DistrICt of Maharashtra 

1524. SHRIANKUSHRAORAOSAHEB 
"'TOPE: Will the Minister Of PETROLEUM 

AND NATURAL GAS be pleased to state: 

(a> whether the Government have taken . 
any decision to sat up a second gas terminal 
at. Usar in Raigad district Of Maharashtra; 
and . 

(bl if so, the details thereof? 

(d) the follow-up action takenIbeIng 
taken thereon; 

..::.</ .• :. 

(e) whetherthe Union Govemment have 
provided any' financial assistance to the 
concerned State Governments; and 

~) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MIN ISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI. M.M. 
JACOB) : (a) Yes, Sir. .. 

(b) Yes, Sir. 

(e) The report inter-alia suggested for 
restoration Of normalcy and provision Of re-
lief assistance to the riot-victims. 

THEMINISTEROFPETROlEUMAND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) No, Sir. 

(b) Does not arise. 
(d) 'Public Order' and ~olice' being 

~te subjects follow up action on the report 
.' . / "is being taken by the Govemments Of Kama-

[Ttanslation] 

Ar_ HI by RIots Due to c..very 
WaterDIsputI 

1525. .SHRI G.M.C. BAlAYOGI: 
DR (SRIMATI) K.S. SOUNDA-

RAM: 
SHRIMATI CHANDRA 

PRABHAURS: 

WiD the Minist8r Of HOME AFFAIRS be 
pleased to stale: 

(a) whelher:the Union-Government h8d . 
sent during December, 1991 Central Db-
~ for an on-the-epDt study Of the 

. areas hit by riDta dUe to CauVerY water' 
dispute; 

(b) , 80, wM1her any report has been 
IAbnIIed to the Governmeril; 

(c) if 10, tt.. 'JNIin l1ICOI11ftIandalions 
made therein; 

taka and Tamil Nadu. . 

(e) and (f). Government of India have 
issued necessary instrUctions regarding 
expeditous settlement Of' insurance claim 
arising out riots in Kamataka and Tamil 
Nadu on the same' scale and in the same 

. mannar as applied tothe Delhi riots-victims 
Of 1984. 

[English) 

, 1526. SH~IMATI BASAVA RAJES-
WARI: 

SHAI BA1.RAJ PASSI: 
SHRI RAMKRISHNA 

KUSMARIA: 
~I PRABHU,DAYAL KATH· 

ERIA: 

W .......... rOfH8lEAfF~IUib. . 
pleaMdto.....r. 
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Ca) whettierthe recommendation of the 
., Sarkari. Commission to strengthen the p0-

lice forces in the States to maintain· public 
order has been accepted by the 
Sub-committee of the Inter-8tate Council; 
and 

(l j if so. fUl'her action taken by the 
Government therea,,? . 

THE MINISTER OF STATE IN THE 
MINISTRVOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINI~
TRV OF HOME AFFAIRS. CSHRI M.M. 
JACOB) : (a) This recOml'!lendation was 
considered by the Sub-committee of the 
inter-8tate Council at its meeting on 
15.1.1992 and there was a general conan-
sus that the recommendations should be 
accepted. 

(b) The recommendation of the 
Sub-committee will now be oonsidered by 
the Inter-8tate Council and thereafter Gov-
ernment will take d8cision in the matter after 
considering the views of the Inter-State 
Council. 

Indo-Chlna Joint Working Group 

1527. SHRIMAT. BASAVA RAJES- . 
WARI: 

SHRI MOHAN SINGH: 
SHRI SRIKANTA JENA: 
SHRI DEVENDRA PRASAD 

VADAV: 
SHRIARJUN CHARAN SETHI: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:' 

(a) whether the fourth meeting of 
Indo-China Joint Working Group was held 
at. New Deihl recentlyi 

(b) . if . so. the bilateral and multilateral 
. matters dlscuSS8d; and 

(c) the outcome thereof? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI):(a) 
The Fourth Meeting of the India-China Joint 
Working Group was held in New Delhi from 
20 to 21 February. 1992. ' 

(b) The two sides continued their dis-
cussions aimed at arriving at a mutuaRy 
acceptable settlement on the boundary 
question as well as the discussions on 

...measures for ensuring peace and tranquilly 
in the areas along the Line of Actual Control. 
Other bilateral issues dlscusS8d included 
matters relating lathe exchange of high level 
visits. Views were also exchanged on the 
regional situation. including relations with 
Pakistan and Ihe situation in Cambodia 

(c) It was agreed that the military per-
sonnel of the two sides would have regular 
meetings in June and October every year at 
Bum La pass in the Eastern Sector and at 

. 'Spanggur Gap area in the Western Sedor. It 
was also agreed that communication links 
would be established to facilitate easy con-
tact between the border personnel. Views 
were exchanged on furtherconfidenC8 build-
ing measures including prior intimation of 
military exercises. 

~ploYlMf1l Potential In Kuwait 

" 1528. SHRI MUMTAZ ANSARI: 
SHRI SRIKANTA JENA: 
SHRI DEVENDRA PRASAD 

VADAV: 

Will the Minister of EXTERNAL AF~ 
FAIRS be pleased to state:' , ,.,. 

<a) whether the Government had re-
ceived any suggestion 1rom Kuwaiti Indian 
Citizen Committee for the expk)itation of 
empk;)yment polential cnNlted in Kuwait to\-
lowing the'reconst .... n of that coUnbyi 
and 
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(b) if so, the details lhereof and the 
steps taken by the Government in regard 
thereof? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI):(a) 
Yes, Sir. 

(b) We have been in touch with the 
Grwt. of Kuwait to facilitate the return of our 
nationals to that country. The matter came 
up for discussion during the External Affairs . 
Minister's visit to Kuwait on February 15 and 
16,1992. About 70,000 mour nationals hava 
already returned to Kuwait and the flow 
continues. 'the Government· of India are 
providing every possible assistance in the 
matter. 

Involvement of Deihl Police Personnel 
In Crimes 

personnel are being proceeded against in 
617 criminal cases. Out of these 617 cases, 
534 are under trial and 83 cases are under 
investigation. 

The rank-wise break up of police per-
sonnal involved in criminal cases is as un· 
dar:-

Inspector 17 

Sub-Inspector 56 

Assistant Sub-lnspector 65 

Head Constable 106 

Constable 404 

Total 648 

(d) and (e). There is no such proposal 
1529. SHRI MUMTAZ ANS.a,RI: Linder the consideration of the Delhi Admini-

SHRI HARI KISHORE SINGH: stration. 

Wlft the Minister of HOME AFFAIRS be' . Co-operatlve SocIat ... In LakshadwHp 
pleased to stata: 

(a) whether a large number of Delhi 
police personnel arebeing procaeded againSt 
for their involvement'ln various crimes; 

(b) if SO, tha number of such personnel, 
calegOry-wise; r 

(c) the action taken so far against them; 

(d) whether it is pIOpOHd to bring in any 
ctlenge in the DeIhl Police Punishment and 

. Appeal Rules, 1980; and 

(a) If so.. the details thereof? 

THE MINISTER OF STATE IN TriE' 
MlNlSTRYOFPARI..IAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY. OF HOME AFFAIRS (SHRI M.M. 
JACOB) : <a) flO (c). Y., Sir., 648 police 

1530. SHRI P.M. SAYEED: Will the 
Minister oi AGRICULTURE .be pleased to 
state: 

(a) the step$ taken to strengthen the 
co-oper:ative supply and marketing soda-
ties in Lakshadweep; 

(b) whether there is any proposal to 
implement the pension, scheme for the 
employ ... working under these societies; 

(c) if SO, tha details thered.; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a> 
~e supf)ly II\nd marketing 1Ocie-
ties In the Lakshadwaep I8Iands which are 
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engaged ~ the dimributlori. of essential 
commodit,s and marketing of agricultural 
produce are provided financial and adminis-
trative support through implementation of 
various plan schemes to enable them to 
function effectively. 

(b) No, Sir. 

(c) Does not arise. 

(d) The employees of co-operative 
societies are governed by co-operative 
societies regulations, ru.le8A)y.rlaws pre-
scribing their service conditions under which 
the employees are not entitled for pension 
but in lieu thereof they enjoy contributory 
provident fund and gratuity facilities and 
other retirement benefits. 

financial Assistance to Coconut 
Growers In Lakshadweep 

1531. SHRI P.M. SAYEED: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a) whether any memorandum has been 
received by the Union Government from the 
Coconuts growers of Lakshedweep for pro-
viding financial assistance to them; . 

(b) if so, the details thereof and; 

(c) the action taken thereon? 

THE MINISTER OF STATE IN THE· 
. MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
No,Sir. 

(b) and (c). Do not arise. 

AuInmce to Minority Candlcblte. for 
Competitive Examination. 

1532. SHRI P.M. SAYEED: 
SHRI HANNAN MOlLAH: 

Will the Minister of WELFARE be 
J>leased to state: 

(a) whether the Union Government 
provide any assistance to minority candi-
dates for appearing in the UPSC. SSC and 
other competitive examinations; 

(b) if so, the number of candidates to 
whom. assistance was provided and the 
amount spent thereon during the last one 
year; 

(c) the number of successful candidates 
who had been assisted by the Government 
for different examinations during the last one 
year; 

(d) whether the Govemment have 
stopped the grants to organisations engaged 
in such activities; and 

(e) if so, the reasons therefor? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) Yes, Sir. 

.-._ ., . 
(b) and (c). A grant-in-aid of As. one 

crore was given to 36 .coachingltraining 
centres by the Ministry of Welfare. Reports· 
received from 29 CoachingITraining Centres 
show that 2889 candidates were coached 
under the scheme out of which 303 were 
suocessful. 

UGC under their scheme of coaching 
centres sanctioned . Rs. 0.24 crore to 52 
Coaching Centres during 1990-:91. Reports 
receiyed from 26 Coaching Centres for 
1989-90 show that 2052 candidates were 
coached and 195 candidates were SUCC8S$-
ful. 

(d) No, Sir. 

(e) Does not arise. 
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(TntnSIation) 

Mother Dairy OUtlets 

1533. DR. LALBAHADUR RAWAL:WiIl 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether Mother Dairy pIOpOSe to . 
open more outlets for sale of milk, fruits and 
~ables in Delhi during 1992; 

(b) if so, the locations thereof; and 

(c) the time by which these outlets are 
ikelyto be opened ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICUL ME (SHRI 
K.C.LENKA): (a> to (c). Moth8~ Dairy pro-
posatoopan26 Bulk Vending Booths during 
1992. The location of these 26 Booths are 
given in the Statement-I. Under the Fruits 
and Vegetables Project of the Nalional Dairy 
Dayalopment Board, it s. proposed to open 

. 34 outlets torsale of fruits and vegetables in 
Delhi·during 1992. The locations of these 34 
Booths .are given in Stalement-II. All these 

. outletS arelikely"to be opened by December, 
1992 provided facilities like power connec-
tion, waler connection, telephone connec-
tion, etc. are made available by the con-
cemed authorities in time. 
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FI8It Undlng Centres In CoeataI aa... 
1534.SHRIVR.ASRAONAGNATHRAO 

GUNDEWAR: WiI the· Minister of AGRI-
CO(TURE be pIeas8d to state: .. . 

Ca> ~ there is any proposal to 
establish more fISh landing centres in the 
coastal States; 

(b) if so, the locations idenlified for the 
purpose; and 

(c) the assistance proposed to be ex-
tended to these States? 

THE MINISTER OF STATE IN THE 
MINISTRV OF AGRICULTURE (SHRI 
MulLAPPAlL V RAMACHANDRAN): (a) to 
Ccl. There is an ongoing centrally sponsored . 
plan scheme for providing landing and berth-
ing facilities for fishing craft at minor fishery 
harbours and fISh landing centres. Propos-
alsforfish landing centres are made by State 
GovemmentslUnion Territories. locations 
are also identified by State Governments! 
Union Territories. locations are also identi-
fied by State Government. The Central 
Government consider such, proposals,. as 
and when received. on the basis of techno~ 
economic feasbility and within the overall 
budget outlay. 

Wool ,.,... as an Agro-bued Induslry 

153S.SHRlVlLASRAONAGNATHRAO 
GUNDEWAR: Will the M"lftister of AGRI-
CULTURE be pleased to state: 

ta> whether the Government have re-
ceived any praposaIto declare wooItrade.as 
an agro-based induslry;.and 

(b) if so, the details thereof; and 

(c) the incentives being provided to 
p!!)mc)te1his trade? 

THE MINISTER OF STATE IN THE 
MINISlRV OF AGRICULTURE CSHRI 
K.C.LENKA>: Ca) No such proposal has 
been received in the Ministry of Agricultu .... 

(b) Does not arise. 

(c) Under the Centrally Sponadr8d . 
Scheme 01 the. Ministry of Agriculture, finan-
cial assistance is provided to State Wool 
Boards/CorporationslFade,ations to· 
strengthen their marketing activities. 

Agricultural Production 

1536. SHRI NARAIN SINGH 
CHAUDHRI: W'dl the M~ister of AGRICUL-
TURE be pleased to state: 

(a) whether the Governmant havelden-
tified.some districts in the country for boost-
ing agricubural production; . 

(b) if so, the details thereof; and 

(c) the incentives proposed to be pro-
vided to them? 

THE MINISTER OF STATE IN THE 
MINISTRV OF AGRICULTURE (SHRI 
MUlLAPPAlL V RAMACHANDRAN): Ca) 
Ves, Sir. 

(b) and Ccl. The State-wise details of 
districts identified, under different Crap-

. Production oriented' Centrally 'Sponsored 
Scheme. for boosting agricultural produc-
tion and the incentives provided underthasa 
schemes are given jj, the encloaed state-
ment. 
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......... oftnfllrator. 

t537.·SHRI SIMON MARANOI; WiUthe 
MIniater of HOME AFFAIRS be pleased to. ... : 

. <a) whether the Gowtmment are aWare 
01 the llililbatlon of pel'llOnl from Pakistan 
and Bangladesh; 

. (b) if so. thtiJrSteps taken by the Govern-
rrient to repatriate them; and . 

(~) the number of persons repatriated' 
during the last three years, country-wise? 

THE MINISTER OF STATE IN THE 
MIIISlRYOFPARLIAMENT~ AFFAIRS 
AND MINISTER OF STATEJN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (a) to (c). There are reportS.of 
.Bangladesh and Pakistan nationals coming 
Inlo India~ Since they enter surr8pti-
...., and go underground, it is not possible . 
til) ...... ine how any such persons have 
CXlIIIW to india. There are standing instrue-
tionatatheStaleGovamments tod~and 
depart _ign infllndors. 

...... ~ to InflHntora 

1538. SHRI SIMON MARANOI: WiRthe 
lIniIleraf HOME AFFAIRS be pleased to ... : 
. (a) 'wMlhar a nuniber of Pakistani, s- ..... hI _ ather foreign infBtrators 
"'1Ff'IIed far 1ndIan~; and 

tb) I eo, the acIIQn takentbeIng .. '" . ....."" . 

TIE .....:sTER OF STATE IN THE 
IINIS1RYOFPAFLIMENTARY AFFAN 
ANO .... i&iOFSTATE IN THE MINIS-
1lW. OF HOlE AFFAR (SHRI M.M. 
JACOB) : (a) 110, SIr. . 

(b)"D08s not ariae • 

[English) . 

AIIegecI ............... 1n Delhi Milk . 
o ScItoMIe 

1539. SHRI RAM VILAS PASWAN: 
SHRI MOHAN SINGH: 
SHRI JEEWAN SHARMA: 
SHRI BARE IAL JATAV: 
SHRI MADAN IAL KHUR-

. ANA: 

Will the Minister of AGRICULtuRE be' 
pleased to state: 

(a)wh8therthe Govemment have asked 
the Central Bureau of InVestigation' to con-
duct an enquiry into the allegations of fraud 
by the cooperatives supplying milk to OMS 

. and the alleged financial irregularities com-
ilted by the officer of Delhi Milk Scheme; 

(b) if so, whether the Govemment have . 
received any report in this regard; 0 

(c) if so, the delails thereof; and 

(d) the action taken by the Government 
the,.".? 

THE MINISTER OF STATE IN THE 
.. MINISTRV OF AGRICULTURE (SHRI 

K.C.LENKA): ~a) Ves, Sir. 

(b) No, Sir. 

(c) and (d). Question d088 not .... 

o en.-.1ndIa ....... 
0< 1540.·SHRI-RAUVIlASPASWAN:WI 

the MInister 01 PETROLEUM AND NATU~ 
RAL GAS be pleased 10 Illata: 

(a)whllherEngi--IndiaLinlldCEIL) 
• folowing the MnOrily-cu ....... cdIIrion 
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GlpRJmClllon _perthejudgementNo. CWP 
280187 d8I8d 18.7.87 between Shd Babu 
Hale via EnginMrs India Ltd. in the matter of 
promotiOns; 

(b) whetl)er ElL is maintaining the provi-
sions of reservation of 15% and 7-12"10 for .. 
SCsISTs respectively as perth. provisions; 

(c) whether the provisions of 4O-point 
.roster and carry forward formula" of untined 
reserved posts are belng·mairtained; 

• (d) If so, the details of gradeslposts in 
which the above criterion being appIit!,d; and 

(e) the number of SCIST officials pro-
moted through the above method in each 

gl8delpo8t and the number", ...... CIIIried· 
. forward sapanUIy during th8 last 1Ine 

yeant? 

THE MINISTER OF PETROLEUM AND . 
NATURAL GAS (SHRI 8. SHANKAR-
ANAND): (a) Engineers l.ndlaLimIled (Ell) is . 
following merit-cum-length of service crh-
rion for promotion of. its employ .... 

(b) and (c) Yes, Sir. 

(d) The criterion r8ffered·to· abcMt Is 
appIicabieto promotion to aU grade in 1he Ell 
except for Board leel appointments. 

(e) The details of promotions are given 
in the attached Statement. 
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., 

. 1541.SHRIG.MADEGOWDA:Wtllthe 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) the number of persons identified as 
accused in RajivGandhi assassination casa; 

(b)tha numberofpersons against whom 
charga..shaets have been filed; 

(c) whether the trial has started ; and 

(d) tha steps being taken to expedite the 
case? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARlIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (a) Tha list of aCcused in the Rajlv 
Gandhi assassination case has not yet been 
finalised •. 

(b) Nil. 

(c) No, Sir. 

(d) Tha casa is nearing final stage. 

[TlMslatlon] 

Adoption of Orphan. 
, .. 

1542. SHRI RAJESH KUMAR: Will the 
Minister of WELFARE be pleased to state: 

(a) the number of children from orpha-
naaeoaa in Delhi adopted during the last two 
years;llnd 

(b) the conditions laid down for tha 
adoptiDn of "UCh orphans? 

THe MINISTER OF WELFARE (SHRI 
, SIT~ JCESRI): (a) The,number of chiI-

.' .. "'. \ ',-

drenglven inadopllondlJrIng 1990 and 1991 
from Delhi is given below:- ' 

1990 - 408 

1991 -440 

(b) Adoption of children by Hindus wlthir 
the country is regulated under the pnwIsion~ 
of the Hindu Adoptions and Malntanance 
Ad, 1956. Inter-country adoption of children 
is governed under ~ha provisions of thE-
Guardian and Wards Act, 1890 and relevant 
adoption laws of the country concernad. . 

Hiring of 011 Rip 

'1543. SHRI RAJESH KUMAR: 
SHRIMATISHEELAGAUTAM 

Will the Minister of PETROlEUM AND 
NATURAl G~ be pleased to state: 

(a) whether there is any proposal to hir£-
oil rigs from foraign companies; . 

. ' (1) whether any glObal tenders haVE 
been.invited in this regard; 

. (c) if 'so, the number of tenders re 
calved; 

(d) the action takan thereon; and 

(a) the steps being taken tor the indlge 
nous manufacture of these oil rigs? -, , .. 

THEMINISTEROFPETROlEUMAND 
NATURAl GAS (SHRI B. SHANKAR 

. ANAND): (a) Th .... is no proposal to hi ... rig' 
exclu,sively from foreign finns. 

(b) to (d). ONGC and OL float tender 
to hi ... rigs from time to time. Decisions art 
taken keeping In view the offers I'8C8Mk 
anJ all other relevant ~. 

(e)Som.lndlancomparMs havedeve\.. - . 
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oped the capability to manufacture rigs in 
India. 

011 and Gas Reserves 

1544. SHRI RAJESH KUMAR: 
SHRI DILEEPBHAI SANG-

HANI: 
SHRISURYANARAINYADAV: 
SHRI KESRI LAL: 

Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) the number of oil and natural gas 
reserves in the country, State-wise; 

(b) the details of various schemes pro-
posed to be launched by the Oil and Natural 
Gas Commission for dr~ling and exploration 
thereOf during the Eighth Five Year Plan; 
and 

(c) the estimated expenditure involved 
therein? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) State-wise Reserves @ of 
Crude Oil & Condensate and Natural Gas as 
on 1.1.1991. 

STATE Crude Oil & Condensate (MMT) Natural Gas (Bn. Cubic Meters) 

2 3 

Gujarat . 158.26 93.39 

Rajasthan 1.22 

Tripura 10.47 

Assam 150.48 112.62 

Nagaland 2.40 0.90 

Andhra Pradesh 0.66 25.58 

TamilNadu 2.68 2.11 

Offshore 491.67 483.50 

Total 806.15 729.79 

@ Proved & Indicated Balances Recoverable Reserves. 

(b) and (c). The Vllith Plan has not been WARA RAO VADDE: Will the Minister of AG-
finalised. RICUL TURE be pleased to state: 

[English] 
(a) the area under betel leaf cultivation 

ProductIon of Bete' Leaf in Andhra Pradesh; 

1545. SHRI V. SOBHANADREES- (b) the actual production of betel leaf in 
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Andhra Pradesh during each of the last two more outlets during 1992-93; 
years; 

(c) whether the betel leaf farmers are 
affected due to affliction of their crop by 
some diseases; . 

(d) the steps proposed to encourage 
production of betel leaf i'1 Andhra Pradesh? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL YRAMACHANDRAN): (a) As 
per rough estimate of the State Government, . 
the area under betei leaf cultivation during 
1989-90 was 3405 hectare. 

(b) As per rough estimate of the State 
Govemment the productidn of number of 
betel leaves durjng 1989-90 was 5584.2 
crores. There is no data for subsequent year. 

(c) Survey conducted during 1991 
showed infection of Fusarium wilt in vine-
yards of Andhra Pradesh. 

(d) The Indian Council of Agricultural 
Research has recommended use of bor-
deaux mixture (0-5-1 per cent) to control the 
fungal disease. 

(e) The State Government has provided, 
assistance to betal leaf growers attha rate of 
As. 55i- for each cent for the plantation 
damaged due to cyclone. 

Products t;oJd by NAFED 

1546. DR C. SILVERA: Win the Minis-
ter of AGRICULTURE be pleased to state: 

(a) the products sold by NAFEDthrough 
its outlets; 

. (b) the number of outlets functioning in 
the countrY, State-wise; 

(c) wh61her NAFED propose to open 

(d) if SO, the locations identified for the 
purpose; 

ee) whether NAFED products are being 
. sold at higher price in Super Bazar and 

Kendriya Bhandar in Delhi; and 

(f) if so, the steps taken by the Govern-
mentto sell these products at uniform price? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): ea) 
The list of NAFED products sold through 

. retail outlets of NAFED is annexed as state-
ment.·, 

(b) NAFED supplies the· products 
through its sale depots to wholesale distribu-
tors in the country and has only six ret .. l 
outlets of its own. ; , 

(c) and (d). NAFED has identified six 
new locations in Delhi; two in Naida, Ghazia-
bad, U.P.; and one at Shimla for opening m 
additional retatl outlets. 

(e) NAFED specifies the maximum re-
tail price on each product at whiCh the items 
are to be sold. Super Bazar and Kendriya 
Bhandar are not reported to be -charging 
more than the retail price specified for the 
product. 

(f) Does not arise. 

STATEIENT 

S.No. Name of Produds 

1. Mango Juice 

2. Mango Pulp 

3. Mango Pulp 



383 WItten AnsweIs MARCH 5, 1992 WIllen AIls..,. 384 

S.No. Name of Products S.No. Name of PIOducIs 

4. Mango Pulp 26. . Pineapple Jam 

5. Mango Putp(Concen.) 27 .. Mango Jam 

6. Pineapple JUk:8 . 28. Orange Mannalada 

7; . Pineapple Slices .. 29. . MixedlPA Jam 

8. Pineapple TItbits 30. MixedJP.A. Jam 

9. Tomato Juice 31. Mixed Pickle 

10. Tomato Soup 32. Lemon Pickle 

11. Tormito Puree 33. MangoPickle 

12. Tomato Ketchup 34. Mushrood Pickle 

, 13. Tomato Ketchup 35. Green Peas 

14. Tomato Pasta 36. Sarson Ka Saag 

15. Baked Beans in TS 37. . Button Mushroom . 

16. Orange Juice 38. Apple Juice 

17. Pears in Syrup 39 .. Apple Juice (N) 

18. Peaches in Syrup [Translation] 

19. Fruit Cocktail 
Utilisation of Ga. 

20. Guava Nector 
1547. SHRI DAU DAYAL JOSHI: Will 

21. Orange Squash the Minister of PETROLEUM AND NATU· 
RAL GAS be pleased to state: 

22. Lemon Squash 
. (a) whether the installed capacity of the 

23. . Pineapple Squash manufacture of cyinders much more than 
the requirement of LPG cylinders; 

24. RedCheny 
(b) Rao, the reasons for which the gas 18 

25. Mixed Fruit Jam being flared up; 

(c) whether there Is any scheme to 
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ensut'8 complelrr utilIsatIOn of the availabie . 
gas; 

(d) If 10, ....... 18 thereof; and 

Ca) the time by which the available gas 
would be utiHsed in toto? 

"THE MINISTER OF PElROLEUMAND 
NAlURAl GAS ~I B. SHANKAR-
ANAND}: &at. y~ Sir. 

(b) to (e). Gas that is being flared is not 
LPG, but natural gas. Natural Gas Is flared 

., because of Ia::k at compression and trans-
portatiOn faciIitiiIs. A numbee of projects to 
provid8 adcfitionaf compression and trans-
portation facilities are under execution in 
Gujarat, in Assam and in the Western off-· 
shore. It is expededthat in about three years 
flaring of gas would be reduced to negligible 
levels. 

Dual CIltzHtIhlp to Non-Residant 
indians 

t548. SHRI RATILAl VARMA: 
SHRIMATI BHAVNA 

CHIKHALlA: 
SHRI DEVI BUX SINGH: 
DR. RAMESH CHAND 

TOMAR: 
SHRIMATI D.K. BHANDARI: 

"THE MINISTER OF STATE IN THE 
MINISTRYOFPARlIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN TIlE MINIS-
TRY OF· HOME AFFA~RS (SHRI M.M. 
JACOB) : (a) to (c). In recent months, the 
damand for dual citizenship has been rals~ 
in different fora and various consideralons 
have been advanced justifying the granting 
of dual citizenship. The concept of dual titi- . 
zenship Is not.consistant with the Constitu-
tion of India and the Citizenship Ad, 1955. 

[English] 

LTTE Ch\efs SUrrender 

1549. SHRI MRUTYUNJAYA 
NAYAI<: 

SHRI BARE LAL JATAV: 
SHRI DHARAM PAL SINGH 

MALIK: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether the Government had sought 
the CCHJp8ration of Sri Lanka regarding 
Madras High Court's order directing LTTE 
Chief to surrender before it; and 

WID tha.Minlster of HOME AFFAIRS be 
pleased to st •• : . (b) if SO, the response of the Sri Lankan 

Government thereto? 
Ca) whether th8 Government are con-

sidering ",grant dual citizenship to the Non- THE MINISTER OF EXTERNAL AF-
Resident Indians;· FAIRS(SHRIMADHAVSINHSOLANKI):(a) 

(b) wh8ther the Government have also 
receiv8d ....... ntaIIonsfromdiffarentNRIs 
organisallona in this regard; and 

(el if 10, the details thereof and the 
decision taken thereon? 

Yes, Sir. 

(b) Yes, Sir. As required by the Orderof 
the Designated Court in Madras, Govern-
ment of Sri Lanka conveyed its concurrence 
to the population of the Court Order in Local 
Sri Lankan dailies. 



MARCH 5, 1982 , 

(T~ 

Daatha In Police eu.tody In o.ahl 

1550. SHRI MRUTYUNJAYA. 
NAYAl<: 

tSHRlMADAN LALKHURANA: 
SHRI PIUS TIRKEY: 

SHRI HARADSHAN ROY: 

WiI the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number and details of deaths in 
poIicie custOdy in Delhi during 1989, 1990, 
1991 and 1992 so far? 

(b) the findings of the investigations 
made in this regards; , 

(c) the steps taken to check the custo-
dial deaths and torture; and, . 

(d) the number.of details of eases in 
which the courts have passed strictures 
against the police and the action taken, 
thereon? 

THE MINISTER OF STATE IN THE 
MlNasTRYOFPARLIAMENTMY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI MoM. 
JACOB) : (a) to (d). The information is being 
collected and will be laid on the Table of the 
House. . 

Talks with ULFA 

1551. SHRI -CHINMAYANAND' 
SWAMI: 

SHRI SUDHIR GiRl: 
SHRIMATI ' VAsuNoHARA 

RAJE: . 
OR DEBI PROSAD PAL: 

Wi. the Minister of HOME AFFAIRS be 
pleased feud_: 

(a) wtHllhertalks_ hold b8llllanthe 
. Union Govarnmant aitd the activIIista of the 
United liberation FIOnt of Asaam (ULFA) . 
recently; . 

(b) If so, the details and the outcome. 
thereof; 

(0) whether a number at ULFA adivisls 
were released for the purpose of holding 
these talks ; and 

(d) the various steps taken .or being 
taken for the solution of Assam problems? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOMe AFFAIRS (StlRI MoM. 
JACOB) :'(a) and (d) . SorneleadarsofUlFA 
have given assurance some tima back 10 
accept; and seek solution to their problems, 
within the COnstitution of India, give up vi0-
lence, to surrender their arms, alter ratflCB-
lion by the General Council of the ULFA. 
RatifIcation of the decision has not bean 
received. To facilitate the pioceas of neg0-
tiations some ULFA actiVists were released 
and the Govt. agreed to sUspam the Army 
operation. 

: [English] 

1552. SHRI M.V.V.S. MURTHY: WiI 
the. Mk\ister of WELFARE be ...... 10 
state: . 

. (a) ,whether there is any propoeaI under 
Cior\8ideration Of the Union Government 10 
make· special laws for giving conaaaicIII2ID 
Scheduled'Caste chriIIians in ~ 
and other priority sectors; 

(b) II so, the ~ thare; n 
.•.. -'. ·f'· .. ·· 
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(c) if not, the reasons therefor? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) No, Sir. 

(b) and (c). Do not arise. 

Communal Riots 

1553. SHRI SYED SHAHABUDDIN: 
SHRI P.C. THOMAS: 
SHRI K.P. SINGH DEO: 
SHRI GAYA PRASAD KORI: 
SHRI NAWAL KISHORE RAI: 

Will the Minister of HoME AFFAIRS be 
pleased to state: 

(a) the number of communal riots oc-
cured 'during 1991 and January-Febru-
ary ,1992, Sta1elUnion Territory-wise; 

(b) the main reasons therefor; 

(c) the number of persons killed, injured 
and loss of property State/Union Territory-
wise; 

(d) the action taken against the persons 
found responsible for these riots;, 

(e) the number of incidents on which 
judicial ladministrative enquiry has, been ' 

. instituted, StatelUnion Territory-wise; 

(f) the amount of compensation paid to 
the next-of-kin of those killed, the victims 
who sustained injuries and who have lost 
their property; 

(9) whether the Union Govemment have 
issued any guidelines to provide' employ-
ment to the near relatives of those killed in 
these riots; and 

(h) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (a) to (c). On the basis of available 
information, a statement is annexed. 

(d) to (f). The maintenance of public 
order is included in List-II-State list of the 
Seventh Schedule of the Constituion and is, 
therefore, the responsibility of the State 
Govemments. However, the Central Gov-
ernment has from tim,e to time issued guide- ' 
lines for promotion of communal harmony to 
the StateslUnion Territories which cover 
various mattets relating to the prevention of 
communal disturbances and the malnte- . 
nanee of communal peace and harmony • 

. (b) No, Sir. 

(c) Does not arise . 

STATEMENT . 

On the basis of avaUable information, the particulars of the major communal riots thaltook 
place In the country during 1991 and January-February, 1992 State/Union Territory-wise 
indicidlng the places of riots and the number of persons killed and injured in each case are 
given below:-

Name of the place 

1991 

, Andhra Pradesh ==, 
Number of persons 
Killed Injured 

5 49 

Loss ai property . 

N.A. 



391 Written AnS"1S MARCH 5, 1992 Written Ans"1S 392 

Name of thtiI pIac» Number of persons Loss of props", 
KilIfId Inlured 

Bihar 
Jamshedpur 3 19 N.A. 
(Marth,S) 

Chakradharpur • 
(District Singhbum) 5 N.A. 
(8.8.1991) 

Gujarat 
Baroda 2 32 N.A. 
(April. 7-1 0) 

Sural 4 20 NA 
(April 20-27) 

Baroda 13 28 N.A. 
(April 23-26) 

Ankleshwar 2 12 N.A. 
(District Broach) 
(April 24-28) 

Ahmedabad 2 2 N.A. 
(Apn128) 

BhanJch Town 4 2 N.A. 
(July 23-24) 

Jambusar 3 33 N.A. 
(July 23-24) 

SarodaCity 9 42 N.A. 
(July 23-28) 

Madhya Pradesh 6 19 N.A. 
Khargone 
(May 15-18) 

Maharashtra 9 47 N.A. 
Jogeshwari 
(East Bombay) 
(Jan 27-29) 
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Name of the pIacs Number of person. Loss d pIOpfII1y 
Killed Injllf'lld 

Orissa 12 90 NA. 
'Bhadrak 
(Balasore distriet) 
(March 24-31) 

SoroTown 
(Balasore district) 
(March 24-31 ) 8 25 N.A. ." _,' '0' . 

Uttar Pradesh 8 21 N.A. 
Lucknow City 
(Jan 14-17) 

Gaziabad 10 48 N.A. 
(Jan 26-28) 

Khurja 18 18 N.A. 
(Jan- 27-29) 

Bulanshahar 3 2 N.A. 
(March 2-3» 

Saharanpur 12 53 NA. 
(March 24 Apr.3) 

Varanasi 10 N.A. 
(May 18-22) 

Kanpur 18 64 N.A. 
(May 19-23) 

Meerut 30 ~ N.A. 
(May2D-23) 

Sikandrabad 11 5 N.A. 
(Distt. Bulandshahar) 
(May 20-22) 

Varanasi 17 26 N.A. 
(November 8-15) 
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Name of the place Number of persons 
Killed. Injured 

Loss of property 

west Bengal 
Village Jitkipora 
(Oistt. Nadia) -(March 11) 

Asansole 
(April 20-22) 

1992 

Gujarat 
Ahmedabad City 
(January 1-6) 

Uttar Pradesh : 
Hapur' 
(Distt. Ghaziabad) 
(February13-15) 

7 13 N.A. 

11 7 N.A. 

6 24 N.A. 

9 10 N.A. 

It is the view d Govemment that communal violence is the handwork of communal and 
anti-social elements who exploit various factors and incidents for disturbing communal peace 
and harmony. 

·N.A. stands for Not Available. 

PIpeline for SUpply of crud. 011 to 
Bermnl 

1554. SHRIMATI RITA VERMA: 
SHRIMATI DIPIKA H. 

TOPIWALA: 
DR. LAXMINARAYAN PAN-

DEYA: 
SHRIMATI MAHENDRA 

KUMARI: 

Wi. the Minister of PE'TROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the Gov8mment propose to 
set up an alternative crude pipeline for sup-
ply at foreign crude to Barauni refinery; 

(b) if so, the deIaiII thereof; 

(c) the estimated cost of the pipeline; 
and 

(d) the time by which the work on pipe-
line is likely to start? 

lltEMINISTEROFPETROLEUMAND 
NATURAL G.'\S (SHRI B. SHM.~
ANAND): (a) to (d). The Indian Oil Corpora-
tion is examining various alternatives for 
supply of imported crude!lH to Barauni refin-
ery. 

Incr .... In capacity of Refl ...... 

1555. SHRIMATI RITA VERMA: 
SHRIMATI DIPIKA H. 

TOPIWALA: 



397 WnlIen An ..... PHAlGUNA 15,1913 (SAKA) WIfIten AnsWllt 398 

SHRI MAHESH KANODIA: 
SHRIMATI MAHENDRA 

KUMARI: 

Will the Minister of PETROLEUM AND 
NATURAL GAS be pleaSed:to state: 

(a) whether attention of the Govern-
ment has been drawn to the news-Item 
appearing in the Financial Express dated 
January 6, 1992 regarding increase in refin-
ingcapacityDfthe rafineries during the Eighth 
FIV8 Year Plan; and 

(b) if 80, the details thereof and the 
refineries whose capacity is proposed to be 
increased? 

THE MINISTER OF PETROlEUM AND 
. NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (b). Additional refining 
capacity is being created by expansion! 
debotllennacking of the eicisting refineries at . 
Koyali, Barauni, Cochin, Guwahati, Digboi. 
Madras and 8ongaigaon. In addition the 
setting up of new grass lOOt refineries at 
Uangalore, Narimanam, Karnaland NumaJi-
gam are at various stages of implementa-
tion/approval. There are also proposals for 
three new grass root refineries to be located 
in Eastern India. Western India and Central 
India. These projects are expected to be 
completed during the 8th and 9th f"fV8 Year 
Plans. 

011 FIeld. to Private firm 

1556. SHRI JEEWAN SHARMA: Will 
the Minister of PETROLEUM AND NATU-
RAl. GAS be pleased to state: 

(a) whether attention of the Govern-
ment has baan drawn to the news item 
captioned "Move to hand over two oil fields 

, to private firma" appaaring in the Indian 
t Express dated Decembar 29,1991; 

(b) • 10, the whether there II any pro-

posaI to hand over some of the oU fields to 
the privata firms In the country;. 

(c) ho, the details thereof; and 

(d) the action taken in this regard? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS' (SHRI B. SHANKAR-
ANAND): (a) Yes, Sir. 

(b) to (d). No decision has baan taken to 
hand over the Rawa field and the Gandhar 
project to any private firm. 

Crimea In Deihl 

1557. SHRI JEEWAN SHARMA: 
SHRIGEORGE FERNANDES: 
SHRIPHOOLCHANDVERMA: 
SHRI GOVINDA CHAND RA 

MUNDA: 
SHRIARJUN CHARAN SETHI: 

Will the Minister of HOME AFFAIRS be 
. pleased to state: 

(al the number of crime cases regis-
tered in Delhi since October. 1990 tin date. 
catagory-wise, district-wise and month-wise; " 

(b) the number of casas solved .nd'tti. 
number of C8SjitS still pending solution, cate-
gory-wise; 

(c) the number of cases worked out by 
the Police during 1990 and 1991 separately; 
and 

(d) the reasons for c;telay in apprehend-
ingthecu~? 

THE MINISTER OF STATE IN THE 
MIN1STRYOFPAFl.IAMENTARY AFFAIRS 
AND"MINISTER Of STATE IN THE MINIS-
TRY Of HOME AFFAIRS (SHRI MoM. 
JACOB) :. (a) to (d). The information is being 
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collecled and will be laid on the Table of the 
House. 

[ Ttanslatlon] 

Dual PrIce Policy on Ferall .... 

1558. KUMARI UMA BHARTI: Wi" the 
Minister of AGRICULTURE be pleased to 
state: 

(a> whether the Govemment propose to 
inodify the dual price policy on fertilizers; 

(b) if so, the det~1s thereof; 8nd 

(c) if not, the reasons therefor? 

. ·THE MlNlSrER OF STA~. IN THE. 
MINISTRY OF AGRICULTURE (SHRI 
MUllAPPAll Y RAMACHANDRAN): <a) to 
(c). No such decision has been taken so far. 
However, the Scheme is being reviewed. 

Impad of fish Production on Econo~ 

1559. KUMARI UMA BHARTI: Will the 
Minister of,AGRICULTURE be pleased to 

. state: 

'1 (a) whether the Government have con-
ducted any study to assess the fish produc-
tion on the economy; 

(b) if so, the outcome thereof; and 

(c) the stepstakanlproposed to betaken 
to increase the production Of fish? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUlLAPPAll Y RAMACHANDRAN): '(a) 
and (b). No impact assessl"l'!ent study, as 
such, has been ~. However, a 
number of secIorallmlcro level studies on 
various upecta such as Present constraints 
and 1u\ure pIospedB in tlsherles, evaluation 
of Fish Fanners Development Agencies 

programme, fisheries cooperatives In india, 
fishing harbour projects etc. have. been 
conducted which also cover impad of fisher-
las development on the Indian economy. 

(c) Steps taken to inaease fish produc-
tion include, stepping up area under culture 
and productivity under the Fish Farmers 

, Development Agency Schemefrom 2.71akh 
. hectares to 4.0 lakh hectares and 1895 Kg! 

hectJannum to 2500 KgJhec:tlannum bf 
1996-97 respectively encouragingconstruC-
lion of new ponds and use of areators and 
fish feeds in aquaculture, motDrisation of 
traditional craft, introduction of off shore 
pela9ic fishing craft, reduction of post har" 
vest losses through infrastructural facilities 
at the fishing harbours and landing centres, 
.~~hing ice .. plan~s, cold storages and 
retail marketing facilities in inland sector etc. 

[English] 

fish ..... ndlng Centre at SUrje Kate 
'.' 

1560. SHRI $UDHIRSAWANT: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a) the progress inade 80 far in the 
construction of fish landing centre at Surje 
Kate in Maharashtra; 

(b) whether the Govemment of Mahar-
ashtra has submitted techno-economic re-
port ondeve!opment of Anandwadi p,oied in 
SindhudUrg district of Maharashtra; 

(c) if so, the details thereof; and 

(d) the action taken thereon? 

. THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULruRE (SHRI 
MUUAPPAll Y RAMACHANDRAN): <a) 
'The F\sh landing Centre at Surje Kate was 
sanctioned by Govemrnentof India In March 
1990 at an estimated cost of RI. 30.00 Iakhs. 
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. The State Government of Maharashtra 
submitted a revised cost estimate for Rs. 
51.00 lakhs in the same month. On examina-
tion of the proposal, the Central Institute of 
Coastal Engineering for Fisheries (CICEF), 
Bangalore, requested the State Government 
in June, 199f for furnishing clarifications on 
some important points which are' yet to be 
received. 

(b) Yes, Sir. 

(c) and (d). After scrutiny of the project 
report, the State Governmentwas requested 
in January, 1992 to revise and update the 
same in the light of modifications suggested 
as also to obtain clearance from the Ministry 
of Envronment and Forests under the Envi-
ronment (Protection) Act, 1986. _ 

SelectIon of ex-Servicemen In Para-
Military Forces 

1561.SHRISUDHIRSAWANT:Willthe 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether any preference is given to' 
ex-servicemen in recruitment to the various 
posts in the para-miltary forces; 

·(b) if so, the number of ex-servicemen 
selected in~ariousforces during 1990;force-

, wise; 

(c) whether there is any proposal ·to 
recruit trained soldiers from the younger age 
group in these forces; and. ' 

(d) if so, the age limit for induction of ex-
servicemen into these forces? 

THE MINISTER OF STATE IN THE 
MINISlRY QF PARLIAMENTARY AFFAIRS 

, AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB):(a)Accordingtotheorderslnforce 
10% of vacancies in the posts of the level of 

AsStt. Commandant, 10% of vacancies in 
each of the categories of Group C posts and 
20% of vacancies in "each of the categories 
of GroupO posts to be filled by direct recruit-
ment in Para~ilitary Forces are reserved 
for ex-servicemen. 

(b) the number of ex-serVicemen re-
cru.ited In para-Military Forces during the 
year 1990 is as follows-

i) CISF -461 

ii) ITBP - 48 -

iii) CRPF -63 

Iv) BSF -337 , .. 

v} Assam· Rifles - Nil 

(c) There is no proPosal at present to 
. recruitment soldiers from the YOl,lnger age 
group only. Ex-servicemen who are other-
wise found eligible according to orders· in 
forces are considered for recruitment in para-
Military Force. 

(d) Does not arise. 

Crossing the line of Adual Control by 
JKLF 

1562. SHRI SURENDER REDDY: 
SHRI P.C. THOMAS: 
SHRI SRIBALLAV PAN I-

GRAHl: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether the Government are aware 
o'tha recent reports regarding JKLF Chief's 
letter to the UN S~ General on his 

. march ilcross tha borclar between India and 
, Pakistan; 
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(b) if so, the reaction of the Gqvernment 
thereto; 

(c) whether the Prime Minister of Paki-
stan made any statement regarding inhabil-
ily Of Pakistan to prevent the marches again· 
and again from crossing the line of actu.1 
control; 

(d) if so, the staps taken by the Govern-
ment in that regard; 

. (e) whether the Government had taken 
up this matter with other countries; and 

(f) if sO, the reaction .thereto? 

WiHthe M'misterof WELFARE be pleased to .• l 
state: 

(~) whether the Union Govemment 
propose to forniulate any new prohibition 

. policy;.' . 

(b) if so, the details thereof; and 

(c) the time by which it is Ikely to be 
implemented? 

. , 
THE MINISTER OF WELFARE (SHRI 

SITARAM KESRI): (a) No, Sir. 

(b) and (c). Does not arise. 

, THE MINISTER OF EXTERNAl AF· [Translalion) 
FAIRS (SHRIMADHAVSINH SOlANKI): ,a) 
Yes, Sir. Security Arrangements In Tlhar .Jail 

(b) The so-caUed JKlF is an unlawful 
Dlganisalion which indulges in terrorist and 
propapandist activities. Its action need to be 
seen in this context. 

(c) and (d). While Govemment have 
seen press reports of statements by the 
Prime Minister of Pakistan to this effect. it 
has repeated\y been conveyed to the P!Iki-
stani authoritieS that they shOukl take e1Iec-
tva steps to prewnt any violations of the 
lOCIborder and honour their bilateral obli-
gations. Government shall firmly resist any 
attempt to violate the L()CA)order and take 
aI necessaIY measures to protect India's 
terriIodaIlntegrity. 

(el Ves, Sir. 

(f) There was undersIanding at GIwern-
menrs posIion. Several CO&I1trIes, individu-
.., ~ collectively; also tonnaIy made 
damarchas to Pakiatan in this regard. 

.... PIoII .. 1IIon Poley 
." . 

1513. SHRI ft.. SURENDER REDDY: " 

. 1564. SHRI AVTAR "SINGH 
BHADANA: 

SHRI SHIVlAL NAGJIBHAI 
VEKARIA: to 

Win the Minister of HOME AFFAIRS be 
pIe~ to state: 

{althe stepabeing taken by the Govem-
ment to improve the security arrangements 
in Tihar Jail in Delhi and inhuman condition 
of the prisoners; and 

(b)the steps taken to check the ilegal 
supply of drugs and other·it8ms which are 
smuggled Into Jail? 

THE MINISTER OF STAlE IN THE 
MlNISTRYOFPARLIMENTARY AFFAIRS 
AND .. ISTER OF"STATE IN THE MINIS-
1RY OF HOME AFF.Ae· (SHRI M.M. 
. JACOB) : (a~ DeIti Adrnlnislralion hIM 
NpOrted thai the foIowi ...... have been 
takanto impIove the seCurity anangemenIs ~ 
in the Central JaI, 11har; 

i) .... Si.tperil1IMCIenIB ..... been oin-
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struded to personafty inspect each barrack! 
Cell and Ward in respect of his jail at least 
once every day; and, as a surprise check 
every, week and submit the report in the 
prescribed profonna. 

ii) The PWD has been asked to provide 
adequate lighting arrangements in and out-
side all the four jails and to provide zooming 
:flood-lights on the watch towers. 

iii) A close circuit T. V, network has been 
installed and 27 out of 28 cameras are op-
erational. 

iv) Five dispensaries with OPD are 
functioning in the jails. 

v) A free Legal Aid Cell is functioning in 
each jail to provide legal aid to the poor 
prisoners. 

(b) The Delhi Administration have re-
ported that the frequency of surprise checks 
has been increased and the provisions of 
'Delhi Jail Manual regarding security arrange-
ments are being strictly followed. 

[English] 

Sale. Tax In Deihl 

1565. SHRI ARJUN SINGH YADAV: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a> whether Delhi AC:Jministration have 
taken up the issue of parity in the nite of 
sales tax with the Regional Council for the 
North Zone; 

(b) if so, the details thereof and the 
progress,made in the matter; 

(c) whether there is also any, proposal 
befora the Delhi Administration to bring the 
parity in the rates of sales tax. in the North 
~N! ~ a whole In respect of aIIlhe Items to 

check the evasion of sales tax and bungling 
therein~ and 

(d) if so, the details thereof? 

THE MINISTER OF STATE' IN THE ' 
MINISTRYOF·PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.' 
JACOB) : (a) to (c). The Delhi Administration 
has moved a proposal for enhancing the rate 
of sales tax on various commodities. Keep-
·ing in view the rate prevailing in the neigh-
bouring states and minimum floor level rates 
suggested by the National Capitat Region 
Planning Board. On Many items, proposed 
rates are higher than the minimum floor level 
rates suggested by the NGR Planning Board 
but are identical to those prevaiUng in the 
heighbouring States. ' 

Memorandum on TADA Prlaon .... ln 
Rajastban 

1566. SHRI E. AHAMED: Will the Min-
isterof HOME AFFAIRS be pleased.to state: 

(a) whether the Govemment have re-
ceived any memorandum on the TADA pris-
oners in Rajasthan recently; 

. (b) if so, the details thereof; and 

(e) the reaction of the Govemmeot 
. thereto? 

THE MINiSteR OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
,AND MINISTER OF STATE IN THE MINIS-
TRY. OF· HOME' AFFAIRS (SHRI M.M. 
JACOB) : (a) to (c). Some rapl8S8nta1ion8 
were received during 1990 and 1991I8gard-, 
ing aileged misuse of TADA in Rajasthan. 

. The matter was.,reterred to Govemment of 
RajasJhan. According to a report received 
from the Government of Rajasthan TADA 
was Invoked for internal security with utmost 
care and .C8ldion ~ most of the accused 

. . .. 
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were persons involved in large scale vi0-
lence, arson, looting or manufacture of ex-
plosives. 

,. [TianslationJ 

GoVernment Accommodation for Non-
Gazetted EmpIoyHa of Deihl Police . 

1567. SHRI RAM NARAIN BERWA' 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of Government accom-
modation for the non-gazetted employees of 
Delhi Police; . 

. , 

(b) the number of Government accom-
modation constructed during each of the last 
three years; , 

(c) the number of policemen out of the 
total non-gazetted staff who have been allot-
ted Government accommodation; and 

(d) the steps taken to construct more 
quarters in order to provide accommodation 
to the remaining staff? 

THE MINISTER Of. STATE IN THE 
MlNlSlRYOFPARlIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SRRI M.M. 
JACOB): (a)Th .... are 8422 sets of quarters 
for the non-gazetted employees of Delhi ' 
Police. 

(b) 381 GeM. quarters of variOus cat. 
gories and barracks for 200 persons we;e 
constructed from 1988-89 to 1990-91 while 
597 quarters and barracks for 60 persons 
have'been constructed during year , 1991-
92. 

(c) 8352 members of Delhi Police have 
been allotted Government accommodation. 

(d) ConstructlC:ln of 735 GeM. quarters 

and baI'r-=ks for accommodating about 500 
persons is under way. . 

~rtlme Allowance to ~Ihl Police 
Personnel 

1568. SHRI RAM NARAIN BERWA: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

<a) whether eight hours duty have been 
perscribed in the Delhi-Police; 

(b) if so, whether the Delhi Police per-
sonnel performing duties for more than eight 
hours are paid any overtime allowance; 

(c) if not, whetherthe Government pro-
pose'to provide over-time allowance to the 
Delhi Police personnel like other Govern-
ment empbyees; and . 

(d) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARYAFFAIRS 
AND MINISTER OF STATE IIt"THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (a) Yes, Sir. 

(b) to (d). On Several occasions, the 
Delhi Police personnel from the rank of 
Constable to that of Assistant Sub-Inspec-
tor. Who perform duty for more than 8 hours 
are paid food allowance at the rate of As. 10 
per day up to 25 days in a year. Compensa-
tory pay for one month Is also paid from the 
, rank of cOnStabie to that of Inspector in lieu 
of holidays. 

[EngUsh] 

, " 

DeveJopment of Flsherle.ln Or .... 

1569. SHRI GOPI NATH GAJAPATHI: 
Will, the Minister of AGRICULTURE be 

, pleased to state: 
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(a) whether there is an immense scope 
forrearingfishinHirakudreservoirandChilka' 
Lake in Orissa; 

(b) if so, the steps taken to explore the 
possibility; 

(c) whether any scheme is proposed to 
be launched shortly; 

(d) if so, the assistance proposed to be 
given to Orissa in this regard ; and 

(e) if not, the steps proposed to betaken 
to optimise the fish yield from this reservoir 
and lake in Orissa. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPAlL Y RAMACHANDRAN) : (a) 
Yes, Sir. 

(b) The Central Inland Capture Fisher-
ies Research Institute (CICFRI) of Indian 
Council of Agricultural Research has reo, 
cently carried out the survey o~ fisheries 
potential of Hirakud resorvoir. The per hec-
tare yield of fish production of the reservoir is . 
low against the State level and national level 
average. Area along the Chilka lake in the 
districts of Ganjam average. Area along the 
Chllka lake in the districts of Ganjam a~ 
Purl is being developed for prawn farming 
under Centrally Sponsored Srackishwater 
FIsh. Farmers' Development Agency 
SCheme. 

, (c) to (e). On the basis of CICFRI report 
on Hirakud reservoir, State Government of 
Orissa has been requested to formulate a 
scheme in consunation with National Coop-
erative Development Corporation for the 

I development of fisheries In the reservoir. 

.... hroom Productfon 

1570; SHRI GOPI NATH GAJAPATHI: 

Will the Minister of AGRICULTURE h 
pleased to state: 

(a) whether there is a great scope for 
increasing mushroom production in the 
country; 

(b) if so, the steps taken in this direction 
so far; 

(c) whether the Government have any 
specific proposal to give a boost to mush-
room cultivation in Eighth Five Year Plan; 
and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALLY RAMACHANDRAN): ,Cal 
Yes, Sir. 

(b) to (d). Government of India with 
Dutch assistance has established infrastruc-
ture facilities for production of mushroom in 
the states of Himachal Pradesh, Uttar 
Pradesh and Karnataka. A Central SecIor 
Scheme with an outlay of As. 15 I~ has 
been ,proposed to boost mushroom cultiva-
tion in the potential states during 1992-93. 

NDDB ProJects In Or .... 

1571. SHRI GOPI NATH GAJAPATHI: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) wheth~r the National Dairy Deve1op-
ment Board (NODS) propose to set up some 
projects in Orissa; and . 

(b) if so, the places where th ... proj-
ects are proposed to be set up? 

THE MINISTER OF STATE If THE 
MINISTRY OF AGRICULTURE (SHRI 
K.C.lENKA): Ca> There Is no proposal at 
present under consideration d the Nationa' 
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Dairy Development Board to set up some 
new projects in Orissa. 

(b) Does not arise., in view of reply at Ca) 
above. 

[TtanslalionJ 

Hindi and English Magazines 

1572. SHRI ANAND RATNA MAURYA: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

<a) the details of provisions made for 
Hindi and English Magazines· published by 
the Government to provide aqual status; 
staff and other facilities in respect thereof; 

(b) whether these provisions are being 
implemented in all the MinistrlesJDepart-
menta; and 

(c) if not, the reasons therefor? 

lHE MINISTER OF STATE IN lHE 
MIN ISTRYOF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN lHE MINIS-
TRY OF HOME AFFAIRS CSHRI M.M. 
JACOB) ~(a) No provision has been made in 
. this reglird. Concerned MinistriesJDepart-

mentslOffices etc. take the decision as per 
. their requirements. 

(b) and Ccl. Question does not arise. 

Disparity In Rate. of DleS8I,Petrol and 
LPG Cylinder In Stat .. 

1573. SHRI SURYA NARAIN YADAV: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

Ca) the rates of diesel, petrol, kerosene 
and LPG, State-wise; 

Cb) the reasons for disparity in rates of 
diesel and petrol in states; and 

Cc) whether the Government propose to 
bring parity in the rates of these items in 
States? 

THE MIN ISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): Ca> A Statement showing the rates 
of Diesel,Petrol, Kerosene and LPG at the 
State Capitals Is enclosed. 

Cb) and Ccl. The prices are uniform ex-
storage point. However, the retail prices vary 
because of freight, local levies etc. 

STATEIENT 
Prices d Diesel, Petrol, Total, Kerosene and LPG as on 1.2.1992 at the stat8lbut Capital. 

Rs.IPer litre 
LPG (Domestic) 

Location US HSD SKO Rs.l14.2 Kg. Cyl. 

Bombay 16.71 5.68 2.44 68.00 

Calcutta 15.48 5.31 2.70 77.00 

Delhi 14.62 5.05 2.52 67.90 

Madras • 17.17 5.72 2.80 71.05 • 
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Location MS 

Lucknow 15.24 

Chandigarh 14.42 

Shimta 14.58 

Jaipur 16.26 

Sri nagar 14.76 

Patlia 15.04 

Bhubaneswar 15.66 

Aizawal 13.71 

Itanagar 13.64 

Gauhati 15.27 

Shillong 14.53 

'Imphal 15.00 

Kohima 13.94 

Agartaia 14.73 

Gangtok 14.62 

Port Blair 14.10 

Ahmedabad 17.25 

Bhopal 16.25. 

Panjlm 15.53 

Hyderabad 17.75 . 

Bang8lore 17.02 

PHALGUNA 15, 1913 (SAKA) 

Rs.IPer litre 

HSD SKO 

5.47 2.82 

5.06 2.70 

5.10 2.56 

5.60 .2.75 

5.58 2.51 

'. ·5.40 .' 2.64 . 

5.69 . 2.68 

4.71 2.54 

4.66 2.32 

5.14 2.40 

5.00 2.45 

4.99 2.90 

4.75 2.32 

4.90 '2.45 . 

5.02 2.94 

4.84 ' 2.61 

5.76 2.55 

5.69 2.60 

5.31 2.47 

5.80 2.82 

5.90 2.73 
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LPG (Domestic) 

Rs.l14.2 Kg. Cyl. 

72.05 

7420 

66.85 

72.15 

67.10 

71.85 

77.20 

64.60 

64.50 

67.15 

71.05 

69.00 

68.35 

72.35. 

67.70 

68.35 

76.45 

77.40 

. 78.05 

78.00 



415 Wrirten AnstIIHs MARCH 5, 1992 WhIten AnstIIHs 416 

Rs.lPer litl8 

Location MS - HSD 

Trivandrum 17.38 6.29 

Pondicherry 15.60 5.37 

[English] 

1574. KUMARI PUSHPA DEVI SINGH: 
WiD the Minister of WELFARE be pleased to 
state: 

(a) the States wh818 there have been a 
large scale drop-out of Scheduled Tribe 
students at the sc:hooIlevel; 

(b) the main reasOns therefor; and 

(c) the steps taken to help those stu-
dents to corUtue their studies? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) A Statement show-
ing the d8IaIIs of drop-outs ci Scheduled 
Tribe StudenIs, State-wise, is laid on the 
Table of the House.-

(b) The main reasons •• 

LPG (Domestic) 

SKO Rs.l14.2 Kg. CyL 

: 2.71 80.15 

.2.55 70.95 

. plemantthefamily incomeorotherwise assist 
thair parents; 

ii) Girls have to . attend to house hold 
choras and look after the sblings; 

.. . .. ". 
iii) ~s have inadequate facilities 

and insufficient instructional matarial; 

iv) Roluctant and in different attitude of 
para~. 

Cc) (I) Provision of incentives such as 
scholarships, uniforms, taxIbooksattendance 
scholarships, provision. of mid., meals, 
residential schools, haste! facilities ate; 

(lQ Improvement of facilities In primary 
schools under the scheme of Operation 
Blad<board; 

(iii) Programmes of non-format educa-
tion for those who cannot attend whole day 
school<:, 

(jv) Opening of Ashram Schools for ST 
i) ChIdren ... required to work to IUP- boys and gilis. 

1. Andhra Pradash 

.2. . .Arun8chIII Pr8desh 

3. AIMm 

STA1EIIiIIT 

88.84 

14.47 

14.47 

88.64 

77." 

17Z1 

1.90 

88.53 

77.48 
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StatelUnion Territory Primaty AfiddIe Secondaty 

4. Bihar 72.33 86.60 91.80 

5. Goa· 

6. Gujarat 63.72 78.84 88.23 

7. Haryana 

8. Himachal Pradesh 36.81 39.99 69.79 

9. Jammu & Kashmir 

10. ·t<amataka .. ,.a.83 66.90: 78.32 

11. Kerala 18.69 46.48 74.54 

12. Madhya Pradesh 55.93 71.39 86.07 

13. Maharashtra 63.24 78.93 87.03 

14. Manipur n.57 85.35 85.91 

15. Meghalaya n.82 90.42 92.66 

, 16. Mizoram 38.79 43.99 n.53 

17. Nagaland 35.55 61.22 88.01 

18. Orissa 74.26 86.59 9O.n 

19. Punjab 

20. Rajasthan 76.63 78.71 84.54 

21. Sikkirn 60.25 56.95 89.59 

22. TamB Nadu 37.91 39.21 n.67 

23. Tripura n.40 83.93 87.30 

24. Uttar Pradesh 54.73 59.92 76.49 
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State/Union Territoty Primary 

25. West Bengal 64.56 

26. A & N Islands 4.07 • 
27. Chandigarh 

28. 0 & N Haveli 43.89 

29. Daman & Diu '21.74 . 

30. Delhi 
31. Lakshadweep 4.73 

32. Pondicherry 

Total 65.21 

• Included in Daman & Diu. 

Development of Hybrid potato seeds 

1575. KUMARI PUSHPA bEVI SINGH: 
Will the Minister of AGRICULTURE be 
pleased to stale: 

Ca) whether the Government have any 
proposal to develop a new variety of hybrid 
Potato seeds; 

(b) if so, lite details thereof; and 

(c) the places in the country where these 
palates are likely to be grow_n? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE <SHRI K.C. 
LENKA): <a) Ves. Sir. 

(b) Developing hybrid potato seeds is a 
continuous pIOC8S8. Two families ~. HPS 
1/13 and TPS -3 of true potaID seed were 
recommended for ........ in August, 1991. 

(c) These can be,gIOWn in the potato 

Middle Secondaty 

85.09 89.10 

40.12 46.14 

76.80 93.52 

'57.02 93.06 

50.22 67.06 

980.01 887.62 

growing areas of the country specially in 
Kamataka, Maharashtra, Madhya Pradesh, 
Orissa , North Eastern Region. Gujarat • 
Southern Bihar and West Bengal. 

Investment by ONGC In Sout"'n Area. 

1576. SHRIMATISUSEELAGOPALAN: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to stale: 

<a) the amount proposed to be invested 
by the Oil and Natural Gas Commission for 
exploring oil and natural gas and drilling of 
wells sepanllely in the southern region dur-
ing the Eighth Five Vear Plan; and 

(b) the time by which the concerned 
projects wiD be commissioned? 

THEMINISTEROFPETROLEUMAND . 
NATURAL GAS CSHRI B. SHANKAR-
ANAND): (a) Eighth PIart outlays have not 
-been finaliaed. 

(b) Does not ..... 
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EEC Assistance for Agriculture Proj-
ects In Bihar .. 

1577. SHRI RAM LAKHAN SINGH 
Y AOAV: Will the Minister of AGRICULTURE 
be pleased to state: 

(a) the agricultural projects in Bihar 
funded by the European Economic Commu-
nity during the last three years; and 

(b) the targets fixed and achievements 
made under these projects during the said 
period? 

THE MINISTER OF STATE IN THE 
I MINISTRY OF AGRICULTURE (SHRI 

MULLAPPALl Y RAMACHANDRAN): (a) 
The 'Cooperative Storage Project' of Bihar 
has been extended assistance by the Euro-
pean Economic Community (EEC) during 
the last three years. 

(b) Against the target of completion of 
300 godowns during the last three years 
under the project in the cooperative sector 
101 rural godowns have been compieted 
upto December 1991. 

[ Translation] 

Protocol Manual 

1578. SHRI BHUWAN CHANDRA 
KHANDURI: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether his Ministry has prepared 
any protocol manual forthe Ministries/Enter-
priseslOrganisations of Union Government; 

(b) if so, the details thereof; 

(c) whether any manual/order has been 
issued for maintaining protocol while dealing 
with Members of Parliament; 

(d) if so, the details thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (a) No, Sir. 

(b) Does not arise. 

(c) and (e). The Deptt. of Personnel & 
Training and Ministry of Personnel, PG and 
Pensions have been issued detailed instruc-
tions regarding official dealings between the 
administration and MPs and State Legisla-
tures vide their CM No. 25/19/64-ESTS(A) 
dated 8.11 .1974. These guidelines were 
recirculated pm 23.6.88 and 23.4.91. A copy 
of these is enclosed as Statp.ments I, II, III, 
and IV and V. 

STATEMENT· I 

NO.11013/4/91-ESTS,(A) 
GOVERNMENT OF INDIA 

MINISTRY OF PERSONNEL. P.G. & 
PENSIONS 

DEPARTMENT OF PERSONNEL & 
TRAINING 

NEW DELHI, DATED, 23.4.91 

OFFICE MEMORANDUM . 

• Sub: Official dealings between the 
Administration and Members of Parliament 
and State legislatures-Observance of prope; 
procedure-instructions regarding. 

The undersignd is directed to refer to 
Department of Personnel & A.R. O.M. No. 
25/19!64-Ests. (A) dated 8th Nov., 1974 
govern (copy enclosed) wherein broad 
guidelnes have beei,laid down to govern the 
official dealings between the administration 
and the Members of Parliament and State 
Legislaturos. These guidelines were recir-
culated vide this Department's O.M.No. 
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11013/10188 Ests. (A) dated 23.6.1988. All 
Ministries and Departments are once again 
requested to bring these institutions to the 
notice of all concerned for strict compliance. 

Hindi version will follow. 

To, 

SD/-
(M.S. Bali) 

Deputy Secretary to the Govt. of 
India. 

All Ministries IDepartments of the Gov- . 
emment of India. No. 11013110188 -Ests. 
(A). dated 23.4.1991. 

Copy forwarded for information to :-

1. OIoC& AG. 

2. U.P.S.C. 

3.C.V.C. 

4. All Union Territory Administrations. 

5. All attached and subordinate offices 
of Ministry of Personnel, P.G. & Pensions 
ar'ld MHA. 

6. All Officers/Sections of Ministry of 
rersonnel, P.G. & pensions and MHA. 

7. Cabinet Secretariat w.r.t. their D.O. 
No. 711213190 Cab. dated 15.2.1991. 

SD/-
(M.S. Bali) • 

Deputy Secretary to the Govt. of 
India. 

STATEMENT-II 

NO. 2511964 -ESTS. (A) 
GOVERNMENT OF INDIA 
CABINET SECRETARIAT 

(DEPARTMENT OF PERSONNEL & 
ADMINISTRATIVE REFORMS) 

NEW DELHI, THE 8TH NOV., 1974. 

OFFICE MEMORANDUM 

Sub: "'icial dealings between the 
Administration and Members of Parliament 
and State Legislatures -Observance of 
Proper procedure-Instructions reg. 

The undersigned is directed to state 
that Members of Parliament and State 
Legislature occupy in our democratic set-up 
a very important place as accredited repre-
sentatives of the people. They have impor-
tant functions to perform under the Constitu-
tion and they may occasionally find it neces-
sary to seek information from the Ministries! 
Departments of the Govt. of India or the 
State Govts. , or make suggestions for their 
consideration or ask for interviews and allied 
public duties. In this c;onnection, certain well 
recognised principles and conventions oto 
govern the relations between Members of 
Parliament and of State Legislatures and 
Govt. Servants have already been estab-
lished. These principles and conventions 
were communicated in Ministry of Home 
Affairs (now Deptt. of Personnel and Admin-
istrative Reforms) Office Mem!)randum No. 
25/29/56-Ests.(A) dated the 28th Au-
gust,1957 and Office Memorandum No. 251 
6/68-Ests.(A) dated the 27th March,1968 
(Copies enclosed as Annexure I and II re-
spectively). However, on a review of the 
position it has been considered necessary to 
reiterate, and to spell out in some detail, the 
principles and. practices that should govern 
the relations between Members of Palia-
ment and of State Legislatures and Govern-
ment Servatns. The instructions in this re-
gar:d are contained in the subsequent para-
graphs. The Ministry of Finance etc. , are 
requested to bring the contents of this Office 
Memorandum to the notice of all concerned 
for guidance and strict compliance. 

2. The two basic principles to be borne 
in mind are (i) that Govt. Servants should 
show courtesy and consideration to Mem-
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bers of Parliament and of State Legislatures 
and (ii) that while they should consider care-
fully or listen patiently to what the Members 

I of Parliament and State Legislatures may 
have to say, they should always act accord-
ing to their own best judgement, 

3. It should be the endeavor of every· 
officer to help the ~4embers of Parliament 
and of State Legislatures to the extent pos-
sible in the discourage of their important 
functions, under constitution. In cases, 
however, where an officer is unable to ac-
cede to the request or suggestion of a Member 
, the reasons for his inability to do so should 
be courteoously explained to the Member. 

4. It is realized that many officers have 
very heavy public duties and resposibililies 
and if they are to function effectively they 
should be permitted to plan out their day's 
work with some care and adhere to the plan. 
An officer should feel free to set apart some 
hour when he ca refuse to meet visitors 
without being considered guilty of discour-
tesy, lack of consideration and the like. He 
should, however, set apart sometime every-
day when anybody can see him and, within 
these hours and also during other office 
hours in which he is to meet visitors he must 
give priority to Members of Parliament and of 
State Legislatures except when a visitor has 
come by previous appointment and a Mem-
ber of Parliament or of a State Legislature 
has come without an appointment. In such a 
case he should see the Member of Parlia-
merit or of a State Legislature immediately 
after he has "!'let the visitor who had come by 
previous appointment. Any deviation from 
an appointment made with a Member of 
Parliament or of a State Legislature or in-
deed with any other person must promoptly 
be explained to the Member concerned so 
that the least possible inconvenience is 
caused to him and a fresh appointment 
should be fixed in consultation with him. 

5. When a Member of Parliament or of a 

State Legislature comes to see him, an offi-
cer should rise in his seat to receive the 
Member and to see him off. Small gestures 
have' symbolic value and officers should, 
therefore, be meticulously correct and cour-
teous in their dealings with Members of 
Parliament and of State Legislatures. 

6. Similarly seating arrangement at 
public functions should receive very careful 
attention at all times and it should be en-
sured that there is no room any misunder-
standing on this score. The position of 
Members of Parliament has been clearly 
brought out in the warrant of precedence 
approved by the President. MPs appear at 
Article 30 above officers of the rank of fuD 
Central or equivalent. Secretaries to the 
Govt. of India, etc. The instructions appended 
to the warrant of Precedence also lay down 
that when Members of Parliament are in-
vited en block to Major State functions, the 
enclosure reserved for them should be next 
to the Governors, Chief Justice, Speaker of 
the'Lok Sabha, Ambassodors etc. A further 
provision in the instruction is that the Mem-

. ber of State Legislatures who, owing to their 
presence in Delhi happen to invited to State 
functions, should be assigned rank just after 
Members of Parliament. To avoid incvon-
venience to Members of Parliament and of 
State Legislature who may come late, the 
block seats meant for them should be kept 
res'erved till the end of the function and 
should not be occupied by other persons, 
even though they may be vacant. The seats 
provided for them should be atleast as 
comfortable and as prominently placed as 
those for officials. 

7. Letters received from Members of 
Parliament and of state Legislatures should 
be acknowledged promotly, All such fetterS 
should receiv~ careful consideration and 
should be responded to at an appropriate 
level and expeditiously. The officers should 
furnish to Members of Parliament and of 
State Legislatures when asked for, such 
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information or statistics relating to matters of. 
local importance as al8 readily available and 
are not confidential. In doubtful cases in-
structions should be taken from a higher 
authority before refusing request. 

8. While the official dealings of Govern-
ment servants with Members of Parliament. 
and of State Legislatures have to be regu-
lated as stated in the previou~ paragraphs. It 
is necessary to invite the attention of Govt. 
Servants to what is expected of them in their 
individual capacity in respect of their own 
grievances in the matter of conditions of 
service. Under the relevant Conduct Rules, 
governing them, Govt. Servants are prohib-
ited from bringing or attempting to bring any 
poUlical or other influence to bear upon any 
sup8rior authority to further their interests in 
rasped of matters pertaining to their serv-
ices under the Govt. Therefore, a Govt. 
Servant is not expected to approach a 
Member of Parliament or.of a State Legisla-
ture for sponsoring his individual case. 

SO/-
(P.S. Venkateswaran) 

Under Secretary to the Government . 
of India. 

To, 

AU MinistrieslDepartments of the 
Govt. of India, etc., with usual number of 
~oopies. 

Sl'ATEIENT" 

Copy of Ministry of Home Affairs (now 
DepIt. of Personnel & A.R., O.M.No. 251291 
68 -&ta. (A), dated the 28th Aug •• 1957. 

Sub:- a.ervanoe of courtesies by offi-
e»rsof1heGovt. of lndiainthelrdHJings with 
MeIf.Oers of Parliament. 

• has been bIought to the notice of the 

Govt. by certain Members of Parliament that 
instances have oocured in which Members 
of Legislatures have not been accorded by 
Govt. Officers the consideration and regard 
which their position in the public life of the 
country ..-quires. Govt. of India have no 
doubt that lapses, if any, in this respect 
cannot be intentional and that .there is no 
desire to be discourteous or rude. Neverthe-
less, Govt. of India would like to remind all 
officer's that due courtesy and regard to the 
representatives of the people are desirable 
in the larger interest of the country. The 
Members of parliament have importarrtfunc-
tions to perform under the Constitution and it 
should be the endeavor of every officer to 
help them to the extent possible in the dis-
charge of their functions, In cases, however, 
when officers are unable to accede to the 
request or suggestion of Members of Parlia-
mentthe reason's for officer's inhabilitytodo 
so should be courteously explained to them. 
For purposes of interview, Members of Par-
liament should be given preference over the 
visitors, and in the very rare cases wh~re an 
officer is unable to see a Member of Parlia-
ment at a time aboUt which he had no previ-
ous notice, the position should be politely 
explained to the Memb6r another appoint-
ment fixed in consunation with him. The 
same courtesy and regard should be shown 
to Members of legislatures attending public 
functions where, in particular, seats befitting 
attending public functions where in particu-
lar, seats befitting their posnion should be 
reserved for them. 

2. Ministry of Finance etc. areraquested 
to bring these instructions to the notice of all 
concerned. 

Sl'ATBENT-IV 

Copy of Ministry of Home AffaIrs (now 
Oeptt.ofPersonnel&A.R.)O.M.No.25J6168 
·Ests. (Al. dated the 27th Mar., 1968 • 

Sub: OffIcIal dealings between the 
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Administration and Members of Parliament-
Observance of proper procedure Instl\!C-
tions regardlng-

As the Ministry of Finance, etc. are 
aware, instructions were issued on 28th Aug., 
1957 (vide copy enclosed) emphasising the 
need for observance of proper courtesies by 
officers of the Government in their dealings 
with Members of Parliament. In Continuation 
ofthase instructions, it is further emphasised 
that where any meeting convened by Gov-
ernment is to be attended by Members of 
Parliament, special care should be taken to 
see that notice is given to in good time 
regarding the date, time •. venue etc. of the 
meeting, It should be ensured that there is no 
slip in any matter however minor it may be. 

2. Ministry of Finance etc. are requested 
to bring these instructions to the notice of all 
concerned. 

STATEMENT -v 

No. 11813110f88..Eatt. (A) 
Government of India 

Ministry of Personnel. P.G •• Pan.lone 
(Department of Personnel. Training) 

New DeIhl, the 23rd June, 1988 

Sub: Official dealings between the 
I Administration and Members of Parliament 

and State Legislatures Obser· 
vance of proper procedure Instructions reg. 

The undersigned is directed to say that 
broad guidelines goveming the ofIicI81 deal-
Ings ~ the administration and the 
Members of Parliament and State Legisla-
tureswarelald doWn In the then Department 
of Paraonnel. A.R. O.M.No. 25119164 Eats. 
(A) dated 8th Nov., 1974 and aD Ministries & 
Department were req~ to bring these . 

in~truc:tions to the notice of all concerned for 
guidance· and strict compliance. A copv of 
the instructions is enclosed with the request 
that the same may be brought to the notice 
of all GeM. servants once again for guidance 
and compliance. 

. To, 

SdI-
(A. Jayaraman) 

Director 

All MlnistrieslD&partmentoftheGovt. 
of India. 

[English] 

Report of Experts' Committee on BODO 
Problem 

1579. SHRIGEORGE FERNANDES: 
SHRI SHIV SHARAN VERMA: 

Will the Minister cA HOME AFFAIRS be 
pleased to stat.e: 

(a) whether the Experts' Committee 
appointed by the Union Government for 
evolving a political solution of the BODO 
problem has since submitted its report; 

(b) if So, the main ·recommendations 
made therein; 

(c) thefolJow-upaclion takeMJeing taken 
thereon; and 

(d) if not, the time by which the Commit-
tee is likely to submit its ;eport l' . 

THE MlNlSlER OF STAlE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STAlE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (8) No, Sir. 

(b) and Ccl. Question does not .... 
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Cd) The Committee is .xpected to submit 
its report by 31st MaJch, 1992-

[TtanSIaIio!JJ 

Ca) the training programmes being 
organised by National Scheduled Castes 
andScheduledT .... Fin~D.,.lopmant 
Corporalion (NSFDC) for th. weIfar. of stu-
dents; 

. (b) the expenditUI'8 Incurred thereon 
1580. SHRIMATI SHEELA GAUTAM: . duringeachofth.Jastth .... years.statawise; 

Will the Minister of PETROLEUM AND 
NATURAL GAs be pleased to state: 

(a) the countries from which the various 
petroleum products imported during each of 
the last years and the amount involved 
thereon separately country wise; 

(b) whether any agreement has been 
signed for import of various petroleum prod-
ucts during 1992-93; and 

(c) I so, the details thereof? 

THE MINISTER OF PETROlEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Oil importsar.done both under 
term contracts and through spat purchases, 
Spot purchases al'8 not always relatable to 
specific countries. Total import bill for the 

I inport of crude oil and peboIeum products 
during the years 1989-90 and 1990-91 was 
As. 6344.06 aores and abot.Jt As. 10178.83 
aores respectively. 

. (b) and (e) • Some agreements c0n-
cluded in 1991-92 for the supply of crude oil 
and patroluem products". continue in the 
financial yea' 1992-93 8110. 

1681. SHRI J. ~ MD: WIt the 
........ GI WELFARe be ....... II» ... : 

Cc) whether any organisations other 
than NSFDC is being involved in such pr0-
grammes; and 

. (d) if so, the details thereof and the 
amount spent by them during the said pe-
riod?· 

THE MINISTER OF WELFARE (SHRI 
SrrAAAM KESRI): (a) 50 training pro-
grammes to train 3953 sea and ST. have 
beensanctionedfrom 1990-91 to date by the 
National Scheduled Castes and Scheduled 
Tribes Anance Development Corporalion 
(NSFDC). 

(b) A sum of As. 40.69 lakhs has been 
sanctioned, out of which As. 7.91akhs have 
been released. Statewlse details are given 
in the Statement. 

(c) and (d). All the training programmes 
have been organised by NSFDC in c0llabo-
ration with training centl'8S like National 
Institut8 for Enterpreneuers and Business 
o.v.tapment. Delhi; Rajasthan Consultancy 
Organisation, J.r ; AuIomobiIe AIeoc:ia-
tionol Upper India, New Delhi; Pitman Train-
ing Centre, New Delhi; YMCA, New o.Ihi; 
Jain Commen:ial CoI9, New DeIU and 
AbhIbMBank,Gurgaon, NSFDCpnwIdea 
80% of the cost and the Nmainlng 40% Ia 
Manged by the lnIdIuIeorbytheconcemed 
State Scheduled c.c..1ScheduIIId T ..... 
DevelapmettOolpcnlion. 0.....01 expen-
dIure .. giVen In the AnMxure Nt __ to --
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PHALGUNA 15, 1913 (SNC'A) 

, .• tncr ••• In prIarIlJ ..... or LPG 
ConnecIIone to ......... or ...... ..wt 

1582. SHRI HARISHNH CHAVDA: WiD 
the Minister of PETROLEUM AND NATU- . 
RAL GAS be pIeued to «ala: . 

Ca) whether 1118 GoVernment have .... 
, ceivad any request from the Members of 
Farliament to. incraase their~ quota of . 
,~ connectlOflS; 

(b) if so, the details tl-.reof; and 

(c> the action taken thereon? 

THE MINISTER OF PETROlEUM AND 
NATURAl GAS (SHRI B. SHANKAR-
~D): (a) to (c). There is no such pr0-
posal at pntMnt to incrNee the quota of 
LP.G connections to be released on the rec-
ommendations of MPs. 

LPG Dlelrlbutionahlp to local people of 
Mlhantahtrll 

. 1583. SHRI MOHAN RAWALE: Wdlthe 
Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

Ca> the details of the propOsals of the 
Bharat Peboleum and Hindustan PetIoIeum 
to give ctistrbIIcnhip of LPG to local people 
of Maharashlra; . 

(b) Whelherlnelruclionsinpapaeedto 
be issued in this regard; and 

(c) • 80, the d8bIIIa~? 

THE MINIS11:RoF PETROLEUM AND 
NATURAL GAS .(SHRI B. 'SHANKAR-
~):(a)Am:"I."lI)the ,I It ngulde-
~ ...... ...., ...._ ~ bJ the 01 
INIIlIIriI all CMI" 1ndIa·1ncIudIng ......... la;.,.._whDtuIIII .. ..__ .. .. · ...... · ............. tD_ 

(b) and (c). No change ill papoeed. 

Popu..alDn _ .... ,111 c..... 

1584. SHRI SHARAVAN KUMAR 
PATEL: WHlthe ltinisterof HOME AFFAIRS 
be ~ to state: 

(a> the increase in population recorded 
as par 1991 census State-wiseIUT wise; 

(b) the growth rate of papulation re-
corded during this decade 88 cornpInd to 
that in the earlier dacade StahWUnior1 T8rrI-
IDrywille; 

(c) which of the ... regIsteNd • de-
cline in the growth rate and which ahowed in 
increase and to what extent; and 

(d) the increase in rural and urban 
population and the growth fIIIe in each sec-
tor. StaleIUnion TerrIory wiSe and tl-. mat.-
female break up thereof? 

THE MINISTER OF STATE IN THE 
MWISTRYOFPARJAMENTARY AFfAIIS 
AND MINISTER OF STATE IN THE MINIS-
lAv OF HOME AFFAIIS (SHRI lUI. 
JACOB) .: (a)The mer... in papullllian 
rICOIdIdlnlhe1991 CensusCMl'thepapu-
IDIDn _ rICOIdId in the 1981 Census far 
........... andUnion T.,iIaI ... IsgiveliIn 
CDbnn 2 of StIIament-I ...... . 

(b) The growth .... of papullllion dur-
inglhe~ 1981-1~1 and 1971-81 far 
............. UniIInT ........ tIIIawn 
In caIumns 5·'" 8 ....,..,.., of ..... 
ment-L 

(Cl The -- of .. s..AJnian 
TenIDriIa whi:h .. aill' .. .... 
w. .. gRIIIIlh ............ ,.,_ 
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91 co~to 1171-81; IIndtMnamasof 
StatesIUnion TerriIDriaS wttiI' have regis- . 
tered an increase In the gtOWIh I'Ilt8 during 
the decade 1981-91 COfnpanId to 1971-81· 
.. given in Statement -IV enclaeed. The 
percentage decline in the growlh rale and 
the percentage increase in the gmwth rate 

. are also indicatad against the StataIUnion 
Territories concerned in the same state-
ment. 

, (d) The increase In rural and urban 
popuIaIiDn II furnished in columns 3" 40f 
Stateinert .. for penIOnS, In columna 3 and 4 

. of St8leInent.Ufor males 8nd columns 3 and 
4 of ~-III for fern ..... The growth 
rates of population for rural and urban sec-
tors are given In columns 6 and 7 of Stale-mem-' tor persons. columns 6 and 7 ot 
Statement-II for maI8s and columns 6 and 7 
Statement-1ft for females. 
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PIIft To Tackle TII1OI'IIrn 

1585. SHRI SHARAVAN KUMAR 
PATEL:WIIlthe Minister of HOME AFFAIRS 
be pleased to state: 

. (a) whether any plan to tackle terrorism 
was. evolved at the Seventeenth Meeting of 
the Central Zonal Council ~ in Lucknow 
on January 8,1990; 

(1;,) if so, the details thereof; and 

(c) the progress made in implementa- . 
tion of the said plan so far? 

. THE MINISTER OF STATE· IN THE· 
. MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFARS (SHRI M.M. 
JACOB): Ca) to (c). The Government is fully 
alive to the situation created by the terrorist 
elements in the country and is detarroine to 
ensure that a durable dimate of peace and 
stability prayails through out the country. 
ThepoliCyottheGovernmentistodealfirmly 
with the terrorist elements in the cOuntry. and 

.,. simultaneously step up socio-economic 
development in the affected _to redress 
the genuine grievances oUha people. Vari-
ous steps are being taken by the Govern-
ment in this direction with.the dose coopara- . 
tion of the State Governments concerned. 
The Central Government is rendering all 
possible aasistanca to the affected States in 
the form of additional para-mirltary forces. 
provision Of training facilities to the State 
police pertOI'IneI, improved communication 
facilities 8fc.. 

Political Settlement t.Tamll'. 
Problem 

1586.SHRISHRAVANKUMARPA'TB.: 
WIIthe Mlnilterof EXTERNALAFFARSbe . 
pleased 10 stale: . 

Tamil's problem was discussed during the 
recant visit by the Foreign Minister of Sri 
Lanka; and .. 

(b) if so. tlMt details thereof ? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI): (a) 
and (b). The .Sri Lankan foreign Minister 
visited Delhi from 5 to 7 January 1992forthe 
first session of the Indo-Sri Lanka Joint 
Commission. 

In discuSsions on the ethinic situation in 
Sri Lanka, both sides agreed that only a 
nego_liatad politicalsettlamentwithinthe unity 
. ana integrity of Sri Lanka would bring a 
lasting solution to the ethnic problem. We 
reiterated that the political framework ere-
ated by the 13th Amendment to the Sri 
Lanka Constitution following the Indo-Sri 
Lanka Agreement remains a const~ 
point of reference for any future negotia-
tions. 

Un Resolution on EquatIon of ZIonlem 
with Racillll 

1587. SHRI VLJAY NAVAL PATIL: 
SHRIMATI MALIN I BHAT-

TACHARYA: 

WiD the Minister of EXTERNAL AF-
FAIRS be pleased to stale: 

(a) whether India voted at the UN G9fI-
eral Assembly in favour of reacinding an 
earlier U.N. reaolution equating zionism with 
racism; . 

(b) Wh8ItIer this stand was taken after 
any request from anr foreign COUI'III'y; 

(c) wtMIharthia I~ any change In 
india'. Mand on W .. Mia; and 

(d) I .. -the ..... theNof ? 
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THE MINISTER OF EXTERNAL AF- . TRI: WIll the Minister of AGRICULTURE be 
FAIRS{SHRIMADHAVSINHSOLANKI):(a) pleased to state: 
':fes, Sir. 

(b) No, Sir. But the decision was taken 
. in consultation with some countries. 

(c) No, Sir. 

. (d) Does not arise. 

High Lavellnter MIn ........ Teem to . 
Moscow 

1588. SHRI VLJAY NAVIL PATlL: . 
SHRI CHITTA BASU; 
SHRlGEORGEFERNANDES: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:· . 

(a) whether a bigh-level inter-ministerial 
team headed by the Foreign Secretary had 
visited Moscow to discusS bilateral issues; 
and 

(b) if so, the details theraof? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI): (a) 
Yes, Sir, in mid-January, 1992. 

(b) The team held extensive discus-
sions with its Russian counterpartaon differ-
ent aspects of bilateral cooPeration with a 
view to defining new parameters forstrudur-
lAg bilateral cooperation between the Rus-
sian Federation and India in the context of 
the changes which oc:cured in the former 
USSR. Discussions covered Economic. 
Technollgical, Defenceand Political aspects 
of bilateral relations. They were uaefuL . 

[T~ 

1581.SHRIRAJNATHSONKARSHAS-

(a) whetherplneapple growers of North-
Eastern Slates are facing great difficulties 
due to increase in cost of production and 

. nOl'l-8vailability of marketing fldly; 

(b) if so, the details theraof.; and 

(c) the steps takenT proposed to be 
taken by the Govemment to helpthese pine-
apple growers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (S"RI . 
MULlAPP~ Y RAMACHANDRAN): (a) 
The Ministry has nat received any report 
from the Governments of the North-Eastern 
States regarding difficulties due to increase 
in cost of production and non-availability of 
marketing facilities for pineapple. 

(b) Does nat arise. 

(c) (i) Government Of Incla through the 
National Cooperative Dawelopment C0rpo-
ration (NCDC) and National Horticulture 
Board (NHB) is strengthening market inf~
structure for marketing the hOrticulture pr0-
duce inclucfmg pineapple. 

(il) Government of India Is also imple-
menting Market Intervention Scheme on the 
request of State Governments toassialpine-
apple growers at the time of glut in the 
market. During JUnNuly,1990 . NidionaI 
Agricultural Cooperative Marketing Federa-
tion (NAFEO) pmcurad 12.20 metric mnnes 
of pineapple 4' ~ 701- Per Kg. 

. (In) Th8 NortM:astern Regional Agri-
.. - cultural Markatlng Corporation Ud. (HER-

AMAC) has aIrMdy .. up a CONl8I"'. . 
plant in Tripura for pineapple pI'OCllIIg to . 
utilise awpIua produce. 
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1590. SHRIMATI VASUNDHARA 
.. ~: Wal the Minister of PETROlEUM 

AND NATURAL GAS be pI8asad to state: 

Ca) whether some Calcine PetIOIeum 
Coke(CPC) smaI sc;aIe units in Assam, 
West Bengal, Orissa and Bihar .. f&dog 
serious financial aisIs; and 

(b) If so, the stepstaken or proposed to 
betaken to make adequate aIIocaliDn of raw 
mataiaIs to those units to make them vi-
able? . 

.• _ THEMlNlSlEROFPETROlEUMAND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (b). After meeting the ,.. 
quirementaf captiveclacining units of PWIic 
s.ca UndertaIcings the balance avalable 
quardy 01 Raw Petroleum Coke is allotted 

. to the recagnised Calcining units on equi-
table basis prond8d to their 1icencedIas-
......d capacity. 

Frulla8nd V • ....,. projIcta 

1591. SHRIMATI VASUNDHARA 
RAJE: Will the MinIster of AGRpJLTURE 
be· ...... to stale: 

(a)whalh8rIhaNalional Dairy Develop-
IIMII'It BoaId propose to launch fruiI and 
wgetabIe pmdaJIion projedII; 

(b)ifao. the States ......... projec:ts 
.. pIOpOII8d to be BInched; 

. Cc) the amount ......ud for 1heM 
ptUjecIs. and 

(d) "'---Giwen to1he .... 1 . 
1ltE MINIS1ER a= STATE II nlE 

MlNlSlRY OF AGRlOUllURE· (SHRI 
MULLAPPALL y. RAMACtiANDRAN): Ca, 
and (b). National DaIry ~ Board 
Is In the proceIS of preparing a feaai)ilily 
study for markating-offruit and vegetables in 
some rnaior cities 01 the country. The Ioca-
tionswRlbefmalised bas8d on the findings of 
the feasibility study. . 

(c) and (d). The amount earri1aItcad for 
the project and the assistance to be given to 
individual States can only- be finalised after 
the feasiblly study is completed. 

[TtanSIaIim] 

ConaIructIon of fishing Harbours In 
Gujarat . 

1592. SHRI KASHIRAM RANA: Willthe 
Minister of AGRICULTURE be pleased to 
state: 

Ca) whatherthe Government of Guj8rat 
has submitted any proposal to the Union 
Government for cOnstruction of fishing har-
bours In the State: 

(b) If SQ, the detaits the~ ; and 

(c).the deasion taken thereOn? 

nlE MINISTER OF STATE IN THE 
MINISTRY OF AORICUL TURE (SHRI 
MULLAPPALLY RAMAcHANDRAN): .Ca) 
Yes, Sir. 

(b) and (4 (i) MANGROL-Phase -ii 
Fishery Hnour 

The Mangrol-Phase-I was completed 
in1985 wiIh cost 88Iimat8 of RB. 130.00 
Iakhs. In Februay. 1991 the State Govern-
ment submlltM paposaI phase II at an 
estirnDd COIIaf As. 500.00 Iakhs . 

CIarIIicaI:iaII obtained hum State G0v-
ernment have been fumIIhecI to· the plan-
nina CommieIionfarfinaliaingtheirapprUsaI 

(ii)JakhIu FiIIWIr HaIbow-The pIOject 
~ tor COMIruCIlIDn of Jakhau fishery 
HaIbour ........... bV ... SlaleGovem-
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rnent of Gujarat in February. 1991 at an 
estimated cost of As. 953.00 lakhs. The 
project proposal was clrculat~ to appraisal 
agencies and the points raised by them have 
been communicated to the State Govern-
ment for their comments in April. 1991. 

, 
DleeellPetrol Storago at Su~at 

1593. SHRI KASHIRAM RANA: Willthe 
Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) the petrol/diesel storage capacity at 
Surat at present and five years ago ; and 

(b) the steps taken by the Government 
to increase the storage capacity? 

THE MINISTER OF PETROlEUM AND 
NATURAL GAS (SHRI e. SHANKAR-
ANAND): (a) The capacity for .storage of 
petrolldiesel available at Surat is approxi-
mately 6132 Kilometres. There are has been 
no change in this during the lasl five years. 

(b) The oil companies are in touch with 
the Government of Gujarat for allotment of 
suitable land in order to increase the storage 
capacity ... 

[English] 

New LPG Plant·ln Kerala , 
1594. SHRI KODIKKUNIL SURESH: 

Will the Ministar of PETROlEUM AND 
NATURAL GAS be pleased to state: 

Ca) whatharthe Government hav.taken 
any . declaion to set up new LP~ Plant 
State;and at KaRam· district in Kerala· 
State;and 

(b) If so, the tima by which it is likely to 
be Ht up? 

nlEMlNtSTEROFPETROLEUMANO 

NATURAl GAS CSHRI B. SffANKAR-
ANAND): (a) An LPG bottling plant Is pro-
posed to be sel up at KoHam· district in 
Kerala. 

(b) As per the schedule WOtked out by 
the IOC. the project is likely to take about 6 
months to complete from the date of acqui-
sition of the land. 

Banana Plantation 

159!i. SHRI GOPI NATH GAJAPATHI: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whetherthe Governmentproposeto 
bring more areas under banana plantation in 
the country; 

(b) if so, the details thereof ; 

(c) whether the Government propose to 
provide incentives to smanfarmers in Orissa 
to take up banana plantation ; and 

(d) if so, the details thereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICUl1\JRE (SHR\ 

. MULLAPPAll Y RAMACHANDRAN): (a) 
and (b). Yes, Sir. The areas under Banana 
Cultivation are being increased in Bihar, 
Madhya Pradesh, Orissa, Maharashtra, 
Karnataka. Gujarat, Tamil Nadu and North 
Eastern States. 

(c) and (d). The GovernmemofOrissa is 
implementing a scheme under which 3500 

. ~are area will be covered under Banana 
durirtg 1992-93. This includes aboul2S00 
hectares compact area plantation and 944 
hedanlundarTribal araas. 118 Ttbllblocks 
have been selected. A subsidy of As. 31251 
- per h~are is provided to Small and mar-
ginal fanners and As. 25001- per hectare to 
'trbeI farmers. 
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·Incr ••• In Rate of Gil- .CommIa1on 

1598. SHRI GOVINDRAO NIKAM: Will 
1he·MlnIsler of PETROLEUM AND NATU-
RAl. GAS be pleas$d to state: 

(a) whether All India LPG Distributors 
Organisation has demanded increase in the 
rete of gas commission; . 

(b) if so, the present rate thereof and the 
rate of commission· demanded by the said 
organisation; .. ' ' 

(c) whether the Govemment havetaken 
any deciaion in this regard; 

(d) if so, the details thereof; and 

(e) H not, the reasons therefor? . 

THE MINISTEROFPETROLEUMAND 
NATURAl. GAS (SHRI B. SHANKAR-
ANAND): (8) Yes, Sir. 

(b) The present rate of commission is 
As. 5.10 pir cylinder of 4.2 kg. The Associa-
tion has asked for a standing formula for 
flxing ... commission base on various 
factors. 

(c}to (8). The matter is underconsidera-
tion 'of 1118 ~rnment.aIong with the rec-' , 
ommendations of the Oil Price Review ' 
Commltt •• 

Production of Specte. 

1597. SHRf GOVINDRAO NIKAM: WUI 
the MiniII8r of AGRICULTURE be pleased 
to state: 

(a) .eaetherproduction of species in 1he 
.countIy .decreasing; 

, . I 
. . 

(b) II." '!he .... ~ th ... .,: III'id 

(c)the_tak8~tobetaken 
by the Government for increasing the pm-
dUdion of species? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRI¢UL TtiRt; (SHRJ 
MULlAPPALL Y RAMACHANDRAN): (a) 
and (b). The production of Spices that stood 
at 5.825 Lakh tonnas by the end of 1984-85 
~ed to 19;6031akh tonnes by the end 
of Seventh Plan (1989-90). The expected 
production by the end of 1991-92 is 20. n 
lakh tonnas. 

(c) Government of India is implement-
ing a Central Sector Integrated Programme 
for Development of Spices during 1991-92 

. with an outlay of Rs. 15.00 crol'8$. The 
measures being adopted under the.Scheme 
for increasing ~qction of spices are: 

i) Productionanddistributiohoflmpraved 
high yeilding planting 'material of pepper, 
clove and nutmeg; 

ii) Production of nucleou8 planting ma-
teriallfoundat~n seed of pepper, ginger, 
turmeric, chillies and minorspicas, 

iii) Distribution of input-kits for pepper 
an~ minikita for minor spicas; -

iv) Supply of plant proteclion sprayers 
for pepper; 

v} Rehabl&tatlonof old pepper gardens; 

vi) laying out pepper demonstration 
plots; , 

viI) EstablIshment -of -demc)nstfatton- ' 
cum'j)f'0g8ny gnens for spices In North 
Eastern region including Welt Bengal ; and 

viH) Training of farmers on farm poe-
enlng of spices. . 

It is.~,tD·~ ttw·CenlflII 
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Sector Integratad· Programme fQr Develop-
mentof Spices during 1992-93 with incnuad 
financial out lays. 

011 DrlWng ~ HlmIlChllI PrIIdMIt 

1598. PROF. PREM DHUMAL: WID the 
Minister of PETRt)LEUM AND NATURAL· 
GAS be pleased to Nierta the repty given ta 
UnstarradO.No.19890n8thJanuary,1991 
and state: 

(a) whether Oil drilling work has since 
been started in ChangW-Talai in Himachal 
Pradesh; and 

(b) if so, the progress made so far in this 
regard? 

THE MINISTEROFPETROlEUMAND 
NATURAL. GAS (SHRI B. -SHANKAR-
ANAND): (a> Yes, Sir, on 19.3.1991. 

. -(b) Till 27.2.1992 well Chang.,--Talai- 1 _ 
had been drilled uplo a depth of 3308 metres. 

[English] 

. b1crene In Quota of I<M'oaarie to 
Kera .. and Karnataka 

1599. SHRI KODIKKUNIL SURESH: 
SHRI RAM CHANDRA VEER-

APPA: 

-I Will the Minister of PETROlEUM AND 
NATURAl GAS be pleased to state: 

(a) whether the Governments of Kerala 
and Kamataka have approached the Union 
Govemment to increase the quota of Kero-
sene; and 

. (b) If 80. the action taken thereon? 

THeMlNlSTEROFPETROLEUMAND 
NATURAl· GAS ·(SHRI B. SHANKAR-
ANANOt. ,., ,Yea. Sir. 

(b) Requests, whenever nIC8Ived, are 
oonside~ and decisions taken keeping In 
view various facas. including products 
availability, natural clemitlea 8IIC. 

[ Tl8I1s1a1fon) 

tncr .... In Income limit far .... IIIltrIc 
Scho .... 1p 

1600. SHRI ARVIND NET AM: Will the 
Minister of WELFARE be pleased to state: 

(a)Whetherthe UnIon Govemment have 
- recieved any propos8J from the Government 

of Madhya Pradesh for Increasing the !R-
oomelimit of the parentsl guardians for eligi-
bility to grant post-malric achoIarahip to 
chidren and to link the income limit with the 
price _ index under the Centrally Sponsored 
Scheme; and 

(b) if so, the action taken in this regard? 

THE MINISTER OF WELFARE CSHRI 
~ITARAM KESRI): Ca) Yes. Sir. 

(b) The matter is under consideration • 

(English] • i" 

PolIce V .... ftQatlon for PaIiPort S ...... 

1601. SHRlMAn DL KUMARI BHAN-
DARI: Will the Minister 01 EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether the Govemment propose to 
scrap the existiag practice of P6Iice Verifica-
tion for passport seekers; 

(b) if so, the details thereof; and 

(c) If not. the ,..,.. therefor? 

THE MINISTER OF EXTERNAl AI=-
FAIRS CSHRIMADHAVSINHSOI.ANKI):(a) 
No, Sir. 
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(b) Does not arise. 

(c) Police verification is required to 
comply with certain statutory proisions oflhe 
Passports Ad. which are based on consid-
erations of national sovereigntY, integrity 
and security. 

[ Tnmslation) 

Development of Central Security 
Forces In Naxallte Affected Stat .. 

1602. SHRI ARVIND NETAM: Will the 
Minister of HOME AFFAiRS be pleased to . 
state: > 

(a) the number of companies of Central· 
Security Forces deployed in Madhya Pradesh 
and other naxalite affected States during 
each of the last three years, State-wise; 
and . 

(b) the details of financial assistance 
provided by the Union Government to those 
States during each of the last three years, 
State-wlse? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) There was no deployment of 
~ilitary forces for anti-naxalite opera-
tions in Madhya Pr8desh and other Naxalite 
affected states during the last three years 
excepI: in Andhra Pradesh whete the aver-
age deployment was as follows:-

1989 - 7 Coys. 

1990 - 8 Coys. 

[English] 

SUnflower Seed • . 
1603. DR. Y.S. RAJASEKHAR REDDY: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the production of Sun-flower seeds 
during 1991-9~, State-wise; 

(b) whether mexican beetle is found to 
.be effective in controlling the parthenium 
weed, which is devouring sunflower plants; 
and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPAU Y RAMACHANDRAN): (a) 
The rabilsummer sunflower crop is still in the 
field and it is still somewhat early to arrive at 
firm estimates of production for 1991-92. 

(b) and (c). The Mexican beetle has 
been found to be an effective biological 
control agent of parthenium weed underfleld 
conditions in Bangalon'! and surrounding 
areas. Reports that this beetle devours 
sunflower plants have been found to be 
baseless. 

Winding up of Trade Mission and 
Infonnellon Centres of Erstwhll'e . 

USSR In India 

1604. SHRI GURUDAS KAMAT: Will 
the Mirlister of EXERNAl AFFAIRS be 
pleased to stale: 

(a) whether the trade mission andlnfor-
1991 ·25 Cays. mation centres of erstwhile USSR irllndla 

are Ike" to be wound up ; and 
(b) No F.onancial usistance was pro-

videdto any of1hese States, on this account (b) if 10, the r88$Ofll therefor? 
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THE MINISTER OF EXTERNAl AF-
FAIRS (SHRI MADHAVSINH SOt.ANKI): (a) , , 
Government have been Informed by the 
Russian authorities that 'the Trade Repre-
sentation of the former USSR continues to 
perform its functions as the Tra4e Repre-
sentation ofthe Russian Federation in India. 

As regards the information centres, ' 
Govemment have no information that the 
Russian authoritiGs intend to close them. 

(b) Does not arise. 
. 
[Translation] 

Ga. and 011 R ..... v •• near Bombay 
High 

1605. SHRI GOVINDRAO NIKAM: Will 
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state; 

(a> whether gas and Oil reserves have 
been found near the Bombay High; 

(bi if so, the details thereof; and 

(c) the steps taken by the Government 
to utilise them? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI 8. SHANKAR-
ANAND): (a) and (c). During 1991-92, a total 
of 3 oil and 2 gas strikes have,been made in 
the Western Offshore. More Work is required 
to be done to establish the extent of re-
serves. 

{English} 

HIndi Tralrilng to Non-Hincli Speaking 
OffIc1aJ8 

1606. SHRI PROBIN DEKA: WiU the 
Minlater of HOME AFFAIRS be pleased to 
state: 

! (a) thetotalslrerlJthof Non-Hindl speak-
ing Officials in the Union Govemment offices 
located in the North East Region; 

(b) the number out of them have been 
given training in Hindi so far and number out 
of t!'~m are yet to, be given training; 

(c) the action plan to give training, in 
Hindi" to the remaining Non-Hindi speaking 

, officials~ 

(d) whether there has been a downward 
trend in the number of offICials appearing in 
the Departmental Hindi examinations i.e. 
Prabodh, Praveen and Pragya during the 
last three years; and 

(e) if so; the details thereof and the 
reasons therefor? 

THE MINISTER OF STATE IN MINIS-
TRY OF THE PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a> 18,056. 

(b) (i) Trained - 1,254. 

(ii) Yet to be trained -16;802. 

(c) Whereeversufficient numberoftrain-
aas are available, full time training Centres 
undertheHindiTeachingSchamehavebeen 
set up. Elsewhere part-time centres have 
also been set up to meet the lower training 
requirements. Apartfrom this, trainingQtntres 
under departmental anangaments are IiIso 
run In some cases. Employees are provided 
incentives for passing prescribed examina-
tiqns under the Hindi 'Teaching Scheme 
through their own efforts as well. 

(d) No, Sir. 

(e) Does not arise. 
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At1IImpt to plant Bomb at DeIhl Airport· , (b) DiscussiOns at wrious. Jev8IS be-
. tweenthetwOStataGovemmentsh ..... been 

1607. SHRI GURUDAS KAMAT: Win heId.ThetwoChiafMinisterametinAugust, 
theNinisterofHOMEAFFAIRSbaplaased 1991 and sorted out some pending pmb-
110 state: .. " . IiitniS. Among ather thlnP; they decided 110 

(a) whether an altampt 110 plant a bomb 
at the Delhi Airport was foiled in January, 
1992; 

(b) if SO, the number of arrests m .. in 
this connection; 

(c) the extntmist group 110 which the 
arreslad permns belong to; and 

(d) the pracautionary measures baing 
taken in this t'egard? 

THE MINISTER OF STATE IN THE' 
MlNISTRYOFPARLIAMENTARY AFFAIRS 
AND MINisTER OF STATE IN THE MINIS-
1RY OF I:IOME AFFAIRS (SHRI M.M. 
JACOB): (a' No such attempt was made in 
January, 1992 

(b) to (d). Do no arise. 

...., DI8pute between. Asum Md 
Arunachal PraclHh 

1608. SHRI PROBIN DEKA: WiD the 
Minister of HOME AFFAIRS be pleased to .... : . . 

(a) wheIMr there is any tension be-
tween .As8MI and Arunachal Pradest1 aver 
the bard.- dispute; and 

(b) • to. the steps takanIpoposed to 
delulethetenlion between the two Stales? 

THE .... ISlER OF ·STATE IN lltE 
MlNlSTRYOFPARLIAMENTARY.AfTAIRS 
AND MINISTER OF STATE IN THE MWIS-
TRY OF HOME AFFAe (SHRI M.M. 
JAOOB):Ca)TensionbetW8anthetwoS1llles' 
has ........ Inthe plltOft .. boIder ...... 

" maintain stat .. quo. 

[ Ttanslalion] 

NatIonal Poultry Development ~. 

1609. SHRt GOVINDRAO NIKAM: WDt 
the Minister of AGRtCUL lURE be pleased 
to state: ' 

. (a) whether the Government proposeto 
set up National Poultry Development Board; 

(b) if so, the detaUs thereof ; 

(c) the objectives of this board; and 

(d) the time by which it is likely to be sat 
up? ". 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICUL lURE (SHRt K.C. 
LENKA ): (a) A proposal to set up a Nationa 
Poultry DweIopment Board has bean in-
dudad In the Eighth Five Year Plan pr0pos-
als. 

(b) to (d). Details of the proposal have 
not yet bean worked out. 

(EngIsh) 

Sllfeguard of In ...... of FI)Iane of 
indian OrIgin 

1810. SHRI SHAN!<ERSINH. 
VAGHELA: 

SHRI ATAl BIHARI 
VAJPAYEE: 

WIIthelln ..... ofEXERffALAFFAIAS 
be.-....-IO ..... : " 
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(a) whether ttle Indian diplomatic Mis-
sion in Fiji had to be closed In June, 1990; 

(b) if BO, the reasons thenrfor ; and 

(c) In what manner the Govemment of 
India is looking after the interests of people 
of Indian origin In FIJI? 

'1 . THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI): (a) 
and (b). Yes, Sir. The authorities in Fiji asked 
India on May 23, 1990, to close down its, 
mission in Suva. 

(c) The Govemment of Indla believes 
that restoration of democracy and recial 
harmony in F~i is the sine qua non of ensur-
ing the welfare of the people of Indian origin 
in that country. 

Accordingly, the Government has vig-
orously pursued these concerns at intema-
tional organisations and at a bilateral level 
with countries such as Australia, N.w Zea-
land, France, UK. USA and Mauritius. 

Drilling Operation In VIetnam by 
ONGC 

1611. SHRI SHANKERSINGH 
VAGHELA: Willthe MlnstarofPETROlEUM 
AND NATURAL GAS be pIeae8d to state: 

, (b) Tha programme for 1992-93 is stiR to 
be finalised. 

. (TfBlJsIatIon) .• f'· 

Allocation of 'two..,. to UIIar PradMh 

1612. SHRI ARJUN SINGH YADAV: 
Will the Mlnlst8r of PETROlEUM AND 
NATURAL GAS be pleased to state: 

(a) the quantity.of kerosene allccated to 
Uttar Pradesh during the last one year; 

(b) whether any request has been re-
ceived for increasing the quota of ,kerosene 
for Uttar Pradesh; and 

(c) if BO, the action taken thereon? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) The quantity of kerosene alia-
catadtoUttarPradesh during 1991-92(Aprit-
March) is 905891 MT. 

(b) and (c). No such request for 
enchancing the regular quota of kerosene 
has baan racaivad racantlyfromtheGovam-
mentof Uttar Pradesh. Requests, whenever 
rac:iaivad,araconsldared anddecisipnsblkan 
keeping in view various factors inclUding 

, products aVaiIability,"naturai calamity 8IIC. 
.' . 

(8) the progress made So far by the [English} 
ONGC about the oU-weII drllHng operation In 
Vietnam; and . LPG Connection 

(b) the plan programme chaked out for 
'1992-93? 

,THE MINISTER OF PETROLEUM AND 
, NATURAL GAS' (SHRI B. SHANKAR; 

ANAND): (a, ONGC VlClesh limited has 80 
far dried two axploratoIy .... in VIetnam. 
lheflnll exploratory well was found tobla dry 
wh .. the aeaond upIoratory'" had to be 
~18d _:to f8cfmICaI fUIOna. . 

, 1813. SHRI PRAKASH V. PAT1l: WiI 
. the Minister of PETROLEUM AND NATU-
RAL GAS be pla.-dto ataI81he numbarot 
LPG connections· sanctioned during the 

'Pariocl'fRxn NoVember, 1990 to Dacambar, 
1991,'State-wisalUnion T.rritory ..... ? 

THEMIN1STEROFPE1'ROI..EtJMAND 
NATURAL . GAS (SHAI· 8. SHANKAR-. 
ANAND): A ItIt8ment Is encIDMd. . •. ' : 
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STATEMENT 

SLNo. State/Union T emory Numbsr of Connections released from 
Nov.1990 To December. 1991. 

1. Andhra Pradesh 49690 

2. Arunachal Pradesh 1609 

3. Assam 10064 

4. Bihar 26156 

5. Goa 2490 

6. Gujarat 34597 

7. Haryana 27381 

8. Himachal Pradesh 5939 

9. . Jammu & Kashmir 12156 

10. Kamataka 42128 

11. Karata 40673 

12. . Madhya Prildesh 23894 

13. Maharashtra 54638 

14. Manipur 260 

15. Meghalaya 1997 

16. Mizoram 756 

17. Nagaland 1794 

18. Orissa 15692 

19. Punjab 26144 

20. Rajasthan 35318 

21. Sikkim 1012 



Mahajan Comml .. lon Report on 
Karnataka-Keral ...... harashtr. 

Border I .... . 

1614.SHRIV.DHANANJAYAKUMAR: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

Ca) the opinion of the Union Govern-
ment in respect of the Mahajan Commission 
Report on Karnataka-Kerala-Maharashtra 
border issue; 

(b) whether any decision has been taken 
to implement the Mahajan Commission 
Report; 

(c) if not, the reasons theref~r; and 

, (d) the steps proposed to be taken to 
resolve the Issue? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE· MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (a) to (c). The question of Central 
Government forming an opinion abQut the 
Uahajan Commissioq Report on Maharash-
tra-Karnataka-Kerala border dispute does 
not arise as he rec::ommendations of the said 
Commission are to be accepted by the con-
cerned State Governments in the first in-
stance. However, the recommendations did 
not evoke the necessary measure of ac-

. ceptability and differences continue to per-
sist 

(d) ine Central Government is of the 
vlewthatthe problem is to be primarIy settled 
by the concerned States by mutual consLdta-
lion. 
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.,...... for forma!Ion of New StatM', 

1615. SHRI BHAGEY GOBARDHAN: 
Wig the Minister of HOME AFFAIRS be 
pleased to state: 

Ca> the causes leading to demands for 
formation on new States within the Indian 
Union; 

" (b) the reaction of the Union Govern-
ment in relation to such demands; and 

Cc) whether root causes have been 
analysed concerning any of such demand,s' 
and remedies prescrbed and acted upon? 

THE MINISTER OF STATE IN THE 
MlNlSlRYOFPARllAMENTARY AFFAIRS 
AND MINISTER OF STATE!N THE MINIS-
lRY OF HOME ~AIRS (SHRI M.M. 
JACOB) : Ca) to Ccl. The demands for form,a-
tion of new States generally arise on account 
of regional imbalances in ec;:onomic devel-

,opment. The Government of India are of the 
view that such imbalances in a particular 
State or region should betackladthroughthe 
mechanisrri of planning and by setting up of 
suable regional or local authorities. 

.......... to Amnutylnblmattonal to 
YIeIl Punjab And Kubmlr ' 

THE MINISTER OF EXTERNAL AF-
FAIRS(SHRIMADHAVSINHSOLANKI)~Ca) 
Yes, Sir. 

(b) The Gbvernment's policy is to allow 
Amnesty International t~ come to India for 
private visits and for normal dialouge with 
the Government. 

, infiltration by foreign Poachers Into 
Andaman and Nicobar 'slands 

1617. SHRI MANORANJAN BHAKTA: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

ta) the total number of cases of infiltra-
tion by the foreign poachers into the territo-
rial waters of Andaman and Nicobar Islands 
detected during each of the last three years; 

(b) the number of such poachers 8ppr&-
handed andthe numberof boats/shpsaizad 
during th. above period; 

Cc) whether some of t~ poachers 
managed to escape after kiiling indian p0-
licemen; 

, Cd) If 80, the reasons therefor; and 

1616.SHRITARACHANDKHANDEL- (e)thec0rrectiv8measuresbeingtaken 
WAl: W .... ~ d EXTERNAL AF- 'in this rep'd? ' 
FAlRSbe ...... lIO~: 

(a> ......., Ihe BriIi8h Foreign Secre-
tary during hiI racanI visit to India called for 
lhegmntof permisaiontothe Amneety 1_-
naIionaI to viait Punjab lind t<.hmir ; and , 

(b) I so, the reaction of the Government 
1989 

No. of o.ee deIIcMd 32 
No.f1I~__ '31' 
No. at bo8WIhipe __ 34 

THE MINISTER OF STATE IN THE 
MlNlSlRYOFPARUAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY 'OF HOME AFFAIRS CSHRI M.M. 
JACQB) : (a> and (b). The requlsltelnforma-
tion Is _ here u,.r:-

1i19O 1991 

47 18 
580 183 
50 1i1 

, ' 

" 
, ' 
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(c) 8nd (d).lnene InCident in Dac8mber, 
'1990. 8 Myanmar poachers managed to 
eacapeaftercaU$i"g grevious injuries to one 
Constable and one civil volunteer. The Po-
. ra Coristable later suc:cum~ to injuries •. 

The poachers could escape after free-
ing themselves from bonds, after the' police ' 
party had gone hito the jungle pursuing the 
remaining poachers, leaving the six bonded 
poachJrs in the care ·of a policeman and a 
civilian volunte.r. 

(e) Surveillance and patrolling have been 
intensified. . 

tenuriatsin1992(upto1SthFebruay.1912); . 
299 peraoAS were arrested in 1., 2S6O In 
1990,2549 in 1~1 and 286 In' 1912 (upto 
15th .Feb. 1992). Besides, charge sheets 
have been 'filed in four (4) cases of abdUl> 
tions of prominent personantles. 

expenditure on checking Terror .... 

1619. SHRI HARIKEWAlPRASAO: 
SHRI RAM NARAIN BERWA: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

. . 
(a) the details of expenditure incurredl 

(Ttanslation) • , financial assistance provided by the. uiuon. 

Abduction and Bomb bla8t8ln Jammu 
and Kaahmlr 

1618. SHRI NAWAl KISHORE RAI: 
Will the Minister of HOME. AFFAIRS be 
pleased to state: 

(a) the num~r of cases of abduction 
and bomb blasts which took place in Jammu 
and Kashmir during each of the last three 
years; and 

(b) the number of cases solved among 
them? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARlIAMENTAAY AFFAIRS ' 
AND MINISTER OF STATE IN 1HE MINIS-
TRV OF HOME. AFFAIIS (stlRl M.M •. 
JACOB) : (a)and (b). The number of abduc-
tions reported In the __ .... 2 In 1 •• 
189 In 1_.290 In ,., and 22 in ,. 
(upto 18th Februaty. 1912). The number of 
expIcieionacauMdbythe.tarIsIa ..... 518 
In 1_. 1622.1n 1990 •• 1 In ,., and 107 . 
In 1192 (uptD 18th Februaty. 1982). In the 

, 18CUIily." 1ICUon. apInIt the tem)rtIIa 
.. whcI· ... 1IlGIIlIy .......... fOr the ..... ..... "..., ... ..,., ...... ..... 
k1IIIdln,. W ........ tn ,., arid 84 . 

Government to various States for curblnsi 
terrorism during each of the last three Y"fS, 
state-wise; . 

(b) whether there is any propoeal to 
impart special training to the Police and 
Paramintary personnel and provide special 
financial assIatance to terrorist atteded 
States to deal with the problem ; and 

(c) if so, the dat8lls thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARlIAMENTARYAFFARS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JAcOB) :. (al No fll"lancial assistance WI!M 
provided by any of the State Governments 
during 1989-90 for curbing terroriam; During . 

, 1.~111fl BmC).!lnt ~ As. 35.88 CIOnI8 was' 
relusedtotheGovt. of Jammu and KMhmfr 
for m8asures related to law and orcferhrecu.. 
rity purpoaea. During 1991-92 As. 10 CIOI'M 
..., were released to the GovemmenIa GIl 
Aasem, Tamllnadu and ... Pradeeh for 
operations against rniIItamI. : i" 

• (bland (c). Thetrainlng~of 
'~Forcej ........... 
modIIedfromtilMtotinteto rne.a.......ana 
requhments. No,..... .. pr·.·RllVunder 
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consideration for providing special financial 
assistance to such States. . 

Arms deal by Militants 

1620. SHRISURENDRAPALPATBAK: 
Will the Minister of EXTERNAL AFFAIRS be 
pleased to state:" 

(a) whether attention of the Govern-
ment has been drawn to the news item 
regarding alleged 'Arms deal reached by 
Punjab Militants with the Chinese Embassy 
in Nepal appearing in 'Navbharat Times' 
~!!!ed the January 1,1992, and 

(b) if so, steps taken by the Government 
in that regard? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI):(a) 
Yes, Sir. The report has been specifically 
denied by the Chinese .Embassy in New 
Delhi, who have stated that they have made 
thorough investigations into the matter and 
that there is no basis to this report. 

(b) Government have taken note of the 
Chinese denial. 

[Engish) 

SUpply of Ga. through PIpeline In 
Bombay 

1621. PROF. RAM KAPSE' 
SHRI PRAKASH 
V.PATIL: 

WiH the Minister of PETROLEUM AND 
NATURAL GAS be pleased to stat.: 

(a) wh~her there is any proposal to 
supply gas through pipeline in Bombay; 

(b) if so, the details thereof including 
expenditure involved; and 

(c) the latest position in this regard? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHAI B. SHANKAR-
ANAND): (a) to (c). Yes, Sir. Bombay City 
Gas Distribution Project is proposed to be 
set up by GAIL at a cost of As. 376.68 crores. 
for supplying 1.5 MMSCMD of gas to indus-
trial and domestic consumers in Greater 

. Bombay. The proposal is under the consid-
eration of the Government. 

[ Translation] 

Latest Weapons to Haryana to Tackle 
Terrorism 

1622. SHRI JANGBIR SINGH: 
. SHRI DHARM PAL SINGH MALIK: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a> whether the Government of Haryana 
has asked for additional police-force and 
latest-weapons from the Union Government 
to tackle the problem of terrorism in the , 
State; 

(b) if so, the details thereof and the 
reactidn of the Government thereto; 

(c) whether any instructions have been 
issued. to the Government of Haryana in 
regard to tackling of terrorism in the State; 
and It 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
.AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (a)and (b). The GoVernment of 
Haryana has requested for additional police 
force and latest weapons. Consequently, a,\ 
large quantity of weapon. has already bNn' 
released to GoVl of Haryana. As ~agards 



509 Written Answers PHALGUNA 15,1913 (SAKA)'

[English]additional police force, it is receiving active
consideration of the Govt. of India.

(c) and (d). Law and Order is a State
subject and it is expected tliat the Govern-
ment of Haryana will do all it can to maintain
peace.

Terrorists released in Jammu and
Kashmir

1624. SHRI RAMESHWAR PATIDAR:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the number of terrorists in Jammu
and Kashmir who have been released with-
out prosecution during each of the, last three
years;

(b) the grounds on which they have
been released; and

~~ ,

(c) the-number of terrorists in the State
against whom cases hae been filed in the
courts and the number of such terrorists whO
have been penalised during the above pe-
riod.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS

I AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) : (a) to (c). The Government of
Jammu and Kashmir has advised that 299
persons in 1989, 2360 in 1990,2549 in 1991
and 286 ir 1992 (upto tsth February, 1992)
were arrested in terrerismrelated crimes. Of
them 69 in 1989~599 in 1990:--366-i~1
and 68 in 1992 (upto 15th February) have
been released under 169 of the State Crimi-
nal Procedure Code (due to the lack of
sufficient evidence).
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Asean's Declaration of Sectoral Dia-
lo~ue Partner States to India

1625. SHRI RAMESHWAR
PATIDAR:
SHRI YASHWANTRAO
PATIL:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:'

(a) whether Association of South East
Asian Nations (ASEAN) had declared India
a sectoral dialouge partner with observer's
status;

(b) if so, the role to be played by India
beill9 such a partner;

(c) whether this declaration would
strengthen India's relationship with ASEAN

.iand .'.

(d) if so, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI): (a)
to (d). The Summit level meeting of ,the
Association of South East Asian' Nations
(ASEAN) that met in Singapore from 27-28
January 1992 approved that India would be
a sectoral dialogue partrier of ASEAN. The
sectoral dialogue is expected to commence
as soon as modalities for these are mutually
finalised.

The sectoral dialogue will strengthen
India's economiccooperation in various fields
with the ASEAN countries, including in the
areas of trade, human resource dsvelop-
ment, science and technology ~Ild tourism.

-~GasPipellrt~Lbetw.een Bombay and
Manmad-

1626. SHRI ARVIND TULSIRAM
KAMBLE: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:
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. (8) 1M prograss IIIIIIIIe ao fw in aa,tng. . . N!igaIand. <Mr 20.000 Sri Lantcan· Tamil 
pa pipeline batwaen BornbI¥ and Men- refugees have been in India 
tnad;and . . 

(b) whether there is an;.pn:JpOSaI to 
·~thlspipalineto Aurangabad or Mara-
pwwada region? 

lHEMINISTEROFPETROLEUMAND 
ltAllJRAL GAS (SHRI B. SHANKAR-
ANAND): (a) Thera is no pnlp)S8Ito lay a 
gas pipeIIna between Bombay and Man-
JMd. 

(b)~ not arise. 

.. ~ from neighbouring 
. CDunIr1M 

1627. SHRI VASHWANTRAO PATIL: 
,Wilthe Ministerof EXTERNAL AFFAIRS be 
.;pIaaaed to stale: 

. (a)wheIher the Govamment ara awara 
;of the influX of persons hom Myanmar. 
'8al1giadesh and Sri Lanka; 

(b) If eo, the number thereof. country-
,_' 

(c)V.., Sir. 

(d) Voluntary rapairfaIion of Sri ~ 
TamH refugees c:ornmenced from 20 Jenu-

.' my. 1992; ..a49 retug ...... nIpIIIriated 
uJ*l22 February,1992 and the rapatrlation 
is continuing.. Around 00 r8fugeas from 
My~·'Ir!l,r haYe already returned to their 
villages. However, ClMllcma 18fugees from 
Bangladesh hava declined ~ ~ back .. 
they fear for their safety and security. 

nan .... of CoeI of Pi'OductIon &ut_~ 
on VFe Tobacco 

1828. SHRIMATI VA$UNDHARA 
RAJE: Will the Minister of AGRICULTURE 
be pleased 10 state: 

(a) Whetherthe prapasaltotransfer1he 
cost of production scheme on VFC TObaCco . 
in Andhra Pradesh 10 the agro-Economic 
Reaeard1 CentralTobacco Board_ under 
the considendion of the'Govem~ . 

(b) ifao, thedecilion taken the •• "i'; and 

. (c) whatherthe Government have held (c) the steps tabn to ~";i1ent the 
'."tiIes with these cOunIries for their rape-' decision? 
lttllltion ; and 

'''',, . . " . ....,. ...... nunlDerofthefn repatrlaled 
i.wt 
~ . 

I 1ltE MNISTER or:: EXTERNAL IIF-
; F"(SHRI MADHAWlNHSOLANK1): (a) ;V ... SIr.. . 

; (b)11Mn_a..na _ .. 1nIIUX, 
t .......... ar .......... rIIIIiDI .. 1nto 
r ..... · till ... ...., 1WfOldm1l~ sa.OOO 
~ChIkna,.,...·DudIW '-''''Nfu. :11 •. 1_.., ..... _ ... , ............. 
[ ... .......-:--...,.,,-.--
: ......................... into. 

--\' .. 

.nt r.usTER OF STAlE" IN TIE 
MINISTRV OF AGRICUlTURE (SHRI 
MULLAPPALL V RAMACHAi>mAAN): (a) 
Ves.Sir. 

(b) ThededllonhMalNadybMntaken 
to tranIIf ... the VFC TabeccD Scheme from 
Ole. of TabIIcco 0wIIapment ...... tD 
AER Centre, W::Itair. Andhra t.tntver.Ilr. 

(c) 1bemodallllle ... ae..pt'OOIdfMaI 
....... cit .. .,... .... belngWOlUd In"""""''' _ ........ HG ... . .... mad .............. on ... __ 
COl .... clthe~dMd. 
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TmInIngto ....... lId~ 
ulld TrIbea~ tor ....... 

EI_ .. EIrMIIMUDn 

1629. SHRIANADI CHARAN DM: WiI 
the Mlnislar 01 WELFARE be pleased to· 
state: 

Ca) whether the Government monitors 
the benefits pnMded to the candidal8a .... 
longing to SchecfuW CaateslScheduIed 
Tribas seeking admission to uncferdraduat. 
medical co ...... through the programme 01 
pra-examinalian training schemes taken up 
by the Govarnmenl since 1984-85 ; and . , 

(b) I 80. the number 01 SCJST cancI-
dates Imparted the training so f •• ab1gwIIh 
the numberolcandidates who have become 
8uccesaful in the examination. Stata-wise? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): Ca) AI the S'IaI8 GcMun-
~ W8f8 req ......... on 23 
Augual11189 to pra¥Ide coaching lor pr0fes-
sional aouraes .. Medical ~lneerIng 
under the ~ Sponsored Coaching 
and Ailed Scheme. 

(b) The InIonnatIon II being coQectad 

ITIMSIaIionJ 

.lobe to drought AfIIc*cI People of U.P •. .......... 
1830. SHRI RA.ESH KUMAR: WiI the 

..... ·cI AGRlCUllURE be ....... to ..... : 
(a) ........ ·Ihe Gov8mmenl cI un. ,.....anct ..... aubmIIed.acheme 

to .. UnIon Government lor ploII.cllng non-
............ to people In .... StIles 
....... economr ... been alecI8d due to 
....... dIaughII; . 

! 

- rl .,.. In .. abcMI StaIae during the IaIt: 
three years; , " 

, (c)' ... the findings thenIof and_. 
the .....". therefor; 

. Cd) whalhIrGouamment havepnMded 
any financial asaislance to the sa. ~. 
emmenla.1or this ecIane; and 

Ca) • so. the cWaiIa thenIof and I not. 
whelhertheabcM8CherneispraposedlDbe 
included in the ~ Five Year Plan? 

THE MIIISTER OF STATE .. 11E 
MINISTRY OF AGRICUL lURE (SHRI 
MULLAPPALLY RAMACHANDRAN): (a) 
No. Sir. 

(b) to (e). Doea nat arise. 

1631. SHRI CHHEDI PASWAN: WI 
the Miniaterol HOME AFFAIRS be ....... 
to· ..... the amount naived ........ 
toreign ClOIdries lor the Ra;Iv GandhI foun. 
daIian,~? 

THE MINISTER OF STATE .. lIE 
MlNISTRYOFPARLIAMENTARY AFFARI 
AND MlNISIER OF STAle IN THE ...... 
TRY OF HOME AFFAIRS (SHRl· ..... 
JACOB) : Rajiw Gandhi FoundaIion ... 
registered under Foreign ConbIIUIiDn 
(R8guIIdiDn) Ad. 1178 on 2.8.1.'~. 
NIUm IDrIbe ~aI.tcnign ........ 
by the ~' .. become clue ..... 
SiIdy...,. on lie..., 0I ...... ·,_ 
'.'-92. 

ScIIoIInibIp to"" .......... , 
,. -',' 

1832. SHRI VUAY.KUUM yMiil; 
• ','! ........... 1' .......... _1......., . 
~~;II"'ln. __ ,_ .•• -._.~·lt,· . .. ' ... J(.It. .... ~ .•.•...•...••.. 

.~, . _V ...... V;:;j 
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SHRI C.P. MUDALAGIRI-
YAPPA: 

WiI the Minister aI WELFARE be 
........ tostal.: 

(a) whether the Govemment proposeto· 
IMt scholarships to the schooI1IOing chit-
Iran altha persons engaged In OCQipdions 
ke scavanging. sweeping and tralning II 
iNdher; 

(b) if so, the details theieof; and 

(e) the clatails of the amount provided for 
tie purpose so far, Stale-wise? 

THE MINISTER OF WELFARE (SHRI 
,ITARAM KESRI): (a) Ther. is a CenIraIIy 
3ponsored Sch(tme of P .... MaIric schoIar-
.;hips tor the children of those who are en-
.J8CI8d in unclean OCQIpBIions. 

(b) and (e). The detaIs are given aI the 
~1CIoeed staIanIenIs I & .. II , 

STATEIENT-I 

:c...ry ~ 01 Pte AIBI1ic SchoItIr-· 
j""lor",. ChItken 01 those tIIIgII(JBd in 
i ...... ocap6ons* ~or ffI 
ldIy IaIri1es. ."" IiIIpts and SMNpHS who 
. ,,_, IIadiIioIIaI "* .. scavenging as 

lIIOdT_rttiIh.,.,tmm 1.11. 1991 lor 
1991-92. 

'The SIudenIa _ .......... 
ClMll'ed flam eta. II to X. 1he 

V 
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rates 01 Sc:hoIarsh.,. are· .. 
under:-

Class 01 to VIII - Rs. 2001- per 
mOnth for 10 months. 

Class IX to X - Rs. 2501- per month 
for 10 months. 

Day SCholars 

The Iludents as Day Sc:hoIars are 
covered from class I to X. The rat .. 
of Scholars .... are .. under:-

Class I to V - As. 25/-per month for 
10montha. 

Class VI to VlII- Rs. 401- per month 
for 10 months. 

Class IX to X - As. SOl- per month 
for 10 months. 

Ad-Hoc Grant 

All IIdhoc grant aI Rs. 500(-1* 
MnUmto all ltudenlsL .......... 
as wei as cIaJ adIoIara. 

Income CeIDng 

The total income from aI sources 
of paienta or guanIan of • student 
should not exceed As. 15001-per 
monIh. 

Coverage WIlh In a 'amIIr 
One chid In • , ... ., .. ..._. tor 
award C!f· ... IChuIa ... 
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STATEIIENT .. 

~ AsMtanc:e SanctionIId to Stat. Govsmmflllts undtlf th. C9IItraIIy SpontKNrId 
Sdan. of ptfJ-MaIric SchoIwshTp for Uut Children of rhos. who .. engagfld in an::Iean 

occupations •. (as on 3.3. 1992). 

Stat. 

1. Andhra Pradesh 

2. Assam 

3. Blnar 

4. Gujarat 

5. Haryana 

6. Kamataka 

7. Madhya Pradesh 

8. Maharashtra 

9. Maghataya 

10. Orissa 

11. Punjab 

12. Rajasthan 

13. Tam~ Nadu 

14. Tripura 

15. Uttar Pradesh 

16. West8engal 

12.02 ...... 

(Int~) 

(EngIrh,J 

c.ntraI AllSistanctl SanctiolHKJ during 1991-92 (Rs. in Iakh) 

27.515 

13.00 

2.2675 

25.4725 

12.9183 

1.00 

28.23 

0.955 

0.225 

0.06 

20.27 

35.692 

5.16 

9.416 

49.7875 

3.73 

(lntempion$) 

RE: IMPORT OF WHEAT 

SHRI NIRMAL 'KAN11 CHATTERJEE . 
(OUMOUM): Mr. Speaker, Sir, we ..... 
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cusaIng about wheat import. Thera is an 
ImporIant news in the Press. 

Sir, there II • view obviausly of the 
0cMrnment that the North-SouIh conflict or 
the existence of imperiaflSlll Is aver in the 
........ lnternational context. That we &hal 
~ much later in the Budget Debate 
aIIo. 

Presently about wheat import. the situ-
ation ... m to be that we hava approached 
the Uniled States. perhaps for PL-480 1m-
pori of wheat at subsidies rate, that subsidy 
th8f are giving to their own peasants. But it 
II napaned that the opposition from the U.S. 
II coming because of the fact that India has 
supplied some Cereals to Cuba. The Coun-
.,.. name is very important. United States 
gives the amdition that if you supply any-
thing to Cuba, you will not be entitled to 
import wheat. even 1 India applies for such 
import This is one more indication where we 
haw landed ourselves by begging loans 
from all kinds of people. 

MIl SPEAKER: 1 am trying to under-
stand from you, from. knowledgeable 
Mamberofthis Houae one thing. Nowsome-
1hing appears in the newspaper. You are 
III8Img • basis for making speech on the 
ftoar of the House without verifying whether 

. thai fad is corrad or not. WiD it not dad the . 
n ... lioll.hip between the two countries? 

SHRI NIRMAl. KANTI CHATTERJEE: 
• II nat1hat. SW. The Government II vary 
much pnIMId here. 

SHRt CHANDRA SHEKHAR(BaIa): 
... ..8p.all8I. Sir, you have hll the right point 
....... 1hit news does ~ afIec:t the rela-
tionIttip between the countries. 

II is tapOIIed thai the American Gov-
........ does not allow us to Import wheat 
becIuIe we are exporting rice to Cuba. it 
_1mpaira1her .......... (~) , 

UR. SP~R: I wDl allow SomrNlthjL 

I am trying to understand whether It is a 
true fact. 

SHRI CHANDRA SHEKHAR: The hen. . 
Member says,. if it is nat • true fad, the 
Government should contradict It. 

MR. SPEAKER: Then, let him ask the 
question whether it is true. 

SHRI NIRMAL KANTI CHATTERJEE: 
The report is more damning, in the sense, 
Indian representative is trying to convince 
the U. S. authorities. ... (kI'BIFIfJIbna.) 

MR. SPEAKER: Are you saying that it Is 
true and you take the reaponsbilily? Then, 
ask the question, if it is true. 

SHRI SAIFUDDIN CHOUDHURY 
(Katwa): We are making the statement and 
let them clarify. He wants clariflC8lion. (Inter· 
roptions.) 

SHRI CHANDRA SHEKHAR: Mr. 
Speaker Sir, I say, in substance, II is true. 

MR. SPEAKER: I will allow you than. 

SHRI CHANDRA SHEKHAR: Let the 
Government come with categorical denial 
that it is not a fact. 

SHRI NIRMAL KANTI CHATTERJEE: 
It is the clinging of the Indian Government. • 
it is true. thecriticismthat .. are making that 
our economic eovereignty Is lost, is once 
again evident in thil deal Therefore, we 
want the Government to anao.A;. this ques-
tion. Along wIIh thai. they Ihould uaurethat 
even If thills true, they have notsurrenctered 
the economic lOYereignty via 1he Budget 
and other economk: poIlcles. 

I want a C8I8goricaI __ .... 
1hem. 



(TtanSIatIon) . 

SHRI RA8I RAY (Kendrapada): Mr. 
Speaker, SIr,1h1s Is a very serious Issue. I 
would lib to submit in response to the ques-
tion raised by you In this regard that we are 
the private Members and we do not have the' 
concrete InforMation. WhGtever information 
from whatever ~ we able to coiled, we 
submit the same to this House. 

Mr. Speaker, Sir, this question not only 
relates to the import of wheat, but it is linked 
with the statement also issued by the Prime 
Minister, day before yesterday. We are 
continuously inviting Multi-national compa-
. nies, IMF and World Bank and are trying to 
have link with them. This is against our policy 
of non-alignment. This is a matter of great 
shame and regret that our Deputy Ambassa-
dor In Washington requested the foreign 
Secretary of U.S.A., Mr. Morgan on tale-
phone that U.S. A. should supply foodgralns 
to India for which it had promised, because 
India has acceded toAmerlca's request not 
to supply rica to Cuba. But U.S.A. refused to 
supply wheat to India on the plea that Cuban 
representative went to India and India sup-
plied rice to Cuba, so U.S.A. w" .. 1d not 
supply wheat to India. 

MR. SPEAKER: Is It tNe? • you are 
asking then it is correct ••• 

MR. SPEAKER: Mr. Speaker, Sir, I had 
earli4r submitted •••••• 

MR. SPEAKER: Let him ask the qU8S-
lion. If it Is true then you should own the 
responsibility 'or II. 

SHRI RAeI RAY: You should examine 
the whole r&quence 0I.wnta. lnIcIan repre-
l8fUlIves tells Mr. Morgan of ~ 
Department of AmerIca that since India had 
not·upaMd dee to cue.. U.S.A. should 
"agUtNCaQllcler .. decIIIort Ng8I'dIng .. riDtI i_ QI __ .... 1tdL 
',' -",: .,. 

At first, I would .. to sWmIthat·the 
Government is not paying remUfl8ftllhle 
prices to the Indian farmers. It Is beneflling 
the American farmers as Shrl a.am Jakhar 
himseH has admitted Secondly, the policy of 
non-alignrnent which has been foIowed by 
Ind"Ia . since independence is now II ..... 
Indian Government does not feel any .... 
of shame In taDing the American agrfcuIIure. 
Secretary that India has not c:ommlted atrf 
mistake by supplying rica to Cuba. Whenour 
representative. are taRIng Mr. Morgan thai 
India has not supplied rice to Cubathen what 
is his reply? He says if India has not supplied 
rica to Cuba then American Governm8nl 
would consider supplying foadgalns to India. 
Afterthat we are told that the matter is under 
consideration of U.S. Government but itdoes 
not necessariJy mean that India is sure to gat 
the foodgrains. AU this situation ravels that 
the·country is not interested in beneflling the . 
Indian farmers and we are giving baneflls to 
the American farmers. Secondly, to which 
country we wi. supply the foodgrains or rice. 
it should bedec:idedbytha Parliamantof1his 
country and America cannot dictate us In this 
regard. The Government is taking Ioansfrom 
the World Bank and in turn it a putting the 
sovereignty of this country stake. That is 
why the Government is working Wlder the 
dictates of the U.S. Government. l.aslIr. I 
would like to ask it is a pleasant situation for 
you or for the Parliament that the IndIM 
representative, Deputy Ambassador or 
whosoever he my be gives explanations to 
U.S. officials and pleads for beIag excused 
as Indiahas not supplied ric8to Cuba. 

This is rather a very critical question. So. 
Iwouldlketonh:luesthonourableShriBahm 
Jakhar who is present here that he should 
give his slaterna'" in the presence 01 the 
Hon. Prime Minister. Hon. Prime YnisIer. 
should give a stalement in this reganl. 

[Engt;sh) 

. SHRIlAL. KADVANI (GandhI ..... 
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Mr. SpeMer, SIr, In the last five to seven 
..... of the question hour. a pertinent 
queIIiDn"'w-. baing askad was. at what 
rille_wheat inpor1ed.1nstead of replying 
to this straight question. the hone Minister 
eought to put the blame on the proceeding 
and then said that his Ministry was not con-
camad will it. I is this which has causad aD 
.... pabIIims and left an unsavory and a 
faultaslelnthemoulhofeveryonathatthare 
is~ ~ about the whole 
deed. lbarefoM. 1tIiI pertinent question shouIdbe __ 

THE .... 1S1&I OF AGRICULTURE 
(SHRI BALRAM ~tter put a 
qu8IIIion to the ec.nna.n. Ministry -"d you 
.. be satiaIiad willi .. 

SHRI LAL KADVANI: I '-d tt. han. 
IIniIIer very carefully. 1ha bon. MinisIar 
aid "Though it is nul pertainkv to myVmis-
.,.1811'1 wiling to -t. -This. what ttw 
hon. ..... said in lheCX1U188 of his reply. 
This pertinent question iI IOUght to be 
8111Didad:Whatilthe ....... whichwhaat ... 
inIpodId? 

SHRIPlJSTII<EY (AIipurdwn): lhave 
asked a question.The hone Minister has not ........ (~ 
ITIMIIafian) 

SHRIBALRAM JAKHAR: Mr. Speaker. 
Sr, you should dk8c::I hin to ask questions 
..... concamad Ministry. Thequaslionof 
"'Import has not y81 arisen .•.. (lntemp-
1IInI) ••• 

[&,614 

lei .. Carnmerce MniIby handle the 
impoII_ ... mailer ....... thIII wi ....... _ 

SHRILAL K.ADVANt Mr.1!Pnkar, Sir, 
the way you ara IIIDwing 1his :issue to be 
cflSCUSS8d evan .... filaen miaUtas of the· 
question hour. I will .... in atAtngthening 
ourapprahensionlhatyau .. WIIIIting under 
the pressure of the ~ and 1his 
1hing is not in 1ha int81881 oJ .. CXMIby as 
wen as. of the Govamment. liI"lhenIfoI •• ln 
your interest to clarify 1IIe 
position •••• (lntem.pt;ons) ••• 

• you do not cIarifv the position. we 
would baforcadtoaccapt it thai you have nat 
taken any step under 1ha pressure of the 
Govemment to. baneflt the Indian farmers. 

[English) 

SHRI BAlRAMJAKHAR:Thereis noth-· 
ing. The point is only 1he competent Ministry 
which handles import and export can fully 
reply to 1his question. I can assure you one 
thing. 

IT:lalJslatbJ) 

That no wheat has yet bean imported. 
so 1here is no question of any controversy 
over it. 

MR. SPEAKER: There has been some 
misunderstanding. Kindly pay some i,~ten· 
lion to that. AcIuaIIy, the question had been 
raised regarding import of wheat and simul-
taneously some honourable Members also 
wanted to discurs the same mar .. r which 
was alreadr existing in the list of Busines8 
and both these things have bean placed one 
after the another. 10 the confusion aI'OM •••• 
(kit~ ••• 

[English) 

MR. SPEAKER: ... dow you .... 
PINM III down now • .,...do nat dJI&wb _ ..... n.r. ................ 
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~. 
II that there II one question put hare: when 
the decisIan to import was taken and the 
bon. Members want the date. I expect the 
hon. MiniIter to give that In wrIIing. 

SHRI BALRAM JAI<HAR: I will convey 
the feelings to the Commerce Minister. We 
wi! glva the exact cIate •••• (Inten'Lptbns) ••• 

1'1( MR. SPEAKER: ThIs is not correct. 
, Please taka your seat. 

(/ntem.ptbns) 

[TransIa6oIIJ 

MR. SPEAKER: Shrl Dao D.,aJj~ you 
aN railing the same issue again and again. 
TbiI II not proper. Secondly. you wanted to 
dIacua another topic also. I have allowed 
that mailer allO. Just now. Ninnag~ ShrI Rabi 
Ray and Shrl La! K. Advenl have spoken on 
the ...... topic and now you .. raising the 
...... 1ssue •••• (lntemplbJs) ••• 

(EnQIIh) 

SHRI SOMNA TH CHATTERJEE 
(BoIpw) Mr. Speaker. Sir. whY we feel very' 
much concerned is that even In respect of 
commerciaJtransadlonsthlscoUnbylsbeing 
shownthe racky"brthe u. S. A. They are 

td"1CIamg to .. when the country can :foU-
chaM."." wheatflom the UnI_ Slat. of 
America on commercial terms. They .. 
saying ...... you have supplied rice or 
wheattoCuba -the U. S.'s raIIIiontillh Cuba 
II V8Iy wei known -therefore _ ..... not 
..... irm_,COIIII'MIdIIItrallMCtiow • ..,.n 
..... india. • II possible only .. I .. 
.............. _ .. crIngIng·ss' .... 
01 men:rfnMn the U.s. A. lMtil ... ..., 
..... gat 1ht CDUI'IIg8 today ID dIctIIe ID as 
r .......... onwhll buiI .. can ..... 
..... __ .F ............... 
.... ._..,. II,. CIbInet Govtmment 
....... " .. ~11wAgrlculkn 
,.,. ... ~ ... :~~ ....... IIIInbIIrGl .. , 

Cabinet. But he pleads all 
ignorance •••• (lntem.ptims) He pleads ign0-
rance on a very vital Issue like tma. Let the 
Commerce Minister be present in the House 
here and now. Let him explain to the House 
immediately. 

MR. SPEAKER: This matter has corne 
without notice. 

SHRI SOMNATH CHATTERJEE: How 
can this House function? What dignly has 
this House got? What dignity we have? Can 
you direct him to appear hera and now? How 
canwefundionwhenwedonotknowwhethar 
we 11(8 baing diclaled brthe U. S. A. or not? 
What Is the preSllnge of this House? What is 
the preslingeofthe Govemmenttoday? ThIs 
Is a malta' of concern to us. When suc:h 
malbnB .. raised I feel it Is the duty of the 
Govemmenl to come immediately to the 
House ·and diubuse the minds 01 the 
Mambas and the CI.'IUlIIry. They shoWI!I 
repnd ~ Why should you .. 
them toalme __ anti make a statement? 
The Agriculture MInisIer·issuch an important 
MemberoftheCabinellhopeyouhaveyo&W 
due i"'f*l8ia In the CaIHnet. ShrI BaIram 
Jakhar .... (~_. Let the Finance 
Minster..,. He halto.,..,veoftheexpen-
ditur •• I.udknDwwhalaortofundersland-
ina you are having"" them. Three or tour 
Cabinet ....... are ...... But what II 
happening? 

(~) 

MR SPEAKER: Ills not so. 

(~ 

SHAI SOMNAlli CHATTERJEE: You' 
.. presiding fMI .... l.ak Sabha. IW the 
Mllllbersollhel.akSabha ... nottaken II*» 
ca6teta. W. .. told thatwelhould rill 
.... to ..... TNlIlIhe higheltforulnoltllil 
----(~. 
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MR. SPEAKER: let .. do it in a proper 
manner. (lntem.pbns) 

SHRI SOMNATH CHATIERJEE: This 
is the willi they .,. behaving. This way we 
cannot function in the House. 

MR. SPEAKER: You have expressed 
your views. The Ministers conceIVed have 
noted it. 

(lntem.ptbns) 

(TtanSIation) 

SHRI MADAN tAL KHURANA(South 
. Delli): I am trying to ask a question for the 
last half an hour ••• (/ntCHl'l.fJl/ons) 

t.IR. .SPEAKER: This is not Question 
hour. 

(lntempt;ons) 

MR. SPEAKER: To whom you are 
asking 'the question. Please lake your 
.... I wiD caR you later. 

(/ntempt;ons) 

[Engish) 

SHRI SAlFUDDIN CHOUDHURY: We 
corwIdar this 10 be a national Insult. The first 
queatIonthal comas to our mind is that when 
wedalmthatwa havabacoma .. "-suffICient 
in foodgrains, what prompad uS to ask for 
import? When we had approached USA for 
Import rI wheat from that country, they had 
cladinadlo give that 10 .. onthe plaathat we 
.. given II) Cuba. On • commercial Iran. 
action... (fntenupUons) This is ve" 
Important.(~ 

SHRI ~ MUTTEMWAR (ChImur): 

You ask whatever you want II) ask ( .... 
ruptions) 

SHRI SAlFUDD1N CHOUDHURY: Are 
you notfaaling insun for your country? (lnter-
ruptions) 

SHRI P.C. THOMAS(Muvaltupuzha): 
Hon. Mambar knows It very wei that this 
relatas 10 the Fmance Ministry. But the Agri-
culture Minister has already answerad ..• 
(lntemJptions) 

MR, SPEAKER: I will allow you. 

( tntetruptbns) 

SHRISAIFUDDINCHOUDHHURY:The 
point is, very country has a right 10 ee. Is 
foodgrains 10 any country that It lites. But 
when USA declined, what necessitated our 
representative in Washington 10 teR that we 
have not given rice to Cuba. We are a 
sovereign country and not slave to soma-
body else. They have to give a clarifICation. 
This is a question on honour 01 our 
country •••• (/ntemptbns) " 

MR. SPEAKER:You have qucted the 
rules that points have not to be repeated. 

(lntem.ptbns) 

SHRI SOMNATH CHATTERJEE: So 
long they do not respond to it we shall have 
to repeat It to put it Into their heads. They 
must respond to It. (lntem.ptlons) . 

SHRI DIGVUAYA SINGH (R8jgarh); 
Thera is no doubt that It is a serious malter. 
But the point that has bean raised is based 
on an unsub.tantiated .. pr ••• 
raporl(lntemplansJ ThIs case could a-
bean raisad as per the rules .. RaiSIng • 
during the Zero Hour and InsiIt for • ...,., iI 
nat corract. They should raIM It ....... 
.... and .... wloat .... ..,·C ..... .......,.. . 



. . . 

521 Ae.lmpottofWhelll· PHAL.GUNA 15, 1913 (oSAKA) Re.lmpoIfofWhNI 530 

. SHRI VILAS ·MUT1CMWAR: They . 
_J;shaUld riIIse It tI'!rough the CaBing Attention 
'NOtice. (mr.m.pi:Jns) . ' . 

[TtanSlaIbnJ 

SHRI RAM VIlAS PASWAN (Rosera): 
Mr. Speaker, Sir, you mad~ a right observa- . 
tion In the beginning. When Shri Chan-
drashekhar raised this question, you said 
that if this question is raised here,ltwiliaffect 
our relations .••. At. that time, Shri Chandra 

rlihekhar said whether discl~ure of such 
news in the newspaperes do not affect.our 
relationship. The news has already appeared 
in the newspaperes and we are safing if 
from the very first day of this session thatthis 
~::~",ent wants to mOrtgage the Country 
to IUF. This cannel be doni in onl day and 
os it is a step in that direction (/ntelT'fJPlions) 

[English] 

SHRI SOMNATH CHAlTERJEE: Sir, 
Wtiefe is the Commerce Minister?· . 

(intem.t:Jtbns) 

SHRIDlGVUAYSINGH:Sir, tha,shouId· 
giva a CalRng Attention Notice. It cannot be 
done like this. Sir, thayto go according 10 the 
rules. 

SHRIRAM VILAs PASWAN:ithink1hat 
nothing is more Impartiinl thin ........ II 
the~ AaSlwlAdwllll .......... · 
!!O.alter, .. GiDrINnIMIt ..... iMist_ 
............... ,:"' .... 1hI 
................ -.out 'tMt1Jlte·on 
.............. _ 'bMn ."""''tlnd the 
_.,"uillnt.ettMiId aM .. deDiIIIa.-1 the 

~ .......... _1IpPIiIIrId 1n thI~ I. 
wrang.theGCwemrnentihould~1t. 

'''AQra;Ilure''''''~notknow, .. 

. Finance Minister should contradict II. If It is . 
correct, the Govemment shoUld glva astate-
ment on this ~today evening. If a statement 
is not made, it will prove our charge against 
the Government that it is mortgaging the 
country to IMF and the Govemment will act 
according to the dictates of America. I it is 
true, we give utmost importance toth. inter-
est of this cOuntry than the Government or 
the Congress. (/nt.mlptions) 

SHRI MADAN LAL KHURANA: Mr. 
Speaker, Sir,.I am waiting for the last 40 
minutes. I have an information. In the current 

. yeal',!hi; Gc~e:-!'!me.'1t lids _jipOrted wheat 
at the rate of 95 American Dollars per tonne 
whereas there are reports that it would be 
imported at the rate of 180 DoUars pertonne. 
I am asking a specifIC question ••.. (lntfll'l'fJP" 
tions) 

.' If I am -not correct, the Govemment 
shoul.d deny 1t. ••• (lntetRf'lims) 

. [English)' . .. 

SHRI RAGHUNANDAN LAL BHATIA: 
(Amritsar): SIr, the8e allegation. cannot be 
made like this. 

_ SHRI DIGVIGAYA SINGH: Sir, he hu . 
to give a·notic(I. (lntem.JpiOns) 

. MR. SPEAKER: P1e .... ltdoWn. (InIM-, 
. ruptions) 

MR. SPEAKER: Sbrl Khurana. I am 
warning you that you are making a spacIIic 
staIIment and you have have to bear. the 
responsibility for It. 

SHRIDIGVUAYASINGH:Slr,lamona 
polntoford8r. HoWcanhe .... thlsqUllStion 
wilhcM.,." noticed? (~SIr, this 
... zero hour 8nd this cannot b8 carried on . 
llkethll(~ 
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SHRI MADAN LAL KHURANA: I have 
the *ina ~1ha news Item with me. I have 
raised this matter earlier aIio and had written 
to the han.' Prime Minster also about the 
rat .. on which wheat was imported and 
exported by th. country. For import, the 
rates have com. to n.ar about 190 DOllars 
per tonn., according to 1ha international 
prices whereas the expolt has been don. at 
th. rate of 90 Dollars per tonne •. (lntelTLp--
tiona) 

[English] 

MR. SPEAKER: What he SIlJS is out 
oIarder. 

(/ntelTUptionsl 

MR. SPEAKER: Sir, Amar 
Royptadben. 

SHRl AllAR ROYPRADHAN (Caodt 
BIhar): Sir, on the one hand, we are import-
ing wheat and on the other band. we are 
axporIirv it,. perthedocuments, whatever 
the YniIIar may say,. Is a fact thal we are 

. t- importingwheatfrom Bhutan. (kJtem.,rbns) 

MR. SPEAKER: Please hear me~ Now 
you are holding a document and you are' 
qUotJng fiom'that document. .You . win be . 

. responsibIe.for what you ~ saying. . 

SHRI AMAR ROVPRADHAN: Yes, Sir. 
It Is authenticated document and I would like 
to place It onth. Table 01 the House. Accord-
ing to' the Royal Government of Bh~, 
Department of Revenue ~d Customs, 
Declaration and Assas8in8l)t form, we are . 
importing lakhs of tonnas of wheat and we 

. are IIIao exporting lakhs of tonnes of wheat 
to Bhutan. We are not protesting about the 
axpOrtofwheatto Bhutan. It Is apoorcountry . 
and they have nt:' Wheat. Butthethings isthat 

on the one Hand .... ilftPlOllktg,.twilt 
from Bhutan and on the·other hand .. are . 
exporting .... to Bh.un. How can It bt 
possible? At me same time how ..... 
exporting wheat to Bhutan? can you explain 
this.. Sir,. I have got the document with me. 
There is a link. between the businessmen 
·and., ..... rsonslnth.Govemment. Some 

.- unacrupula.ls busin8ssmen a'ld penIOII8 in 
the; under world, thay are earning a lot of 
monar:lIIp1bi&type of business. 

SIr., the daCum8nt is dated 8th Septe~ 
ber, 1J991. t would lI<e to know what is the 
posiI{art of 1he Government in this regard. I 

. wc!nM1IIIo Ib to place the document on the 1"'" of the House. (tntem.ptims) 

• •. 0< r.tR SPEAKER: You haveto101low the 
rules 'and according to the rules you can 
subrni it. Md then I win take cognisance of 
it Now, will the Minister of. Stat. for ParHa-
menaary, Affairs say something on this? 

'. _ •.. i'" 

THE MlNlSlER OF . STAlE IN THE 
MlNlSlRYOFPARLIAMENTARY AFFAIilS 
AND MIN ISlER OF STATE IN lliE MIlS;. 
TRY OF LAW, JUSTICE AND COMPMY 
AFFAIRS' (SHRI RANGAfWAN KUMAR-" 
MANGALAM): Sir, various forms of -.idress 
have been used on this question. "feu b~. 
very clearly said that the exact ~n wbicfI 
thedecisionto ImportwheatwasllkantstlaUd' 
be cOmmunicated. I would defilitelV bIWIg It 
to the notice of the Comnwce ......... 
(/ntem.pJons) Sir, we hav • ., p!dIIam"', 
we will definitely come backlQ'" House. 

With NgaJd1Oth8IssU8~nIIWS lam on 
the USA's refusal • Pt"-!'l, us to Import 
wheat because we gave it 10 Cuba~ aliI. 

. th~ I can inform tM Houaa that we Would . 
bring It to the notice af1heCommerce MinI&-
tar and dafinWt .. wit reiPond.·. I may . 
humbly·~ .... misfortune is.that nor-
mallyon sudlissuas, .. do nat respond to 
everything that comes in the papers. ~ 
since 1M hOn.. Membam have spa. about it· 

, . I 



and as they have brought it to the notice of 
. the Government through the zero hour, we 
will definitely respond. But to say that we 
have to respond now, immediately, that is 
not possible. 

(Translation] 

SHRI MOHAN SINGH (Deoria): Mr .. 
Speaker Sir, I came across a news item 
~ntly that at the rat. of 110 to 180 Dollars 
the Govemment Of Ina. has •.••. , . 

MR. SPEAKER: That is closed now. 

SHRI RAGHUNANDAN LAL BHATiA: 
(Amritsar): Sir, yesterday there was a match 
between India and Pakistan at Sydney. And 
in the live telecaSt , we saw that there was a 
demonstration of Khalistan at Sydney and 
the word said was that Pakistan"Aage Badho 

.,. Ham tumahare 88th hai· (/ntenuptlons) 

MR. SPEAKER: Ithinkthelady Member 
also wanted to raise this question. 

mum priceS four months back. n. c:rapa 
.' have already startact arrMng In the m .... 

Wheat will arrive In the m.ut.., time and 
by when ~ the Govwninant propoee to 
declare the minimum support 
price ••• (fntem.piJns) The farrnaftlare_-
ting lower princes in the mark8t. By wIMIn 
~sthe Govammant propose to·announce 

· the minimum support price for Mustald. 
Groundnut ate. ? (/nttHtUptions) 

"SHRI CHANDRA JEET YADAV 
(Azamgarh): Mr. Speaker, Sir, Shrl Mlnlha 
has raised a very important question. Forthe 
past six Qr seven months, the faumers are 
very much anxious over the support pricefOr 
their crOps. Subsequent to the rise In ..,.. 
price of fertilizers, water and electriciiY ...... 
have al80gon. up, and many StateGovam-
ment Is have hiked them recently. As.the 
Minister of AgriCulture .. not given any' 

· indication of the ~rt prices the Gov.m-
ment, proposes to announce, the fanners 
have bec:Oine apprehensive. In the ec0-
nomic Review ~nted by the Govwn-
menlo It is mentioned that there Is a p0ssibil-
Ity of a decr .... of 10-40 milHon ton" .. In 

SHRI RAGHUNANDAN LAL BHATIA: I wheat production. and that the Gcwernment 
would like to raise this question In the House .. PlopoaestolmportonemllllontonneafwhNt. 
and I would like to know whether the Minister If the support prices are notannounced, the 
has been ableto notice it and if he knows it, farmers would obviously decrease the pro-
I would like to know what actiOn Is being duaion. An kinds of crop patterns are ani¥-
taken.AustraHaisaveryfriandlycountryand ing and the Sugarcane growers are facing 
we have got a very great tradItDn with them. unpracedanted difficulties. You know wry 
This demonstration In a third cOuntry shoUld wen that i.n Maharashtra, sugan:an. ispricad 
not be allowed. ' at As. 56 par quintal, while in Ultar ~ 

SHRI MANORANJAN BHAKTA' (And· 
men & Nicobar islands): Sir, let us congratu-
late first'thelndian Team. 

ITntne/ationl 

. SHRI NATHU RAM MIRDHA(Nagaur): 
Mr. SpaakiIr, Sir, the support prices for the 
RabI Craps should 'have been .announced· 

. four months back, but the Government did 
not do so. It Should have deClared lha mlni-

the prices range belwean As. 32 to Ra. 
34 .•.. (/nt~ Why do you gat anx-
Ious? 

I am not blaming the uu. Pradesh 
Govamment.1 am stating.thefacts. Although 
the price' is ~ed at As. 45 par quintal, the 
farmers are· getting only As. 32 to) As • 
34 .... (Int9trUptions) The (:IOuntry would f_ 
a crisiS situation if t~ Government doesn't 

· take immediate steps and announcs remu-
narativ, pricaa. (~ 
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SHRI ANNA JOSHI (Pune): Sir, it has 
been reported that officers of the Directorate 
Of Ei1foreement want to the house of· a busi-' 
neeaman, Mr.' Swinder Singh at Greater 
Kallaah In New Delhi on February 28th, 1992 
and carried out a search, after which a pan-
cpnama was made that nothing incriminat-
Ing, from the FERA point of view, was found. 
Despite this, Mr. Swinder Singh and his two 
brothers ware .rrestA<! and taken to Direc-
torate's Office on Lok Nayak Shawan at 
1600 hours, the same day. 

After office hours, some of the officers 
. " and staff members consumed liqour in the 

office premises in gross violation of office 
discipline and public servant's conduct rule. 
They ordered food and had a mass feast of . 
liquor and food. When they were in inebri-
ated condition, they started interrogating the 
three brothers and torturing them. One of the 
brothers, Swinder Singh was separated in a 
different cabin and was allegedly tortured by 
third-d.;gree methoda till, after the midnight 
of Fllbruary 28-29. His painful shouts were 
heard by his both brothers who say that 
Swinder Singh was killed,an~ latter his body, 
was thnMn out of the window of the sixth 
floor of L.ok Nayak Bhawan. 

Afterwards, when the :police found that 
the ... was not a single doIh on his body. 
ExC.pt his pent was just down on the knees, 
........ could not have jumped from the 
wIndrM, In tiuch condition. ' 

.. SPl:N(ER: What you ' .. saying 
caniltgooaRCDrds, as for" rula? Please 
CCJnCIude quickly. 

[English) 

SHRI ANNA' JOSHI:' 'Sir, the praaent . 
~ofL.okN~~_an~tobe 

a caSe of gross violation of basic human 
, rlgfltS'and fundamarital rights guarant8ed by 
the Ir:'Idian Constitution. The directorate of 
Enforcement haS no right to keep in L..ok 

, Nayak· Bhawan. any suspect.after office 
hours. The procedure is that suspect Is re-
quired to be sent to a police lock-up after 
5.30 P.M. The Supreme Court has also held 
that all such searches and inquiries should 
be between 9.00 a.m. and 6.00 p. m. The 
Directorate officials in this case did not in~ , 
form Swinder ~ingh's two brothers for about 
three hours that Swinder Singh's body was 
found on the ground floor~ This was perhaps , 
to remove all evidences of the alleged torture 
ofd~ased • 

A high-level judicial inquiry should be 
appointed to go into the .misuse of power or 
commitment of excesses by the. agencis 
dealing with only economic offences and lay 
down rules and procedures to prevent ex-
cesses and tortures by such agencies in 
gross violation of basic human rights funda-
merital ,rights guaranteed by' the Indian 
Constitution. 

SHRI K. P. REDDAIAH YADAV (Ma-
chilipatnam): Sir, the Govemment of Andhra 
Pradash h .. securad World BankloanofRs. 
700.13 ClOre to immediately attend for the 
cyclone .~ergenC:y reconstruction pro-
gramme ill the coastal districts of Andhra 
Pradesh to bring back the irrigation, drain-
age and communication system to its origI-
nal form. Last year, the Government of 
Andhra Pradesh'has spent nearly Rs. 130 

·crores. Lot'of mismanagement and misuse 
. of funds has taken plBc8 as a result of which 

a lot of engineering officers -nearly 25 -were 
suspandad. . 

The GcMtmmant d Andhra PradIIih 
have called fortendals of work of neait, RIa. 
300 Clore for earth excavation In draJn9 

, and canal arid _dad 100 par cant rIIOftt 
than the astIm .... rat88. BUt the englneer-



537 Re. /mpoItofWhtlat PHALGU~A 15, 1913.(SAKA) Re. /mpoTtolWhNt 538. 

jng department is not prepared to take pre-
levels 8nd record befonithe excavation work . 
cOmri'tenced. During the meeting with the 
Chief MinISter· Of all the 42 UPs of Andhra 
Pnldesh held on 22nd February, 1992, the 
Hon. Chief Minister and Chief Secretary 
have issued instructions to record all pre-
levels of the excavation work before com-
mencing and making available the copies of 

·1· such records with the Collector of the con-
cemed districts. So far, It has not been done. 
It is regrettable that the fundamental duty·Of . 
the Section Officer or Junior Engineer is to 
take pre-levels for the excavation to be car-
ried out to arrive at the correct quantity of 
excavation done by the contractors. Though 
the work was commenced, no record was 
available and I believe that As. 300 crores 
given by the World Bank are going to be 
misused and our credibility with World Bank 
is at stake. . . 

I, therefore, urge upOn the Govemment 
of India to immediately send teams of Cen-
tral VI9Hance Comm.ission or Centrallntellj-
gence people to coastal districts of Andhra . 
Pradesh where the World Bank's funds are 
being misused. 

[Translation] 

SHRI BALRAJ PASSI(Nainltal): Mr. 
Speaker, Sir, the Union Govemment has 
bestowed the Bharat RatSna· on Netaji 
Subhash Chandra Bose: It has reetifide a 
mistake committed 45 years back. What 
should have been done years back, has 
been done now. However;our countrymen 
are very happy about It. But it is a matter of 
regret that Netajrs blrthpl&ce at Cuttack has . 
been neglected. It is In ruins today. Few 
years back, the then Secretary of Cultural 

. Affairs Of the 9rIssa Govemment had put" 
foreward • proposal to convert the site into a 
Museum in mertlory of the departed leader. 
However, this. move was opposed on the 
grou~s that there was nothing left at the 
site, as tlia fumiture, crockery and other 

materiais kept in the house have been 
stolen. Sir, in 1975, the Govemment erected 

. an inscription at that site mentioning that It is 
Netajfs birthplace. In 1985, • hospital was 
also opened in memory of NeJaji, but due to 
shortage of furids and lack of enthusiasm on 
the part of Members, the conciitions in the 
hospital remain deplorable. The Govern-
ment has also failed to presenie the dignity 
of 'ate leader. . 

It is my humble submission that the 
Govemment should build a suitable memo-
rial for Netaji. 

SHRI MAHENDRA SINGH THAKUR 
(Khandwa): Hon. Mr. Speaker, Sir, through 
you, I would like to draw the attention of the 
Govemment towards the fact that weavers 
allover the country are leading a hand to 
mouth existence, Their very. survival is at 
stake. The Govemmentnas not initiated any 
programme for their welfare, anywhere in 
the country. I come from Madhya Pradesh. 
In my constituency, the situation hascometo 
such a pass that instances of weavers seil-
ing their household items are not uncom-
mon. At present, the Government is not 
providing them with any kind of relief and so 
far as the matter of their recruitment is con-
cerned, nothing cOncrete has been done. 
Today, the condition of the weavers is very 

. bad. I would like the Govermnent to pay 
attention towards this Inatter. (Int9l1UptioM) 

[EngUsh] 

SHRI BASU DEB ACHARIA (Bakura): 
Sir, t"ousands of Anganwadi workers have 

· come to Delhi and are demonstrating in Boat 
Club and courting arrest. These Anganwadi 

· workers come to this capital city of Delhi at 
· Jeastthrice in a year Inorderto increase their 
albwanee which was fixed 15 years back 
when the ICDS programme was started. 
These workers get As. 250 as allowance. 
This amount was fixed long back, slnee the 
IQcepIIoh of this programme and the prw.i~ 

. '. -.. .,. 
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ous Govemment had agreed 'to ravise tha· 
minimum allowance to the Anganwadiwork-

" ers. they agreed to increase it to As. 500 but 
It waaJUlt implemented. Sir, yoU Clan imagine 
how these Anganwadi workers can survive 
with this paltry amount of As. 250. They are 
doing a very good job in the rural areas for' 
the welfare of the child and the mother. But 
these workers are neglected and are today 
courting arrest. So, I demandthattheir allow-

, anc:e of As. 250 per month should be revi_ 
and increased so that these workers can 
survive. (Interruptions) 

SHAI SUSEELA GOPALAN (Chi..ay-
inkil): Sir, actually the Government is claim-
ing this programme as a prestigious pro-
gramme. But'the condition of these workers 
are very very poor. How can they live at this 
time, specially when the prices are going up, 
with their aDowancas rangi'1q from As.17S to 
As. 225? At the most, after 'eleven years, 
they are getting Rs. 325. This is actually a 
tiresome job as they are dealing with very 
minor children for the whole day and these to 
go for hour visit family planing workers on . 
Their service conditions are very poor and 
-the Govemment is always taling that they 
are doing something. Bot "ever have they 
come out with a proposal. Now, thousa1K!sof 
wotkers are courting arrest in Delhi Govt. will 
have to do something. 

SHRI BASU DEB ACHARIA : The 
GOvemment should make' a ,statement on 
this ·matter. (Interruptions) 

'MR. SPEAKER: Mr. Vij~araghavan. ' , 

(lnte~ions) 

tT~] 

'SH'RI V.S., JAYARAGHAVAN 
, (PIakkad):Mr.Speaker,Sir,lthaabeenfound 

that the water In the wells and tubawells I~ 

ChulUmada area of Palakkad dlstrictln Ker- , 
ala house greater Flurfda content. It is be-
Haved that this would can impairment of 
bOnes and taath particularly among thedlU-
dren. They also suffer from pain in the·joints~ 

, Complaints about the spreading of this alS-
ease are available from this area. 

The Government should may immedi-
ate attention to this problem. I would request 
the Govemment to Issue necessary instruc-
tions to the concared authorities to take 
immediate &taps to reduce the content of 
Flurida in the water. 

SHAIMATI SAROJ DU~EY 
(Allahabad): We would like to get the Gcw-
emment's reaction in this regard. Mr. 
'Speaker, Sir, please help us. 

SHRI MAHAN SINGH: A lady should be 
in the cIt?ir to settle matters pertaining to 
ladies. (Interruptions) 

'lEnlglish] , 

SHRr BASU DEB ACHARIA: The Min-
ister of Parliamentary Affairs Is here. Let him 
make a statement(lnterruptlons) 

MR. SPEAKER : You know, thlsis really 
testing the patience of everybody sitting 
here.' You said that this Is an important 
mauer, I allowed two Members to raise it. 
You have not given any notice to the M'mls-

, tar .The Mlnisteris not present in the House. 
You ,.,. insisting that the reply should be 
given. Who should give the reply? This is 
very Wry incOrrect and this is nothing but 

'doing 'injustice ,to other Membera. The 
Member speaking from there has as much 
right 10 apeak as you have. I albw' ori8 . 
Member to apeak at on time. But one Mem-
ber alone wants.to speak two or three tlrftea. 
Those Melnbera silting, In the beck benches ' 

. are saying thai they .... not given an oppOr-

eTr.,.atIon ~Uhe speech originally delivered in MalaPlam. 
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tunIy to spINk. How. do we conduct -tt., 
bulllness In the Houea? You yourselves In 
the House de!:ide as to how·~ conduct the 
business atthis point of lime. I amglvlng you 
opportunilyto mak~yourspeechesone after . 
another. You are making jour spaehcas. 
And yM. you ~:not inte ... 8d whether the 
Parliamentary Affairs,Minister or any other 
Ministeria hearing or not.·ew,rybodY is inter-
ested in justsaying things whether heard or 
not. This is not at all corrad. 

[ TntnSlaIion) 

SHRIMATI SAROJ DUBEY: This 
issue has bean raised earlier also In this 
House. 

MR. SPEAKER: H this has been raised 
earlier also then how does it malter. 

SHRIMATI SAROJ DUBEY: You ask 
the Government. (Interruptions) 

MR. SPEAKER: You should haVe given 
apropernotice.ltshouldnotbellkethls. Yes, 
Mr, Amal Datta please: ' 

(IntelTllptions) 

MR. SPEAKER: This Is not cOrrect. 
Please r&.pember that this is your House. I 
you au want to speak, I WiD Just allow you to 
speak. At. onetime. ten Members can stand 
up and speak. I have' no objection. When I 
am tryl;.gto aee that Y9urvoice Is heaid, you 
are not, alJowlng your o.n coReagues to 
speak. ., 

(TtanslIitIon) 

SHRI TEJ NARAYAN SINGH (Buxar): 
Mr. Speaker •. Sir • .k,incIynotathatsorneof1be 
han. Man.Ibers tuM 'aIready been given 
opportunity'_' ... 8nd again they ant' 
spaakilg-(~) 

PROF.AASASlNGHFIA~AT (~): 

Government. has aI~ given an assui: 
ance In this iegard bIJt that has not been' 
fuHi11ed tiD date. injUstIce' is being done to 
th .... workers. • (1ntem.p~ 

SHRI lEJ N~YAN St4GH: Mr. 
Speaker, Sir we want to know as to why 
chance 'is being given to those'bOn. Mem-
bers who have alreadY spoken. We should 
also be given achanceto expreasoursetve.. 

. MR. SPEAKER: You too wlft be 'liven a 
chance. Please take your seat at the ~ 
ment. 

SHRI TEJ NARAYAN SINGH: Why we 
are. not getting a chance whereas the ... ant 
others who have spoken five times and ant 
stiD being allowed to speak. We too have 

. been sent here as erected members by the ' 
· p80pJe of this countrY. we are duty bound to 
· take care of their problems by highlighting 
~e here. AS such give us a chance. 

, MR. SPEAKER: You wiil be gIVen time 
afl8r thls~ Please resume your seat. 

, [English]' 

SHRI AMAL DATTA (DiamOnd H.-
bour): Sir. an lnt9fView of the Finance MIniS-
ter has been reported In today 's Economic 
. TIrJI8S. If the Interview has been. correctly 
~ed. then ,.;,mm' the Finane. Minister 

· has said is highly objecIio.n.... c.rtaln 
. measures have been brought thiuugh the . 
Budget~ But the expec:ted resulls ,of these 

, measures in terms of fDl:elgn exChange-in-
, ,flowflOm private.un:es, ate. have not been 

- . stat8d in theBudget. OVer arid above what 
has staled iii the Bumdel,1be F"Jn8nce Min-
'ister hasgonatD1he EconDt!ricTlmes and 
slated that ~ rernltanc:as to the extant 
'of one million dollars are expecIed in one 
ya. and private beign·caPw inflow In the . 
form of portfolio invasbnent to the 'extent of 
two to foUr milion dollars is aIeo 8XpICt8d in ' 
one year. on the basis of which he wII have - . 
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the rupee made CDIMHtibIa In two years, 
time. All these things are gofng to be dis-
cussed inthedabateon Budget. Howcari he 
. go to the press baIore ..."..ung it to the 
House? Hehad the opportunity to do so in 
the Budge to Otherwise also, he has. got 
plentyofoppartunlies to bring these matters 
beIont the Hcu8. If theae are obiedIva 
estimales,heshould havefirstbloughtthese, 
mailers before the House, inst~ 10 giving 
them to the press, and Iatting us know 
through newspapers; -- .. ~ .. 

Anyway, what -'tIe has said is highly 
objac:tionable sof .. as ~rnment at India 
and Parliament .... concam~. I say this 
because he sayS, ~If. proper and weO-
managed system is allowed to ·function .. 
Now, who will not aJIow ittofunction?WilI the 
Government not allow I?'WIII notthe ParIia- , 
ment allow it to func:lion? Then, he says that 
If ~ rat_ are moderate people can be-

. , come rich by staying honest ••• (/ntenuptions)" 

MR SPEAKER: AU these pointacan b8 
raised at the time of Budget discussions. 

SHRI AMAL DAlTA: He also says that 
the money which has gone outofthecountry 
during the ,last 40 years will again come 
back. This is a reflection not only on,the 
functioning of the GcMImment during the 
last 40 years but also on the functioning of 
the Partiamant. , 

\IR.. SPEA1<ER: You t*tasad conclude 
1\OW. 

SHRI AMAL DAlTA: Sir, you are the 
cusIDdi,n of this House. I hope you will can 
the F'l1ance Minister and ask him to make a 
statement on this. He has 'no buiinass to go 
out and make suCh statenienlS In the news-

. papers. 

[TIiInsIaIion) 

Slim TEJ, NARAYAN SINGH: Mr • 
. ,i' 

Speakar,-Sir, the biggest massacre took in 
BaJa in Gay. di8trid. People in the entire 
country1elttoo bad 1Ibout It and W8Qt to sea 
the pJaca. Both the han. Hom. Minister and 
the Ministerof welfare of the Govemmentof . 
Indiavisil~Bara. However,Mn~ 

. ing Gays they could not go to Bara for 
I'8¥DnS beat known to them. The peopiia of 

. Bihar were deeply distressed at this since 
the rapresent8Iives of the Government who 
wei'e to go thera to r~ress thegriavancesof 
the people could not reach there. As per 
reports P!'bIished in··newspipers, the con-
gressmen pr8V8nt~ them from going to 
Bara. As such I want to know from these two ' 
Ministers as to wh8Ither they were really" 
stopped by congressmen and if this has . 
happened whether any action is being taken 
agail')Sf these erring people? I want a clarifi-

, cation on this from the Government and my 
submission is that It would be better if a 
clarification is giVen IDday itself. In caSe it is 

. notposstietodaythenthedarificallonshould 
be given within 2- 3 days. 

12.56 lira. 

PAPERS tAlD ON THE TABLE 

Anual Report and ..... on the 
~ ofNldlonllI Center far ...... 
agenwd of AgricultUral ExleneIon, 

Hyden.bed for 1110-81 IIlc 

{English1 

MINISTER OF STATE IN lHE MINIS-
TRY OF AGRICULllJRE (ShIt UuIIappaIIy 
Ramachandran): On behalf Of Shrt BaIram 
.Jakha( I beg to lay Qll f.M T~:~ . . '. . , 

(1) (I) A copy of the AnuaI 
Report (Hindi and English 
,Y8I'8ions) of the NatIonal 

, CenImorUllnagllJl8nlaf 
AgrIcUltural Extem8ion. ' 
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(2) 

HydeMbad tor tit. year 
1990-91 along with Au-
diad Accounts. 

(iI) ACDj:rfaftheReYiaw(Hindi 
arid English versions) by 
the Gbvemment on the 
working Qf the National 
Centarfor Managamentof 
Agricultural Extension. 
Hydarabad for, the year 
1990-91. 

A statement (Hindi and 
EngfIShwrsions)showing 
reasons for del~ in laying, 
the papers mentiond at (1) 
&bow (placed in Library 

_ Sse No. L T- 1~7192J 
, ' 

'Ravlew on the, .orld~ of and Anual -
Report of ArtIftcian Llmbslllanufactur-
- Jng CorporatIon of india. Kanpur for 

1990-91 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIMATI. 

I KAMALA KUMARI):- On behaH of Shri Si-
taram Kesri. I beg to lay the TabJe:-

(1) Aoopy each of the fallowing papers , 
(Hindi and I::ngJish versions) under 
sub-section (1) of section 619 of-
the Companies h;4.1965:-

(a) _ (i) Review by the-Government on 
- the working of the 'Artificial Umbs 

ManufactUring CorporatiiOn of, In-
diL Kanpudorthey .. 1~1. 

, (II) Anual Report· Of the ArtificiaJ 
limbs Manufacturing Corporation 
of trda. Kanpur, fOr the year 1990-
91, along with' Audilad AcCounts 
and~oJthe-~. 

- and AdudiIor GenaraJ, thereon. 
tplaicadinLbary SeeNo~ L:r-142B1 
82) - , 

(b) (I) RavJaw by the Govwnment on 
the -'WOIking- at the Castes and 

-- Sc:hedt.JIed Trbts finance and 
_D8veIaprnent -- Corporation, New 
Delhi, for the year 1990-91. 

, -
(II) Anual Report of the National 
Scheduled catas' and' SchedJded 

-Tribes Finance and Developrnant 
Corporation. New Delhl;fortheyaar 
1~1 along ,with Audited At;-
counts and comments oftha Comp-
troJJerand AuditorGonaralther.an~ 

(2) Twostal8mentS(HindiandEnglish 
_ versions) showing reasOns for de-
lay in laying the papers mentioned . 

, at (1) abova [Placed in Ubrary See 
NoLT-142H2) 

(3), (I)A~~theAnuaiReport(Hindi 
and English versions) ot-the-Reha~ , 
niIibdion Counc:IJ, New Delhi, for 
the' Year 1990-91 aJong with Au-
dited AccOUnts .. 

(ii) A copy of ~ ReView (Hindi and 
English Versions) by the Gowm-
-rMnt on 'the working of the Reha-
bilitation COuncil N.wDelhi. for the 
year 199OJA1. . 

(4) A statement (Hindi and English 
versions) showing reasons for de-
lay in laying tJ:te papers m~ 
at (3) abov8 {pJacid iii Libnuy See ' 
No. LT-143Oi92J-

(5) ,{i)AcopyoftheARuaJReport(Hindi 
and English wnlonS} of the Na-
tional -Institute ,tor the MentallY 
Har .... M"f, ,Sec:uilderabad, ,for 
the yaar .1990-91 aJong wJht Au-
diled ACconIs. . 

(Ii) AotII'I of the RevIew (HIndi and 
EngJiah V8nIioris) by the Govwn-
menlon .. ~of~NaIianaI 
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, InsIItute for 1ha Mentally Handi-
, capped, SccundnIbad, for 1ha year 
1990-91. 

.... 

(6) A statement (Hindi aIid EnglIsh 
V8rsions)~ rasonsfOrdelay 
in laying the papiers mentioned at" 

• (5) above. lPIaI:ed in LibraIy- See 
· No. LT.1~7.112J 

(7) (i) A copy of the Annual Report 
(Hindi and English veraions) of the 
'AliYavarJung National Institute for 
1heHearing Handicapped Bombay 
fc)r the Yar ·1990-91 aJong With 
Audited ACcounts. 

(ii) A copy of the RevifJw (Hindi and 
. EngIisI:I versions) by the Govem-
_ men! on the working of the Ali Year 
· Ju.,g National' Institute for the 

Hearing Handicappd, Bombay for ' 
· the Year 1990-91. ' 

(8) . A satement (Hindi and English" 
~) sllCWtlng reasiOn for de-
lay in laying ihe papers mentiOned 
at (7) above [Placed in Library Sse 
~. LT.1432J92] 

........ oflb W8I1dng of end Annual 
IIIpairt of 0II1ncIIa Ltd for 1880-11 etc. 

THE MlNlSTR OF PETRoLEUM AND 
NAltIRAL GAS (SHRI. 'B. SHANKAR-
ANAND): I beg to lay on the Table:-

(1) Acopy8al;hoftbefolkMllIgpapars 
(Hlndi'and EngIistt versions).under 
eub-sedion (1) of sectiion 619A,of 

. the Companies ~':1956:-', 
. .' : 

(I) Revies bf· th8 ~·on 
... WOItcing of1he Oil I. Umited 
lor the year 1910-91'. . . 

. ' (i) ~ Rapolt'of the 01 india ' 
t:imllecU'1f the ,..1990-11 aJong 

With Audited Accounts and corn:- . . 
mama ~theComptJollerand Audi-

'. tor Ganer8I theroI'I. " 
" . .! 

(2) A maa.ment (Hindi' and English 
, 've~Ioi1S) sllCWtlng reeasons for 

delay in laying the papers mntlond 
.' at (1) above. {Placed in ~ See 
" ,,~.LT 1433192] .' . 

t:fotIlfcatIon under EUentlaI CommocII-_.AcL 1155 and Rev_In and Annual 
Report OF Haryana Agro-Induatr ... Cor-

poration Ltd. CMndlgllrh for 1810-91 
...' i 

THE MINISTER OF STATE IN THE 
MINISTRY Of' AGRICULTURE (SHRI 
Ml.!LLAPPAI.L Y RAMA<?HANDRAN): I beg 
to lay on the Table:-

, (1) A~ofthe Notification No. S. O . 
. 125(E)(Hlndi 8!1d EngflSh versions) 
published in Gazette of India dated 
the 1 Oth February, 1992 regarding 

, fIXing the prices of AmmoniUm Ni-
trata phosphat~.and Zin<:ated Urea 
tinder sUb-S8otion (6) of seCtion 3 
of the,E,sentlal Commodities Ad. 
1955. (Placed in Lbfary See No. 
LT. 1434J92i, 

(2) A copy each of the following papers 
(Hin4i and English versions) under 

, section 619A of the Companies 
Ad. 1956:-

(a) (i) 'Review by the Government on. 
the working of the Haryana AgIo-
Industries Col'pOf'8tiOn Umited, 
Chadlgarh, for,the year 1990-91~' . 
(it) Annual RiIport 01 the Haryana 
~CorporaIion,Chan-. ~ far"'" t_91'aIong-
... ... AUiIt8d ,ACcIounts 'and 
com .. of Ii. ~ and 
~GarwalthiInon~.in 

. lbay s..iH9. LT. 1 ...... . - ~. . 
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(b) (i) 

(ii) 

(2) 

Review by the GOvern-
ment on the WOrking to the 
Gujarat Agro Industries 
Corporation l.imite~. 
Ahmedabad for the yeal' . 
1$89-90 . 

Annual Report of· the 
Gujarat Agro Industries 
Corporation Limited 
Ahmedabad. for the year 
1989-90 along with Au-
dited Accounts and com- . 
mentS of the Comptroller 
.and Auditor G&neral 
thereon. 

Two statements (Hindi 
and English versions) 
showing reasons for delay 
in laying the papers men-
tioned at. (1) above 
[pleased in Library S99 
No. LT. 1436192] . 

Annual Report on the working of 
1ndu .... 1a1 and Commercial Undertak-
Ing. of the central Government tor 

1990-91 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY OF INDUSTRY 
(SHRI P. It THUNGON): I beg to lay on the 
TabIe'acopy of the Annual Report (Hindi and 
English verSions) on the working of the In-
dustrial and Commercial Undertakings Ilf 
the Central Govemment (public Enterprises 
Survey)for the year 1990-91 (Volumes-Ito 
HI) [Placed In library See No. LT. 1437/92] 

.12.57"" 

MESSAGE FROM THE RAJYA SABHA 

[English]. 

. . ·SECRETARYGENERAL:SIr,lhaveto 
repOrt a ."...ag. received from the Secre-

tary-General of Rajya Sabha:- . 

"In ~rdancee with the provisions 
. of rule 111 of the Rules of Procedure 
and Conduct of Business in the Rajya 
Sabha, I am directed to enclose a 
Copy of the Legal Services Authori-
ties (Amendment) Bill. 1992. which 
has been passed by the Rajya SaI)ha 
at its si;tting held on the 3rd Ma~ch, 
1992: 

12.571/4 hr •• 

LEGAr". SERVICE AUTHORITIES 
(AMENDMENT) BILL 1992 

As Passed by Relya Sabha 

[English] 

SECRETARY-GENERAL: Sir. I lay on 
the Table the Legal $';,vices Authorities 
(Amendment) Bill, 1 :l,)2. as passed by Rajya 
Sabha. 

12.571/2 hrs. 

ESTIMATES C"lMMlTTFf 

Ei·: hth RepOrt an:l Minute. 

. [English] 

SHRI MANORAr .JAN BJ.'AKTA (An-
daman & Nicobar Isla 'd): I bEog to present 
the Eighth report (Hind. and Eng.~h verions) . 
of the Estimates. Co nmittee on the Minister 
of .Information an'! Broadcasti"r-PoUcy for 
Government Adve tisements anJ1 Minutes of 
the sitting of the Cc.l'T'lmittee rela;ing the~ . 
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MATTERS UNDER RULE 3n 

(I) Need to'-Iop Airport at HubH 
Md _Itary and ... eclnd the 
Declalon of ClosInG down air 
.... Ip at Myao .... Kamataka 

(English) 

SHRIMATI BASAVA RAJESWARI 
(Bellaty): The development of airports at 

_ Hubli·and Sellary and some other places in 
Kimataka State requires to ~ BCC!;Jrdad 
due importance as it would help jmprove the 
air natwotk in the State in particular and add 
to the .overall development _in general. After 
much persuasion by the Stat~ Government, 
sometime in late 1980s-, th~ three toWns, 
Hubli, Mysore and Sellary which were hav-

. ing air -striPs were connected to VayudoOt 
Feac:lerairfines8fVice. Recently, ithascome 
to the notice of the State Government that 
the &ir strip at Mysore is almost closaddOWn 
and th8 matter is again being taken up wltli 
-Central Govemment. It is necessary to re-
verse such a decision. BecAuse the State 
has only three cities where there are regular 
ai,aervices by Air Indiaand IndiaAiriines, the 
air network in the State needs to be ex-
panded Md it is necess~ that adequate 
funds are .earmarked for this. 

Hence, I urge the Centr&1 Govemment 
to look intn the case. 

(II) . Need to Initiate Dr) Land Ag-
rlcuJturaI Sy_m II' BoJangJr. 
Or .... 

SHRt SARAT CHAHr'iA PAT-
TANAYAK (Bolangir): Bola~ ir district of 
~ .. penances margina, rainfall annu-
ally. This liffactstheagriculure' .ystem, which 
Isthemalnst.iYofthecommor people. In the 
absence of irrigation f~m • .ies and proper 

Watermanagementsjstem, the!XisIing land 
mass is tuming Imo waste .18rld. ·Due 10 
continuous drought IIk8 situation; peOple are . 
forced to migrlde to neighbouring areas for 
earning livelihood. In Of!:Ier to .Improve the 

.. Water Management System and increaSe· 
the 8ustainabillty of agricuI&urai paHani, the 
Dry Land Agricultural System ~Id be ini-
tiated by Central Dry ~riculturaltnstitutein 
this region without further delay. The dry 
land agriculture system wiD ensure better 
living condition in this t8gion. 

(III) Need- to Provide .stoppage of 
. Koval . Express at Arkonam 
Railway Station. Tamil Nachi 

SHRI R.JEEVARATHINAM (Arkonam): 
Arakonam Railway Station in Tamilnadu is 
important for many reasons: firstly, Kanchi 
was a great Kingdom of Pallavas and sec-
ondly, this is sUrrowlc:Jed by Kanchipuram on 
the one side and Tiruthani on the other side. 
Both these places are famous for manufac-
ture of silk cloth, handloom sarees and 
dhoties. 

The merChant community travel daily 
from here to Coimbatore. Arakonam is also 
having the biggest naval air station in the 

- whole of Asia. 

Moreover, Tirupathi and Tiruthani situ-
ated on either side of Araknoam Railway 
Station are.famous places of pilgrimage. 

Therefor., I request the hon. Minster of 
Railways to -.., that the Kavai. Express 
runniogbetwaen Madras and Coimbalor~ 
at Arkonam RailWay Station. 

(Iv) NHcI to NegoUata with the 
Government of Ru .... for 
Setting up a super thermal 
Plantln South Cr:.na' ... Kar-
nataka 

,". 'fi 

PROF, ·V. VENY.ATGIRTI GOWDA 
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'I. ~).: In 1989, a protoco was signed 
. WIth USSR far the seUiog up of a As. 5,000 . 
crore super thermal plant in South Canara. 
l<amataka to generate 2,400 fIN of power. 
HQVI8ver. apartflom p'reparing the glOund at ' 
a cost .of Rs. 5.0 crores no. project was 
made. The delay in SUing up thaprojact was 
due to delay in .'\CCi)ldIng envilOnmentai 
clearance which came only on 20.1.1992. 

The project authorities are required to 
submit a fly-ash utilisation plan and a plan for 
setting upagreen beltalOund theplantto the 
Ministry of EnvilOnment in consultation with 
the State Government withi,; three months. 
The plans are· underway. . 

As Russia has agreed to honour its 
previous commitments there will be·no prob-
lem in the plOject ~ing cOmmissioned. The 
thermal power plant. when completed wiD be 
able to generate 2400 MW of power by 2000 
A.D. . 

The industries in Karnataka arelabour-
ing under power shortage causing load 
shedding;This has resulted in loss of pro-
duction. I appeal to the Government of India 
to negotiate with the Russian autltorities to 
initiate the project expeditiously. 

15_00 hrs. 

surrounded with fIoodwatarforsix months in 
a year Causing lot of 1nconv.m1anC8·to the 
people. Dufi'!9 flood It become dllllcult to 
carry on relief operations since relief goods 
etc. do not reach In time. This district Is 
located near the bordar and in cae an air 
strip is· coOstructed· ther.. air service for 
Nepal, Bhutan and Bangladesh can be 
started 110m there and this .could be uaefuI 
from·the point of view of nationatsecurily. 

As such my requastto the Govemment 
is that they should link Saharsa district at 
least with Patna.' Delhi and CaJciJtta by 
construc;:tjng an air strip there and linkina the 
above places through Vayudoot service for 
the time being sothatthe people atthis place 

. are benefited to some extent and can avail 
this facility. This wort( should be taken up 
immediately this yoar. 

. MR. SPEAKER: Mr. laj Narayan. you 
spoke during Zero . .hDur also and you are 
speaking in an· a~. You are speaking 

. twiCe. 

(vi) Need to ,. ..... fundla .... 
read, unctloned for..., 
completion of a poW8r grid 
at Jll9dlahpur, BhoJpur d ... 

. . trlet, Bihar 

SHRI TEJ NARAYAN SINGH (Buxar): 
(v) Need to connect. Saharsa, ... Mr •. Speaker, Sir. I \¥Quid Uks to inform you 

Bihar with air service that in the other sesSions I did not speak at 
all. 

[TtansJation) 

SHRI SURYA NARAYAN YADAV 
(Saharsa): Mr. Spaaker. Sir. Sharsa district 
of Northern Bihar has notbaen connected by 
Air despite the fact that it is an important 
district. Further, t"is is a flood affected area. 
Thera exists a number of smaO scale Indus-
tries and commissloner'soffice being there a 

'I· goodnumberofGovemmeirtofflCeSareaJso 
located there. For this reason people haveto 
go thit,.. frequently. This district remains 

In Bhojpur district of BIhar foundation 
stone ofa power grid In Jagdishpur.,. has. 
baan laid. HoWever. the construc:tlon haS 
baan held up for want of f&.lflds. The Cen1raI 
Government h8veto pnwide As. 485 CIOre8. 
I have raised this matter a number fo tim.., 
but funds are not baing. raIeased. I wpthe 
Govemment that th8y shoUld ...... 1he' 
fundi for JagdishPur PDW* grid at UJeir 
earliest so that the conikuctlonof the grid is 
completed as earlY as poselbIe. 
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(vB) 

[Engfsh] 

~to""UardthelnW
MIa of CcII~ of 
And .... PriIdUh 

SHRI SOBHADREESWARA RAO 
· VADDE (Vijayawada): The Union Govern-
ment has fixed the stalUlDry minimum price 
for sugarcane at R.~ 2&1- per quintal at 
nNOVary of 8.5 per cent. The statutory minI-
mum price for sugarcane being announced 
by the Union Government over the last sev-
eralyears does not ratlectthe actual acostof 
production of sugarcane because of which 
saveiaJ . State Governments have been .' 
annobnclng revised prices. In Andhra 
~ the State Government' has ,been 
advising the facIories to pay Rs. 551-per 
quintal extra But this yearthe State Govern-
ment has announced only .. 35/- In ad-
dliion to the staIutory minimum price as a 
I'8SUIt of which the sugarcane growers are 
very mUCh Worried. The total production of 
sugarcane in Andhra Pradesh may come 

· down next year. So, the Union 30vemment 
must com. forward with a revised Bhargava 
fonnulualatlng to the additional price pay-
able tothecane glOWers out of extra reaJisa-
lions. derived by the sugar factories~ Be-
..... the. Percen1age of tree' sale sugar 

· quota has ~ from 35 per cent to 50 
'. per.eM, 1he price of molasses has been 

""'anced, delicenslng of production of in-
du8trIaI aIciDhoI has taken place, the facto-
ries are going to mop up huge profits out of 
which ~Itast 70 percent imould be passed 
on to tie finners. This measure is essential 
to k88p up the trend of higher cane pi'od~ 
tion resuIdng in avaIabiflly of more sugar 
with the GovenvnMi to eain ~'for
eignex~ •. 

NMdID ..... Ind ... UnIy .. • 
tIfIcatIof ..... SlrdarS. 
'ff1f181 SerIea' for fa"'" funds 
. 1Or·s.dar s.rov. Project 

$HRI HARINPATHAK (Ahm8ctabad): 

The.non-Resident Indians belonging to the 
Gujarali community residing in U. S. A. Itnd 
U. K. have shown their interest to the devel-
opment of the. Narmada riverValley basin 
particularly the Sardar Sarovar Project. 

The Non-Resident Indians would make 
resources ~vailable on a long term baSis for 
."suring that the Sardar Sarover Project is 
completed. In time. Th. Government 9f 
GujaratSubmltted a~lto,\h.Gov8rn
ment of .Indla In November, 1990 for floating 
of NRI I30nds for the Sardar Sarover Project 
(SSP). The propOsal.was examined in detail 
by the Government of India and it was de-
cided to issue these Bonds-and a part of the 
rupee equivalent of the foreign exchange 
raised was to be lent to the project on terms. 
to be negotiated. It was further decided that 
the issue should be med. by the State Bank 
of India and be captioned as 'Incftan Unity 
Certificate of Deposits - S8rclar Sarover 
Series'. There8ft.r, a series of meetings will 
held with the Union Government and the 
terms and conditions of t'" issue were final-
ised. A new date for the issue is yet to be 
fixed. There are firm ind~lons of support 
from the Gujarali community in USA, UK and 
Africa fot the project and issue of these 
certificates of deposits is expected to yield at 
least US $ 250 million. MObiIisaflOn of r.-
sources from Gujaralis abroad would benefit 
the Government of India in raising additional 
foreign exchange in drawing a part of funds 
raised in Indian rupees for the project. 

I request the Central Government to 
approve the issue of-Indian Unity Certificate 
of Deposits-Sardar Sarover Series· with the 
same trens and conditions as Indian Devel-
opment Bonds. 

13.D8 ...... 

The LDk Ssbha thM adPumfJd lor Lunch 
til ten ."."..,.., FOIM11Nn of the C#IJcI( . 
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. 1he'LdcSsbh8 ~ IllterLundJ 
. ., """'.lIinutes past FouItNn 01",. , 

CIocIc . 

· '. . -. 

the ruriII "".ware landed tagethar they . 
were·1Mcf..up and they ware shaf in Cold 
blood" ,.' 

[MR. DEPUTY SPEAKER in the, ChaitJ 

MOTION OF THANKS ON THE PRESI-
DENrS ADORE8S-(COIITD)' 

Pakistan ... viituaayfigttingaful ..... 
war again8i IneIL They .,.. arming the 

. .' terrorisIS, they ware aidInG the tanurIsfs and 
. abattingthetei'lori8t~"incommiltingthewanll 

[English} 

MR. OEPUlY SPEAKER: The House 
, will now take up further discusSion on the 

Presidenfs Address rnoVEed by Shri P. M.·' 
Sayed. ' 

. Shri Shnsvan Kumar Patelta continue. 

SHRI SHARAVAN KUMAR PAlEl 
(Jabalpur): Mr. Deputy Speaker. Sir. lstanct 
in sUpport of the'Motion of Thanks to the' 
President'a Add ..... 

The assassination of our late Prima 
Minister, Shri RaJiv ,Gandhi was a heinous 
crime of unimaginable magnitude and was 
indeed a great blow to damocracy and secU-
larism. The whole nation was in a state of 
shock and turmOU and avanthaotharnations 
wldched at the tum of events in our country 
with bated breath. 

form ofte.norismthalltldia had tcnoWn.ltwa;s : 
In the wards of our Prime Minister, ShriP. V., 

· Narasirnha Rao, waging. proxy war against 
,. india. /' 

In spite at' althis, the new GovernrIa1t, 
_ per the promise given In the· eonar- . 
manifasID, succassfully held elactlons in the Stat. of Punjab and • popularly aIecIian 
gQVamment is now in' pOsition. Efforts are 
also .. to have elections in the Stale of· 
Jammu and Kashmir. 

On the international front, the,. is • 
marked impRMtment in the ,.lations wiIh 
our nelghbo~ particularly wtth Nepal, Slut 
Lanka and even China. So far as the quas-, 
tion of big powers Is concerned, the UnIa4' 
SateS of America, Britain, Fr:ante' and tIS:i ' 
hava mantion(ld, even .ChiOa are ~ 
inglY taking the viewpoint Which ~ ... 
~n projecting and; directly or indirec:dy" 
endarskIg the views Of ·JndiJI'~ askina 

· Plkil!tannatto int ..... inthe ~~ 
. I "'as under such glWe cIrcu~ '. of . oUr country. Up-tIII.now1he I)Ig 'powIII8 

that the new Government took'up 1118 Chal-' were having a dilferant pOint of viaW'buI.OoW, 
!enge of hea6ng the wOunds thal had been they arefaHing in nnewith1hepoint dI View d, 
inflicted upon our people by the terroristS. I, India SO far as the q~ at vioIMJon of, 
would lice to say that the new Prime Minisler. • human rights is coricefl)8d. 8fId ,tJl~~f are " 
Shri, P. V. Narasimha'RaO has handIeC:t the endorsing the stand ,tIjat 1ndi8 ia:fakjng. 
delicate situation in ourcountry with dignity particulartywhen encountersai'e_.' " 
and inatUi'iIy and this has brought acIaim not andthe.securityrnen ar:8~,th8~ 
ontr within ihe country but aIao from all over 

. the world and particularly fJOm his critics. 

On the home front, the Stidas ofJalilmu 
and Kashmir and Punjab _"In the ~ of 
WOIIdform of~.Hundnldaof people 
_.kIIId~lIV8IYmonIhandmen, . 

. ' ....... _chldNnparticulartype,aplefrom 

. . 
The counby has ~ sUccl.uI in 

signing quite a few exhdiIiOn ~:wIlh 
soma of iha' big pcwN,.·of tbit' world.·:o. . 
I'8C8ntIy concIudIid,.,. with 8rIaIn ~,,,, 

. 8X81NJ18·which standsouL All this· ... come·· 
about bacai)S8 of the efforts ....... . 
putlnbyourPrime~. This is ........ 
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able daange In the· intel'li8liDnal· sIluaIion 
and ea88ntiaIly it is owing to. the parsuasive 
8bquence of our Prim. Minister when he 
... aIlai1ded variouS conferancas and has 
addrIssad bilateral talks at the Intem8tlonal. 
fara.. 

So far as the economic front is con-
camad.1 must say thatu.. Government has 
handled the delicate situation with fuO du- . 
t8tIly and dynamism •. It has taken a hard 
poIlIcaIdaciaionsand adadfinnly and suaiftIy. 
to cIaaI the crisis Which was there When the 
new Government took over. The industrial 
gnMIh Is now picking up. Foreign exchange 
lllUlV8Swh!chwer81ltthe rockbaltDm have 
piak8d up end frcw stand at over~. 11.000 

· . CIOrIIS. WehaYe redeemed the gold that we 
had pledged in the international market. The 
balance of payment problem had been ~
~ handled. Intemational confidence 

· in th. indian economy has baan realDrad 
and corrective measures to restructure the 

~. economy forgreatar productivity and growth 
are b81ng taken. Inflation, which·was at one 
tima 16.7 percent, has baan contained and 
.has now been brought down to around 1 
tw8Iw par cent. 

With regard. to libaralisation and dar-
.eguIaIionaf industries, I woUld like to urge 
upCin the Government to ensure that the 
gnMIh is not stil'lted and .at ieast some 
illdu8lriaswhich do not require urban infra-
sti'UcIUIa. Should be put in rural area8.sothat 
at .. ttwre is an a1lround deveIopmant of 
the nIIIion; . 

With industrialisation is associated the 
queIItion "'.mpoymenLl am constrained to . 
obIIimt that the President's Address has 
_ given ..... indication about engaging 
the· ,_ah of this country in pIOduclive em-

.. pqmenL. Thia is a matl8rof graY8concarn 

..... ua and llIdiiquate anatu. ai'npIoy-
__ til) youth Is .not PlDVidad ad par the 

promise given by Congraas.Party In Is. 
manlesID,· the atmosphere of pa-. and 
tranqullllyin the nation wiU8UI'8ly ramain In 
pariL 

One unresolved problem Of the country 
which is marring our progress economic 
growth and prosperity is the unimpeded and 
unrelenting growth of population. After Ind. 
pendence, we have mad. tremendous prog-
ress in the last four decades but the ever-
inCreasing population is playing havoc with 

. all oor progress and efforts. Sir, unless 
something drastic is done very soon,· I am 
. afraa that. We ar. going to reach a point 01 
noretum. TheGovemmenthastotacklathis 
problani on many fronts the most important 
being massive awarenesscampaiOnthrough 
educatiQn, incentives and allID 'through dis-
Incentives. The other day the HaaItb Min., . 
has mentioned in the House, just two days- . 
ago, that the Govemment Is contemplating 
of taking dis-incentive m,asures..1 endorse 
It fully because this is orie problem which we 
have gal to tackle with our full might. 

ThaCensus Report 01 India, 1991 Clearly 
reveals that through education, States like 
Goa and Kerala • where the education of the 
people is on the higher ~ - have shown 
encouraging results. We, howaver..·have stili 
to go a long way and need to commit our-
selves to the great and ~ing tasks of 
freeing aft parts of the country of illiteracy, 
particularly in the age group of 15-35 yearby 
the and of the Eighth Plan. For this pUrpose 
the use of the television shOuld be taken. 
The maintenance population gIOWth clock 

. as is being shown on the· Indian television is 
a good idea. Since the crisis is a gl'8ll8 one, 
I urge upon the Gowmrrienl to act wiIh lui 
might and vigour. 

Wdhpopulation connectadthe question 
of infant mortaJity Infant mortality In our na,. , 
tion .... pretty ,high atICI aII~ .. ~ 
should a. to contaInthis hlgherleNlCJI'InfM 
moItaIly. 



We «*nat under-estirn_thegrow~ endowed with. highest naturBt .......... menace of the dniaded disease AIDS. ThIs __ ... ..... ....-... it.. . . ~ .'. 
·ar ... '_" nIgI'_" 'u8 vary""""per 

is going 110 be our enemy number one very capita income, being third from the baIIom. .. 
shoc1Iy. The recent ~ics are unnerving. '~same ill the case with my~. 
The Government has to combat this malady, ,Jabalpur. AIIhough we have a ~ 01 
on warfooting. Massive publicity and aware- overtan Iakha of people, yet we cannot boast 
" ... campaign, educating the ,"nagers in' of a· single industry in the. privaIe 88cIar 

, ad100ls and colleges, utmost cat8 in blood' , which can give employment to the edUcaled 
lI'ansfu8ion, control of drug addtcts and,. youth, of our city. Jabalpur, , as eveiyane . 
habilitation of AIDS victims are some of the knows, ,has number of ordn8nce fai:afee 
poiirts which need to be s8ri0usly looked where thousands of peopa. are working. -Of 
into. '. late, the condition of these workers is aIIo 

Science arid technology have tremen-
dous scdpe to bring the Jat8st innovations to 
the benafltof mankind. Use of atomic energy 
for develoPment is a point of utmost impor-
tanCe. Harnessing and conservation of' 
en!trgy, renewable lIOurce of energy, energy 
through hydel projects, through wind mills, 
solar rays and from ocean waves and tap-
,ping geo-thermal heat of the earth are some 
of the alternatives where we can do much .. 
This Isona sphere wIlerelndiashould import 
latest tech~ without any Inhtitlons. 

. In addition to animal husbandry, we 
could use genetic engineering fOr increasing 
ourfood production. The latest results have 
baffled us all. In the most arid deserts, plants, 
incIudingmostsucculentplantS.havayielded 
baffling results. Another plac8forfuture food 
Is the ocean. We must expbre this .. well. 
Il1cidentaIIyocean8 also offer graat potential 
for minerals and rnetals.h"ke cobalt and nickel· 
which can well be used for the benefit of our 
nation. 

notvarysalisfactory because at the moment 
these facaies are suffering frQm rae I asicki . 
and lack of order. They are facing serious 
threatof under4isationofcapaclly.IWDUId 
urge on the Government to raorganis8 _ , 
upgrade tectli'lOlogy; in these factories to 

. ensure full and assured capacity woIfcing 
even' if it' involves diversification of their 
production pattern. 

A scheme of Rs. n aOres for under-
ground drainage i~ Jabalpur city is pending 
for financial sanction with the Urban Deve1-
opment Ministry ~ I request the Government 
to get funds, f necessary, from the World 
Bank or Japanese Aid programme 110 ... 
Jabalpur could be free from the onslaught of ' 
'the ghastly diseases like malari8.diahn'aea 
and meni_ngltis. . 

Starting work on Jabq)ur and KaInI . 
by8paS888 - the acheme Is already her8 
anditlsapprovedandthe~aaniycf . 
aIIocatingfUncls for that - and the In1roduc- .. 
tion of a fast new train between JabalpUratld . 
Delhi as promised byourRaRway ..... to 
11 Members of Parliament from· Madhra 
Pradath,but notgiven inthe RaIlwayBudgat. 

In the ~ I·wou!d 1k •. 1o .... 1Mt the ~ we are hOpeful he will give us a train 
~eeP8rate economic -growth of different shOrtly~andc:OmmlssioniniJaf10KWT;V. 
Stales ... cause of serious concem ad- transmitter and extending the runway Of 
veraeIy ·arfeding the Centr..state relation- 'Jabalpur aIri)ort so tMt Bo8Ing aIrtraft - . 
shlp; The quas1-4ederal structure ,of the . land there, are soma of the very IrriPortant" 
Ccmsdtution ,11angs on a slander thread of' pending Issues fo.r which I urge Upon the 
. conIIaI·· relationship betWeen Cantre and Government to ~ Into seriously. 
Stalesand~the.States~. 
··Uy.OIin· .... Madhya p~ has long . larnapragmatistandldonot ... Jn .. 

. ~ MgIected. " '-' on. SSat8 which Is Ilusions;yet I have little doubt In the"""" . 
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dous.potantials of my paopIe and my nation 
our nation. 

. without' any check. -As a result of this, the 
comfllOn man suffers a lot. In the policy, the 
Govern",ent had made a promise about the 
. public sector that .•.••. 

With these words, thank you v~ry much [English) 
for giving ",e the time. 

[TRIIJSIation) 

SHRI SHANKERSINH VAGHELA 
·(Godlna): Mr. Deputy Speaker, S!r', there is . 
no mention of the President's AddreSs made 

.. on 11thJuly, 1991 inthepr8sentdiscussion. 
· When the Address is prepared, the party 
keeps in view its manifesto that its !JoYem-
ment Would do· this and that. H there is any· 

· mention like the Govemment did such and 
such things, it is not meant for mobilising 
votes. It is a fact that the m~st is 
vote-oriented. I ~rat to say that the Ad-
dresses made by the President either on 
11thJuly,19910r24thFebruary1992donot . 
speak~nythingabo~thepastachiev8m.nts 
of the Govemment. In the previous Address 
of· the hon. President as well as earlier 
manifesto ofthe.party, it'waS promised that 
the prices would be brought down in 100 
days. By now, the Govemment has already 
completed 200 day~ in office. The party . 
which promised to reduce the prl_ces and 
remove poverty under the leadership of 
'Indiraji has faDed.to do so. Rather, the poor 
have been eliminated and the party got their 
votes. Now a days, the prices are shoOtIng 
~., ~ all due to the faulty policieS of the 

. Govemmailt. Had there been a slight men-
· lion inthe Prasident'sA4dressthatthe prices 
h8v8 gone down, We woilld have admitted 
that ... Government did.,. thing for the poor. 
The Government claims that the rata of 

, Inflation has gone down from 16 p8r cent to 
12 per98fll. But it is not correct. on. may go 
Ie) the maJtcai'and see for himself that there 
is a ... rise in the, priCes of almOst aD . 
commodIies. The prices have gone very 
high as Compnd to those pr~ as on, 
; l1h J~ 1991. or even bafare thal.:Due to 
Govemmenr. poley, once the price of • 
~gD8S up, itgaes~ rlslngfurthar 

" ., . 
"Ralorms in the functioning in the public 

sector are being formulated to improve its 
performance. Publicsect~r managers wiH be 
allowed greater autonomy withoUt accounta-
bility: . 

[ Translation) 

I would like to kriow whether the Gov-
ernment is aware of the losses of erares of 
rupees in the public sector which 'suck the 
blood of our economy. The Govemment had 
made a promise on 11th July, 1991 butthis 
time ·there is no such mention as to what 
progress has been made there and how 
many offICers have been given' complete 
autonomous powers. Initially, tlJe Govern-
ment said that awhite paper on Public sector 
undertakings would be issued, but it is not 
known as to on how many public undertak-
ings white papers have been issued. The 
loss that the publicsec:tors used to suffer has . 
not been check8d till now. In case C1f loss, 
there was proposal to scrap them or go 
about for their privatiS~n. W. would be 
thankful if we are Informed as to what prog-
ress has been made in this regard. 

Mr. Deputy Speaker, Sir; about c:ruct. 
. oil, the Government ••• '" Today, I read in the 

newspilper that it was mentioned In the 
President's address, a year ago also, that 
the production of crude oil would be in-
creased. We are importing as much quantity 
of curde oil as the quantity producted h.e. 
The iniPort Of CiUd. Oil" causee. an J~ 
probI8m '~ payment of erares of 

. J'Uil88S.lfthe O;N.G.C.,C8IJ taka Lg)the work 
: of extracting crude oi~ whether, it is at Bom_' 
. bay off ShOre, CauVery Ridge or On shore; • 
: is WeI and gOod OIherwise, we Can entrust 
the work to the private"" end ~ 
Is praduc:Iion. By this, we'can save a lot of 
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for.ign .xchange which .rwise is being 
wasted. H the production is 10 be increased 
at· the Off-:sl'l9re. pr~rttY will have to be 
accorded 10 drilling because the production 
is low from Bombay high ·also. We should 
conduct a survey and if w. are not abl. 10 

t· undertake this work, w. should invite world 
technology and global tenders. Please give 
publicity all over the world that w. want to 
invite global tenders for 011 .xploration 10· 
increase production of crude oil. H the int.n-
tions of the Government ar. clear, maximum 
peopI. should be engaged in oil exploration. 
Had the Governm.nt forese.n the present 
crisis three years ago that the rate of produc-
tion is going to fall and taken precautionary 
m.asur.s right trom that time, the question 
of importing oil would not have arisen now. 

.' .; 

as it is today. Now-a-days power is baing 
g.nerated from coal. Coal is coming from 
Bihar, Madhya Pradesh or West Bengal. 
Maximum Thermal P~r Stations should 

. have been be eel up in theSe States. eo.! is 
also produced from Gujarat, Bihar and West 
Bengal. Coal costs As. 400 per metric tonne .. 
at these places whereas in Gujarat it costs 
As. 1000 per MT. W.aresellingelectricltyat 
the maximum cost and the N.T.p.e is also-
selling It 10 us at the rate of As~ 2· per unit. 
What would be the. ~ult H some states 
would sell .Iectricity at such a rate. The 
Government should make the best use of 
coal,:As such a th.rmal power station should 
be set up just near the source Of coal Hydel 
power stations should also be set up, where 
electric:ily·c8n be genetated frOm water. Som. 
hydel pow.r stations are pending clearance 

Mr. Deputy Speaker, Sit, the President due to applicability of Forest Ad. on them. 
in his Address spoke about Textiles earlier And about the gas, as the coal should be 
asw.11 as now. MaharashtraandGujaratare used where it is mined, in the same way 
the worst sufferers in this case. Most of the th.re should be an arrangement for using 
mills are lying closed and the labol,lrers are . gas wh.re it is exploited. I am sorry 10 say 
dying since then. Some of the labourers that the gas goes· waste. Our gas basad 
have committed suicide, some committed power stations are ready. You had assui'ecl 
suicide by jumping into ponds or by lying on . 10 provide gas 10 all. A sum of As. 154 crOre 
~e railway tracks. Old the Government ever of Gujarat have been inveSted in ready made 
both~r about aU th.se things Governm.nt gas. Though tuI'I:lines are ther., you .... 
has not moved an inCh ahead of it, no matter' . unabl.lo supply gas. You had assured us 10 
whether these mills are of Nagpur, Gujarat or . provide gas by June'1991 but it is 1992 and 
Ahinedabad. H the Government is thinking . th.gas has not been supplied. Thousaltdsof 
about running the textile industry, let it do so, rupees of public have been invested in it. 
but there should be a m.ntion of it in the Who will bottierfOrthit? 'f"yeu have ". 
Address of the Presid.nt. Besid.s, there is shame, your hear1 should burn instead of 
no mention of its policy on the sick industries. burning of gas. To bring it ir, 'Z.ro flare-up' 
Export and Import of cotton also put their itshouldbeprovldedwher.ltisexpioited.So 
effect on the fat. of t.xtile industry. There' . many people' are waiting for it. 
was a discussion on import and .xport of 
c:ottQn. As .far as the price of gas is coneerned, 

Mr. Deputy Speaker, Sir· th.se da~ 
th~r. is power crisis throughout the country. 
AU·the Electricity Boards are either. (Unning 
at ~ or ther.1s ari attempt 10 .am profit by 
rising the .coal Sir, the Gov.rnm.nt !:las 
never considered the pOw.r generation 
seriously. There are many sources 01 power 
g.n.r~ and If theM are properly UtIlised, 

. there would ha~ been no such power crisis 

. th."rePort· of the Kelkar Committee states 
that if- you provide gas at high.r rate than 
coal, it is m.aningless. Mr. Deputy ~r, 
Sir, a day will come wh.n the Assam like 
sutiation wiD emerge; v.:liM increased 
Re. 100 on royalty on oR from political arigIe, 
If you increase As. 500 on gas at thad O! 
RupeeS oneth_oUsand QDc metre, the price 
wBI go up 10 As. 1800, As. 2200 or As. 2500. 
Who wllthetl purchaleyourg .. ? You hav8 . 
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to invest money in only one, whether you, 
exploit 011 ~ gas, bUt you want to earn pratt 
on both. IUs a problem for a common man. 
It you usa gas In generating electricity, we 

'wiD have much eIaclricity. ElectriCity can be 
used in small acaIe industries or in agricul-
ture.1n my State two Iakh and fifty thousand 
peopki engaged in agriculture have depos-
lied money but they are not being given the power conneclions. Much time; as long as 
five y8818 atSQm8 places, haS elapsed siilce 
they deposII8d money but not a single kilo-
watt elac::tricity has been supplied 80 far. So, 
arrangement should be made to use gas. ' 
. .' . 

As hydla power is there to generate 
eJacCricity. tidal power can be used to gener-
.. aIacIriciI.y., We have vast sea coast. We 
can exploit tidal power. I reql,.l8St you to thirlk' 
0V8I'1t. 

Mr. DeputySpaakar, Sir,lwill~tak8 
much time and include within two minuteS, 
CoaIwasmentionadashort-whileago. Coal 
Is not SI.ppll8c:ljr'l full quantity. Some officers 
d the sOuth East Coal Company were sus-
pended •. _ Joading und8r-weig1it coal in 
wagons. lh8 management of all the coal 
companIeals corrupt. be it Coal India or any . 
GIher.cpa! mina. Evarypn8 blames the Rai1-
._. ~J' IsJ~1:l!* for pllfe.raga but 

... the common man i'amains loser, Even those' 
, that ,generate eIactricity also suHer Ioss~ 
· 'bec!wse under-weight coal Is supplied to 
them. YOUllhouid care for aU these things. If 
~ .... to lead the country in right direc-
tIOn. you .11 have to strengthen ligriculture. 
Fortunately ,Itfinds a mention In the Address ' 
b, the PI8Sident. But I would Ike to know 

· wheIher there has biMn a sCientist in oUr 
CCUltrywho mlght ... carried outresean::h 
and ,Invamed any ImpIemenI for farmers to 
....,. theIf prabIema. Has anv acIentiIt aug-' 
· ".cHD a farmer better ways to run 
, bllIock-1:arts.orlp ... II particular spring or 
bearing in the ploUgh to make It lIIOI8 eff~ 
k ~'bM1nboduced ... toQIator. 
th ......... by~ in fields. The Govern-

ment of IndJa has done nothing in1hefBed d 
agriculture except boasting. I appears from 
the present situatjon as .if you have' nothiilg 
to do WIth agriculture. None cared for it SInce 
Nehru's time tin today. StUl it is nat too 1at8. 
If you pay attention to agriculture, the coun- . 
try Wl11 prosper. . 

Sir, through you, I would Ike to know 
how many people ware provided employ-
ment during last Y" and how many p8QPI8 
will be provided jobs or other facilities in the 
coming year? Will aU those points contained 
in the Presidenfs Address of 11th July about 
providing jobs to such and such number of 
people in the country be considered for 
implementation. Do you intendto catch votes 
by saying such things in the Address? If you, 
only those facts should be included in the· 
Address which you want to implement on 
priority baiis. If you want to implement the 
family planning programme or employment 

. on priority basis, do not give ration card or 
. ti~tociQntestelectiontotheM.P.orM.LA. 

who has more than two children. It is all right 
that bachelors will become the Prime Minis-
ter of this country. If any ~ comes .. n 
after two delivery, take }laavy charge from 
her. do not provide her Banking credit facil-
Ity, .• not provide her job. ManY such ways 

· may be there and the whole CQu,!1bY will be 
with yOu. If you want to control the ii1creasing 
population of the country enforce common 

· civlr cOde: No "artICular religion should be 
given·any special conc::assion in this matter. 
It Is very sad the whole country Is derlng 
and you find politics even In this matter: 
Sometimes you tak for common civU coda 
and sometime of doing some other things. ,I 
submit to you to do justice to ali by enfoi'C:!lrig 
common civil coda. It may be that somebody 
Is taking more 'benefit. What I mean to say is 
that none should get neither more,benefit or . 
negadva benaftLlnfad.wID reducetherat8 

· ~ in five y..,. . 

. Mr, Prime Mlnitt« tales of public distri-
bution system again and lIgaln.Goto.,.. 
and ... there. None Isgettingectitcil_ " 
Fair Price ahope. None Is ~ wheIt. , 
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EtabIas are not available. This systtim is 
quile-ineffec:tivethere. Nobody cares. Th'Jugh 
the P.rime Minister is saying repeatedly, 
nothing is being done. I request you no to say 
but to do whatever you are saying. 

Through you, Sir, I request that before 
the next Address by the President the Gov-
ernment should implement half of those 
suggestions that have been mentioned in 
the President's Address. If you act rightly, 
the B.J.P. will support you otherwise people 
of this country will punish you. 

Mr. Deputy Speaker, Sir, with these 
words I thank you. 

\ 

[English] 

SHRI SYED SHAHABUDDIN (Kishan-
ganj): Mr. Deputy Speaker, Sir, the great 
English poet Browning once said ''God is in 
His Heaven. All is well with the world.· 

On reading the President's Address 
withdue respect to the soul of Browning I am 
forced to modify "The Rashtrapati is in the· 
Rashtrapati Bhavan. All is well with India.· 

The adverse is divorced from reality. It 
lacks a social perspective. It seems that the 
drafters of the Address live in a world of 
illusions and make-believe. Sitting in a 
sound-proof glass house, where the cries of 
anguish of the people, the heart-rending 

. calls of suffering, cannot .pierce there and 
cannot reach their ears, we are faced with a 
package here which makes some promises 

I but does not really go to the national situ-
ation before us. 

I will not dilate on the economic situation 
nor on intemation~ relations. I reserve those . 
comments if I have an occasion to speak on 
the Budget or on foreigf1 affairs debate. 
. " 

But I must mention about the Punjab 
eIaction about which the treasury benches 
h_ been shouting aloud. Yes, the Con-
~ha8wonan eIedofaIvictory. Butwould 

like my colleague here to ask therm;elves at 
what moral cost and at what potential cost to 
the nations integrity. And I find that .van In 
this Address, there is no promise. no aseur-
ance that the legitimate aspirations of·the 
people of Punjab shall be fulfilled. Ther ••• 
passing reference to the Rajiv-Loncowal 
accord but that does not constitute any 
commitment or give us any hope. I would lice 
to caution the Govemment that elections •• 
no elections and if the outstanding problems, 
of Punjab are not resolved to the satisfaction 
of the people of Punjab, then this 
make-believe Government will not \aat. 01 
course, I do not want to make a caustc 
comment. Shri P.V. Narasimha Rao shaft 
not loss his 12 MPs bUt Punjab will again lose 
its peace, 

Kashmir is a terrible situation indeed 
and the Government has promised usm .. -
sive action and operation against terrorism .. 
MQre strength to their elbow. But what Is 
there for them to show? With their exeteise 
of the last two years. the situation has defi-
nitely shown a turn for the worse. It is not 
because there is any·lack of our power but 
because there is lack of a long-term policy 
and the lack of a long-term vision. In our 
security operations there have bean liltle 
differentiation between the masses and the 
militants. Today, the people of Kashmir ask 
us: Are we the citizens of India? Are 'we 
entitled to the protection of the Con$titution 
and the rule of law? Are we, entitled to 
fundamental Rights? Are We entitled to 
'Human Rights? If we cannot answer ...... 
questions in good faith, I am sorry. gunsmay 
silence the voice of the people but guns will 
not make them love us and will not r8pin us 
the country. 

Sir, there has been. I am afraid, .delib-
.rate attempt to communalise \he' Kashmir 
situation. I am sorry Shri Jaswant Singh Is 
not here. He made some very self-evidMt 
presentation. He said that PakiStan Is .... ; 
the POK Is there. And then, he said ... .the 
people of tmI Valley ara Muslims.· .... I 

would like to ask him if hewwce here:Wha' 
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about the Punjab situation? Is it because 
they are Skhs? What about Assam? Is It 
because they are not the aliens but Mongol-
oids? What is it that Shri Jaswant Singh 
wants to convince us about? Does he want 
to teU us that only the pure aliens of Hindu 
faith are the true nationalist and the patriots 
of India? Does he want to define India in 
terms of Bharat Varsha. This narrow outlook 
is what· is wrong with our Kashmir Policy 
wItCh • shared to a large extent by many 
bul'MUCrats who are advising the Govern-
ment. Therefore, I would ,like the Govern-
ment to look at the Kashmir situation with 
compassion, as a problem of human beings 
and then we shall be able to resolve this 
longstanding question, I am sure that a time 
wOI Come when the people of Kashmir shall 
embrace us again. 

Now,lwouldliketosay a word about the 
economic situation. What is bothering us is 
not the grlmne's of the situation. We are 
used to our poverty. We can take our poverty 
in our strides. But we are not used to our 
submission to the re-emergence of colonial-
ism, to the lease of our sovereignty, to the 
sur:renderofourfreedom. Therefore,whatis 
a matter of concern today is not the nuts and 

I bolta.1t is the question of the overall posture, 
the overall vision of working under the dic-
tat .. of foreign organisations or accepting 
their remedial measures as If they were 
brought down to us from the Heavens. We' 
are, all in favour of economic reform. We are 
all for cutting down the Government expen-
ditlM'e. We are all for cutting out extrava-
ganza. W. are all for simplifying the proce-
du .... But when we introduce reforms, we 
must take Into account the social dynamics 
ofoursociety; we must lookintothepoasibi1i-
ties of aociaI dislocation. We must look into 
thl.questlon whether.ven In the short run is 
it going to give rise to augmented poverty 
and augmented unemployment. There are 
three quarter of our people - may be four -
fifth of our people - who do not belong to the 
'1Iarket. They.are not going to be served by 

unleashing the market foroas or by putting 
them at the tender mercies of the market 
forces. Therefore, we are going to alvidethis 
nation into, two cultures, into two glOUpS? 
The fact is that 150 million shall enjoy mod-
em life, shall have all that is best in the world, 
shall have global linkages, global associa-
tions, global standards and about the rest of 
the people, nobody would, care what hap-
pens to them. Hthat is the vision of India, I am 
sure that the people of India shall rise in. 
revolt against such a policy, against such a 
Government. 

Sir, the disparities have been increas-
ing. The President makes no mention at all 
abOut the rise in the isparity in our country 
which is miserable, which is palpable, which 
is visible between the urban areas and the 

, rural areas; between the 10 percent at the 
top and the 10 per cent at the bottom; ba-
tween one region and the other; between 
one social group and the other. The real test 
of our economic policy would be not merely 
to increase production but to see that it is 
unHormly, equitably and justly distributed 
among the people ofthe country, to all of our 
regions, to all Of our dasses and we have to 
bring down the disparity in our society. 

Sir, there·not a ~ here about the 
minimum needs programme. People need 
food, people need clothing" people need 
education, people need medicines and 
people need sheHer. This is the absolute 
minimum that human being needs to live a 
dignHied IHe. Here is the Government which 
is presiding over the destinies of 750 million 
naked, hungry people and does not have a 
word. about the grim priority to the fulilment 
of the minimum needs programme. 

I would like to concenIrate, with your 
permissiOn, on the problems of the min0ri-
ties. May I say, atthe ouIs8I, thalldeflnathe 
word 'minority' not in religious terms. not in 
linguistk: terms, not in ethnk: terms, but In 
terms of social diversity that I find in our 
spciety? At. every decision - maIdIV .... 

• the ~groupwhich isftUlMlicalJ1 n.riDr. 
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• ........ .., daprivaIion. SlIbjact8d 10 in-
jusIice .... _ I.CXIIISIiluIas a ~ 
......,. 'isintllis_thall...atIDbr,,~ 
tID JIOU tIIis faclIhaI1IIis atdIass is tataIy 
silantalJaul ... pablen..af ........ i .. a.iies 
.. v.ious1lMlls of the c:ounby. Of CDUftI8. 
.... isapmblemoftunanrighls.of1Drlur8. 
of paIce bearing. of 8hCiIies..lwauId lceta 
knIM whIIhar the GcMrlilllllnl shaI apply 
Ihe _ of abocilias tID every gRq) which is . 
victim of aIIadIias. which is subiaded to 
aIrDcities. There is nat a WOld about the 
COIlipositiOil GI !he special ~ about 
impIemeil1ilg the nJpOIts d. the inquiIy 
eotnIlliuiOilIS thai .. established now tirn8 
and time again and neverworkad on them .• 
is these areas .... podUIIs in vIIagas, 
podr8Is in panchayals. pockets in blocks 
which are inhabiIed br-tIw weaker sections. 
." 1he people who are in numerical minority 
who are depriwd of althe bl a 5 lilgS GIlle 
.... intlae IA"i - ... of !he GovemmenI 
pagnnmas..1 would .. a forthright 1nIiy-
.. ." ... GoIMnmarC that in applying such 

, pogiammas.1be needs of !he"'" sac-
tons.lha needs of the minorilias., Ihe needs 
oflhosawhoc:annotassartthansaluas shaI 
be ..... inIa. 

I wauIII Ice 10 rafar bri8IIy to .... Sabri 
Masiid which has bean I8fanad to hent.. 
1hMt .. an elK Iia lit dawllllapnwf.l an 
_,1haI8DllWltl1i .. Mlichshould ..... bean 
........ as .. acIIiaNmantof1llisGavam-
manI has nat .... lllllililiolled in tis PIaIi-
dents ~ ,.... National ' .. alan 

1 ....... tID....- .... thaI .. 
p;Was .... a ;'hIe to tales. ~ 

........... be ... ' r .............. in 
Ihe light .................. or ... ...,.IIion of .. NaIianaI,_ ...... eo... 
cI. I am .... a.., cal ~ found ... 
goodwiL UnIiI ................ ....... 
noIhing would be dana. UnIiI ...... COUll 
Older naIhing should be done. Thent • a 
oom.nlmentlhaltheCOUllOldar shaI nat be 
vioIatad. lheGoWllnmenl .... 8IIabIshed 
a toundaIiDn for communal harmotIJtortha 
...... ofrialorplBlS.ldonatlcnow ......... 
theGavernmanl have evan made a palmi-
nary aIbt liD count fie number of rial ar-
pIaIs. number of rial ...... who ....... 
aIIiIobeaquaIIJ eligible. BulIhaGcMlrnrn..t 
have spakan of an anli-riaI fame. the Rapid 
ActionFama.BultheGawmmanthalMsaid . 
nat a word...,.. its sbangIh. about Is 1oca-
tion, about Ih8 policy of dapbJRad. about 
Ihe training PDglamme...about the m0tiva-
tion ;nt psydioIogy bac:a ... whaI: maIIaIs 
is .... moIivaIion ;nt psydiokJgJ and .... 
~L The GowemmanI had made 
parni8a at .... time of1ha aIactiorlS thai the 
MnoriIiasCammissionshalbe.,..asIaIU-
toay stalus.1 han bean 8SSI.r8d.,......, 
time and time again ." various Mil ·111 IS of 
the GoIMrniMnt Ihal in the ned session of 
Pa"'1Mt,. .. shaI bring the 8iL I an laid 
........ is realy.8ut ..... is ... manIion 
..... fuRling1his impoiIIol~in1hia 
addrass. 

QJuncI ..... andpassada .... IIion..... We Waia also panised thai ... dai-
.......:a .. giNn ...... ·bJ .. aIiaf taIIIe .... lwntswhich .. caIad ..... • 
...... of UIIar PnIdasb. ,.... aDCIIpINIIC8 shaI be.., paIKtad ...... _which is 
af1hia ........ ............,..,........ ...... ........ be ......... Aph .... . 
Cauni:I aaaIad a .- aIInCIsfJhei8 in .. ... ........ abauI .., such ......... ... 
CIDIdrJ. aJItiJUIad -. .. 1.1. anillg af.... though ....... carlCllln8d has field III 
..... BulunIartunatI8Ir.a ... iI_baing ... _ ........... "... ....... 
CDIIIInIcIaid in ....,._ T........ • ..... ...... carICalUed alJaulIIIiI1aIk. 
.again ............. is again ~ I ~ But''~''''''islalallJaiIant 
--...................... ac c...... JIbod ... quIistiDn ofW8llling ...-Wallf. 1JII!n. ........... pIan.~......... . ......................... pIMc 
be ..... pM: ...... anf: .. ~ ....... p..illl ... --..of .... OCCi ..... 
,--1halil ... shQuId"'~'" ........... Iheir __ •• fIarn .. _af 
nat ..... _ = .... ,..,.............. . .... i .:11 .. 
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I am sure that the religious sense of the . 
people of India shaH reject the acquisition of 
any property which is per se religious. They 
cannot allow our temples, churches and 
m~m!ids to be acquired for any purpose 
.... 1: :atsoever. 

I would like to say a word about the 15 
point programme about which something 
has been said. It shaH be recast. We have 
been crying hoarse about it. It has been in 
operation for the last eight yealS. Not a 
single report has been presented to this 
sovereign Parliament so far about the imple-
mentation of the achievements of the Prime 

I Minister's 15 point programme. Now we are 
told it shall be recast. I hope ~.is recast. I 
hope that it is targeted. I hope that the targets 
are quantifiable, so that we can judge from 

. year to year and I hope that the Government· 
agrees to present a report tothe nation every 
year, so that the minorities feel reassured 
that their interests shall be taken care of. 

There is this National Education policy. 
And concomitant to it is this three language 
formula. Many a State has completely dis-
turbed the application of the three language 
formula out of recognition. linguistic minori-
ties in every State, whether it is Kamataka, 
Andhra Pradesh, Bihar I may say so, or Uttar 
Pradesh, feel that their children have no 
opportunity, have no possibility within the 
given frame of reference to learn their own 
mother-tongue or be given instruction 
thtough their own mother-tongue. I hope 
that the GoVernment shaH go into this ques-
tionandshaftseetoitthatthe1hreelanguage 
formula is implemented fuly in letter and in 
spirit and the National Education Policy is 
reviewed in order to bring the benefits of 
! . ,ucationto all illiterates anc:I allourchildren. 

'i a maher of sadness ·for an of us tor so 
lany years after the Constitution came into 

forc~ thatourchldren are still not getting the 
edUl.ation which is their due. ThIire Is no 
universal primary education in the coiJntry.It 
is a question of national· priotties. It is a 

question of allotment of resources. Butthere 
is not a word in the pogramme her to say 
"lei the Government is going to introduce 
mass literacy campaign on a real war-foot-
ing and introduce primary education. 

Finally, in our great Q)Untry people "are 
crying becausetheir rights are not respected. 
Their human rights are violated. The police 
tortures them at every step. The weak are 
their targets. I shall end with a couplet. 

"Dekhein to har mod par mil jayengi 
lashein 
Aur dhoondhoge to quatil ka pata 
bhi nahin chalega". 

I would like the Government to identify 
the qatils and to punish them so that these 
qatils stop the qatils of our rights as Indians, 
of our rights as human beings, of our rights 
of being members of identifiable social 
groups. 

SHRIMATI GEETA MUKHERJEE 
(Panskura): Mr. Deputy Speaker, Sir, it is 
admitted by the President's Address that our 
country is going Hlrough severe crises in 
many faelds. But strange are the prescrip-
tions to heal our maladies. Most steps of the 
central government, in !.1"Iy opinion, will ag-
gravate the crises. 

In order to substantiate my point. I shall 
enumerate some of the facets of the ·crises 
and will try to give some of the Government 
prescriptions as indicated in tbe President's 
address and as enumerated to some extent 
in the Budget. I shall not go into the details of 
theBudgetbecause Budgetwill bediscussed 
separate~. 

The first crisis is Hlat our country is 
threatened with serious forces of national 
disintegration. there is increasing terrorism. 
It I'I1aY not be aH the time evident every-
where. Even then Hlere is increasing tension 
and ~ attempts la, fan communal feel-
ings. This is one ..,.a of the crisis. 



577· AtJfim aI TbanIcs in PHALGUNA 15, 191-3 (SAKA) Pnn;idsnt's Adrhss 578 

These difficulties Were not inherent . ., 
our national traditions. Ours is the natior· .JI 
tradition where our great poet Rabindranath 
T agora said: 

[ Translation) 

*Oh my heart, awake on the pious land 
of great humanity which is like the ocean. 

That is in this great humanity of n~on 
we shall atllNe together. 

*Here the Aryans, the Non-Aryans, the 
Dravida, the Chinese, the Shakhs, the Hoons, . 
the Pathans, the Moghuls have mingled in 
the body of India. 

[English] 

In this free country all kinds of people came 
and settled and they were ultimately blessed 
into one body. This is our nationol tradition. 
Therefo,e surely our country is in a position 
to defend that national tradition. Because 
national tradition is often now being used by 
various forces which are really not doing the 
job of national tradition. 

Let us see how the Government has 
prescribed and acted on these quei>tiom:. As 
far as the prescriptions are concerned, well 
there Clre good intentions. But the path of hell 
is also paved with good intentions, Before 
the Punjab elections if the package which is 
being promised everyday that it will be re-
leased were actually released, then I believe . 
in Punjab the electoral process could have 
been different. But unfortunately it was not 
done. Whom has it helped? Surely, ~ has 
helped the terrorists. 

Secondly, about the question 01 com-
munal divide everybody has referred to. 
Without going into details I cannot but refer 
to the help given by the Govemment to Shri 
Murli Manohar Joshi to hoist the 

; second-hand flag at Lal Chowk at the Cov-

emment's cost. Whom did it help? In the 
Kashmir, secessionists. and naturally itnavar 
h.;;lped the national integration. n.afore 
this is the facet number one and this is the 
prescription. 

I here do I'tot give attthe rasponsibilityto 
the Central Government .or its party. I know 
inside the Congress Party there are many 
secular elements. I do appeal to them to rise 
to the occasion and not only to think about 
their party, but also about the whole country 
and act for real secular India which I do 
regret they are not doing. 

There are otherfacets. There is growing 
threat of violating social justice against SO, 
ST, women and aD backward sections of the 
people, including the agricultural labourers. 
What are the prescriptions? One may say 
that these atrocities are under law and order 
and that is a State Subject. That is a very 
simple way. Incidentally, ST surely is not a 
State Subject: it is a Central Subject also. 
But I am not going in for that only. 

The question is that all the economic 
policies also will not help these people.tJnder 
the so - called exit policy. those who will be 
forced to have exit ftom the public undertak-
ings, will they get any way of reservation in 
the private field? Surely they will not get. 
That is inter-connected. I will come to er0-
sion of economic sovereignty later. It is the 
last point and the mO$l important point at the 
moment. Have the Govemment thought 
about all this? No. One of our friends in the 
Cabinet who is powerful, is secular, as I 
understand him. The Minister-in-charge has 
formed the National Commission on Indian 
Wornen. Anybody would agree that all the 
Laws pertaining to women have aJways been 
and increasi"gly violated. In that Commis-
sion, there is only one Member who bebngs 
to other' than the ruling party and it isShrimati 
Subhashini Ali. All others belong to the ruling 
party. The ruling party has got famous 
people in the field of women's movement. 

"Translation of the poem OriginaHy cited in Bengal. 



bull W thallIIDSt of .......... nul been 
giIIan .., place in this Cananis I iDlL This is 
a vary illlpOitaJ. paint wilt reganI II) .. 
NaIianaI Cammilsioo on Indian Women. I 
... II) point it ouI. buI the UinisIer. Mr. 
Singh is...,.. ..... 1.-110 draw hisallelllion 
bough the Ynister for ParIamentary Af-
fairs and also bough the Mnister of SIafa 
for Human RIsouR:e DevaIopmenl II) this 
fad thai when the National Commission on 
Indian Women 811 was discllsaed in this 
House, stu; Ram Vilas Paswan at the 
moment he is out -I had moved an amend-
ment saying thai at women's CIf98Ilisations 
of aI India malldillg wi! be accommodated 
_ members d the CommisSion without the 

15.11 .... 
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right II) vola and without salary and aIIaw-
ance. Shri Ram Vilas Paswan assured me 
on1ha Roorof this House thai it will be done 
under the rules. Mar I know whether those 
pnHnised rules have been brought in? Ther. 
is no Government expenditure is involved 
there.. I wanted thai they might be wiIhout 
~ and allowances. lmpoItantaB-lndia 
Women organisation representatives must 
be on this Commission. I this Commission 
hastodiacharge any work, becaus8women's 
question is a question where everybody has 
to rise above paIly partisan amsideralions 
and join hands. I have. times without num-
ber.· repealed this in this Very House. So. 
pntSCIiplion in this sphere is also riot very 

. gOod. 

A Commission of Rural Labour was 
farmed in which I happen to be a Member in 
the beginning. The late IamenIad Rajiv 
Gandhlput meaverthera and lateran I gave 
I up. Shri DasglIpta hom my party wasthere 
... many others were also there. All the 
I8CIOmm8I1daIio were agreed recommen-
-daIionB. Some of these recommendations 
awant ~ cxwer must be giv8nto the 
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agricuIIunII ~ • ..., __ f"'l ... 
be ginn 10 t.n; minimum ... must be 
.... tu .d.aga-akI ...... mustbe ... 
... jabapporlUniliasmustbeCl8lll8d.I .... 
lake Up lite jab 0fIII0Ibdias issue, when I 
come to the economic question. 

Six months t.nc:e, thai raport hat been 
produced. Here. it has been said-thai if is 
under c:ansideraIion. How long wit it be 
under consideration? What kind of c0nsid-
eration are u.., giving? When I come to tile 
econOmicsiluation.1 wilshoWthaI in each of 
these fl8lds. acIUaIIy cuIS have been eI-
fac:ted instead cf giving them any relief. 
Therefore. the very moat question of social 
discrimination, the queslion of social justice 
about which we are in tlOUbie, has nat been 
taken up by anybody. 

Now there is the third facet aboutwhich 
everybody knows. It is the question of e1ec-
toral procaes being undermined •• is under-
mined through muscle power and money 
power about which aD the- parties here wiD 
have to search their hearts. I am nat going 
into the details. Everybody knows about it. 

But I am going to the third aspect which 
is very important. That is the question of 
defection. Manipur is the most scandalous 
instance of defections.lllave heard from my 
c:oIeague. Mr. Sira Singh. how the MlAs 
belonging to the then rulitig party were virtu-
ally blockaded and kept under police guard 
for months together so that they were first to 
defacL Is this the way how the ruling party is 
meeting this? If this goes on in Manipur, can 

. you·imagine what would happen in Manipur? 
You aD know about the insurgency probf!Mn • 
WiD thal not add to this? It will add to this. 
Therafore. think over before you take all the 
steps. Nagaland and Maghalaya will set ,n 
example. That is the ,.. 01 national criIis. 
The presa1Jtion and the result I am puItirig 
before .".~ to ponder over. 

MR. CHAIRMAN: Please conclUde. 

SHRIMATI- GEETA MUKHERJEE: I 
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want a liItte more time. I hope you wiD kIndly . 
give me. I would try to be as brief as possible. 
t am generaUy brief. 

Now the last part of my question is 
worrying us most. It is the question of eco-
nomic sovereignty. Vesterday my esteemed 
colleague, Mr. Somnath Chatterjee, and 
many other esteemed colleagues dealt at 
length with the IMF cOnditionalities. I am not 
going into that. But I want at least to' 'jse one 
aspect, that is, the Dunkel proposals, be-
cause about that, you are supposed to give 
your opinion next month - by April. In my 
opinion, as I find, you are already giving your 
opinion. 

lion. Minister, Mr. P. Chidambaram, 
said the other day that the Dunkel proposals 
will do good to our agriculture and textiles. 
What are the Dunkel proposals with regard 
to our agriculture? 

"Reduction in subsidies by 13.3 per cent 
by the year 2003 in all cases 
where these are more than 1 0 per cent 
of the value of production.ft 

This means not only withdrawal of fertiliser . 
subsidies but also for seeds and maybe for 
water, power and even for the poor farmer. 
So, this will do good to agriculturet Is that 
why about the drinking water also, in real 
terms in the budget, the allocation is less. 
Real terms mean cutting across the inflation. 

Allocation for totai rural development is 
less. Is this the way? Vou have already gone 
through the Dunkel proposals. Then, the 
Dunkel proposals deal with science and 
technology. What is your attitude? 

In this year's budget,ICMR has no budget at . 
, all. For total medical research, it has gone 

up. 

An0th8r aspect is the question of 
Ceritre-State relations. We are losing 81-' 
ready. West Bengal has lost Rs. 700 crore 
due to the discriminatory jnterest rates. This 

is also connected with Jawahar Rozgar 
Yojana and all other things. It is interesting 
that last year, haH of the allow which was 
there for the Vojana, was not spent. Why? 
Because the State Government could not 
give money. This year, a littlel8ss than the 
originally estimated has been given. I do not 
know where from the State Governments 
will get the money. Therefore, is this ec0-
nomic sovereignty? Is this economic sover· 
eignty where at the dictat of these people, 
you' are giving up even what you said was 

. one of your most important points, that is, 
public distribution system. You are practi-
cally doing away with it. So Sir, I feel most of 
the packages that are given in this speech as 
well as some of the indications in the Budget 
does not at all elicit any thanks. If anything it 
does elicit, it is the total rejection of it and that 
is what I want to de on behaH of my party. 

[ Translation) 

SHRI SUKH RAM (Mandi): Mr. Chair-
man, Sir, I rise to support the Motion of 
Thanks moved by han. colleague Shri. P.M. 
Sayeed on the President's Address. The 
President's address signifies the policies of 
the Government. I would like to divide this 
address roughly in four parts. During the last 
Eighteen or nineteen months there had been 
twoGovemment$. Nowafterthem, the people 
of the country have begun to realise that , 

- there has come a Government at the centre 
which is capable of overcoming great prob-
lems before the country and taking and 
implementing decisions without any delay. 
After eighteen or nineteen months it is for-the 
first time that people have realised it. The 
policies which have long term effects and are 
helpful for nation building IIT8 made after 
keeping next 190 years in view and not 
keeping elections in view. Some of our col-
leagues support or make policies keeping 
elections in their view. I want to draw your 
attention to the difficult situation in Punjab in 
which elections were held. The elections 
were held in peaceful atmosphere. It shows 
that the Prime Minister is. a man of firm 
determination and hefuHils his commitments. 
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He. does not back out from his pronl~. 
When ShriV.P. Singh became Prime Minis-
ter, he had created several Problems for the 
people of the country. After becoming Prime 
Minister he went to the Golden Tempfe and 
also, covered some distance in open jeep. 
The people had great expectations. He also 
promised to hold election. But he could not 
hold election during his tenure. But this 
Govemment held election in Punjab within 
six months. 

Since I hail from neighbouring State of 
Punjab, I know that it has been alleged that 
people in a large number did not take part 
there in elections. I know that the Akalis in . 
Punjab are atdaggers drawn, they had always 
. been fighting for power. They do not want to 
remain out of power. But those who were 
terrorists achieved theirown goal. They have . 
created the atmosphere of terror all over 
Punjab. The only reason that the Akalis did 
riot participate in the election was that they· 
were afraid of bullets. Their complain about 
package is merely a pretention. The elec-
lions were held and the people there dis-
played their zeal to restore Democracy. Shri 
Chandrashekhar also had decid$d to hold 
election there, he had even initiated the 
proeMS. But you may remember that 28 
candidates were killed before the elections. 

Hundreds ofinnocent people were killed. 
Thedaciiiontohoidelectiontherewastaken, 

I butthey could not ensure peaceful elections 
ther •• When it was considered to postpone 
election there, the Congress party had come 
in power just a day earlier. It did not have any 
hand in it. H there was any hand at all in it. it . 
was of the/Election Commission. Had no 
canc:fldates survived there, for whom was the 
election was to be held? But this time not a 
single candidate became the target of bullet. 

. The Prime Minister can be given credit for 
. this. For this he should be congratulated by 

all sections of the people. Similarly, Assam 
problem was also solved to a great extent. 
This too is the result of firm. policies of the 

Govemment. A· Bill for providing AnernbIy 
for Delhi was· passed in the House and 
provision for the Counc:H of MinisterS was 
also made in it. Though. the BharatiyaJanala 
Party had made high sounding promise!l 
and also extended support to the then Janata 
Dal Government. but that too could 00110 it. 
But the Congress Party fulfilled its promise 
made to the citizens of Delhi. It fuHil1ed the 
promise within four or five months. But you 
remained in power for more than one year, 
yet you could not fulfil it. These are the 
achievements of this Govemment. . 

Mr. Chairman, Sir, the Prime Minister 
has opted for Sel\ing bigger problems through 
consensus. This too is a very great achieve-
ment. Needless to say, 25 to 30 per cent 
voters of the country do not exercise their 
franchise. Right from the inception of elec-
toral prcedure in the country till date only 60 
to to per cent voters exercise their franchise. 
Sometimes, this percentage increases or 
decreases. This country is a country of diver-

. sities. The only way to keep it united in a 
single thread is to settle bigger problems 
through consensus. The Prime Minister Shri 
·P.V. Narasimha Rao has adopted this 
method. It is a different thing that some of our 
colleagues make their statements in the 
House different from what they do outside 
this House. But the Prime Minist~ has al-
ways applied ·this method to solve bigger 
problems. In this country soCial and eco-
nomic revolution can be brought about by 
taking the cooperation of all the people of the 
country. It is rightthat we are in minority: Had 
we 400 Members of Parliament in our party 
we had adopted this very method only. 
Because this way only changes can be 
brought about in this country. 

One more point about the strength of 
the country has been made in this address. 
The greatest resource of a country is its 
human resource. Shri Narasimha Rao has a 
dream. This Government promised to take 
step to realise that dream. In this address it 
has been said· that arrangements will be 
mad.,. to provide education and health for aU 
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sections of people. A raIerenca has aI'll) 
been made regarding pravldingamploymvnt 
to the people through Integrated Rural De-
velopment Scheme; Jawahar RojgarYojana. 
He has promised, the nation to.provide aU 
these things. 

No country can cre .. the atmosphere 
of peace and aff'l.·ence unless its foreign 
policy has no elasticity. :The foreign policy 

. should be modified with the course of time. It 
is said that no country can always be a friend 
or an enemy to a particular country. Every 
country ones its self-interest first. 

Mr. Chairman, Sir,l am slightly strained 
to state that those people trom whom we 
expected constructive cooperation and 
whose principles and ideologies a.re in agree-
ment with ours, have become our chief 
opponents. I admit that those persons who 
have gone from here are secular. Their ide-
ology is progressive because their culture is 
that of the Congress. But today they talk 
many things with a view to serve their 
self-interest which is their right. I would like 
to state one thing more. Our leftist colleagues 
give us advice, their ideology and principles 
are not very different from ours. But what has 

I happened these days is that their source of 
inspiration has disintegrated. Though, we 
were in friendly terms with it and even now it 
is so but today that country has been disin-
tegrated? 

We talk about China. Has it not admitted 
it? I would like to speak on the economic 
problems in the Budget after some time. But 
I would like to state one thing that even 1/10 
parts of the total investment made in China 
has not been made in India. But those who 
give advise should oppose constructively for 
which you all are entitled. One thing is talked 
that the Budget has been leat(ed out. What is 
the basis of differences between the political 
parties? It is ideology, principle. You should 
give direction to the country as par your 
principles. these people are trying to make 
out that the Congress haS joined hands with 
the B.J.P. to facilitate smocth functioning of 

the Government. All of us know that they try 
to create differences. Just now Shiimati 
Mukherjee said that some people are secu-
lar. AD the members of Congress are secu-
1ar.1 would liketo point out that ourprinciples 
are totally cfdferantfram thpse of B.J.P. there-
fore, neitherwehad any cotlusionwith e.J.p. 
nor we will haw it in future. B.J.P. is not 
secular. B.J.P. Is working in the name of 
religion. The role of B.J.P. has been laudable 
during the paSt few months and it has been 
providing constructive criticism but today 
they are in a different mood. They want to 
create problems for us by pr'essing the 
cut:..motion. 

Mr. Chairman Sir, I would like to relter-
ate .. that we wm never drift away from the 
policy of giving protection to the minorities 
and from following the Policy of secularism 
and socialism even though we may have to 
sit in the opposition or remain out of power. 
I would like you to allow me for two minutes 
more. I would like to submit another point. 

They speak of pric:e-rise. During the 
question hour today they raised a question 
that the farmers did not get remunerative 
price for their produce. They do not sell their 
produce and as a result you have to Import It 
from America A newly elected member from 
opposition said that no progress was made 
in agricultural sector during the tenure of Shri 
Jao,yaharlal Nehru. You might be aware that 
there was a severe drought in 1987, but we 
did not beg from other countries. There are 
some Countries of Africa, Asia and latin 
America, which are independent but they 
cannOt produce foodgrains for their needs. 
They are forced to bow before the big coun-
tries.lt is a matter of pride that we have faced 
such adverse circumstances. Shri Rajlv had 
assigned me this responsibility. We did not 
Import foodgrains even and did not aIbw 
anybody to die·of starvation. You talt of pric;e 
rise. You think about it yourself. There are 
76% smalt and medium farmers in thecoun-
try and only 24"10 farmers grow 'surplus 
foodgrains. Punjab, Haryana, U.P. Andhra 
Pradesh and TamH Nadu contribute a lot In 
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this 24"" which gives surplus foodgrains but 
the prices are also· c:ontirWously rising. The 
Government have to pay Rs. 5-6 thousand 
crore as s&bsidy ilit does not increase the 
issue price and the support price. Even to-
day the Government is paying Rs. 2600 
ClOre as subsidy. Then who is responsible . 
for price hike? Ale we not responsible forthis 
price hike? The Government takes certain 
steps when we raise our voice in this House. 
I would like to draw your attention and subrriit 
to all friends and especially to those friend 
who consider themselves progressive and 
who are progressive too, that they are not 
strengthening the country by adopting the 
path of confrontation. The number of B.J.P. 
members has risen from two 10 eighty six. 
Either leftist or Janata Dat is responsible for 
it because they have made seat adjustment 
with B.J.P. Their number.increased to 119 
·from 86. Therefore attention should be paid 

, to strengthen the hands of the Govemment 
rather than weakening it. You will be respon-
sible for it if they become stronger. With 
these words I support the President's Ad-. 
dress and requests to all friends that we are 
passing through a critical situating today and 
they should, therefore, help us. 

We should bear in mind these circum-
stances because neither the people nor the 
political parties want fresh elections in the 
country. B.J.P. should take a lesson from the 
Punjab elections. In Punjab B.S.P. came at 
second position and B.J.P •. came at third 
place. I would 6ke to remind other friends 
also that they should not forget how Janata 
DaI was routed in U.P. where Shri Vish-
wanath Pratap Singh made it a prestige 
issue that it was his stronghold. They should 
not \orget the condition ot .the party in U~P. 
Elections. Similarly, you should not forget 
the .... uIts of elections in Maharashtra and 
Bombay. Throughtheseelections the.people 
·of this country warned the opposition·that if 
they by to topple the Govemment-mough is 
a f~ that you can topple this Government 
by endeavouring unitedly-aH those parties 

would be completely routed in the future. 
With these words I support the Motion of 
Thanks on Presldeit's Address. 

[English) 

SHRIMATI MAlJNIBHATTACHARAVA 
(Jadavpur): Thank you, Sir. I rise to oppose 
the Motion of Thanks. As il matter of fact. I 
would have no objection. to thanking the 
President for delivering his speech because 
he is responsible for the delivery alone. But 
that would also mean accepting the contents 
which is a statement of Government policy, 
and it is not just a statement of Go:orernment 
policy. but a statement of how strudural 
adjustments are being made under the ptes-
sure of creditors. 

Sir. it is not the voice .of our President 
that wel'learfrom this Address. It is the voice 
of a different President, the President of the 
World Bank: The Address is silent on the 
way in which the IMF loans - massive 
doses of such loans - have been taken 
although it is full of praise for the Govern-
ment for having moved swiftly to deal with 
the crisis in the balance of payments. Is it for 
this that we have to congratulate the Govern-
ment? . 

I would just ask one queslion. The most 
massive outflow of NRI capital which caused 
the worst balance of payments crisis oc-
curred between April and July 1991. This is 
given in the Economic Survey. And at that 

. time there was a care-taker Government 
and they were refusing to take care of that 
care-taker Government and this was pre-
cisely the time up to Which the Chandra 
Shekhar Government was prevented from 
presenting its Budget. This was also the time 
when our gold reserves were being flown 
outside as security and , would like to sug-
gest that these were the signals of panic and 

. it is th8$8 signals of panic which aggravated 
the crisis in foreign e.xchange reserVes and 
I would say that this April to July crisis had 
more to do with the politics of our country 
than with the economics. 



. The pMic. in fact. .... exc::use for . 
swalkMillII1he candiIionaiIies of the Inta'-
national IIorIetaIy Fund, hook, line and 
sinker. The question is wheIher the lIE 
JII8SCI1ltioncan &DIve the basic problems fo 
the 'Indian acaKJIiIY; ,.ileIher by making 
India apentolhe inIemationaI market forces 
the mPlJ of our people can be benefited. 

The COUfUias that have accepI8d the 
1AF. package have a different experience. 
But there have been other countries who 
have taken those bans but on dilferent 
condilbns. They have been able to neg0ti-
ate better. Our negotiations have fatled 

I desperately. 

Again, the question of Chinese accept-
ing of foreign funds has been raised and I 
would like to say that the Chinese and some . 
other E~ Asian economies have accepted 
foreign debts. Even while borrowing. they 
have outlined a different growth strategy, not 
the one outlined by the IUF package. But in 
the case of our country we find thai we are 
now suddenly flushed with foreign reserves. 
This flush is not the flush of health. Thls is a 
flush otfaver, which prognostk:8tes a vicious 
cycle of recession and inflation. In fact, it is 
not we alone who say this: The IMF staff 
papers predict this possibility. Here is a 
quotation. I says: 

'We know that some vulnerable 
groups suffered during adjustment 
programmes 
in the short run unless you take 
steps to insulate them during the 
period of reform.-

This is not from us. This istrom Mr. Camdes-
sus, the IMF Chi,,'.. Unfortunately for us, 
these groups, these diaadvanbged groups, 
Constitute the majority of th., Indian popula-
tion. And obviousPi we are going to be at the 
receiving' end of the SCH:8I1ed process of 
reform, in which they cannot participate. 

. There cannot be empowerment of the poor, . 
of the backward, of agricultural labourers, of 
':'"Organised workers. Many of whom are 

'JIOtnI'n. warkenJ in the 0IpIIised 88Cb. 
..moaa9facingmassive~ They 
are a1 the ....wing end 01 the so-caIad 

. processof reform. The ground i!lbeingtakan 
from und9r their feet _ instea' of thai, aI 
thai they have given are dribbles of charily. 

On the Television, we daily ... the 
messog9 being flashed -

. t:.k Behatar Kal Ke liye Aaj ~ 

Those who are being asked to tighten their 
bellsarethepoorpeople:Butabetter1DmOr-
row is not for them. A better tomonow is for 
big capital, multi-national capital. owners of 
black money people who can come with rNa 
kgs. of gold from a! ,~oad and sell it here. 

Taking a clue from one fo the Prime 
Minister's interviews, Sir, one can say thai 
certainly this Govemment is no longer a 
dharamsa/a for the poor for the dispos-
sessed classes. But it is a dharamsalaforthe 
rich. It is a dharamsaJa, which otfers am-
nesty to these big multi-national corpora· 
tions, not just through liberalising the policy 
but by offering aU kinds of amnestiestothem. 

Sir, perhaps we are to congratulate the 
Govemment for having persuadtd the re-
doubtable Carla Hills from swinging the 
cudgel of Super 301 over our heads. But it is 
not for nothing that the retaliation has been 
postponed. It is only because the Indian . 
Govemment has been a good boy and prom-
ises to be a better one. 

In 1989,Sir,lndiahadprotestedagainst 
extending the scope of the GATT negotia-

. lions to questions, to agriculture and inte~ 
tual property rights and tying these up in 
order to facilitate cross-retaJiation. 

Even in· the previous Preside"". AIJ-
dress, it is said that India wiD endeavour to 
see, the Govemment wlllendaayour to see, 
thatoutcomeoftheGATT negotiations would . 
be a favourable trading environment brthe 
doveloping countries. 
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Now all such references to South-South 
Cooperation 10 resist the pr8SSUre of the 
developed countries has been dropped. 

OuF Commerce Minister now s .. s 
positive aspects in the Dunkel Draft. We are 
told that we shall continue to defend our vital 
interests and seek improvements, maybe 
we are seeking improvements from the 
so-called positive aspects of the Dunkel 
Draft. As the hon. Member, Shrimati Gaeta 
Mukherjee, has said, thi' is not going to be 
th~ reality. Ms. Carla Hills herseR has de-
scribed them as a crowbar to praise open 
economies of developing countries. There 
would be no competition, no liberation of the 
marKet forces. But; there would be big un-
restrictedly being given the liberty to swallow 
up small, monopolies would be strength-
ened, and there would be massive import in 
drugs and sees resulting in price hike and . 
de-industrialisation of our economy. 

. There is a little paragraph on the Bhopal 
disaster which I find "ery significant. It sets 
the final seal of approval on the controversial 
Supreme Court jUdgement, which exoner-
ates the Union Carbide from the liability of 
damages ,thr.t may be proved against them 
in the future in the next eight years because 
we are stillto understand the fuD implications 
on the h.mth of the victims of what hap-
pened in Bhopal and it leaves any additional 
sums to be paid by the Indian Govemment 
that is by the Indian taxpayer. With more and 
more mulinationals waiting in the wing, the 
failunttoinstitutecriminalproceeding against 
the Utban Carbide, would send signals that 
hazardous experiments may be carried on 
with impunity.and hoone wiD say a word. The 
President's Address expresses a great 
concam for environmental accountability and 
talks about safeguarding the interests of the 
developing countries. But, after itsabar.don-
nient, I would say the betrayal of the victims 
oftha Bhopal disaster, this sounds Iika'mere 
m~ . 

AIeo since It eame to poWertheCovem-
ment has been taking of implementing the 
Prasar Bharati k1.. In the President's Ad-
d,... thera is no mention of this. Of course, 
now that the Budget is here, it is amply clear 
that Government funds for AIRIT'i are going 
to be slashed which means that itwilt have to 
depend more on commercial advertisement 
and It is IIIc8Iy to go on a decline as various 
private and international 8gencies like the 
CNNwlRcapturethe marketformass-media 
They are already there and their better effi-
ciency is widely publieised. All the recom-
mendations that the Government has re-

I ceived from the Committee that it set up 
suggest increasing entertai:lments slot and 
lifting ban on certain kinds of advertisement 
including foreign advertisements. In other 
words, the Government owned Doordarshan 
will now mimic the private channels. It will not 
have an autonomous, separate existence of 
its own. Whatever possibility was there that 
is completely destroyed. Not only ·that in-
stead of reflecting the lives and needs of our 
people, different languages and regions, it 
would impose uiliform standards of cultural 
neo-colonialism. 

Now, I come to my last point. The im-
print of the sellout is on the economic policy. 
As other hon. Members have~ said before 
me, there are cuts in the most basic needs of 
the people. Food, Malaria Eradication, Edu-
cation, all these are being slashed and that 
at the behest of our creditors. But not only 
this, It.has infected our foreign policy also. 
No presidential address in the past has Qf~ 
fered such fulsome praise to the U.S. Gov-
emment with which India is supposed to 
share 'Values of democracy, individual lib-
erty and respect for human rights.' May be it 
is this sharing which has led to joint military 
exercises with the US Navy. There is a total 
forgetfulness regarding how the United States 
Govemment has crushoc! popu!ar govem-
ments, is still trying to crush and how it has 
crushed national liberation movements in 
the devoloping countries; This volte-face in 
foreign policy which is nOw bocoming more 
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and more evident was first signalised when 
India voted for the rescinding of the U.N. 
Resolution on Zionism some months back. 

I was happy to see on the very first day 
after which this was announced in the pa-
pers that one han. Member from the Treas· 
ury Benches - he is not here today - rose up 
to protest against it. I do not know whether he 
would protest against this today also. Any-
wav, it has been rescinded with India's sup-
port. 

. The Address, of course, also mentions 
India's unequivocal support to the Palestin-
ian cause. But in the face of the fact that 
there is not even mention of the recent Israeli 
attack on Palestinian camps in South Leba-
non,and the assassination of.the HizboIlah 
leader Musawi, the stated support, the pro-
fessed support to Palestinians, isonce again 
empty rhetoric. The Prime Minister is re-
ported to have said that we may learn from 
Israel how to counter terrorism. This comes 
from our Prime Minister today. He says this 
about a government which itself is based on 
racial terrorism. 

Again this knee-bending to the intema-
tional masters is evident India's voting at the 
Security Council in favour of the imposition 
of sanctions against Ubya There is a selec-
tive treatment at the U.N. Security Council 
that they refuse to say anything about Israeli 
aggression, but abOut libya there is this 
effort to impose sanctions. now Ubya is 
under direct threat from the United States. If 
that happens ma~ we shall also accept 
that smilingly and without a word of protest, 
putting to shame all our -professions of 
non--aIignment.· Thus, we have .mortgaged 
our tongues to the creditors. It was very 
evident In an ~ent which took place this· 
morning also. 

The Address itself does not have a word 
about the·economlc waf of attrition that the 
Unhd .$ates. is wagirv upon Cuba, • V8IY 
smaJCDUriby, Md just because' is:trying to 
maintain Its ~ and·poIiIIcaI aovar-

eignty. The United States government c0n-
siders it to be a threat to them and there is 
this all-out war against CUba. But tM kJ-
dress has not a word to 8av about this. 

The Govemment have made its prefer-
encos very clear through the President"s 
Address. The battle lines are drawn and I do 
not think that the poor people, the middle 
class people, the ordinary people belonging 
to the backward sections, the poorer sec-
tions among the Scheduled CaStes and 
Scheduled Tribes, wornen who work in the 
unorganisedsector,haveanvreasontothank 
the Govemment for this Presidential Ad-
dress and I join my voice with Gaeta Mukher-
jee to say that we totally rejectthis Presidert,. 
tial kJdress and we are sure that the people 
also are going ~ reject it .. 

[ Tl'allSlation] 

SHRI SULTAN SAlAHUDDIN OWAISI 
(Hyderabad): Mr. Chairman, Sir, after listen-
ing the President's Address we have mme 
to know that we are living in an imaginary 
world since he has said that in future there 
would be such and such be(lefits. The ques-
tion is thai after independence, except for 
two to four years, Congress has been hold-
ing the reins of the) Administration. The slo-
gan of socialism was raised, there were tales 
of neutral policies and whenever we met the 
Congr8ssman per chance then the books on 
socialism were found in their libraries and 
the green books could be seen in their pock-
ets. Today the old policies have changed. I 
want to say that When you are changing the 
old pofices now, then why did you keep the 
countrv in this state forforty yeat'S. Have you 
raaIisad it after forty years? If the present 
policies are correct, you should have~ 
these long ago. Then why did you rise the 
slogan of socialism? The way, we are giving 
liberty to the non-residents. creates appre-
hension that we would be in their grip and 
after h\IO-three years, we may be opening 
the doors for the East India Company. I am 
PQinting out the prevailing state of price hike 
in the country tnt'DUgh this Budget and the 
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BudgII and the various poIcies but the 
quesIian is thai _ to how 1he poor people 
would be able to puI on in such a COIIdIian 
when the prices of ..... rice and oIher 
8SMnIiaI items are rapidIJ going up. 

t raquil8S a long period to build the 
c:Ia'acter of the nation but the steep riM in 
prices has been causing a greal sat back to 
thisc:hm'ar:ler. Nonecan lead an honouraiJIe 
.. in 1hesecin:umstances.1 am not going to 
ClDl'ftlMltonthepolicywhichisbeingbnJugtj. 
but· .. questian is 1hal if this paIi::r is good 
then why the prices 818 gong up. WhaI have 
youdanetoeradicateunemploymenL ttat 
nor been menlioned in the Addrass. I we 
Ioc* at the CIlIa side._ •. 

SHRI DllEEP BHAI SANGHANI 
(An1lal): Mr. ChMman. Sir, there is lack of 
quorum in ilia House. 

[6vW4 

UR..CHAHIAN:ThabelisbaingRRlg-
..... ttwe is quorum. The bon.. Uambar. 
Shri SuIan SaIahuddin Owaisi. may c0n-
tinue. 

SlASlA.TMSAl.AHUDDlNOWAlSt 
Mraa.-,.Sir.I_ .... 1haIIDdarthe . 
....... ila I· .. thai is ... the CDIft-
........ ia in .-:., .......... thai 
dueto ......... in priDes. a ........ of 
... filkated poablalns .. came up. Be-
sid.sI.l .. to_,1haIwiIh .... dalgeinllla 

. 81Xi11D111kpalicf ....... cIa ............. 
.. ", ..... _ .... tanignpalcrtoo. 

, ........ 
[SHAI p.u. SAYEED ill .. a.it. 
............... _ .... PIIII'Iini-. ....... __ ... """""'·.1 is • 

_at ....................... .... 
........... IDr ....... ,_._ 
..... ' ................. fiIIds_ 

ruined and ...................... _ 
inhabiIant. Todar" accapIlhII siIuaIion 
... also support .... rasoIuIior. pMSed bf 
the U.N.O.1Dr piDIridiI ...... IO .... Pal-
8IIIirIint nalonlylhis but ...... Musaviwas 
rnunIerad in Ubnan. .. kept siIJnce also 
DV8I'1IIa incidanL • is a sony sIaI8 of aIfairs. 

SimilarlJ ... supportad the American 
rasoIuIion against I..iJya. In tis case also. I 
feefgrielladandshockad. Nowlwauld"l0 

SDfII8IIWigabodPunjab. EladioiiS..,.· say .......... 
c:onduded in Punjab.. I wiI nat go n --. 
and I would nat .. to..,...,.,..aboutllla 
winners "Who won in these eIactioIiS in which 
only 10percantVDlles __ castbut .... main 
question arises hant whaIIw you wall to 
soIwathispmblamorwanttokaaplperdng. 
I you want to solve ilia ,..,.., poabIem 
raan,. you solve ...... riIIar __ poabIem 

. give them __ sUch 8$ ChalMIigaIh 8Ic. 
which1herwanL 1h8re antdilanllllc::aptals 
tor dit8IWII SIaIeS in \he whi1Ia of India but 
..... isonecapifalfarPUrijab and ... , ... 
• ,.., ... .., ... thepooblamsJOUshouId 
_the heads oftha If8GpIa Iwing ....... is 
• led that nal one par cent of Sichs c:aata 
Ih8irvalasinPlqab_In ....... andKashM 
also ..... 1Cashmiri people are the vicIims 01 
Pakiitalila'nlrisa .... came ...... PliIIIistad 
and ..... disIurbin:as in KashIIIir. Wego ........... , .... anad.........., ... 
lhenewsrapdinglap8ofK'ashmiriwomen. 
.... and Ioating _ wei 8$ ........ 01 
inJlDC8IIIl*11J1a. • is ................ F J.R. 
....... wilhthe ........... b-=k. 

The iI~1DCIIIIII ...... who are lie ViC-
1ilns of an such atR!cili I came 10 ..... 
.... COl ....... about an __ things but 
.., one ..... abauI ..... The poabIam ........... -.......... ........ 
insIaadoJ ... IDr ....... fartarl .. ..... 
.... -10 daIge ... paler. -.-. is .,. 
_... .. die .niI_ ill .. PIasi-
....... ................ ,. go on 
....... _trumpet. We .. as .bss 
_ ............. ,5 ..... ~ 
....... '1,... .... 10 .......... 
CDiICI .................. ...,.1he 15 
painS .... l ........ _ ..... .... 
_ .... in _, Addi_ buI .pab:IdJ 
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bothers about its implementation. This 15 
point programme f'ias been running since 
the ega of Indira Gandhi, but'nobody tells us 
what were' the results. Even today, It is 
fruitless. The Ministers are only concerned 
with the inaguration of any scheme and build 
castles in the air but they ever take care of 
its implementation. If you want to solve their 
problems, you take the ratio of the Muslims 
in Government employment at the time of 
independence, it was 30 per cent, which 
today has come down to one per cent only. 

If you are to comment 0 .. my statement 
,then my dear brothers you peep into your 
hearts !tnd tell me as to how this percentage 
has been reduced to the lowest level If you 
want to say something for their appease-
ment then I am not going to con1ment any 
more. Have you ever said something in 
connection with Palestine? Of course not, if -
you pay attention to this type of attitude, you 
'¥Will find how the problems continue to get 
Com'pIicated. Take corruption, it is rampant. 
Many big factories were set up in t-tydarabIIJd 
during the period of Nizam. Allwyn facDy 
was established. Today people have got 
good business today there is tak ofseDing 
the Allwyn factory • We aU know -it would 
prove gainful to 101M. In this way, some 
people would become rich and poor would 
become poorer. SinDarly, the largest sugar 
miD of Asia was astabIishad during the time 
of Nizam In the qountry. Todaythara is a talk 
of seUing this f8cmry too. It is clear what the 
people are going to gain. I want to say 
nothing except citing an example. Today we 
say ours is a poor country. I the counby is 
poor, why was the brisk buUIass in gold 
tranaacIed In the COldly? The session 01 
-Assembly has just concluded.. This quealion . 
was aao raisedthera. The Chief Mirtisl.-has 
got aIIatIad two &eNS or .... to his CM1'18OI'I 
and the nat pIDfl at the SIDn8 mine thera is 
worth rupaaethraethousandaore. Why ... 
.... ttmgs hllFPeninghanI?w... .. we 
IeadlngthacounbytD?We .. gaingtogliin 
noIhing except ruhIliDn and dastrudian.. 
You InUIt par dantian to",1hings finIl 

SIr ... had 81tab11had:. good ...... 
_ during 1M naIing period 01 .......... 

-Nehru when there was takof Nehru....., 
and Tito. We were known .. non-aIignad 
countries. But where have we raechad-Io-
day? We want to extend fri8r-~ wIlh 
oppressors. There is bIaockhad in Pales-
tine but we are keeping mum. We ·saIute 
them and then say that their help would be 
taken in tackling the problem of terrorism. 
Are we so incapable? If the IsraeI-Ike situ-: 
ation can be tackled in this way, is there no 
terrorism in London? Why could it nor be 
tackled there? It is there in the U.S.A. and 
France. Why then thIPif' beneVoIance alOne? 

- We continue to adoptthis strange policy. W. 
must pay allenlion to it. A very large S8CIion 
of minorities is already driting back out of 
anger. If this trend continues. that section wiI 
adopt soma other line of action giving riseto 
further diffICUlties. 

SHRI CHIRANJI tAL SHARMA (Kar-
naJ): Mr. Chairman, Sir, a discUssion is going 
on the Address by President for the I8st two 
days. -

Where is thecountry today. Thecounlry 
is having tofacebigchallangestoday. Prices 
are sky-high. Unemployment is on Jha it-
crease, hunger is widespraad, Pun~. As-
sam, Jammu and Kashmir pmbIams ... 
there and economic situation is there. Yes-
terday the eIeded represantaIives fIom 
Punjab had come ..... He expassad his 
views and emaIioIlS about PIA'tjab. His 
speech was very emotional and arousing. 

. "-
Mrc:hainnan. Sir, why did Punjab~ 

into existance? Haryana had not demanded 
thefonnalionofasepand8Sta1e. We ....... 
be thankful to Shri Faaah Singh who mnbIt-
Ided to the foml8llian dPunjaband""_ .. 
andasareUl~PradeshCamano 
existenca..OIharwiseHinachal...,_ .... 
Punjab. would have been a single Staa I 
..... a Mambarof the Punjab'___ 
bIy. IIcncM ... the siIuaIion Ihal pnwa. d 
beIara Haryana and Punjab .......... 
tanca. We .... raaIed very badIr ..... 
When the Budgatwas passed tor Hal,... 
the .... ali-IS ......... to be spanI in 
Punjab baouond AmIIa. ,... Punjab and 
..,_ came ir*t ................... . 
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[Sh. Chiranji LaI Sharma] 

·liabilllias were divided in proportion of 60:40 
whether they were meant for water or serv-
ices. 

Mr. Chairman, Sir, the Shah Commis-
sionwas constituted. The Shah Commission 
gave the award to transfer Chandigarh and 
the areas adjoining it including Kharag TehsU 
of Arobala district to Haryana When the 
Shah Commission decided totransferChan-
digarh to Haryana. Fateh Singh got caul-
drons filled with oil on the roof of the Oarbar 
Saheb and said that in case Chandigarh was 
not transferred to Punjab and was trans-
farred to Haryana, he would commit self-
immolation. Late Indira Gandhi then modi·· 
lied the Shah Commission Award. She 
decided to transfer Chandlgarh to Punjab 
subject to transfer of Abotohar-Fazilka arell 
including 180_ villages to Haryana in the 
event of transfer of Chandigarh to Punjab. 

[English] 

That was the condition precedent. 

[Translation] 

Mr. Chairman, Sir, the decision was not 
implemented. In 19n Janata Party came to 
power, the Congress stepped down, the 
Janata PartY was ruling at lhe Centre. The 
AkaIi Oal was in power in Punjab, Shri Surjeet 
Singh Barnala and Shri Ohanna Singh 
Gulshan of Janata Party were the Minister in 
·tha Central Government. For two and a hall 
year, nobody raised the question of Chandi-
gam, nor did anybody raise the issue of SYL 
canal, all kept mum. Congress came into 
power in 1980 at the Centre after a gap of 2 
-1/4 of 2 -112 y~. After that Shri Bamalla. 
Shri J3adal and Shri Gulshari started raising . 
the same old slogans of trantler of Chandi-gam .. 

AN HON. MEMBER: An accord was 
signed. 

SHRI CHIRANJI LAL SHARMA: Ac-
cord wassigned.butRajiv-longowai Accord 

should have _n implemented. That is the 
question. Durlngthedebate my learned friend 
had said IhatChanc!~arhshouldg.. -.toPunjab. 

Mr. Chairman, Sir, during the course of 
his speech he made an allegation against 
the then Chief Minister that in 1982 he had 
not allowed the people of Punjab to enter 
Delhi to C)ppOS8 Asis. This allegtion is totally 
false Asian Games were held, and next year 
meeting of Non-aligned Movementwas held, 
leaders of nine nations, their Presidents, 
V~ Presidents and Prime Ministers arrived 
here and accepted Indira Gandhi as their 
leader. This way a Third World Power was 
born. 

Subsequently, big powers felt jealous, 
whether it was America, China or Russia. It 
was said that India which was a slave coun-
try merely 25-30 years ago is now coming up 
as a leader of 103 countries. 

; 

SHRI DlLEEP BHAI' SANGHANI 
(Amreli): Mr. Chairman, Sir, I am on a point 
of order. There is nO qUQrum in the House. 

MR.CHAIRMAN: The Bell is being rung. 
Now Quorum is complete. Hon. Members 
Shri Chiranji Lal Sharma may continue his 
speech. 

SHRI CHIRANJI LAL SHARMA: Mr. 
Chairman. Sir, I ~emember thai an incident 
took place in a GurudwaraatPanipaton 19th 
February, 1982. Eight sikhs were killed there .. 
I was at Yamuna Nagar at that time. I talked 
to the Prime Minister at 11.30 P.M. He de-
puted the Home Minister Shri P .C. Sethi and 
the Chief Minister Shri Bhajan LaI to take 
stock of the situation on the spot .. 1 was 
representative of that area. I also went to 
Panipat. The Chief Minister Shri Bhajan Lal 
said, "If anybody even looks at the Gu-
rudwara with an are lIrfe his eyes would be . 
split and if anybody tries to raise his hands 
against the sj(hs, his hands would· be 
chopped off". Inspite of saying these words 
allegations haw been levelled against that 
ChWf Minister. It is quite beseless that he 
was against any particular community. I am . 
saying.with authority that not the slighteSt 
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harm was ~ne to any siklt in Haryana. The 
JenOrists had created haVoc in Punjab. They 
beII8ved that a_problem of Hindu-Sikh rivalry 
would be created. 'congratulate ttee Hindus 
and Sikhs of Punjab for not allowing -the 
dream of terrorists cOme true. Hindus and 
Sikhs are the branch8sof the sam~ tree arid -
they are related to each other. The distur~ 
bances taking place in Punjab are due to the 

, fact that some yOuths are playirig' in the 
tiandsof Pakistan and they are beinng trained 
there. They are dOing all these activities at ' 
the Instigation of Pakistan. It may be Jammu 
and Kashmir or PunjaQ, the Sikh community 
should not be blame because they can't be 
called sikhs. Sikhs have never done so. The 
youth who are misled or following the wrong 
path and have taken to terrorism are killing 
the sikhs in large numbers as compared to 
people of other communities. Shri Bhajan 
Lal is still our Chief Minister. Whatever has 
appeared In the Press today against him I 
condemn it with fun force. Allegations should 
not be levelled indiscriminately. I strongly 
oppose it. 

How can the problem of Pl,Injab and 
Haryanabe solved. My esteemed friend said 
that it was deCi<led to hand over Chandigarh 
to Punjab on 26th January. Invitation cards -
too were distrilluted. I would thank the Chief 
Ministerfor taking such a step at'that t,ime as 
he took a firm stand that Chandigarh won't 
be transferred to Punjab unless there is 
some decision. Chandigarh can be trans-
ferred only when we get some area from 
them in exchange. If Shri Baranala wants to 
unfurl the flange there, I would also do so in 
the capacity of the Chief Minister of Haryana 
in those areas. Because I too have the equai 
right over it as he has got. Don't the people 
of Haryana have any right Ove,r Chandigarh? 
Is It that our rights are not safe in the hands 
of our Chief Minister? It Is the duty of the 
Chief Minister who is -holding 'the reins of 
administration to safeguard the rights of the 
State and he Is doing so at the risk of his life. 
We the people of Haryana are thankful to 
him. There aftar the Govamment decided 
thidthe stand taken by Haryana is goOd, that 
Chandigarh Will be transferred if some-area 
is given Is exchange of It. Thera is nothing 

wrong in it. It is true that we do not want tr 
treat Ch~digarh as a football. We say tha: 
Chandigarh s~uld remain with the peopl(, 
of Chandigarh. If Chandigarh is given to 
Punj~, then 107 villages and Fazllka aracl 
should be transferred to Haryana simultane-
ously" otherwise, come what may we win not 
budge f~m our decision. It is not the qua-

, tlo~, of ,party, It is the question cf the State. 

I wotlld like to say some thing on S. V.L 
also. Sutlej Vyas link which is the life-line of 
Haryana is 215 kms. long, its 50% part falls 
in Haryana. Haryanacompleted it some 10-
12 years back and tile area-which is under 
Punjab was to be completed by Punjab •• 
87 par cant position has been completed. 
Excass water'which flows Into Pakistan is 

- going waste. But our eld,er brother, Punjab 
for whom we have got immense love is not ' 
interested in the construction of canal. Shri 
Badal says that if at all the canai is con-
structed, ,it would be breached. My worthy 
friend says that it should be handed over to 
Border Roads Organisation. The Govern-
ment of India has taken this decision be· 
cause Senior Engineers, Superintending 
Engineer and Chief _ Engineers have been 
murdered there. Life is dear to everybody 
and the employees said they would prefer 
leave the job because they cannot risk their 
lives. That does not mean that the Govern-
ment can't assign this job to any organis. 
tion. The Govemment of India should decide 
it and If there is a dispute between two Statea 
the Govemment has every right 10 intervene 
to arrive at a decision. The people of Hat-
yana are thirsting for water and they ... 
literally shedding tears for want of water and 
on-the other hand excess water is flowing 
into Pakistan. SVL is nearing completion 
and only 10-15 par cant work is yal to be 
done. What harm is the~ if the remaining 
work is given to the BorderRoads Organisa-
tion for completion? The main objective is to 
complete the job of construction of canal 

Mr. Chairman, Sir, wit" your perm .. 
sion, I would like to request the Prime Mint.-
tar that the work on SVl be completed as 
early as poSsible. 
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, Thlrdly,lwouid like to drawthe'aitentlon , 
oftha House to the setting up of a refinery In. 
my constitUency, Kamal, which was decided 
son'night years ago. For this purpose 2200 . 
, acres of land was acquired. November 16, 
1984 .~ fixed for laying of its foundation 
stone by the late Prime Minister Shrlmatl 
Indira Gandhi but on 31 st October, 1984, the 
cruel hands of d'lath snatched h~r away 
from us. NewGovernment under the leader-
ship of Rajiv Gandhi Came into power. Shrl . 
RajIY Gandhi laid Its foundation stone on 
30th March, 1987. Mr. Chairman, Sir, later 
on in 1989, we were o~ of power and the 
whola thing came to standstill. Originally, it 
was proposed to construct it in Public Sector 
but later on it waS decided to construct it in . 
joint sector. Now indian Oil Corporation has 
decided to construct it. The land is lying 
vacant for the last 8 years which obviously 
means a loss. I have met the Prime Minister 
and Shrl Shankaranand individually and I ' 
would urge Upon them in this House that the 
work of the construction of the refinery may 
be completedltakel'l up as early, as possible. 

Mr. Chairman, Sir, 'I would say,a few 
words about Jammu &' KaShmir. There is 
indlscrimlaale killing every now and then. 
There ... a time when people from every 
n_ and comer of the globe used to con-
vega Jammu and Kashmir for touring pro-
po8IIS. People would long for going there. It 
was i'IM Ike a beautiful vast garden. Until 
two y .... ago there was no conflict between 
Hindui and Muslims. The kidnapping of the 
then, Home Minister's daughter Rubaiya 
during the rule of Shrl V.P. Singh sparked off 
a chain of similar Incidents. Such an incident 
at thai tim. had humiliated the Govemment 
which let off 4-5' caputured militants. The 
militants thought that the Government is 
wHk. They openly said: 

(Englslt) 

"You Indian dogs, get out: 

:r~sIatIonl 

TIll that ti;n.e no such incid8nt had tak8n . 

pIac8.1t was the V:P. Singh Governmerit 
,which .cre,at~Jhe ,problems in Kashmir. 
Today Pakistan is taking undue advantage 
of the situation in Kashmir and instigating' 
terrorism there. Now you see what is hap-
pening in Assam ..... 

MR. CHAIRMAN: Mr. Sharma, pie ... 
conclude now·. . ' ,{ , 

SHRI CHiRANJI LAL SHARMA: Today 
the situation in Assam has assumed alarm- . 
ing proportions. W~en. the army was sent 
there the ULFA began to surrender. We 
knOW' ,how boldly and courageously they 
contained ULFA aCtivities. All this was done 
by the G.Ovemment. One can criticise and a 
lot can be said by way of criticism. 

. , 

What has been achieved by those who 
. undertook the Ektra '(atnt? Mr. Chairman, 
Sir, since you are repeatedly asking me to 
conclude, I have to obey the orders. With 
these words, I strongly support the Motion of 
Thanks on the Preside~s Address. 

SHHI MADAN LAL KHURANA (South ' 
Delhi): Mr. Chairman, Sir, the objectives of 
the President's Address are two-fold. One is 
the past year's performance in varfOusfields 
and the.second is the policy of the Govem-
mentin the coming year. Hthis is taken. as the 
yardstick then the Address has been' a 
complete failure. I regret that the Motion of 
Thanks has been moved by a Pfrson who is 
i'espected .... We cannot support that person 
because the ~ the Address ..... 

MR CHAIRMAN: Your party has been 
, allotted 52 minutes. . ' 

_ SHRI MADAN LAL KHURANA: Mr. 
Chairman, Sir; the. Address has been dirac-
tionless,meaninglessand uninspiring. It does 
not·reflect the Government's policy; I have 
brought the mallifestoQf th8'Congress Patty. 
I h4ld'said that t a manifesto .expresses the 
objectives of a politicall*:tY and Its policies 
with regard to v~ous Issues. I ~ not go 
into the details 01 the manifesto. Thls party 

, had-ma,desomepoUPft)Iilise. PlDmiseswere 
made.to.achlev.8OrA8'lhing within 1 OO~. 
something else within 365. days and. yet 
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anotherthing wIhin 1 eoo days. I don't know 
if this GcMtmment will have a term of 1000 
days or 730 days. OrMtofthe promises made 
was to bring down prieD to the levels exist-
ing in July, _1990 within 365 days. Funds 
were propose to'be given to every village 
under the Jawahar Aozgar Yoiana and 

-I· empbyment upto 1 000 million mandays was 
guaranteed in-rural areas. -

[English] 

And it was also stated that ten miHion . 
new jobs wiD be provided every year. 

[Translation] 

All this is in the manifesto. It was also 
said that 1 0 l$khtubewells would be installed_ 
every year for irrigation, 10 .lakh- dwelling 
units would be constructed fdrthe backward 
classes etc and a Human Rights Commis-
sion would be constituted. There are many 
such examples bUt there is not much time to 
go into all of them. These are the main points'-
which I want to discuss. . -

- SHRI AYUB KHAN (Jhunjhunu):These 
proposals are to be taken up ove.r a five year· -

. period. . . 

SHRI MADAN LAL KHURANA: The 
examples which I have given were to be 
fuffilled within one_ year. (lntsrruptions) 

I am trying to highlight how the party is 
• misleading the public. They think. that any-

thing can be made to sound authentic if the 
hon. President or Hon. Prime Minister says 
it in public or aver radio arid television. Para . 
9, which is about the new industrial polipy; 
sayS at the outset that. the ~Iiey has begun 
to show significant resukl would Iik8 to ask' 
the hon. Minister whether it is nat a fact that 
there has been a fall in tax coHection and th8 

. naw industrial policy. has rasulted in low 
industrial and -Jlgricultural production and 

" expoits. ,,_ are the results of the· neW 
induStrial poI'lCY.11hinga "eonthenegBtive 
sidethenwtweha$the new indUslriaI policy . 
$I lCC88ded?l'Oday,1be rnasses are natlnler-

ested In listening to fIowety speec;h ... of,the 
hon. Presldwnt and announce~ made 
over radio aiId T.V. and discussions an 
economic Policy. What it want is essential . 
cOmmodities at Cheapenates and a check -
on price rise. Thepublicevaluates a Govem-
ment,by the latter's ability to control prices. If 
it is able'to contain the prices it is a s~ 
ful Gov,mment but if it falls to do so it is a, 
useless Government. This is the'. politics of 

. thaland. Shri Manmohan Singh may say that 
he has been able to bring doWn price-levels 
from 16% to 12%: I have with me ttle details 
of current·prices of essential commoditieS 
and would lbto read them out iri the House . 

. The~ rates were quoted this, morning. The 
, Govemmentsays thattha prices of essential 
'commodities have risen by 12% only but the 
Govemment has itself raised the prices of 
saveral eSsential commodities by 15%-20%. 
For.example, wheat available at Fair Price 
Shops is now priced at Rs. 296 against the 
earlier price of Rs. 214. Price of rice avail-
able lit these out lets has risan from Rs. 393 
to Rs. 486 and price of sugar h_ been 
. increased froin Rs. 610to Rs. 690 par quin-
tal. In·the opan m.arket price of flour has 
increased from Rs; 4/- to Rs. 6/-par kg. Arhar 
DalRs.11/·toRs 1S1-parkg andVanaspati 
gh,e from Rs. 33/- to Rs. 38/- par kg. and 
bathing soap from Rs. 4/- to Rs. 5.50. Mult~ 
nationals like Colgate have increased tlte 
price of the 50 gm. toothpaste tube from Rs • 

. 4/·toRs7/~andthe100gm. Toothpastetube 
fromRs. 7/-toRs.121-. The Govemmenthas 
given a free h8nd to the multinational com~ 
panles itllndia. The price per kg. of gram has 
increased from Rs. 6/- to Rs. 10/-, kabuIi .. 
gram.from Rs. 7/-to Rs. 10/-, Rice (Parma!) . 
from Rs. 5/- ,to Rs. 9t-. These are today's 

: prices. 

Whatever the Govemment may ctaini 
, flere, the fact is 'that' tha public Is distres88d 

, over the rise In priCes. I shall not go into the 
details of this mattar or enl8r Into a discus· 
sion on the eeonomlcpolicy. I would just like 
to~ •• ' ' .. ,thalaCommissionbe 
s .. -the prices of articles produCed 

. by , • companies on 'the lines CJf . 
the Agricultu.... P'riI*s Commlssim. The 
packet cont8iriIng the article Should display 
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the cost of·production of the· articfe. The 
public should know 1hat a shoe made by 
Batacosting As.100.iasole atRs. 493. 95.' 

For instance, today, I am levelling an 
allegation that prices halle risen due to the . 
policies of the Govemment. I have the facts 
relatad to the discussion on ~ scandal 
that was held this morning. The hon. Minister 
should contradict me Ith8facts ara different. 
Eartier I was told that the previous Govem-
ment had done it but,this ,morning Shri 
Chandra Shekhar clearly Stated that his 
Government did not do any such thing. An· 
agreement was signed to export 10 Iakh 
tonnesofwheatatthe rateof95U.S.Dollars 
per tonne after giving s"bsidy and was sold . 
at As. 214 per quintal. Of this, slakh tonnes 
were sent to Jordan, 75,000 tonnes to Afri-
can cOuntries and 2.25 Iakh tonnes to other 
countries which comes· to a totill of 6 lakh 
tonnes. Another 4 lakh tonnas· are to be 
exported by April. Simultaneously. wheat, is 
also being imported, Today there was a 
discUssion in the moming that Imports would 
be made in American dollars. Wheat is being 
imported at $ 160 i.e. AS 4001- per quintal. It 
is unjustified to Import wheat at the rate of 
As. 400 per quintal whart it has,been ex-
ported at the rate of.Rs. 214 per quintal this 
year. It is also very interesting that in 0cto-
ber, November and DeCember, 151akh ton- . 
nes of wheat were supplied to rolling mills 
and, big flour mUIs at concessiona' rates 

. which varied from ·Rs. 310 to 370 par quintar 
As. result Of Governments policies the COIIt 
of wheat in the open market has gone up 
from . Rs. 300 per quint81 to Rs. 500 per 
q\Jlr)ta1 within a period of three months. The 
Govemment on the one had sUpplied wheat. 
atconcessionalrates to the flour mills and on 
the other hand it did not exerdse control on 
the prices of wheat flour and wheat products 
being sold by. them in the open market. 
Consequently, the wheat tIour which was 
available e8r1ier in the open market at the . 

. ndeof Rs.3perkg. is now selling at As. 6 per I· . . 
kg. all over the counby. let me Stale CiIle-
goricaIIy that· my party II .against bath the 
State of capitalism and capitalist system. Ny 

, , 
ptIIIyfNIIIAI""aJII/Jt!I6",,1I»pticss 
afwhtJ8JixrxJucts lies 'SI;6IIf/ IIMMWhen 
wfleatlsbeing SLfJPIiedfo t#lem at Controlled· 
rat .. SO that the pubfic gets these products . 
at reasonable rates. Slrililarly, the Govern-
ment exported 15 lakh tonnas of wheat and 
now it is making impOrt of 10 lakh tonnes of .. 
the same item. When wheat was in· short 
suppty .. what was the· need of exporting it? 
Sir, this matter needs'to be investigated by 
CBI. (IntemJptions) . 

Mr. Chairman, Slr,let me m!like a small 
. correction In what I said just now in the 

House. I demand constitution of a Partia-
mentaryCommitteeto bringtD light the wheat 
import-export scandal,· so that all the facts 
ara macte known to the country as well as to 
the House. 

Sir, my party is totally against the cult of 
police State. Though my PartY favours liber-
alisation to soine extant, yet that do~ not 
mean that the Govemment can fr8f'!'8 po-
lices as perthe wisties of internationlilfinan-

. ciallnstitutlons an(flhe IMF and take the 
country into deep trouble. My party clearly 
favours the ol~.slogan of 'Swadesh/~~ Self-
Sufficiency and freedom' and we should 
strive for these goals. Only when these three 
principles are followed in letter and spirit, the 
country can march on the path of develop- . 

· m~t;· otherwise it cannot make any prog-
ress. 

Mr, Chairman, Sir, just now my han; 
· fri,.nds of the COngfeSs (I) boasted for their 
achielfements in Punjab and Bombay elec-
tions. Their party was opposed to Shiv Sena 
in Maharashtra tooth and naB because of its, 
stand to instal Godse's statue in Bombay 
and praise him. The party vehemently con~ 
demned the person who was makitiO 'ii . 
demand for installing Godse's. statue Insul-
ing Gandhiji In public, ~ the next day, the 
same party embraced that very pet'IIOO and 
inducted him Into State Cabinet; Mr. Farooq 

· Abdulla11ls dubbed as ·a traitor Ii the sides 
with the opposition but I he joins. hands with 
. the ruling party, he is being called a friend. 
Simllarty, Mr. Bamala Is c8IIad. a ti'aIor and 
antinat10nal when. he Is In the oppoeIti,m but 



he'lsc:allad a patriot when he sides with the 
ruling party. the whole country knows what 
prices the ruling party paid for winning' ,the 
Bombay elections. The person who was 
condemoed six mo~a ago fOl making a 
demand to instal Godso's statue was shame-
lessly Inducted into the Cabil)et just for gain- , 
ing a few seats for the ruling party. 

Mr. Chairman. Sir, similarly. jUst now 
the Punjab elections were debated upon in 
the House. There was total peace in Punjab 
between 1977 to 1980. The State admini-

, SHRIMATI BIBHU KUMARI' DEVI 
(TripUra East): ibis party favours expraa8-
ing co~1ences in the House. Similar am-
dolances also need to be expressed for the 
trbals who were killed during the tenure of 
the Marxist Government in 1980 in Tripura 
(Interruptions) 

SHRI MADAN OAt KHURANA: The 
RaJiv-Longowai Accord. which was signed 
long back. is pending impIementatio .... This 

. very Accord claimed Shri longowaJ's I~. 

stration was quite good and peace prevailed After elections In Punjab, tot. BarnaJa 
in the State. Bhindranwale wascaJled a saint became the Chief Minister. Mr. BWnala had 
by the ruling party for forming 'Dal Khalsa' been compared with the rula of Maharaja 
just to malign those people. Bhindranwale . Ranjit Singh in the President's Address. ' 
later on proved to be a destroyer. The, After just three months, on the eve of elec-
Government itseH entered into the Golden ,tions, Mr .. Barnala was dismissed on the 
Temple. As a result of this, Shrimati Indira charges of corruption. People of Punjab felt 
Gandhi was assassinated. In 1984, a mas- betrayed. The eladionswere postponed just 
sacre took place in the country. Those inci- one day before they were due. What were 
dents cannot be called riots because in the the reasons far that? The reasons were that 
riots two parties are inVoived. It was a car- the Congress(l) was not in the fray. Thethen ' 
nage perpetrated by the Government. In Govemor d Punjab, Gen Malhotra said that 
Delhi property worth c;rores of ",pees was, he had never been humiliated as much as he 
looted and thousands of people were killed; was humiliated by the actions of the Govern-
but at no place came charging orfiring was ment'. ' 
ordered. yesterday, I'caneto know about the. 
case of Mr. Sajjan Kumar from Doordarshan 
news. It is lingering on for years, but nO 
action has been taken against him. Now, he 
has been elected as an hon. M.P. 

People who were proclaimed as offend-
ers, have been elected as M.Ps and in-
ducted into the Cabinet instead of being 
punished. I would like to submit that this 
action on the part of the Government has 
dorie no good to assuage their wounds. My 
partyfavours expressing condolences in the 
House to assuage their wounds. The Hou$8' 
should candola the death of persons killed in 
1984 riots and the persons killed by the 
terrori$ts. The culpl1s must be brOught to ' 
book. (/ntsrruptions) . 

Whenever normalcy was in sight in 
Punjab there was no strong Government at 
the Centre arid steps to reStore peace ware 
..etrac:t.d. (lnt~) 

I had said during the last elections that 
as per my information Akalis in Punjab were 
not going to participate in the electiOns. At 
that time the hon. Home Minister claimed 
that.as per his feedbacks the Akalis would 
contest . the eJections. A conspiracy ~ 
hatched to keep the AkaIis away from 'the ' 
elections. Elec;tions did not prove meaning-
ful. . 

In Punjab there are 132lakh voters,. Out 
or it, 281akh voters exercised their franchise 
and the Congress(l) got 131akh votes. Out of 
the electorate of 1321akhs, the Congress(') 
got less than 10 per cent votes. In one 
constituency only one percent of votes was 
polled. An MlA was elected by just 200 
votes. The BJP got 5lakh votes. Therefore, 
I submit that the Congress(l) should not 
mistook the verdict as the wi. of the people 

. ' of Puniab. as it got less than 10 per cent 
voteS. But it is a chance for the Cong ..... (I) 
to solve the problem of Punjab. TheGovem-
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ment should come out with a time bound 
PR9amme, otherwise the party wiD earn a 
bad name for lIsel in the history.. . 

• 

remind that we had boycotted the PresI-
dent's Address. NatiOnal FIOnt, Left Parties 
and our party boycotted It because we 
awar. were that the serviCes of th8 hon 
President, who holds a dignified post and is 
the Constitutional head, would be misused 

I wollid also Ilketodalveon the Kashmiri by the presenlGovamrnent to do the uncon-
issue. In Kashmir the situ8tion is. far from stitutional work. Thus,· we . boycotted the 
normal. I do not want to give . the iSsue a· Address at that time. The PAasIdent's Ad-
politml colour, but would like to state that· dress which we have gone1hrough, proves 
after the bomb blasfat the pora Headquar- . our suspicion. 
tars on 24th January which claimed a num-

. ber Of lives and injured many others, the 
building is no more being used till date as the 
Police Headquarters. The Headquarters of 
Jammu and Kashmir Police Is functioning 
from the residential premises of the Director 
General of Police. So what signals are being .. 
sent to the people? Gpd .forbid, if· a bomb . 

. blast takes place in the Rashtrapati Bhavan 
or the Parliament HOuse, will these building 
be abandoned? I. would like to submit that. 

. wrong signals have been sent with the shift-
ing . of the Police Headquarters after the 
bomb blast by the terrorists. 

Finally, 1 would Ike·to submit that the 
~mentshouklpayattentiontotheplight 
of refugees who have come from Kashmir. 
Kashmir isbneeds to be looked upon from 
a wider persplCtive as Jammu a!'1d Laddakh 
regions also from a p..-t of the State. Pt. 
Nehru had made tlQI1le promises about the 
staILIS of Laddakh. tripartiate agreement 
had been arrived at by the previous Govem-
ment to set up three councils forthesa three 

. different regions. 

I intended to say many things but there' 
is no time. In the last I would only say that if 
the Government Is ready to· accept the 
amendments ProPose by our friend PlOt. 
Prem Dhumal, then we would also support 
thete amendments ~·I must say 
that the proposal in not worthy to be ac-
cepIed. (Interruptions) 

. Gent Ready, we would ~ the Gov-
ernments. . 

SHAI RAM VI.AS PASWAH (Rosara): 
. Mr. ChaIrman, Sir, fust of alii would like to 

Mr. Chairman, Sir, not only from the 
point ofviawof chairman, otherwise also you 
are our best friend. You know what is the 
foundation· of this country; we have the copy 
of Constitution before us it has been written 
in t,he preamble-

[Engl{sh) 

.. We, the .people-of India, having solem-
bly r&!SOlve to constitute India into a sover-
eign sociarlst secular democratic republic. 

[Translation] 

But we were surprised to note th._ first 
time the world ·'Socialism' was ·not aven 
reterred to in tbe President's Address. What 
can be more grieving than the fact that 
though th~ Government pose to be the· 
advocator of socialistic pattern of society, 
yet there is no reference to it in the Presi- . 
dent's Address. This is justtD.saythat aguilty 
conscience cannot shed of its alarmed 
stance. This word has puzzled the Govern-
ment so much that there js...~ even refer-
ence to it anywhere. (Int~bns) 

17.00 bra. 

Now four words are wiiIten in the conStl-
tutloft-soveraign, sociaI'lStic, secular and 
democratic. I would like to ask whetflerthese 
things reveal sovereingnily, freedom of the 
countyry does not mean saverignity. Soma-

. times the country is independent. but the 
people _ slaves _ it was In t975. Even 
today, we may say thallndla Is he but the 
path we· ... following leads to political and 
economic slavery and Inda wII have to. be 
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freed this from slavery. I would I,ke to submit 
'that we would not be sovereign from political 
and economic point tJf view. '(/ntenuptions) 

It has been the only' instance in the 
Indian history after independence that 47 
tonnes gold' was sent secretly to foreign 
Countries. When the issue was raised in the 
House, the Government stated that, it was 
dous to get loan. Now, the Government feel 
provd to say that the same gold has been 
taken back. It appears that the Government ' 
earned enough money just in six months and 
,re~ered the gold. 

Mr. Chairman, Sir, it appears that the 
Narasimharao Government have taken a 
huge loan to get the gold back-

"Yavat Jivet Sukham Jivet, Rinam Kritva 
Ghritam Pivet·. It means that so long as a 
persons lives he should head a happy life, he 
may take debt to do so. This is what hap-
pened. When India got freedom we were not 
at all under debt whereas in the year 1977 
the total amount of debt' reached, rupees 
twenty three thousand crores. This is as per 

'the reply given in the Parliament. During 
1977-1980 when the opposition was in power 
there was no increase in the debt. In 1980 
the debt increased to rupees twenty three 
thousand crores and in 1985 the amount 
increased to rupees forty five thousand 
crores. The highest incniase took place 
during 1985-89 when the debt increased 
from rupees forty five thousand crores to 
rupees one lakh andtwentythousand crores, ' 
this is as per the record of the Government, 
and not as per the figures gathered by us. 

TheGovemmenthavetodayannounced 
to increase the income tax limit from rupees 
twenty two thousand per annum to rupees 
twenty eight thousand per annum. But as 
per ,the devaluation trend at present the 
value of the same amount automatically 
increases to rupees thirty thousand and the 
debt amount of rupees one lakh and twenty 
thOusand erores automatically increases to 
rupees one'lakh and thirty four thousand 
croras, debt taken recently automatically 
incraases. In this manner, we have debt of 

about rupees 'seventy thO~ aore8 on 
us. 'It means thatthe.Govemmenthavetat<en 
loan of two tho~and lllpees even in the 

. 'names of those who,have y¢to take birth. 
The Governrnent may take pride in It if .they 
desire so. 

My submission is that though it is said 
that ours is a sovereign .state but are we 
moving towards socialistic pattern OI'clipital-
isti9 pattern of society . Some of our friends 
have been in the army and have served their 
whole life there. Today we suspeCt the even 
they are supporting the Government. 

Mr. Chairman, Sir, the other pdints ra-
lates t~ secularism. I would like to ask 

, whether this Government is moving towards 
secularism. Our Government was the one 
that sacrificed everything to protect secular-
ism, whereas your Government .. W$S .the 
one that used airforce to protect commu-
nism. Today. 'you are delivering lectures. 
Shri Khurana had rightly pointed out,l agree 
thatthey are serpents which have taken your 
neck into their grip and will not spare you ilt 
any cost. (Interruptions) 

It won't have been done if Shri Joshi hac 
not unfurled the flag. 

SHRI MADAN LAL KHUAANA (South 
Delhi): Money has been paid for it: 

SHRI RAM VIlAS PASWAN:Mr. Chair-
man. Sir, money has also been paid to them. 
Look, this is the Government, the Govern-
ment of India are doing these things. tl)ey 
provided aircraft and also money. Andthen 
they unfurled the flag which has now be-

, come a matter of propaganda. 

SHRI MADAN LAL KHURANA: Don't' 
speak in this manner. He is saying what I 
have not said (Interruptions) 

SHRI RAM VILAS PASWAN: Mr. Chair-
man, Sir, I am very serious to state that you 
W&I'8 also present in the morning. I think you 
are. an active senior member of Parliament. 
You know that in the morning the Govern-
ment was urged to tell the quantity and the 
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rate at which import-export of wheat has 
been made, but no reply has been givei"l80 
far. We only wanted to know whethertha rate· 
atwhich import expert Is done in the interest . 
of the fanners. More money is being paidtO 
import wheat than the rate at which itis being 
exported. The Government have no reply for 
this. whetvas the Members have. 

S8cond1y, Mr. Chairman, Sir, Members 
aJso . want to know whether it is true that 
IndIM export of foodgrains like wheat and 
.~ to Cuba has displeased America and 
_her America has warned to stop finan-
cial aid if India continued to do the same. ·If 
we export wheat and rice to Cuba we would 
not get financial aid because America has its 
hold over -IMF. The Government has been· 
80 far u~ to give reply to this. The Gov-
erilltlent has sacrificed their dignity, re-
apect, economic and political sovereignty to 
'AF and the World Bank. . 

Mr. Chairman, Sir, my other submission 
is that India's freedom does not mean only 

. 'Swaraf. Swaraj means our own rule and 
·Suraj'. meaosgood rule. Have we been able 
to build a prosperous State? Lik~ the Parlia-
ment, this country has got four pillars, the 
s~clal piOar, the economic pillar, the political 
pillar and the administrative pillar. Those 
.·he are socially backward are also baCk-
ward .economically, politically and adminis-
tratively. As a result, wheneVer atrocities are 
perpetrated on these people, the' economic, 
political and administrative pillarS join hands 
against them. Whenever a basic question is 
raised in this country, a nation-widaagitation 
is 'Iaunched against that moVe. 

. Shri Sulatanpurl iSpresentin the House. 
He ha. just spoken. I do not waot to speak 
much on economic matters, becauSe every-
o~ is expressing this or her views on the 
subjects.' would like to quote from the Presi-

. dent'J Address from para 23 page 10 of the 
'1 Hindi version. In that, he has said that the 
GoVernment is acutely conscious of the 
problems of the Scheduled castes.and 
Scheduled T.ribes'.1n respect of the repeated 

incidents of atrDcitIes against Scheduled 
Castes and Scheduled Tribes, a spacial 
conference of Chief Minister was held In 
October 1991 in order to fOCUS on the need 
for the State ~.mments· to pay special 
attention to deal with this problem. 

'" Tha augustltotise discussed the Tsun-
dur carnage for 16 hours. In that massacre, 
22 people were slaughtered, theirJimbs were 
cut into pieces and thrown Into the na/lah. 
Representatives of C.P.I. (M), C.P.J. Telugu 
oesam and other political parties _viJited the 
site. The incidenttook place on t~.6th,;yet . 
the Chief Minister, who was indulging in 
political maneuvering in Delhi, was not aware 
ot it till the 8th. We reached there on the 10th 
and returned. After 16 hours of debate in the 
Parliament, an assurai'lCe was given that 
special courts would be set up to punish the 
gvilty. A 'Nyay Jyotl was taken out there on 
the 6th December and Sultanpuriji, you would . 
be surprised to know that the Ioc8.I court 
paS$ed a judgement last month, in which it 
was said that the suspects be acquitted on 
the grounds that there was no chargesheet 
against them. Ail of them have been acquit-
ted. What could be·worse than this? A con-
gressman is also among the accused.' No 
chargesheet has been submitted so far 
against those .responsible for the 1984 anti-
sikh riots, Chargeshee~ against people in-
volved in th Tsunder Carnage was submit-
ted, but the accused were acquitted. There-
fore, Khuranaji, when the matterwas raised 
on 12th, I had said that blood is blood, 
whether it is of a rich man, a poor man, a 
Hindu, a Sikh, a oalit or a Brahmin: H we 
pass judgments or grieve on the basis of 
caste, creed or class, then it would be impos-
sible to keep this country united . 

It is most iJnfortunate that today, when 
Muslims are killed, it saddens only the 

. Muslims. Similar is'the case with Dallts, 
Sikhs etc .. H this attitude remains, then this 
country will never be united. H' India is to 
remain as one entity, we will have to shed 
tears even when people belonging to other 
faiths and castes lire killed. Today, one of 
the. General Seaetaries of the Congress . . . 
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patty ••• ** ... is going to attend a meeting of 
the Brahmin Mahasabha The orgariisation is 
being launched today. You raised the Issue 
of social justice. That is why I said that the 
incident that took place at Barah. 

[English] 

MR. CHAIRMAN: A person who is not a 
Member of this H •• .'use, his or her name 
should not be used. 

I [Translation) 

SHRI RAM VILAS PASWAN: You may 
expunge it ••.... is not any ordinary Member. 
there are many such names. 

MR. CHAIRMAN: We have certain 
conventions. 

SHRI RAM VILAS PASWAN: You can 
just reler to the person as the 'General 
Secretary of the Congress Patty. 

MR. CHAIRMAN: It is not a matter of 
Congress(l) or any other partY. 

SHRI RAM VILAS PASWAN: Okay, I 
agree. 

[English) 

MR. CHAIRMAN: Please expunge that. 

[Translation) 

PROF. PREM DHUMAL (Hamirpur): 
Mr. Chairman, Sir, Or. Mur6 ManoharJoshi's 
name has been going on the records. NoW 

. that this person has been named, you are 
Saying that she is not a Member of the 
House, therefore, it should not go on rec-
ords. There should be a common 'yardstick. 
IJ&questyou to get all the records corrected. 

SHRI RAM VILAS PASWAN: Wherever 
Shri Murli Manohar Joshi's name occurs, 
raPID it with 'National President· of· the 
B.J.P. and replace th~ name with 'General 

"Expunged as ordered 'by the Chait. 

.' •• I. • • • '. 

Secretary of the COngress Party'. There is 
no difference between the two (Inte~ 
liOns) Mr. Chairman, Sir, the Union Home 
Minister visited the site of Barah camage 
and rightly so, but before that 10 people 
belonging to Scheduled Castes were killed. 
May I know why the Minister of Home Affairs ' 
did not deem ~ necessa" to visit thai site? 
People belonging to minority communities 
were killed in many parts of Uttar Pradesh, 
but where all did the Home Ministergo? Why 
didn't he vjsit those places? He visited the 
site of the Barah carnage, merely to gain 
political mileage and defame the State 
Govemment? 

I 

We are the followers of Baba Saheb 
Ambedkar, and we have complete faith in 
the Constitution drafted by him. Today, I 
would like to caution that there are only Hvo 
courses lett before the country. One is that of 
Parliamentary democracY, which if sub-
verted, would lead to the second path, which 
is that of violence. Once that path is adopted, 
no one woutd be able to stop it. If you 
remember, when I was in Government, I had 
said that one can kill mosquitoes by spraying 
D.D.T, but unless and until cleanliness is 
maintained, no amount of D.D.T. can stop 
masquitoe breeding. 

Today, youngsters in Tsundur ask their 
M.P. whether the path of democracy or the 
one followed by the Naxalites is correct. 
They said that when they are not getting 
justice from democratic ways they would 
render justice, when in future, by taking the 

. law into their hands. The Barah carnage took 
place, because no remedial measures were 
taken against the massacre of 12 Dalits 
(Interruptions) 

Mr. Chairman, Sir, as my friend Shri 
Digvijay Singh COITectiy obseried. all the 
incidents, whether it· is the one involving 
Ishwar Chaudhary at Gaya, Sharda Prasad 
at Gorakhpur, Chhote Lal Yadav, Labour 
leader Niyogi In Madhya Pradesh or the one 

. involving . our own fellow Datit Sohan Lal 
Pipsl,. all irldlcate that today the poor people 
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are being kHIed: ~is Is equally true to Con-
gress-ruled, Janata-ruled and· B.J.P. ruled 
statas. Who was Ishwar Chaudhary? Ha 

,. belonged to the Scheduled Castes. What 
wHl happen, if people belonging to Sched-
uled Castes, taka up arms in reprisal? Then 
it would be your turn to cry. 

We don~t hava words to cxmdemn tfl8 
. killings of labourers and Dalits. This double 

standard is detrimental to the interests of the 
nation. Mr. Chairman, Sir, you were also a 
Member of our delegation to the President. 
106 MPs belonging to all Political Parties 
rising above their party lines had gone to 
meet the President, but he refused to meet 
tham. In villages, when· II Sub-Inspector, 

. refuses to register a F.I.R., ~Ie go to the 
S.P. But when the President of the country 
refuses to register our F.I.R., where shan we 
go? It is a political post. H the Congress is 
sincere and if it has the courage, let it nomi-
nate an Adivasi for Presidency. We are 
prepared to extend our support, even if the 
candidata belongs to the .. Congress Party. 
let It nominate any person from the Sched-
uled Castes, Scheduled Tribes or Minorities .. 
A priority list may be prepared w~h the 
Scheduled Tribes on the top. Then, a tribal 
would occupy the office of the President, for 
the first time. . 

[English] 

. SHRIMATI BIBHU KUMARI DEVI 
(Trlpura East): We are .ready to make a 
Scheduled Caste or Scheduled Tribe person . 
a President. 
. . 

[ TlanSlation] 

SHRI RAM VIlAS PASWAN: Mr. Chaii-
man, Sir, please make an announcement thai. is theganeral consensus of the House 
thlll Ii Tri~ would be made the country's 
Pi'8sident. . 

SHRIMATI 81BHU. KUMARI· DEVI: It 

has always been the Congress party which 
has tried to make reservations fortribals and 
Scheduled Castes. It is the Congress Party . 
which has started the process. 

[Trariskition] 

SHRI RAM VILAS PASWAN: You 
should not back out On your words under 
pressure .•.... (/ntsmiptions) 

I would like to submit that there is a 
backlog of one lakh and forty thousand posts. 
A ne~ economic policy is being formulated 
for the scheduled Castes and Scheduled 
Tribes. As per the policy, the importance of 
public sector is being reduced and every-
thing is going to be privatised. Then, there 
will be no reservation in the private sector . 
Two hon. Ministers are present here. Shri 
Sitaram Keshri has promised to clear the 
entire backlog by 31 st March, 1992. Now it 
is the month of March and today is the 5th of 
March. Sh~imati Margaret Alva is also the 
Ministerof Personnel. I asked the question in 
the meeting of Ambedkar Centenary Com-
mittee and asked the same in the House also 

. as '0 how much backlog has been cleared. 
She says that no commitment has been 
made in the matter. The Cabinet Minister 
says that he has some magic wand and 
would clear the backlog by 31st of March. 
The National Front Government had tried to 
instil confidenCe in the m:nds_in of Dalits and 
peeple belonging to· minority and backward 
classes. Today, the Government is with-
drawing all such faclliti8s. We had taken up 
the Mandai Commission Report. (Int9rrup-

.. 60ns) The intention of this Government is not 
clear~We had already said that we would not 
support this Government. A certain talkative 

. per'Sori Offered one lakh or two lakhs posts. 
. It is a Government of talkatives. We made a 

demand for providing 50 per cent reserva-
tion backward to classes. They proposed to 
provide 10 percent reServation to the people 
belonging to upper classes; The matter was 
. referred to the Supreme Court. The lastdate 
ofhearingwas28thJanuary,afte(,ixmonths 
the Governmaht colud nat explain uto what 
its economic criteria ware. Tha Supreme 
~urt closed the chapter 8nd kepi It opened. 
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I. don't. want to mention anYbodY's name. 
The eminent advocate of the country caD us 
idiots and blame us that we become Minis- ' 
tars and offlC8lS on the strength of reserva. 
tion. They used the word idiot. It will have 
wider rampiflCatlons. When the Congress 
Party criticised the Mandai Commission, it 
was defeated in North India.· OWIng to dual 
policy being followed by thew party they will 
also be thrown out of power in the States of 
South 1ndia. Because, the people of this 
country ultimately seek the support of their 
castes in which they were bOrn. This prob-
!em can only be solved through social justice 
and by imPiementing the Mandai Commis-
sion Report. These are the only two ways 
open. There is a basic difference ~en 
the young and, old generations. The old 
generation had tolerated the atrocities but 
the new generation don not believe in cas-
teism. They' Can sacrifice their lives for th 
cause but never succumb to these atrocities. 
The Muslims Of pre-independence era had 
toleiated the charge of being called as agents 
of Pakistan. But if the Muslims of my age like 
Shri Abdul Hamid who repeived Paramveer 
Chakra' while fighting against Pakistan, are 
called traitors, they will not tolerate it. The 
Government has backed out from the path of 
secularism, social justice and socialistic 
pattern of society and is proceeding towards 
capitalism. I would like 'to tell three things to .. 
my hon. friend, Shri Khuranaji. If he gives the 
slogan of Hindu Rashtra, he wiD have no 
right to criticise the people for glVing the· 
slogan of Khalistan. If someone· raises the 
slogan like "Galva se kaho ham Hindu haiti' 
,say proudly that we are Hindus nobody 
support the Hindu minority in foreign coun-
tries, viz America, England etc.. The day the 
mosque will be demolished, what wiD be the 
fate of Hindus living abroad. Through you, I 
would like to say that it is dangerous to link 
reflgion with politics. It is dangerous both for 
StckS and. Hindu •• As such, there should be 
no double standard in It. (IiJtem.ptions) 

I, 

[English] 

SHRI, S.B SIDN~ (Belgaum ): l4r. 
Chainriafr, Sir, he is going out of the pUrview. 
of PI'88ident'. Addre ...... , •. 

. (lntemJpthns) 

(TnrnsJafion] 

SHRI RAM VILAS PMWAN: I am very 
much within the purview of President's 
Address. I would like to say that no concrete 
steps with regard to land reforms have been 
taken sO far. Nothing has been said against 
those big capitalists who possess Iakhs of 
acres of 18nd in the country. If Government's 
intentions are .dear, it should follow the pol-
icy of one man one job. If one wants to 
remain in Govemment serviCe, he should 
not keep land with him. If one wants to 
become a farmer, he should leave business. 
One has to leave Govemment service to 
become a business man. If one persons 
enjoys aU facilities viz. Governnlent service, 
business, cultivation, Industries and Minis-
tership, howthere can be social justice in the 
count~? . 

Finally, I would like to make a submis-
sion about the elections held iii Punjab. I fully 
agree with Shri Khuranaji that this problem 
has been created by the Government. Shri 
Khuranaji is also involved in It to some ex-
tent. I would l8quest that a political solution 
to solve the Punjab problem should be found 
out. As long as this Govemment remains in 
pOwer, the state of affairs will remain the 
sam". The problem will remain as it was. 
Sometime this party and sometimes that 

. 'Party tio'yCoti the el8ctions. Yesterday, they 
. were also boycotting the elections. Both the 
parties -did not co-operate each other to 
solve the vexed Punjab problem. The G0v-
ernment could hold elections in Punjab. But 
I would like to say that we an are com{llitled 
to the unity and integrity of the country. W. ' 
want to strengthen the country with out In- , 
volving party Politics in it. There is no power 
in the world which can .... its fingers at our 
country. But we have to fight against Pakl-

. stan on Kashmir issue. We should also work 
for a politiCal solution to Kashmir problem. I 
would like to say one thing. Since the G0v-
ernment is engaged in unconstitutional actin 
every field. be it political. economic, SQCiaI 
justice or the maa. of socialistic pattern of 
society. We want to dislodge the. Govern-
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ment. The sooner the Government falls the 
better it would be in the interest of the coun-
try. We will try our Ieveillest this to bring a 
downfall of the Governmenf because this 
Governme", has lowered the dignity of the 
country. . 

With these words, I unintentionally· 
oppose the Motion that has been n10ved by 
the Government. But myfriendshipwiththem 
will continua. I as we" as my Party would 
oppose the President's Address with fun 
force because the Government has lost its 
morale. 

(Eliglish] 

. SHRt PRITHVIRAJ D. CHAVAN 
(KaJad): Mr. Chairman, Sit, I rise to support 
the motion of thanks on the Pr.e& 'dent's 
Address. The0CC8sion presents an oppOrtu-
nity to review the performance of the Gov-
ernment'Since ittookoffice after eight months . 
ago. 

1118 achievements Government are· 
. indeed formidable. The most important 

among them, surely ,. has to be the success-
fulmanagementoftheeconomiccrlsls,which 
was triggered off because of the inapt han-
dUng of the economy by the two previous 
Governments. 

OUr Government has saved the nation 
from the brink of default and bankruptcy. A 
log-term· structural adjustment programme 
toCOt'Nldthedefed in our economy is before 
us. It was possible only because of interna-

I tiona! confidence in the long track record of 
stabiIiIy under the Congress rule. 

The new Government in Delhi is an· 
open Government, seeking consenses 
among politql parties, openly debating 
8ignificant issues, seeking. and. accepting 
expert advice, and taking people into conti-
denc8.1t has opted for dernocr. solutions 
to many complex problema, which have, 
~ us to.~ toeiaI tenslous. And 
people of this country ara fully supportIve.of 

this Govemrnerlt as has been amply demon-
strated In the overwhelming success oHhe 
Cong~ Party in the recent elections-take 
either the l.Dk 8abha bye..aledlons, or In the 
Punjab elections, or in Bombay Corporation 

. or in theMaharashtra PanchayatPoU. These 
results dearly show that people want con-
crete action and a well thought..out strategy 
fa solve problems, and not gimmics Ike the 
EIcta Yatla of the BJP or the doctorinair 
rhetoric of the Left. No wonder elected rep-
resentatives both· in Parliament and State 
legislatures, disillu~ioned by their leaders, 
are joining the Congress in ever increasining 
number.· 

Many amendments have been moved 
on economic matters. I take some time to 
discuss the8C()nomic situatiOn. Consequent 
to the totally unexpected collapse of the 
Soviet Union, the world balance of power 
has shifted permanently in favour of the U.S. 
The developed countries are organising 
the'mselves into regional economic grouping 
and oommon markets to expand market for 
their goods. This unipolar reality has put the 
South countries at a great disadvantage, 

. tnd·ia stands ·isoiated. 

During 1989-90, the problem of external 
debt and Government deficits had assumed 
menancing proportion, which threatened 

. severe Inflation and deep recession. I~F 
and World Bank loan gave temporary; re-
prieve. But, ~uctural adjustments were 
needed. It had become necessary to gener-
ate trade surpluses to avoid defaulting on 
our external obligations because a default 
could disrupt our intemational tracie, leading 
to a total chaos and disintegration, as seen 
in the former Soviet Union. 

'To achieve trade surplus, increasing of 
exports becomes necessary-exports of in-
'dustrial goods and services to hardeurrancy 
area. And it is forthis reason that we needed 
to globalise our economy, Integrate it with 
main$lream, to upgrade technology and to 
Invjte foreign investment. It was necessary 

. to liberalise procedures, increase Intemal 
competitiOn and update our fISCal, industrial 
arid trade policies. We feel t.hat we wi have 
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to meet the developed countries head-on. 
That is the only way. India has the potential. 

These policies have produced results. 
Thefo~ign exchange reserveS' are trippled. 
Credit rating is up .. NRI capital flight has 
stopped .. ' Government defICits are" being 
~uced. Greater international confidence in 
India and its leaderShip is there. . 

The OppositiOn is harping on the loan 
conditionalities and aboutour perceived loss 
of sovereignty. H they are opposed to the 
loan, are they suggesting a default? They do 
not want to discuss the Possible eot:Ise-
quenc8s of default. let the Opposition go to 
the people with a constructive atemative to . 
the IMF loan and explain thE! likely hardships 
- three digit inflation, massive recession and 

. resulting unemployment a due to total dis-
. 'niption of industry. The country will not be 

able to withstand the jolt and We would see 
a repeat of the Soviet disintegration in India. 
A responsible Congress Government can-
not allow that. 

We have seen what the rigid doctrinaire 
attitudes and failure to adapt to a Changing 
world has done to the former Soviet state. 
Today there is 200 per cent inflation and 
more than fifty per cent of the population is 
living below poverty. Russia has applied for 

., the membership of the 'IMF and has sought 
us $ eight billion loan. Will it be without 
conditionalities? China. when pressurised 
by us under Special 301 section of the US 
Trade Ad. was meekly wnted and changed' 
Ita patents law. 

O\.Ir Marx.t friends are·opposed to the 
· industrial and trade policy reforms. They 

have discovered a new God in Nehru. They 
· have stopped quoting' Stalin..~ lenin but 
· are praising Nehruvian' economics which 
they .artier rejected. But they 8I'8.not alone. 
The entite Third World, the former Eastern 
bloc Istrylng to e.mulatethe Nahruvian mOdel 
of mixed aconomy as • praCtised by Con-
gress. 

We are not abandoning' Nehru. We are 
Only moving to the next logical step-second 

. ,': . 

phase-by' refocu$Sing the !'Ole of public sec-
tor to non-competi1ive core sector anCf stnl-
tegic areas. The private sector Is mOre ma-
ture today than in 1947. They are willing to 
Invest. We should let them do that. It is our . 
duty to ·nurse the public seclor to full health. 
wherever possible. But it ~not be allowed 
to sap the scarce resources wbich can be 

. ctlannened for other priority social sectors • 

. The process of adjustment 'Is going to 
be difficult. But the_ reforms will have to be 
taken lOthair logical conclusion untill we can 
compete internationally . and win export 
markets. 

.. ' Also these policies will have to be ex-· 
plain~ to the people tl) the common mar ... It 
must be clearly understood that they are not 

. anti-pOor or. anti-labQur but they are pro-. 
efficiency and encouragefinanciald~ine. 
Jt has' to be .understood that without these 
reforms, economy will drift and '\price to be 
paid win be hundred timearnore severe. 
Failure of these· reforms will only hurt the 
poorest people. 

'; 

The reforms themselves mustbe judged 
on their own merit, and .not through some 
pre-conceived doctrinaire vi~int. The. 
management change is as important as the 
change itself. . 

Now I will tum to some other isaues. 
Population remains our biggest challenge. . 
The gains made by Indira Gandhi Govern-
. ment in 1975-77 were frittered away by the . 
Janata Government that followed. I suggest 
the Ministry of Health and FarnilyW8Ifare be 
redesignated as Health and Population 
Control Ministry in order to stress the ur-
gencY Of the problem. The President in .. 
Address has called onthe Parliament to take 
a lead in caHing an aH-party meet to review 
the progress and suggest ways,to acceIer- . 

. ate the programm, •• 

. Electoral reforms is another urgem1U8a, 
although I is not specifically mentioned. 
People are beIng·aIienated fRMn the political 
process and·poIltidans •. 
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Sir, use of religion, money pOwer, vio-
lence have got to t,e curbed. The anti-defec-
tion law also needs a fresh look. 

Pioviding irrigation faciltiesto our farm-
ers is of paramount importance' iii our fight 
against poverty and unemployment. The plan 
to develop micro water-sheds in fifty districts· . 
is highlywek:ome.1 urge the Govemmentto 
includeth. hilly districts of Satara and Sangli 
'm M8harashtra under this scheme. I take this' 
opportunity to Once again urge the Fi"~ 
Minister to permit the State of Maharashtra 
to raise public bonds to complete the irriga-
tionprojects in the Krishna Basin which-have 

. to be" completed before the year 2000 A.D. 
according .to the Krishna-Godavari Water' 
Dispute Trbunars award. 

Theeventsof lastforty years have shown' 
. us that there can be no free lurch. We have 

to maintain utmost financial discipline. shun 
popuIistpolicies, rise above partisan policies 

I when the national interests are at stake. The 
developed nations will continue to seek to 
dominate the third world. There is a constant 
pressure on India on sUCh issues as signing 
of N.P.T., Pakistan-sponsored five-nation 
cqnf.~ on nuclear weapons free' zone 
and reduced role for Intemational Atomic 
Energy Commisslo~ In inspections and safe-
guard. of our nuclear facilities. 

. Inter-State . disputes, status of riliriorily 
. communities, resoUrce sharing, Centre-State 

relations, unemployment, G.A. T.T. talcsetc. 
There Is also the questiOn of nuc1aar option .. 

I would like to suggest that we will have' 
to close our ranks and forge a common 
platform with China, Russia. Central- Asian 
Republics and Latin American cOuntries to 

. wage a battle for rights. We have to work on 
normalising our .relations· with Pakistan so 
that both can curtail wasteful defence ex-
. penditui-e.· . 

OnJy an economically strong India can 
withstand these pressures and seCure jus-
tice for its people. I, therefore, through you, 
urge and seek the unanimous support of this . 
auguSt House for the. policies of this GPv","~ . 
ment. 

I support the policies of this Govern-
. ment. I support the Motidn. ' 

. $HRI K.P. REDDAIAH YADAV (Ma-
chulipatnam): Mr. Chairman, Sir; though our 
Telugu Desam Party has ~tained from the . 
President's AddresS, we now have to partici-
pate in the disC!Jssion on the . Motion of 
Thanks to the Pres~ential Address. In this 

. comiection I submit that we oppose the 
Resolution mO'led by Shri P~. Sayeed. 

. Many senl~r leaders h8)le spoken on 
the. FJesolution and so many thhigs have 

The I,M~F., World Bank and G.A.T.T. been broUght out I am not going to again· 
are alrHdy acting likepseudo-world govem- repeat all those things. But one thing is clear, 
menta. There is the matt_rof Dunkel draft on . .that after 44 years of independence, without 
G.A:T.T.agreem~ lh~U.S. Trad.Repre- any confusion. nOw underth8leadershipof 
sentaliva'isthraateningecon'omicsarlctions the great $ocialist leader Shri P.V. Nanl-
under section 301 unless we accept mlNs, slmha Rao it is conveyed In an unwritten 
mlPs,GATa.Soonwewllls8eanincreased declaration that the Congress Patty win 
interference in our intemal affairs under the hereafter stand by the industrialkd.· multi-
guise· of Human· ~hts, 'or environmental nationals, anti-sociaf elements and' upper . 

. issues Uke global warming or grean-hOU$8 strata of the Hindu caste. That'is caAC9 for all 
,"ed, or even o~r pOpulation groWth would declared·that 'up till now we.,. the leaders 
become a problem for them. '. . who will uplift ·the Dalit$, uplift the Muslims, 

uplift the backtlard Classes and ~ntrod-
... Inconclusion,lwouidliketosaythat,we . den.'. It is· clear to the natiOn, they' have 

~ will have to arrive at an ~, aU-India conveyed it, the Presidenfa Addraaa Iri 
COAIIIIN'I8_U8 on many tricky national issues . unambiguous terms"has clearly 'converyed 

. 1Ika'~ control, ·eIectoral .. reforms,. the massage that 'vmat we ~ alJeady. 
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~ saying, we have resigned'ftom that, 
thought and now, we stand by the newJy, " 
formed, the new rich side.' 

, ,Sir, so many alternatives have been 
suggested. During the last PreSidem's Ad. 
dress we have proposed sOme alternatives. 
Actually, in last July. 1991. the country was 
facing a critical economic situation and all 
the Qpposition parties also have supported. 
I mean, co"Operated with the Government in 
getting out of the crisis. Sir, what we had 
clearly suggested during those discussions 
was that 'even if we are in a serioUs problem. 
we can declare soma 'moratorium on the 
debtstoberepaidforfiveyears.~ir,theclear 
situation in July 1991 was that there was a 
balance of payments crisis. It is to the tune of 

, As; 11,000 crores. In previous years what 
, we have been doing is that in 1989-90 we 
us8d to export Rs. 32,,000 crores worth of 
goods and we were importing Rs. 42,000, , 
crores worth of material and capital goods 
etc. The gap is Rs. 10,000 crores. 

17.42 hr •• 

(MR: DEPUTY-5PEAKER in the Chai~ 

We nave suggested that thiS gap can be 
bridged and after declaring moratorium on 
the foreign payments for five years, we could 
have stoPPed importing under POL because ' 
on the POL account alone As. 11,000 crores 
we have paid and on the capital goods alone 
we are paying Rs, 11,000 crores per year. ' 
Therefore, on these two accourits what they, 
have ' done during these six months is that 
they have stopped capital goods imports, 
they have stopped other imports- • edbla oil' 
and so many items. And reversely, we have 
not achieved any increase in the exports. 
How the Government is going to ~ostanti· 
ate their action? On the contrary, our debt ' 
,from As. one 18kh'crores went up'to As. 
'1,40,000 crores bY a simple process of the 
devalua.tiori of the rupee. Including interest 

,and aU that it has gone up tb As. 1,40,000 
crores. 

importing •. In respect of edible oH, we'have 
said that 'if you give As. 350 per quintal of 
ground nut the farmers Of Gujarilt and Ray-
alaseema are sufficient to offset the oil im-

, ports thereby we can save Rs. 2000 crores 
, aylar: 

Sir, we are all talking about America, 
France and all that. I want to submit to the 
honourable House that provided_ the Gov-
ernment will give all facilities, our Indian 

'farmer can give three crops in year whereas " 
in America and France whatever may be 
their facilities that are extended, you can get 
only one crop in a year from America or 
France or Canada because of the climatic 
conditions there. The Governmeni of India 
should have extended minimum facilities to 
th~ farmers by way of fertilisers, by way of 
irrigation and by way of better seeds and 
credit facilities. Our ,Finance Minister and 
this Go",rnment have bungled during the 
last seven months and we had, already , 
warned during the last Budget Session itself 
that this is' going to happen. Now, their 
bungled figure says that there is 2.5 per cent 
redudion in the agricultural production and 
another 2.5 per cent in the in(lustrial produc-
tion. These are all cOoked-up figures: 

Sir, earlier, we used to get 40 bags Of 
,paddy per, acre and this'year it is not there 
becaus" of the bungling, because of the 
fertiliser porlCY and also beCause of not giv-
ing credit f~ilities to co-operative societies. 
What have' we achieved due to thas, ec0-
nomic poncias? Last time, I had also sup-, 
ported and congratulated our Finance Minis-
ter, b8cauSe he is an ,honest person and just 
like a Computer, he has been given af~ing 
material. With that available feeding material 
our Finance Minister honestly attempted to 
solve the probIe'1" that the COl,lntry is facing 

, 
, today. We are not gOing back in supporting 

the Finance Minister.' Under given circum-
stances, he has done a good jQb; But what 
are the net results of this deUcencing and ' 
removal of control etC..? H we look back In 
totality, the farmer has honestly paid ~is 
dues, a labourer has honestly paid the ex- , 

Sir, in 198~90 we hav. exported As. " cis8 duties.on the cJoth he weaves, the 
1000 erore8 worth of cotton. NQw we are ' c:Ott~ he takas 'and the foodstuff he Pur- , 
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chases. The ernpioyees have honestly paid 
. their mcometax and aUthe 90 per cent of th. 
people of this country have honestly live for 
these 44 years. They have done their d~ies 
honestly. What have the big people done 
during these 44 years? They have deposited 
their illegally bated money in Switzerland; 
the big industriaflSts of Bombay, Calcutta 
and Qalhl halla done that. With one stroke, 

lour Finance Minister has regularised the 
transactiOn of their illegally looted· money. 
You may think thatthe white-collared.people 
are til!lppy, businessmen and indUstrialists, 
are happy. the bureaucrats and the politi-
cians who have deposited their money in 
Switzerland in happy. As I·understand about 
As 50,000 crores has been deposited there. 
What is the fate of tne person who has Paid 
his taxes hOnestly for these 44 years? A,e 
they not demoralised? Arethey not unhappy? 
You are not caring for them. So, this is the 
situation in which we are placed. Sir, we will 
give a detailed analysis of O\Jr future indus-
trial growth during the Budget debate. The 
people have really analysed about your 
industrial policy and economic policy, Please· 
do riOt think that since the Members of Par-
liament siting in air-conditioned quarters are· 

. ·happy, the whole nation is happy. It is not 
like that. Even an ho!". Ministerwith 20 years 
of experience could not answer as to what is 
the rate at which We are exporting and im-
porting wheat. That is the situation; That is 
why. in Spite of Dr. Manmohan Singh's ec0-
nomic Ibtralised po6cies. his Ministry will 

. bUngle *" the money which is being brought. 
. Thabui'aaUcr8ts are not qualified, fit enough 
to use of that money beneficiaUy to the poor 
people. That is their attitude •. Everybody is 
tellng, Soviet Union has collapsecj.ln 1965, 
I WIIS an engineering college student and at 
that time, Soviet Russi$ bald declared that 
nobody should touch Kashmir. The nation 
has forgoIlen It. The Congress people are 
ungrateful. Today. because of Un.'" Soviet, 

, RuseIa. VIetnam, the newly liberaIiIJed coun-
tries are liberated hom the feudalistic ruI8. 
Fity per Cent of their gross domestic prod-

. ucts has ~ gj!en to·th. poot natiotw. 
tncr .. :Jtar:i. 8Ieo .~. their prod~ fron'! 

. RUSSia· Today they. might have· fallen be-
cause of same other reason. Butthey are not 
behaVing just like ~ we are behaving 
tQday.1 am sure, the Soviet Russia wiD come 
up again. They were mainly depending upOli 
and engaging in making arsenals to give 
reply to the caPitalist countries. Seventy-five 

· per cent of their producti9n was direct~ on 
arsenals and weapons. They have neglected 

· their agriculture. It· is nOt that they are lazy 
like· ethers. They are very hard working 
people. I ~m sure, within two or three years, 

. . they will come up again. 

The culture of the ruling Party is, they 
always want one problem to be there. You· 
have divided Punjab, Haryana and Chandi-
garh. Have you got any patriotism? Is there 
any sense in keeping it alone? Either you 
give ehandigarh to Haryana or Punjab. But 
they want an issue always to be there. . 

Is there any problem in Kashmir? They 
want an issue so that they can confuse the 
whola nation,when they are in trouble. Are 
the Muslims not living .. happily and satetly in 
Hyderabad? Are the. Muslims not safe in 
lucknow?HyouwantKashmirtoberetained 
with India, there are three alternatives. I am 
not taking on party lines. leet us not bungle 
the whole isSue. H you want to give them a 
free chance to choose their own, let them do 
it. H you want·to retain in 'India, then repeal 
article 370. How long can we suffer with this 
head ache? You repeal aitide -370 or give 
them a chance to declare their own destiny 

· or declare war and-finish an the divisive 
forces, whichever are there . 

Regarding Punjab, I have already told 
.last time that it is the creation of power-

· politics. The Congress Party has never at-
IowecI naturalleadershlpto take place. They 
wUf create doll and instal him as,Chief Minis-
1er or Home Minister. That is the problem in 
everY State. 

We haVe be.n spending nearly 
As.75,OOO CIOI'88 and out of that eighty per-
cent Ie on salaries. The President's Add~ 

· has kept qw.t .ut the MandaI Commis-
sion. The badcward -c:Ias-.s ara trilhank 



swarga who have not gat even one per cent 
In the 8IHVicee. The ruling Party would have 
befooled us for some more years, had Mr. 
laIIu Prasad YfMirIN not been the Chief 
Minister of Bihar. 

SHRlR.JEEVARATHINAM(Arakonam)· 
lathe N ..... imha RaoGov8rnment Support~ 
ing It or not? 

SHRI K.P. REOOAIAH YADAV: I am 
giving the facts only. Let us not cheat the 
public. You draw your own conlusions hour 
can I support? You have mortgaged the 
whole aovereignty and the economic f .... 
dOm of the country. After all; they might have 
given As. 10,000 auras. This is a backward 
nation. 

Had Mr. LaIoo Prasad Yadav not the 
Chief Minister of B_, Bihar could have 
been another enactment of Delhi episode in 
1984. 

Had Mr. Mulayam Singh Yadav not the 
Chief Minister, the MusUms of Utter Pradesh 
would have been massacr ... 

Now I want to .. nd the rneaage 10 the 
people of thll country -Elect your own ... 
of leaders. Select your own lead.,.. Don't 
d~ upon the Cong ..... Party who are 
.. rvlngth.lnt ..... ~the upper Strata of the 
communities and the antI-social elements 
and the multlnationala. Don't surrender your 
aover.ignty and econOmic freedom to the 
WorIdBank.-

The ............ of varIaua parties nlillAg here. But .. have not gone Into 
d8IaII how NaaIIarn and twroriim .~ 
erupIed. You want to' confuse the nation. . 
You cannot confusethem torten long years 
and the IDeal. nalUraIleaderahip II gnMIrig . 
Up_ in ... and Utter'Pradesh and you wi 
.. taught a Ieseon. 

. . ~ 
. In.Andhra Pradesh, everttJody inc;Iu6. .~ 

Ing Dr. Reddy .... claiming thai they have ~ 
controlled NaxaIIsm. But they have not con~ , 
trolled. Y.ou have sent the BSF. It Is shame- ' 
ful. It used to safeguard the borders of the . 
country. You have sent the BSF and military 
to Nizamabad and Karimnagar; and in the 
name.~ encounters, you have killed the . 
youth. The youth who are the englnHra and 
dOctors, on seeing naked corruption and 
naked exploitation of social and down-trod-
den people in Andhra Pradesh took to weap-
ons and out of frustration entered in1D the 
jungles and you never controlled them. Has 
this Prime Minister at any time advised the 
Chief MInister of Andhra P .... h -Mr. ChIef 
MlnIster,Iook~, things are nat good. We 
are not tough as before. Please behave 
properly. Stop corruption and do not exploit 
the downtrodden and allthaM They want to 
rule the country and mortgage the country to 
the World Bank and IMF. 

I oppose the motion. 

[Translation) 

PROF. PREM DHUMAL '(Hamlrpur): 
Mr. Deputy Speaker. Sir. I rtseto oppouthe 
motion of Thanks on the PresIdent's NJ-
d ..... moved by Shri P.M..Say_ and sup-
ported by Shrl Pawan Kumar Bansal though 
. I have n.epect for both these friends. 

The PNeident has • ...., IIbout 
the national consensue _ does the Prime 
MlnIater. National con.nsua II nat a Vedic 
hymn which ~. If chanted .... 1d8dIy. 
can ..... the pIQbIems. What ..... the 
Government has taIc8n to creIte naIionaI 
COIII8I1SU8? U~ Is an Important 
Iuue.. No poIII!:al party can Ignore .. Would 
1he Government IOIve the unernpIDymerd 
.pnJbIem? 
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tMl DEPUlYoSPEAI<ER: ·PIUf.· Pram 
Dhumal, you can continue- your speech 
tomonow •. 

The House stands adjourned to meet 

IIIJa.In 1DmOriow: Friday, MIRh 8, 1882 at 11 
A.M.·.· . . . 

·The Ldc Sabha then adjounJed till Eleven 
of the Clock on Friday, Man:h 6, 1992/ 

. PhaJguna 16, 1913 (Salta) 

PrIntM II S. ...., .. a Sane, DllhJ.11OOO1 




